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LOK SABHA

Wednesday. May 30, 1962 /Jyaistha 9,
1884 (Saka).

The Lok Sabha met at Eleven of the
Clock.

[MR. SPEAKER in the Chair].
ORAL ANSWERS TO (QUESTIONS
Writing Paper in Posg Offices

“1164 f Shri Subodh Hunsda:

* | 8hri 8. C. Samanta:
Will the Minister of Transport and
Communications be pleased 1o state:

Ca) whether 11 o1s a fact that there
1s short supply of writing paper n
all Post Offices in West Bengal;

(b) if so, the reasons for the short
supply: and

(ry what sleps Government are
taking o meet the short supply

The Minister of Transport and Com-
munications (Shri Jagjivan Ram): (4
No, Sir. Presumably, the Hon'ble
Members refer to shortuge of standard
forms in which correspondence is macde
by the Post Offices with the members
of the public. In a few Post Offices
like Barabazuy (Calculta). Krishnagar
H.O., Midnapore H.O., Darjecling HO,,
Beadon Street T.S.0. and Dum Dum
Sub-Post office in West Bengal Circle,
there was a shortage of these forms,
for a short while, The position is
now normal.

(b) This temporary shortage was
due to short supply of forms from the
P. & T. Forms Stores, Calcutta.

(c) By resorting to local printing and
also by obtaining supplies from the

807 (Ai) L.S.D.—1.

7660

P. & T. Forms Stores, Calcutta, the
position has since cased angd there s
no shortage at present.

Shri Subodh Hansda: The hon. Min-
ister has stated that the position has
now eased. Is it a fact that due to
the large volume of work, the supply
of these [orms—correspondence forms
and writing papers—is much less than
the volame of work demands  at
present?

Shri Jagjivan Ram: As | have said,
there was some temporary difficulty.
Bui now the position is normal. The
difficully was due to short supply of
paper. And that difficulty of short
supply of paper from the paper factor-
ies may continue till we are self-
sufficient in the indigenous supply.

»ft weF TIA  HIAAIF AAL A A
a1 2 g fagnas o7 43 A
7T TTAT FIT AT qI9T &, IF AT
¥ fr arda @ a7 oY &reR F1OTE
FHITEAIR | fz=aT oo zare arfaTeE
Zr9A & TAAM A AgA 7 KR AAN
frad 2 1 7 SAT ArEAT E fE s
&1 from 3 fam = @ 2 A =
7 ¥1 A1 T2 4T TFA@IT F, IAT TAF
FHI T ZrA a7

»f wAWrER OF 97197 T9 BIEA
1 7317 91 F1 T941 F 719 FTOAG135
¥ fq ox-sqaer F fAq e wifes
¥ gfasrfy F18 # @t £ 1 qET a%
gAL FIEA AT APAT §, A4 F 7 w2
ATt AT § FOTA 1 AWM § AT
foft q7% # wrETmEd FTT A
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%, 74T FTT AT TZT IFOR A
& 21 2 At 97 A% 3z feafy =@,
a7 A% FF A FF FI5AE FT JOAAT
ar Fr g a3

Shri §. C. Samanta: The hon. Minis-
ter admitted that there was shortage
of paper. May I know whether in the
extra-departmental post offices, where
the branch post-masters had to buy
ordinary paper to do their work, they
have been paid?

Shri Jagjivan Ram: They are paid.
There is a vertain standard for the
purchase of stalionery, and we have
permitted local purchases in emergent
cases.

Shri Harish Chandra Mathur. May
1 know what is the tota] reguirement
of this particular Department in res-
pect of paper ang to whal oxtent 1t
has not been met? Have they cstimat-
ed what is the tolal requirement. ...

Mr. Speaker: The question is only
so far as West Bengal is concerned.

Shri Harish Chandra Mathur: The
hon. Minister said that there is  an
overall shortage of paper in this coun-
try.

Mr. Speaker: That will be opening
the whole matter,

Shri B .K .Das:

Shri Jagjivan Ram: I may submit,
Sir, that a few days back....

Mr. Speaker: | do not allow that.

Shri B. K. Das: May I know whe-
ther there is any provision for con-
tingeneies in the branch post-offices,
s0 that they can purchase paper and
other materials?

Shri Jagjivan Ram: Therc is pro-
vision. But in this case no work suff-
ered. As I have stated, these forms
are meant for correspondence  with
the public, and even when we run
short of these forms, correspondence
Is not stopped. It is done on other
papers.

MAY 30, 1962
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Shri Warior; What is the arrange-
ment in the Postal Department for
these forms to be printed Is it done
departmentally or is it by private con-
tract?

Shri Jagjivan Ram: In most of these
cases it is departmental, but in certain
emergent cases we do permit local
printing and local purchase of paper.

Shri Prabhat Kar: In view of tihe
shortage of forms not only for inter-
nal consumption but also forms for the
public. the Posts and Telegraphs re-
venues sulffer. Before giving these
things for printing. may 1 know whe-
ther the requirements of ecach  post
office are taken into consideration?

Shri Jagjivan Ram: It is only on
that basis that orders gre placed. That
is s0 obvious.

Mr. Speaker: Before  answering
questions, hon. Ministerg should kind-
ly look towards me also. Sometimes,
I disallow tho question, but the answer
is given.

Shri Baspmatari: Mayv I know who-
ther there i1s a complaint that due
to shortagpe of paper, even the tele-
phone guide has not been  printed in
Assam and subscribers arc put to
great difficulty?

Mr. Speaker: How  Assam f[rom
West Bengal? Next question.

Shri Basumatari: Adjacent State.

Shri Hari Vishnu Kamath: Neigh-
bouring State.

Mr. Speaker; All States in India
are adjacent to each other.

Repairing Workshop for Steamers

+*
.1165. © Shri Warior:
7\ Shri Vasudevan Nair:

Will the Minister of Transport and

Communications be pleased to state:

(a) whether the scheme to establish
a repairing workshop for steamers
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in Cochin Port was sanctioned during
the Second Five Year Plan;

(b) whether any amount :ad been
allotted; and

(c) whether the scheme will be
completed during the Third Five Year
Plan period?

The Minister of Transport angd Com-
munications (Shri Jagjivan Ram): (a)
No.

(b) Does not arise,
tr) No.

Shri Warior: May 1 know whether
it is not a fact that a sum of Bs. 1
Crore was set apiert in the  Second
Plan for th.; warkshop in Cochin?

Shri Jagiivan Ram: No, Sir. I do
not think so. There wus no proposal
to establish such g workshop in the
Second Plan.

Shri Warior: 15 it not o fact that gut
of Rs. 5 crores, Rs. 4 crores was
meant for civil  construction of the
dock-yard and Rs. 1 crore wog for os-
tablishment of workshop?  Will the
_!:c;n. Minister be pleased to look into
it

Mr. Speaker: Certainly, he will
look into it. Next question,

Shri Vasudevan Nair.  You have
passed on  to the next question.  Muy
I put one supplementary question?

Mr. Speaker: I have Passed on to
the next.

Shri Vasudevan Nair: | was  taken
by surprise,

Mr. Speaker: l{¢ denies there v
any proposal. I have passed on fo tle
next question. He will excuse me.,

Suicide by Retired P. & T. Employee

j"llb‘ﬁ. Shri Vidya Charan Shukla:
Will the Minister of Transport and
Communications pe pleased to state:
@) whether it ig a fact that a re-
tired employee of the Posts and Tele-
Eraphs Department committed suicide
in Jabalpur recently because of acute

JYAISTHA 9, 1884 (SAKA)
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financial difficulties caused by non-
release of his pension and gratuity;

(b) if so, how much time ¢lapsed
between his retirement and consequent
suicide;

(¢) whether any inquiry has bcen
made in this case: and

(d) the result thereof?

The Minister of Transpor¢t and Com-
munications  (Shri Jagjivan Ram):
{a) No, Sir.

(b) Does not arise.
(c) Yes,

td) The enguiry revealed that  a
carpenter whe retired from the Tele-
graph Store Depot, Jabulpur, on 10th
Junuary, 1961 committed suicide on
19th March, 1962. He was entitled to
ihe benefits of the Workmen's Con-
tributory Provideny Fund. His contri-
bution amount to Rs, 17542 nP. was
paid to him on 28th March, 1961.
He had opted for the  pensionary
scheme on retirement and had  con-
senled Lo receive Government contri-
bution to the Fund as an interim
measure on 16th March, 1962, but
committed suicide on 19th March 1962,
He had a sizeable amount in the Post
Office Savings Bank and landed pro-
perty near Calcutta. The cause of the
suicide is apparently ill-health and not
delay in the settlement of his pension

and gratuity case.
Shri Vidya Charan Shukla: Muy 1

know whether frequent complaints are
received in the P. & T. Department
about great delay in the settlemeni of
pension cases and gratuity cascs and if
so whether any steps arc going to be
taken by the Department to remove
such grievances and such complaints?

Mr. Speaker: In the case that he
cited, there was no delay at all. The
reason for the suicide was quite diff-

erent,
Shri Jagiivan Ram: 1 do not agree

there is any orcasion for such &
sweeping remark that there is delay
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in the P. & T. Department. It is not
borne out by the facts given herec.

Oral Answers

=Y was fag @ @97 AAAT@ AA
FAATT &1 FI FOT fF AT ATHI—=

WA AEET ;. AF ATAAT qZEAT
T uF faag v 2 a0 a7
T FIT 9T AMI4 F OFGT /AT HAT
TAAFRFU T, 3970 999 5 4197
AR Z1 AT | FH AFE g wifaa
F7fF g9 %1 7 21 M3

ot = fag: w1 areAE 540 A
TATTA FT FA FAl ——(FAi) | ATAAE
qAT F1 3400 O 2 w12 wmEey frome
Z1AT 2 F1 3% {9 777 zemfz sa=
5131 fea7 amg & oaq @A =far
mT 391 ToF 57 =ar arfz ?

A ATIAA TW AFF0 T AT
Tz w19 1 FrA1 Arfar

Shri Warior: May 1 know whelher
the police got any record of paper
from the body of the person after the
suicide giving the clue for the reason
of the siucide?
made?

Was any investigation

Shyri Jagjivan Ram: There 15 no
case for any such feeling or to infer
that he committed suicide becansc he
was in a condition of penury. He had
a sizeable amount in his savings bank.
There has not been delay in paying his
contribution to the Provident fund.

st q¥ i fFa7 Fasw afsT 2
fo § frzmae g9 % OF a1 1 ATH AT
ez 7Y zfaars frene @ e ag
faer & 7

Shri Jagjivan Ram: I do not carry
all that information with me. If the
hon. Member wants that jnformation,
he can have it after giving separate
notice.

MAY 30, 1962
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st o qo fradt : agy Az §AS
T

Y AT FgAFT AT AL, ¥ F A4A
az 1 JA«1 7%4 £ fF vx g, 51 # ar
foma # 1

[:ge7 WERE: IZ A1 AT FHHTA

g1 79 T A7 F7A1 ¥ f8 vy Fay
SAIAT 7|

Shri Vidya Charan Shukla: ;s iy a
fact that a letter was found on the
body of tlie deceased, and if so. may
I know whether the contents of that
letter revealed the cause of the suicide?

Shri Jagjivan Ram: No, Sir.

Financing of Bridge over Son> River
“1168. Shri Bhagwat Jha Azad: Will

the Minister of Transport and Com-

munications be pleased to state:

(a) whether Government have
agreed to provide finance for the con-
struction of a bridge over Sonc River
in Bihar; and

(b) if so. the quantum of
finance?

the

The Minister of Transport and Com-
munications (Shri Jagjivan Ram). (a)

Yes, Sir. The bridge work has been
sanctiontd by the  Government  cf
India under the International De-

velopment Association Credit pro-
gramme, and global tenders have been
invited for the same. The cstimates
for the approach roads are under con-
sideration,

(h) Rs. 210°55 lakhs for the bridge
and Rs. 29°20 lakhs for the approach
roads.

Shri Bhagwat Jha Azad: DMay I
know whether any time-schedule for
the starting of the construction and
the completion of this bridge has been
drawn up?

Shri Jagjivan Ram: In all  these
cases, a rough time-schedule is drawn
up.
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Shri Bhagwat Jha Azad: What
would be the total cost, and what is
the contribution in this, if any, of the
State Government, apart from  the
Central Government's quautum of
finance?

Shri Jagjivan Ram: 1 think we
have assistance from the International
Development Association and the rest
will be borne by the Central Govern-
ment from the various funds.

i 0 o FFTAT 471 79 97 &I
FarT 1 3% frar fazedn wroar &

fror aq1 & 7 afz =i, &1 fF99 s &

frar amr & 7

Y AIATTT TIH TaT /AT
AT AT A B A AZIAT L FAAE
war f fazszamy 22w nefiga w0
T oE

P. & T. Service

*1169, Shri A. S. Saigal: Will the
Minister of Transport and Communi-
cations be pleased to state what im-
mediate dynamic  outlook Ciovern-
meny 15 bringing to ensure prompt and
relinble service in the Pozt; and Tele-
graph Department?

The Minister of Transport and Com-
munications (Shrj Jagjivan Ram): A
statement is laid on the Table of the
Sabha. [See Appendix III, annexure
No. 49].

st wo fgo mgmw : fom afrm

FI ATATFI 37 & fAg @@ AR T 7=z

# FEAT T g, 37 A qf g A2

Fafigig AR A A g !

st Aty ¢ S oA, ofF w

F1 Ta% fRar s

TOI WErRW - S BRI F T I
st =rfed (| mrare AdY 9F s

Shri D. C. Sharma; It has been
mentioned in the statement that the
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pPowers and functions of the P. & T.
Board have been enhanced. May 1
know in what direction this enhance-
ment has taken place?

Shri Jagjivan Ram: In all directions
connected with the administration.

Shri S, N. Chaturvedi: Are there
any orders about surprise visits and
supervision and checking of the de-
partmental post offices?

Shri Jagjivan Ram: As I have said,
the post of a director has becn created
for inspection and supervision work,
and we are going to concentrate on
supervision.

Shri Sham Laj Saraf: Do .hese pro-
posals include the improvement of the
service of the Telephone Department
as well, as far as local calls and trunk
calls are concerned?

Shri Jagjivan Ram: Obviously so.

Shri Bhagwat Jha Azad: May I
know whether the report of the special
wing that has been set up for the
building programme has been receiv-
ed by Government, because this has
been one of the main hurdles in the
functioning of the Department in
several places?

Shri Jagjivan Ram: This arrunge-
ment has been made recently, and we
shal]l have to watch the progress. I
have no doubt that they will be able
to expedite the construction work.

Shri N. Sreekantan Nair: Is it a
fact that registered covers take more
than a week from one part of India
to New Delhi, much more (ime than
ordinary covers, which are less costly,
take?

Shri Jagjivan Ram: I do not think
it can be put as a universal fact in
P. & T But there are cases; some-
times there is delay, and we zre try-
ing to overcome that.

Shri Warior: In the booking counter
for trunk lines, they are always in-
sisting upon booking of urgent calls
and super-urgent calls, and if ordin-
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ary calls are booked, they are not got
very soon. Why are they insisting like
that?

Shri Jagjivan Ram: That iz because
the lines and circuits are limiled and
the number of urgent calls is grow:ing.

Shri A. S. Saigal: How long will
Government take to introduce the re-
search organisation in the deparh
ment?

Shrj Jagjivan Ram: A decision has
been taken and the setting up will be
expedited.

Shri Warior: In view of the answer
given by the hon. Minister o my ear-
lier question, what steps have been
taken to increase the circuits where
they are deficient now and also to in-
crease ihe long-range trunk lines?

Mr. Speaker: That is a long-range
policy.

Shrj Warior: No, Sir. It is already
there.

Mr. Speaker: Next question.

Drinking Water Supply Schemes

*1170. Shri Harish Chandra Mathur.
Will the Minister of Health be pleas-
cd to state:

(a) the amount spent on drinking

waler programmes during 1961-62 and
the amount proposed for 1962-63 for

(i) urban areas, and (ii) rural arcas:

(b) in view of the pressing de-
mands and Prime Minister's observa-
tions made on 19th March. 1962 in
the House, whether any re-thinking
has been done in the matter; and

{c) if =0, what are the conclusions?

The Minisier of Health (Dr. Sushila
rayar): (a) to (¢). A statement con-
iuining the necvssary information is
placed on the Table of the Sabha

STATEMENT

The amount spent on drinking watcr
programmes during 1961-62 and that
proposed for 1962-63 under the Health
sector is as below:
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(Rs. in crores)

Amount  Amount

spent proposed

in to be

1961-62 spent in
1962-63

Approx. Apprux.

Urban arcas 30-22 18-15
Rural arcas 45 329

The Water Supply position in the
country has been reviewed and Gov-
ernment realises the necessity of
achieving a speedier progress of the
rural and urban programmes. It is
considered that the target should be
to complete the Rural Water Supply
Programmes, if possible, within the
IIl1 Five Year Plan period itself and
the urban programmes within the
next 15 wvears or so. To facilitate the
realisation of these objectives, it is
proposed to set up a Central Water
and Sanitation Board clothed with
functions which would help in the
implementation of the current pro-
grammes more effectively and in the
initiation of measures for providing
soft drinking water to every village
in the country and for completing of
urban water supply and sanitation
schemes within the minimum period
possible.

Shri Harish Chandra Mathur: It is
stated in the Statement that it is
considered that the targelt should be
complcted so far as rural water sup-
ply is concerned during the Third
Plan. What is the estimated require-
ment for rural water supply and
what steps have already been taken
to meet it?

The Deputy Minister of Health
(Dr. D, S. Raju): It is estimated that
Rs. 200 crores will be required for the
enlire rural water supply scheme.
Onc of the recommendations in  the
national water supply and sanitation
scheme is that prioritv should be given
for rural water supply schemes, and
that water supply and sanitation
boards be set up at the Central and
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State levels. This is under the con-
sideration of the Central and State

Governments.

Shri Harish Chandra Mathur: The
hon. Minister says that about Rs. 200
crores will  be required for  rural
water supply and they propose to
finish with the  programme in the
Third Plu::. In the light of this, how
does the hon. Minister justify the
figure of Rs. 45 crores for this in
1061-62, and how is it that even this
paltry amount has becn cut down to
Rs. 3°29 crores for 1962-63 as disclos-
ed in the statcment?

Dr. Sushila Nayar: The amount the
hon. Member refers is the current
year's allocation. For the tolal Third
Plan period, the allocation scattered
over different Ministries is something
like Rs. B0 crores—less than Rs. 100
crores. It is for this very reason that
this Board is being set up to explore
the possibilities of tapping any other
possible resources to augment the
Plan provision and reach some  kind
of a target in respect of rurul water
supply.

Shri Harish Chandra Mathur: My
submission to you, before I put my
question 1s this. My question  was
why even the meagre provision of
Rs. 4'5 crores was cul down to Rs. 3'29
crores. When we are going to  step
up the programme, for which about
Rs. 200 crores are required, cven the
particular Ministry concerned with
this has cut down the allocation from
Rs. 4°5 crores to Rs. 329 crores. What
is the explanation? If vou are satisfied
with tbe answer already given, T will
put my next supplementary. Other-
wise, T would request you to ask the
hon. Minister to explain it.

Shri Bade: There is a contradiction
be_h!'een the statement made by the
Minister and the statement laid on
the Table.

Dr. Sushila Nayar: The provision
that was made in the year's budget
was, I presume, probably meant to
cover the spill-over schemes from the
previous year. Now, in view of the
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concern expressed by several hon.
Members, the Ministry proposes to
give a very high priority to the rural
water supply scheme, and for that
as soon as we have exhausted this

sum....

Mr. Speaker: The hon. Member's
point is that the concern and anxiety
expressed is not being reflected in the
figures because the provision for the
current year is less than the previous
year’s provision; it has been cut down,

Dr. Sushila Nayar: I have tried to
explain that the idea was to have this
Budget provision to cover the spill-
over schemes of the previous year.

Shri Jashvant Mehta: In view of
the pressing demand of the rural
water supply scheme, is the Govern-
ment thinking of finding out any ad-
ditional resources than provided for
in the Third Plan?

Mr. Speaker: She has already said
s0.

Shri Sham Lal Saraf: The hon. Mi-
nister has stated that attempts will
be made to implement the rural water
supply scheme. The terrain is diffe-
rent; it wvaries from place to place.
What are the sources of supply that
are going to be tapped?

Dr. Sushila Nayar: I could not give
a detailed list of all the possible
sources. But for the sake of illustra-
tion, I may mention something. The
hon. Member probably is aware that
Rajasthan is one of the worst places
so far as water supply is concerned.
They have found some very good
sources of deep tube-wells in 2 cer-
tain terrain in Jaisalmer, It is propos-
ed to tap them for the supply of drink-
ing water. Similarly, I mentioned in
the course of the Budget speech that
some deep tube-wells were sunk for oi]
purposes but they tapped water rather
than oil. We may explore possibilitics
of using these tube-wells also.

=t WA 5A ¢ FqT ATAAYT Hon
o F A ¥ a7 = gvi ¥ ff sy
T #Y 97 fowraT 2 B Y g
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Shri Vidya Charan Shukla: May 1
know if it is proposed to spend much
less money in the current year for
the rural water supply scheme than
last year?

Dr. Sushila Nayar: No, Sir.

st faafa fasm : § Fraar =vzAr
z fF @7eE 9 mat § T ¥ A W
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ANFT ATHIT FEEAT 2T 2 fF 57
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Shri Vidya Charan Shukla: Sir, on
a point of order. The statement laid
by the Minister says that the amount
spent in  1961-G2 for rural area is
Rs. 4'5 crores approximately and the
amount proposed to be spent in 1962-
63 is Rs. 3'29 crores approximately.
Still, the hon. Minister says that it is
not a fact that they arc going to spend
less money in the current year.

Mr. Speaker: That was exactly what
Shri Harish Chandra Mathur had
asked.

Dr. Sushila Nayar: There is no con-
tradiction in this; this is the Budget
provision in the Budget that is before
you. There is nothing to prevent us
from coming before Parliament for
supplementary grantis.
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Dr. L. M. Singhvi: Are we to un-
derstand from what the hon. Minister
says that the Budget demands do not
really reflect the proposals of the
Government for the current year?

Mr. Speaker: It does represent the
proposals of the Government but the
Ministry would come up again or the
Planning Commission would increase
the allotment and it will come up here.

st fasfa fasy 0 wrorer w2, a9
" g A1 AT 31, § g7 TEA1 SreA
z f A1 G371 AYHTT @S w9 E & A
I9T AF TTI FTRIT 0T 777 AT
grard #1 fa=re 2 fr s g
734 Az AF A7 AW F1 7T fAa

SE T

o FINAT AT : § AIAF 17 A=FG
F1 = A szt g g miar
mE AT TR AR R ATYRA A
AZAMET AMAT | qZ TR FEZ TAAHE
T ATRA F17 957 AT A1 A1F7 TAEA]
o7 fzfezaz gt &) ardA Fvamar SAr
2 W17 GET T AIAAIT G5+ ATq /AT
aFA 7|

Shri Harish Chamdra Mathur: In
this statement it has been stated not
about the State Boards but about the
Central Water and Sanitation Board
that is proposed to be established. At
present there is the Ministry of Health
on the one hand, the Ministry of Com-
munity Development on the other
under the Central Government and
ithe State Governments are a third
agency. All the three agencies are
spending, and are working on the
rural water supply programme. What
is the co-ordination between this
Board and these three agencies? How
are these three Ministries going to be
related to this Board?

Dr. Sushila Nayar: There are mot
three Ministries but four or five Mi-
nistries that are proposed to  be
brought together through this Central
Drinking Water Board. As the hon.



7675 Oral Answers JYAISTHA §,

Member said, there is the  Ministry
of Health, the Ministry of Community
Development, the local works divi-
sion, and the Home Ministry for tne
backward classes, the Scheduled Castes
and Scheduled Tribes. The whole
idea of the Central Drinking Water
Board is to co-ordinate the efforts of
all these Ministries so that we can
tackle the problem more effectively.

Shri Tyagi: Too many cooks spoil
the broth.
A gmE Wg
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Shri P. G. Sen: In view of the
importance of this aerodrome, and in
view of the fact that there is another
rail-cum=-road through Jogbani, may
1 know whether the Government has
any proposal to erect an aerodrome
there too?

Mr. Speaker: Let us have the firs
one first. Next question.

Crimes on Railways
]
T
j Shri P. R. Chakraverti:

1134, | Shri Balmikl:

Will the Minister of Railways be
pleased to state:

(a) whether Government arc awure
of the increasing number of acts of
assaults and violence on the passen=
gers travelling by  higher classes,
specially during night time;

(b) if so, what steps have been
taken to save their life and propertv;

(c) the number of accidents entail-
ing risk to passengers that cccurred
during January, Februury, March und
April 1862 on the Northern Railway;
and
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cases ou* of
looting and

(d) the number of
these which relate to
murder respectively?

The Deputy Minister in the Minis-
try of Railways (Shri Shahmawaz
Khan): (a) Government are fully alive
to the situation but the acts of as-
saults and violence on upper class
pussengers, specia:ly  during night
time, are not on the increase.

(b) The responsibility for checking
crime in trains rests with the State
Governments. Notwithstanding this,
the Railways on their part have taken
certain precautionary measures with
a view to providing as much security
and safety in rail travel as are with-
in their competence. Some of these
measures are detailed in the stalement
laid on the table of the Sabha.
[See Appendix 111, annexure No. 50].

(¢) and (d). On the Northern Rail-
way there have been only 2 incidents
of robbery (one each in February and
April 62), which entailed risk to pas-
sengers travelling in upper ciasses.

Shri P. R. Chakraverti: Are the
Government aware that some mis-
creants make it a point to board the
train just before it starts and then
wait for the opportunity to do  the
misch.el?

Shri Shahnawaz Khan: This iz one
of the techniques adopted by  them

Shri P. R. Chakraverti: If 50, is
there any arrangement made to sta-
tion police officials at the  strategic
points?

Mr. Speaker: If the hon. Member
has got many other techniques also,
he can convey them to the Railway
Minister.

Shri P. R. Chakraverti: Thi: ix onc
of the most important techniques.

Shri Shahnawaz Khan: Th. [cople
entering the compartments may be in
possession of bona fide tickets and
we cannot prevent anvbody, even if
he is a dacoit. from entering a com-
partment if he has a ticket with him.
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Dr. L. M. Singhvi: The allegation is
also made that there are certain gangs
which operate in the railways and
that they are in league with the rail=
way police people. Has the Govern-
men! done anything to unearth the
links between these gangs and the
railway police authorities?

Shri Shahnawaz Khan: Railway
police have very effectively liquidated
a large number of gangs who arc ope-
rating and they are trying their utmost,
in cooperation with the Railway Pro-
teetion Foree, to wipe out the remain-
ing gangs also.

ot faafa fes @ 71 w27 anige
az 7277 2 fr mp e g e o3y gy Aesiae
g1 vaaw Aif 477 71 o FafaaT
feEaz g a1 asr Az azdvz 41 32
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fe grammaragm o ®v ware & waa w
FeEm w21 91 fx Amazs 7 fedr &
A=A OF 4971 £1aA7 | " A
arzan 2 i Aza adaz =n A S0y ad
FrIaTE F7 WE 2 7
The Minister of Railways (Shri
Swaran Singh): So far as this gues-
tion of the responsibility of State Gov-
crnments is concerned, I would like
to remind the House that this is not
only their responsibility, but also (heir
prerogative.  Wherever there are Cen.
tra] Government workshops < plants
or any other installations in o0y Sate,
law and order is not only their res-
ponsibilitv, but their prerogative, But
let us not imagine that they would not
do their duty. There is complete co-
operation,  But in spite of all co-
operation, crime can take place in

rilways as it can take place any-
where else.
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Shri Tyagi: It has come to the
notice of the public at large that there
are certain gangs who are acting on
ralway traing as vendors of certain
articles and sometimes as beggars and
they gencrally indulge in er.mes. Have
Government taken any steps to stop
such gangs of vendors and beggars
travelling on the trains?

Shri Shahnawaz Khan: Yes. Sir;
instances have come to our notice
from time to time and we have
launched an intensive drive specially
to deal with such people.

Uniform rates of Electricity in Delhi

*1175. Shri Shiv Charan Gupta: Will
ihe Minister of Irrigation and Power
be pleased to state:

ta) whether different rates for light
and fans, domestic power and indus-
trial power exist in the arecas of
Municipal Corporation of Delhi  and
New Delhi Municipal Committee; and

(b) if so, the steps Govermment pro-
pose to fake to have uniform rates in
the union territory of Delhi?

The Minister of State in the Minis-
try of Irrigation & Power (Shri
Alagesan): (a) Yes. Sir. The rates
churged by the New Delhi Municipal
Commitlee are higher,

ibi. A TarilT Advisory Committoe
has heen appointed to cxamine  1he
fin.nuia! aperstions af the Electricity
Department of the New Delhi Muni-
cinnl Committies and 1o suggest whe-
thee its rates of supply can e reducs
ed 10 the level of those charged by
the Dolhi Municipal Corporation.  The
recammendations of the  Committee
are pwonited,

Shri Shiv Charan Gupta: [s it a fuct
that in the area: of the Municipal
Caorporation of Delhi itzelf. there are
different rates prevailing 1 Narela,
Shahdara and the remaining arcas of
the Municipal Corporation of Delhi?

Shri Alagesan: As | said, in the areas
served by the New Delhi Municipal
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Committee, the rates charged are
higher than the rates charged by the
Delhi Municipal Corporation,

Shri Shiv Charan Gupta: My ques-
tion was whether in the arcas of the
Municipal Corporation of Delhi itself
three rates are charged in Narela,
Shahdara and in the remaining areas
of the Corporaltion?

Shri Alagesan: | do not know whe=
ther these areas lic in  the Delhi
Municipal Corporation or in the New
Delhi Municipal Conymittee. I should
like to have separate notice,

Shri Harish Chandra Mathur: May
I know what is the attitude of the
New Delhi Municipal Commitiee and
whether they  have  communicated
their reaction in this matter to the
Central Government, and whether
this committee is appointed in con-
sultation with them?

Shri Alagesan: Yes, Sir; there is a
representative of the  New  Delhi
Municipal Commitlce also on this
Advisory Committre.

Shri Maheswar Naik: What is the
difference in the charges for domestic
consumption of power and for indus-
trial consumption of power?

Shri Alagesan: It is a long list; I
can read i

Shri Maheswar Naik: 1 wanted to
know what is the difference between
the charges for domestic consumption
and for imdusteiad consupmition,

Shri Alagesan: In the New Delhi
Municipal Commiltee,  for  domestic
power,  the charge s 9 nP per KWH
plus InP per KWIL charged as elec-
tricity tax.  For cemmere al load and
indusirial power upto 10 KWH, the
the charge is 13 nP per KWH p'us
1 nP per KWH charged as electricity
duty, For industrial loads above 10
KW upto 100 KW, for the first 2000
KW, per month the charge is the
Delhi Electricity Supply Undertaking
bulk rate plus 100% and 50 on.
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For industrial loads above 10 KW
upto 100 KW, for the first 200 KW
per month the charge is the Delhi
Electricity Supply Undertaknig bulk
rate plus 1 nP. and so on.
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1 shall read the answer in English
also.

(a) No, Sir.
(b) Does not arise.

(c) Only flve State Governments
namely, Maharashtra, Mysore, TU.P.
Orissa and J & K have so far sent
their views. Decisiong will be taken
after receipt of replies from other
Btate Governments,
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Shri Eswara Reddy: May I know
when these decisions will be taken
and a statement laid on the Table of
the House?

Shri Shyam Dhar Misra: The Secre-
tary of the Ministry has written a
lettey to all the State Governments.
The Minister of Community Develop-
ment has himsclf addressed letters to
all the Chiet Ministers, We arc ex-
pecting their replies shortly, We hope
to discuss this matter finally in July.

Shri Harish Chandra Mathur: Is it
not a fact that this report was to be
discussed by the Ministers of Co-ope-
ration in all the States immediately
after this report was submitted; if so,
may I know whether this has been
discussed ang what are the reactions
ot the Stale Governments?

Shri Shyam Dhar Misra: This re-
port was actually considered by the
Ministers of Co-operation on  30th
October 1961 and they  gencrally
approved the recommendations of this
committee. But it wa: also  consi-
dered appropriate that the Ministers
for Panchayati Raj institutions should
also be consulted, and because  co-
ordinaticn of Panchayati Raj institu-
tions and co-operation involved many
other things it was considered that
the document as a whole should be
considered. Therefore, a letter  has
becn addressed to all the State Gov-
crnments.

Shri Maheswar Naik: May I know
why this Committee did not think it
proper to visit the different States for
compilation of figures for embodiment
in the report, and why they thought
it only that the State Governments
should reply to the queries?

Shri Shyam Dhar Misra: This was
a working group. It had to report
within two months This Committee
did wisit four or five States but they
could not go to all the States. It
did send a questionaire to all the
States and the views of the States
and co-operation unit: were received.
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Shri Sham Lal Saraf: May I know
if it is indicated in this report that
co-operative movement in its entirety
thould be tagged on to the pancha-
vats, and also sister co-operatives
like consumer co-operatives, indus-
trial co-operatives and land co-ope-
ratives? y

Shri Shyam Dhar Misra: It is not
the intention of the Government to
tag on co-operative movement to the
Panchayati Raj movement, The only
intention is to have a co-ordination
between the two institutions to avoid
duplication and conflict,

Disease Destroying Coconut Palms in
Kerala

i'Shri A, K. Gopalan:
| Shri P. Kunhan:

*
178, 3 Shrj Umanath:

| Shri Pottekkatt:

Will the Minister of Food and
Agriculture be pleased to states

(i) whether 5 disease calleg  root
and stem disease has been destroyving
coconut palme in Kerala for the last
live wvears;

(h) whether any research has been
conducted into the organism  which
causes this disease;

(¢} what is the estimated number
of *veps affected by this disease;

idy what is the number  already

dertroved; and

{e) what steps have been taken by
Government to fight this disease?

‘The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) There are two
separate discases called “Root(Wilt)”
and “Stem Bleeding” affecting coconut
valms in the State

(b) Yes.

(c) the exact number of trees affect-
ed has not been estimated. The disease
is estimated to have spread to 6
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lakhs acres out of 11 lakhs acres
under coconut in Kerala,

(d) No assessment of trees des-
troyed has been made.

(e) A scheme for spraying to con-
trol the root anq leaf discases of coco-
nut trees is being implemented from
the Sccond Five Year Plan onwards.

Shri A. K, Gopalan: May 1 know
whether the scheme that is proposed
by the Government is the same
scheme that has been there for the
last five years, or is it a new scheme?

Dr. Ram Subhag Singh: Yes. The
two Governmenis—the Government
of Kerala and the Government of
India—are working in close c¢o-ope-
ration,

Shri A. K. Gopalan: In the reply
given now it is said that the Gov-
vrnment does not know the number
of coconut trees destroyed. But  the
Central Coconut Commitiee has said
that the number of trces destroyed
in 1959-60 was about one lakh trees.
In view of the large destruction of
trees and in view of the fact  that
the research, investigation and  the
remedy has not proved effective, may
T know whether any new steps will
be taken by the Government?

Dr. Ram Subhag Singh: No, it is not
true thal we do not know the number,
We do know the approximate number
hut we do nol know the exact
number. As I said, the discase has
spread in six lakh acres out of 11
lakh acres. One acre  of  coconut
plantation contains about 70 to 80
coconut trees and in that way we do
know the number of trees destroyed
also. With regard to the second part
of the question, namely, whether it
has proved effective or not. it has
proved effestive  in repard to  leaf
discases but not 5o effective in regard
to root diseases. Regarding that
research is being carried on.

Shri Vasudevan Nair: In view of
the faect that all the research con-
ducted till now as ar as the root
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disease j¢ concerned has been  in-
effective and also in view of the fact
that there is large-scale destruction
of coconuy trees may I know whether
Government has any proposal to con-
duct resecarch on a higher scale in
some of the national laboratories of
our country?

Dr. Ram Subhag Singh: Actually,
the Governmenl is also consulting the
FAO. This discase is not peculiar to
the State of Kerala alone. This
discase has spread in other parts of
the world also, particularly, the Phi-
lippines and the West Indies. So,
this programme of carrying on re-
search in regard to finding out some
remedy is being carried on, If neces-
sary, proper steps will be taken to
carry on this research on national
level also.

Shri M. K Kumaran: May I know
whether it is a fact that the disease
is more acute and widespread in the
model gardens run by the research
station and. if so, whether there s
any particular reason for it?

Dr. Ram Subhag Singh: It has
spread in six districts and it may be
that in those model districts it might
be more inlense; but cverywhere
there has been some destruction.

Shri P. Kunhan: May I know whe-
ther the Government has taken any
steps to study the causes of  the
disease and the strains of microbes
by using radio-active isotopes?

Dr. Ram Subhag Singh: At our
research station at Kayamkulam it
has been found out that this disease
is becoming more widespread due to
the fact that there has been un-
usually intense rain in Kerala and
the manure ete, which is being app-
lied for controlling this disease is
washed out due to heavy rains. So,
they are also trying to find out that
this particular cause is somehow con-
trolled,

Shri Warior: May T know whether
these insecticides are sprayeq from
the sky by helicopters or whether
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they are only pumped from the
ground?

Dr. Ram Subhag Singh: Actually,
it is not possible to spray them by
plane though twp planes are being
used privately by the Kerala people.
This disease is such that i can be
controlled by applying manure by
hangd and mechanical methods also
because you will have to dig the root
etc. and to cut the leaf also. So, by
plane it will not be so easy. You can
spray tha; but due to rains the entire
thing is washed away. The leaf re-
quires proper cutting and only then
the disease can be controlled,

Shri Tyagi: Is the disease an in-
digenous one or has it been imported
from any forcign country? Has it
come from foreign countries? Is it a
fact tha; the worm which is known
as the red worm goes underground as
soon as some medicine is sprinkled?

Dr. Ram Subhag Singh: The discase
which has sprcad in the Philippines,
the West Indies and Kerala is  vir-
fually alike but it is indigenous also
in the sense that it is there for the
last B0 years.

Shri Tyagi: Does the worm pgo
underground?

Dr. Ram Subhag Singh: The roots
get diseased.

Shri Tyagi: Does it go under-
ground?

Mr Speaker: Shri Samanta.

Shri S. C. Samanta: Is it not a fact
that some 12 years back this research
station at Kayamkulam referred this
matier to the FAO? If so, was any
dircction received from the FAO?

Dr. Ram Subhag Singh: The Tech-
nica] Working Party eof the FAO
which met at Trivandrum found that
the research which was being con-
ducted at Kayamkulam was on right
lines. They suggested that FAO also
should undertake some measures lo
help that station.
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Shri D. C., Sharma: 1t appears that
this disease is a very old one. If so,
why has not Government taken any
precautions against this disease all
these years?

Dr. Ram Subhag Singh: Actually,
precaution is being regularly taken.
There are so many diseases and trees
also get destroyed. To say that no
precautionary measure is being taken
all these wvears is not correct. Mea-
sures are being taken,

Dr. M. S. Aneyv: The hon. Minister
said that some commitliee of the
FAQ said that the rescarch institute
is proceeding or right lines. Was this
statement of theirs based upon the
results shown by the research con-
ducted by it or merely because theyv
conform to their own concepts of
research processes?

Dr. Ram Subhag Singh: When the
Technical Working Party of the FAO
said that research was being conduc-
ted on right lincs, it is not based on
any comparative study eof other
research stalions,  beeause nowhere
any comparative sludy of other
becn made. So, it is their idea of
the situation which they found in
Kerala,

Rice Zones

*1179. Shri Maheswar Naik: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether Governmeny have now
arrived at any final decision in regard
to the total abolition of the rice
zones;

(b) if so, when this decision is
going to be put into effect; and

(e} if the reply to part (a) above
be in the negative whether the East-
ern Zone is proposed to be expanded
to include Bihar in it?

The Parliamentary Secretary to
the Minister of Food and Agriculture
(Shri Shinde): (a) and (b). Therc is
no proposal at preseni to abolish the
rice zones altogether, While the
Government's policy is to widen the
scope of the rice zones, wherever
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possible, by linking contiguous sur-
plus and deficit areas, with the ulti-
mate object of abolishing the zonal
system, the zonal arrangements in
one form or other will have to con-
tinue till the country becomes self-
sufficient in rice,

(cy) No, Sir, there is no proposal at
present to expand the Eastern Rice
Zone to include Bihar.

Shri Maheswar Naik: May [ know.
Sir, whether Government are aware
that because of the wide disparity in
prices prevailing in the border areas
of Orissa and Bihar, large scale smug-
gling takes plrce and if so  what
action Government is taking so that
smuggling does not take place?

Shri Shinde: What the hon. Mem-
ber sawvs is nnt correct according to
Government's infarmatinn.

Shri Maheswar Naik: Moy 1 =sub-
mit that I come from that arca—the
border area—and it is my personal
experience that because of high prices
prevailing on the other side of
Orissa. ...

Mr. Speaker: He can pas: on that
information to the Minister sometime
privately, if he has got experience of
it.

Shri Heda: Andhra Pradesh which
is the most surplus State so far as
rive js concerned is included in the
Southern Zone and still the Southern
Zone is a surplus one. Is there any
proposal to include Maharashtra and
Gujerat in the Southern Zone, so that
the surplus of Andhra Pradesh may
go to these areas?

Shri Shinde: Government does not
think that the Southern Zone is a
surplus one, because Kerala which is
one of the deficit States is in the
Southern Zone. As the present
arrangement goes Government thinks
that the Southern Zone scheme is a
proper one, and as it is there is no
surplus,
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Shri P. R. Patel: May I know whe-
ther because of the rice zone, the rice
producing cultivators get less prices
than the prevailing prices in other
markets?

Shri Shinde: The¢ hon. Member's
view is not ecorrect,

Shri Vidya Charan Shukla: Is it
contemplated to effect any changes in
the ricec zone eonsisting of Madhva
Pradesh, Mahrashtra and Gujerat and
if so what are those changes?

Dr. Ram Subhag Singh: No change
is likely to be effected in the arrange-
ment of Madhya Pradesh, Maharashtra
and Gujerat comprising one zone.

Skri Igbal Singh: May I know whe-
ther Government is aware of the fact
that Punjab rice is sclling at very
cheap rates and if so what steps Gov-
ernment propose o take?

Dr. Ram Subhag Singh: It is cheap.
There is a rice zone of Punjab, Hima-
chal Pradesh and Delhi. The mea-
sures that have ben taken arc taken
with a view to controlling the prices
and they are quite sati=factory,

Blakra and Chambal Power for
Rajasthan

*1181. Shri P, C. Borooah: Will the
Minister of Irirgation and Power be
plcased 1o state:

(a) whether it is a fact that Rajas-
than has no! sp far ben able to utilise
its full share of Bhakra and Chambal
Power;

(b) if 0, the main rcasons there-
for; and

(c) the steps that are being taken
to ftully utilise the power poliential
without loss of time?

The Parliamentary Secretary to the
Minister of Irrigation and Power (Shri
S. A. Mehdi): (a) Yes; Sir.

(b) Asregards Bhakra power avail-
able could not be utilised because the
grid sub-stations at Ratangarh and
Bikaner were not completed and com-
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missioned earlier on account of late
receipt of certain essential equipment
like steel structures, D. C. equipment
etc. In the casg of Chambal, the
utilisation has not been full because
the grid sub-stations and the trans-
mission lines have not yet been com-
pleted,

(¢) The grid sub-stations at Ratan-
garh and Bikaner are cxpecled io be
complcted and commissioned by June,
1962. In the case of power from
Chambal the work on the grid sub-
stations and the transmission lines is
in progress and 1s expected to be
completed shortly, when it should be
poszible to utilise the full allocation
from this source,

Shri P. C. Borooah: May I know
whether any assessment of the loss on
account of the non-utilisation of the
power by the Rajasthan Government.
has hecen made

Shri S. A. Mehdi: Therce .5 no
question of loss in this.

Mr. Speaker: On account of the
non-utilisation. If it had becn utilis-
cd, something more would have been
fetched. That is what he means.  1s
there any assesament?

Shri S. A. Mehdi: If the full power
load had been utilised. the total
should have been 38 mega-watts. in-
stead of 28 mega-watls,

Shri P. C. Borooah: May I know
how long it would take for the
Rajasthan Government to fully utilise
the power and, if it would take a very
long time, whether Government have
any proposal to divert this power to
other States like Delhi and other
States which arc experiencing a power
searcity?

Shri S. A. Mehdi: As I have already
stated, one of the schemes is going
to be completed in June, and the
other is expected to be completed
shortly; and the full utilisation will
be possible within a very short period.

Shri Vidya Charan Shukla: May I

know how many kilo-watt hours of
energy were offered to Rajasthan
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from Chamba]l and Bhakra and for
how many months this has not been
used, and how much money it would
have fetched if it had been used?

The Minister of State in the Min-
istry of Irrigation and Power (Shri
Alagesan): From Chambal, Rajasthan
should have taken 23,000 kilo-watts;
they are now taking only 2,000 kilo-
watts, After the works that have
been described are completed they
will be able to take the full power
load. From Bhakra, Rajasthan should
have taken 21,000 kilo-watts; they
are now taking only 6,000 kilo-watts,
After these works are completed they
will be able to take the full power
load.

Shri Igbal Singh: From Bhakra they
have offered 21,000 kilo-watts to the
Rajasthan Government, but the
Rajasthan Government is now taking
only 6,000 kilo-watts. As such, may
1 know whether Government propose
to take somce steps to have this power
taken to other States?

Mr. Speaker: They are going 1o
utllise the whole thing.

Shri Alagesan: Yes, Sir, they are
£oing to utilise the whole thing.
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State Road Transport Undertakings

+
1183 Shri D. C. Sharma:
"\ Shri P. C. Borooah:

Will the Minister of Tramsport and
Communications be pleased to state:

(a) whether it is proposed to ap-
point an official committee to study
the difficulties of the State road trans-
port undertakings and to suggest
whether they need any incentives in
the form of tax relief; and

(b) if so, the details thercof?

The Minister of Transport and Com-
munications (Shri Jagjivan Ram): (a)
and (b): A proposal to this effect has
been recommended by the Transport
Development Council. The matter is
under consideration.

Shri D. C. Sharma: May I know if
this proposal has been referred to the
various State Governments for their
opinion?

Shri Jagjivan Ram: There is no
necessity of referring this proposal to
the State Governments. The reactions
of the State Governments can be very
casily presumed: they would like all
the State Transport Corporations to
be exempled from Income-tax.

Shri D. C. Sharma: May I know
what kind of relief is sought by these
State Governments so far and what
has been the reaction of the Govern-
ment to these reliefs sought?

Shri Jagjivan Ram: So far as this
tax relief is concerned, without any
reference to the State Governments,
it can be ecasily presumed that all of
them would )ike the State corporations
to be exempt from income tax.

Shri P. C. Borooah: What are the
major difficulties under which the
State undertakings are suffering which
have made the Government study the
situation?

Shri Jagjivan Ram: In respect of
what?

Shri P. C. Borooah: What are the
major difficulties experienced by the
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State undertakings which have made
the Government form a committee to
study the affairs?

Mr. Speaker: Were there special
difficulties why the committee was
considered necessary?

Shri Jagjivan Ram: No. Some of
the members felt that in the initial
stages, the corporations cannot make
profits and if they were charged in-
come-tax when the profit was nomi-
nal, that would reduce their profit.
That was the occasion. The Finance
Ministry does not agree with this
view. I personally do not see how
far a committee will be useful so long
as the Finance Ministry is not agree-
able to such a proposal.

Shri S. N. Chaturvedi: Are the
State transport undertakings proving
unprofitable and stand in need of tax
relief?

Shri Jagjivan Ram: That statement
cannot be applied universally. Some
of the State transport corporations, in
the initial stages, may not be self-
supporting. As they go on and ex-
perience is gained, they make profits.

Shri Maheswar Naik: May [ know
how many State corporations have
been now set up and in which States?

Shri Jagjivan Ram: I have not got
the names. Buat, I think quite a num-
ber of State Governments have set
up State transport corporations.

Shri Sham Lal Saraf: May I know
it there is any uniformity in running
transport undcrtakings in the differ-
ent States and secondly, if the Cen-
tral Government is trying to bring
about uniformity?

Mr. Speaker: If he does not say
one and two, probably that would be
better though he mayv put the same
question. If he specifically says one
and two, the rules come in the way.
I cannot allow more than one.

Shri Sham Lal Saraf: My question
would not be complete unless I  put
both.
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Mr. Speaker: He can put the ques-
tion in another way. If he definitely

says one and two, the rules impede
that.

Shri Jagjivan Ram: Uniformity is
a wide term. I am afraid it may not
be possible to have uniformity in the
matter of State transport. So far as
pattern is concerned, more or less, the
pattern conceived is uniform. There
will be three parties: State Govern-
ment, Central Government where it
pays through the Ministry of Railways
and the Ministry of Transport and
some local authorities or private par-
ties where they may come.

Shri Warior: The Special cell set
up by the Finance department had
sereened or examined certain  of the
private and public road transport
undertakings in the States. Which

are the States and which are those
left out?

Shri Jagjivan Ram: 1 do not have
that information.

Loan to British Firm for Shipping
Business

*1184. Shrimati Renuka Barkataki:
Will the Minister of Transport and
Communications be pleased to state:

(a) whether it is a fact that Gov-
ernment of India have sanctioned a
loan of rupees two crores to a British
firm which has shipping business on
Calcutta-Assam route on the Brahma-
putra; and

(b) if so, the conditions on which
the loan is sanctioned?

The Minister of Transport and Com-
munications (Shri Jagjivan Ram): (a)
It has been decided to give a loan of
Rs. 2 crores to the Joint Stcamer Com-
panies (Rs. 1 crore each to the India
General Navigation and Railway Com-
pany Limited and Rivers Steam Navi=
gation Company Ltd.) to enable them
to rehabilitate their obsolete fleet for
the maintenance of essential ILW.T.
services on Calcutta-Assam route.

(b) A statement showing the main
terms and conditions for the grant of
the loan is laid on the Table of the



7695 Oral Answers

Sabha. [Placed in Library. See LT-
No. 158|60].

Shrimati Remuka Barkataki: One
of the conditions in the statement is
that the company is to make it ac-
counts both at London and Calcutta
available for inspection to represen-
tatives of the Government. May 1
know the representative whom the
Government has appointed to inspect
these accounts?

12:00 hrs.

Shri Jagjivan Ram: The occasion
has not arisen yet, because no amount
has been so far advanced to the com-
pany

Shrimati Renuka Barkataki: May 1
know whether Government are aware
of the fact that after the sanctioning
of the loan, the freight rate has been
increased by 5 per cent?

Shri Jagjilvan Ram: That has
nothing to do with the loan. As 1
have stated, the terms and conditions
of the loan have been recently finalis-
ed, and the company has not drawn
any amount so far.

Shri Basumatari: In the statement
it has been stated that with loan of
Rs. 2 crores, they would purchase
gome vessels, equipment and other
things. What are the terms and con-
ditions on which the loan is going to
be recovered? That is to say, after the
termination of the agreement period,
what would be the mode of recovery
of the loan by Government?

Shri Jagjivan Ram: Everything has
been stipulated in the agreement, how
the instalments are to be paid, when
the payment will start, what the rate
of interest will be, how Government
will realise the loan and so on; the
assets will be mortgaged to Govern-
ment.
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WRITTEN ANSWERS TO QUES-
TIONS
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Inland Water Transport

*1171. Shri T. Subramanyam: Will
the Minister of Tramsport and Com-
munications be pleased to state:

(a) whether as a long tem measure,
it has been planned to extend the in-
land water transport canal from Man-
galore to Coondapur in Mysore State,
and link it with the West coast canal
system of Kerala State; and

(b) whether the operation of ferries
to transport men and materials and to
guard against loss of life and property
has been considered?

The Minister of Transport and Com-
munications (Shri Jagjivan Ram):
(a) and (b): The required informa-
tion has been called for from the
State Government and will be laid on
the Table of the Sabha as soon as It
is received.

Dam on Ajoy River

*1173. Shri Shree Narayan Das: Will
the Minister of Irrigation and Power
be pleased to state:

(a) whether Centra] Government's
proposal for the constitution of an
inter-State board to settle the differ-
ence of opinion with Bihar on the
question of erecting a dam on the
River Ajoy has been given effect to;

(b) if so, the nature of the constitu-
tion of the Board; and

(c) whether the Board has com-
menced its work?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) No; Sir.

(b) and (c): Do not arise.
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Per Capita Consumption of Electricity
in Andhra Pradesh

*1180. Shrimati Vimla Devi: Wil
the Minister of Irrigation and Power
be pleased to state:

(a) the per capita consumption of
electricity in Andhra Pradesh as on

3rd March, 1962; and

(b) the reasons for such low com-
sumption?
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The Minister of State in the Minis-
try of Irrigation & Power (Shri
Alagesan): (a) About 22 kwh;

(b) This has been due to non-com-
pletion of some of the Second Plan
power projects on account of difficul-
ties in securing the necessary foreign
exchange.

Hirakud Dam Project

*1182. Shri Y. N. Singha: Will the
Minister of Irrigation and Power be
pleascd to state:

(a) whether compensation to all
those who have been affected by the
Hirakud Dam Project has been paid;
and

(b) if so, the total amouni that has
been paid?

The Minister of State in the Minis-
try of Irrigation & Power (Shri
Alagesan): (a) So far about 907
of the tota] compensation has been
paid.

(b) A sum of Rs. 4,3772,638.65 nP.
has been paid so far.

Recommendations of the School
Health Committee

1185, J Shri H. N. Mukerjee:
\ Shri Prabhat Kar:

‘Will the Minister of Health be plcas-
ed tp state:

(a) whether Government have com-
pleted consideration of the recom-
mendations made by the School Health
Committee; and

(b) whether top priority will be
given to implementing recommenda-
tions regarding the provision of meals
to school children?

The Minister for Health (Dr. Sushila
Nayar): (a) and (b). The recommen-
dations made by the School Health

Committee are still under considera.
tion.

Doctors in Rural Areas

*1186. Shri Surendra Pal Singh:
Will the Minister of Health be pleased
io state:

(a) whether it is a fact that trained
and qualified doctors are reluctant to
go and man the dispensaries in the
rura] areas; and

(b) if so, what steps are being taken
by Government to persuade or force
such persons to go to the rural dispen-
saries

The Minister for Health (Dr. Sushila
Nayar): (a) Yes, Sir.

(b) Most State Governments have
taken steps to (i) improve the terms
of service, (ii) to grant a public health
or non-practising zlowance; and (iii)
to provide residential accommodation
vle, to attracy medical men ip rural
arcas.

A statement showing the additional
facilities and incentives given by the
State Governments/Administrations to
qualified doetors serving in rural
areas is placed on the Table of the
Sabha, [Placed in Library. See LT-
No. 161/62)
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Railway Line from Kharagpur to
Haldia

*1188. Shri Subodh Hansda: Will
the Minister of Railways be pleased to
state:

(a) whether the survey of new line
o~y Kharagpur to Haldia Port has
‘ompleted;

(b) if so, whether steps are being
taken to acquire the land required for
the line;

(c) whether any compensation will
be paid to the land-holders; and

(d) if so, the amount of compensa-
tion to be paid per acre?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) No Sir, the survey is in
Pprogress.

(b) The question of acquiring land
will arise only after the alignment has
been fixed on completion of the sur-
vey.

(c) Yes, but the guestion will arise
only when the land is actually acquir-
ed.

(d) Does not arise at this stage.
The land will be acquired under the
I.and Acquisition Act and compensa-
“oa for land ete. will be determined
by the Land Acquisition Officer.

International Airports

*1189. Shri Bhagwat Jha Aszad:
Will the Minister of Transpori and
Communications be pleased to state:

(a) whether Government propose
to create a pool of experienced offi-
cers to man more efficiently the
major international airports in the
country; and
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(b) if g0, when it would be imple-
mented?

The Minister of Transport & Com-
munications (Shri Jagjivan KRam): (a)
and (b). The Department of Civil
Aviation is incharge of the civi] air-
ports in the country and these air-
ports are manned by officers of the de-
partment. Officers of this department
are transferable throughout the coun-
try. There is, thercfore, ng necessity
of creating any pool of officers. The
international airports in the country
are already manned by experienced
officers.

Tripartite Bodies for Road Transport
Management

[ Shri Maheswar Nalik:

*1190. \ Shri P. R. Chakravarti:

Will the Minister of Transport and
Communciations be pleased to state:

(a) whether the Union Government
have urged the State Governments to
set up tripartite bodies for road trans-
port management;

(b) whether any model constitution
has been drawn up relating to the
proposed bodies;

(c) if so, what are the functions
assignable to these bodies; and

(d) what is the reaction of the State
Governments thercto?

The Minister of Transport{ and Com-
munications (Shri Jagjivan Ram):
(a) to (d). A statement giving the in-
formation required is laid on the Table
of the House. [See Appendix III, an-
nexure No. 51].

“Champavati” Passenger Ship

J Shri P. C. Borooah:

"19L { Shri Raghunath Singh:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether it is a fact that “S.S.
Champavati” a Passenger ship on the
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Bombay-Panjim Service ran aground
near the month of the Andovi river on
or about 10th May, 1962; and

(b) if so, in what circumstances the
accident took place?

The Minister of Transpert and Com-
munications (Shri Jagjivan Ram):
{a) Yes, Sir. The passenger ship
S.S. “Champavati” ran aground on a
sand bank while approaching the
Panjim Harbour on the 10th May, 1962.

(b) A preliminary enquiry into the
circumstances leading to the ground-
ing of the ship is being conducted by
the Mercantile Marine Depariment,
Bombay.

Delhi Milk Supply Scheme

( Shri D. C. Sharma:
*1192. 4 Shri Prakash Vip Shastri:
|_ Shri Maheswar Naik:

Will the Minister of Foog and Agri-
culture be pleased to state:

(a) whether it is proposed to expand
the Delhi Milk Suply Scheme; and

(b) if so, the details of the proposal
end the time proposed to be taken to
implement the same?

The Minister of State in the Minis-
try of Food & Agriculture (Dr. Ram
Subhag Singh): (a) and (b). The
Delhi Milk Shceme js designed to meet
the full daily requircments of milk of
the Capital city estimated at 7000
maunds. The Scheme started func-
tioning on 1st November, 1959 handl-
ing about 150 maunds of milk and it
has now reached a daily throughout of
about 3000 Mds. It is expccted to
achieve the target of 7000 Mds. in
1964.

Scholarships to the Children of P. & T.
Employees

*1193. Shri P. C. Borooah: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether it is a fact that Gov-
ernment have decided to award 1,000

scholarships for post-graduate studies
every year to the children of the Posts
and Telegraphs employees;

(b) if so, what will be yearly ex-
penditure on the scheme; and

(c) whether there is a proposal to
extend this sort of facility to other
Government employees also?

The Minister of Transport and Com-
munications (Shri Jagjivan Ram):
(a) A scheme for educational assis-
tance for technical studies hy grant of
scholarships is under examination. It
is expected to be finalised shortly.

(b) The expenditure is likely to be
about 1.5 lakhs.

{c) No information is readily avail-
able excepting that the Railway Board
has a somewhat similar scheme al-
ready in force.

Non-Supply of Wagons to Monghyr
District

{ Shri Bhagwat Jha Azad:
Shrimati Ram Dular
-um.l Sinha:
| Shri Sidheshwar Prasad:
| Shri K. N. Tiwary:

Will the Minister of Railways be
pleased to state:

(a) whether the attention of Gov-
ernment has been drawn to a news
item in the Indian Nation dated the
2nd May, 1962 that railways were res-
ponsible for the delay in the rehabi-
litation of the worst flood affected
people of Bihar in the District of
Monghyr: and

(b) whether supply of wagons has
been totally refused and not even &
single wagon is being supplied?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Ehan):
(a) Yes. This refers to Coal Supplies
to Brick kilns in Monghyr District of
Bihar State.

(b) No. Whatever bulk allotments
were sanctioned by the Coal Control-
ler for Bihar State for flood relief,
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were implemented by the Railways
during the period March, 1962 to May,
1962, except in March when the load-
ing was not upto bulk allotment due
to paucity of indents on the part of the
collieries.

C.H.S. Dispensaries in Delhi

*1195. Shri D. C. Sharma: Will the
Minister of Health be pleased to state:

(a) whether it is a fact that prople
have to wait for very long time for
examination and getting the medicine
at Contributory Health Service Scheme
Dispensaries in Delhi; and

(b) if so, the reasons therefor and
the steps proposed to be taken to mini-
mise the waiting time?

The Minister for Health (Dr. Sushila
Nayar): (a) No.

(b) Does not arise.

Agricultural University

2168 J/ Shri Karni Singhji:
*  Dr. L. M. Singhvi:

Will the Minister of Foog and Agri-
culture be pleased to state:

(a) whether it is a fact that an
Agricultural University iy likely to be
set up at Udaipur; and

(b) if so, whether the feasibility
was examined of the location of this
University in the northern part of
Rajasthan, which is served by a net-
work of three canals and has the big-
gest agricultural Suratgarh Farm in
the country to serve as a nucleus for
demonstration purposes?

The Minister of State in the Minis-
try of Food & Agriculture (Dr. Ram
Subhag Singh): (a) Yes,

(b) It is primarily for the State
Government to decide the location of
an Agricultural University. In decid-
ing the location of the University at
Udaipur, the main point which seems
to have weighed with the State Gowv-
ernment is the faci'itles already avail-
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able there, such ag the existence of a
College of Agriculure and College of
Home Science, which will become the
constitutent Colleges of the Agricul-
tural University of Rajasthan.

Tribal Blocks in Orissa

2169. Shri Ulaka: Will the Minis-
ter of Community Development,
Panchayati Raj and Cooperation be
pleased to state:

(a) how many tribal blocks are pro-
posed to be set up in Orissa during
the Third Five Year Plan period;

(b) the allotment made for the pur-
pose;

(c) whether there is any provision
of reservation for Tribal representa-
tives in Panchayats and Panchayat
Samities under Panchayati Raj; and

(d) if not, the reasons therefor?

The Deputy Minister of Community
Development, Panchayati Raj and Co-
operation (Shri B. S. Murthy): (a) 60.

(b) Rs. 305:18 lakhs.

(¢). Gram Panchayats:—Wards are
to be sp divided as to sccure represen-
tation of scheduled castes and tribes.

Panchayat Samities:—One member
from scheduled caste and one member
from scheduled tribe, if their popu-
lation is not less than 5% of the total
population, are to be elected by the
clected members of the Samiti, where
the elected members do not already
include such members.

{d) Does not arise.
Destruction of Arecanut Trees

[ Shri A. K. Gopalan:
] Shri Umanath.

210 7 Shri Pottekkatt:
| Shri M, K. Kumaran:

Will the Minister of Food and Agri-
cullure be pleased to state:

(a) whether it is a fact that des-
truction of arecanut trees by ‘Mahalf®
disease is prevalent in India;
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(b) if so, which are the States where
it is prevalent and what is the quan-
tum of destruction; and

(c) what are the remedial mea-
sures taken and the results thereof?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) Yes.

(b) South Malabar, parts of Cochin
in Kerala, Western Mysore, South
and North Kanara Districts of Mysore
and Maharashtra.

The quantum of destruction is esti-
mated to range from 25 per cent to
75 per cent the total production.

(c) Arecanut bunches are sprayed
with one per cent bordeaux mixture
before the monsoons (late May). The
spraying is repeated during a break
in the rains in July—August.

Seventy-five to eighty per cent of the
crop has been saved by adopting the
above measures in the regions where
the crop was infected with ‘Mahali’.

Destruction of Vinegardens Due to
Diseases in Kerala

[ Shri A. K. Gopalan:
J Shri Umanath;:

7 Shri Pottekkatt:

| Shri M. K. Kumaran:

Will the Minister of Food and Agri-
culture be pleased to state:

2171.

(a) whether hundreds of acres of
pepper vine-gardens are destroyed by
certain discases in Kerala;

(b) if so, what is the extent of loss;

(¢) whether any special investiga-
tions in the matter as also in regard to
remedial measures to contro] the dis-
eases have been made; and

(d) if so, the result thereof?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) and (b). Some of
the pepper vine gardens in Kerala
are affected by diseases like ‘pollu’
and ‘wilt’, but the production figures

Written Answers 7708

furnished below do not reveal any
appreciable fall in yield:—

Year Production

(in tons)
(Second Plan T

period) 1956-57 26,800
1957-58 26,000

1958-59 25,000

1959-60 24,900

1960-61 26,600

(First year of Third

Plan) - . 1961I-62 26,550

—————— et ———— e o

(c) and (d). Yes; investigations have
already been and are also in progress at
the Pepper Rescarch Station, Panni-
yur. The State Department of Agri-
culture have proposed to intensify
work in this regard in the technical
programme of Pepper Research Sche-
me jointly financed by the Indian
Council of Agricultural Research and
the State Government of Kerala,

Spraying of D.D.T. 50 by the end
of July and thereafter once a month,
twice or thrice according to require-
ments has been found to be very effec-
tive for ‘pollu’ disease.

Regarding wilt disease, removing
all wjlt affected parts of the vine and
burning to prevent further spread;
spraying the entire vine with one per-
.“"“l Bordeaux mixture and drench-
ing soil with Ceresan (wet) one ounce
in six gallons of water, have proved
effective in controlling this disease.

Wide publicily has been given to
the control measures recommended
and found effective by the State De-
partment of Agriculture.

Insecticidal sprayers are stocked at
suitable places and made available to
cultivators. The results of the above
control measures are being watched
and they are expected to yield results
in due course.
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Production of Pepper in Kerala

[ Shri A. K, Gopalan:
2112-{ Shri Umanath:
| Shri Pottekkatt:

Will the Minister of Food ang Agri-
culture be pleased to state:

(a) the total production of pepper
in Kerala;

(b) the total exports in 1959-60 and
1960-61, year-wise;

(¢) if there is decline in production,
the reasons therefor; and

(d) the amount of foreign exchange
earned in 1959-60 and 1960-61 on
account of export?

The Minister of State in the Minis-
try of Food & Agriculture (Dr., Ram
Subhag Singh): (a) The total produc-
tion of pepper in Kerala during 1961-
62 was of the order of 26,550 tons.

(b) The total quantity of exports
from India during 1959-60 and 1960-
61 was as under:—

Year Qty. in

* oo’ kg.
1959-60 . 20,672
1960-61 17,202

(¢) There was a nominal decrease
of about 0.2% in 1961-62 as compared
to the production in the preceding
year, ie. 1960-61. The production in
Kerala State for these two years was
as under:—

Year Production
(in tons)
1960-61 26,600
1961-62 . 26,550

The decline of about 50 tons has
been reported due to unfavourable
weather conditions at the time of
flowering and growing period of the
crop.

(d) The amount of foreign exchange
-earned during 1959-60 and 1960-81 is
as follows:—
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Year Value in ‘000’ of Re.

1959-60 81812
1960-61 84970

Pepper Price

[ Shri A. K. Gopalan:
2173.{ Shri Umanath:
| Shri Pottekkatt:

Will the Minister of Food and Agr}-
calture be pleased to state:

(a) the price of pepper during the
last 3 years;

(b) the market price at
and

present;

(c) if the prices have declined, the
reasons therefor?

The Deputy Minister of Food in the
Ministry of Food and Agriculture (Shri
A. M. Thomas): (a) A statement show-
ing the month-end prices of pepper
during the last 3 years at selected
centres viz., Cochin and Madras is
laid on the Table. [See Appendix III,
annexure No. 52].

(b) The month-end price for May,
1962 for Cochin is Rs. 114.02 per
maund.

(¢) The current prices of pepper
are lower than 1960 and 1961 prices
but are higher than the prices in 1959.
The prices in 1960 and 1961 were high
as there was a larger demand for our
exports owing to a decline in produc-
tion in Indonesia.

Kariankode Bridge

[ Shri A. K. Gopalan:
2174.4 Shri Umanath:
| Shri Pottekkatt:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether the Kariankode bridge
on the West Coast Road has been
completed;

(b) if not, the probable time when
it will be completed;
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(¢) when the work was understaken;
and

{d) the reasons for the delay?

The Minister of Transport and Com-
municationg (Shri Jagjivan Ram):
fa) No, Sir.

(b) The bridge is likely to be com-
pleted by March 1963.

(c) In early 1955.

(d) The work on this bridge could
not proceed according to schedule, as
in the course of construction, it was
found that the rock was not available
at a reasonable depth and the bearing
cupacity of the clay met with was too
poor to support the originally propos-
ed spans of 82 feet. The design of
the bridge had, therefore, to be modi-
fied substantially. This led to the
suspenson of the work between July
1957 to May 1959 The work is now
in progress.

Bridges op National Highways in
Kerala

2175. Shri M. K. Kumaran: Will the
Minister of Transport and Communi-
cations be pleased o state:

(a) the number of bridges wunder
construction on National Highways in
Kerala;

(b) causes of delay in completeing
construction; and

(c) steps taken to
work?

expedite the

The Minister of Transport and Com-
munications (Shri Jagjivan Ram):
(a) Five. (1) Thottappally Bridge.
(2) Danapady Bridge. (3) Karipuzha
Bridge. (4) Kannettil Bridge. (5)
Manali Bridge.

(b) and (¢) The information is being
collected and will be placed on the
Table of the Sabha.
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Co-operation as a Course of Study

2176. Shri Ulaka: Will the Minister
of Community Development, Pancha-
yati Raj and Co-operation be pleased
to state:

{a) the number of schools, colleges
and universities where the introduc-
tion of Co-operation as a subject of
study has been accepted by his Min-
istry;

(b) the universities which have al-
ready introduced “Co-operation” as a
separate optional subject in their com-
merce degree courses;

(c) the universities which took part
in the national debating contest on
the subject of cn-operation which was
held in February 1962 at Delhi; and

(d) the university which stood first
in the said debating contest?

The Deputy Minister in the Minis-
try of Community Development, Pan-
chayati Raj and Co-operation (Shri
S. D. Misra): (a) The Ministry have
decided in consultation with the Min-
istry of Education that the subject of
Co-operation should be introduced in
the curriculam of schools, colleges and
universities in the following manner:—

(i) Teaching of Co-operation
through simple stories in
Standards [ to V.

(ii) A more detailed treatment of
the subject in the subject of
social studies for children of
age group 11 to 14 (standards
VI to VIII).

(ili) Inclusion of the elementary
knowledge of cooperation in
the core subject of social
studies, at the higher second-
dary stage,

(iv) Introduction of Cooperation
as an optional subject for B.
Com., B. Com., (Hon), B.A.,
and B.A. (Hon) Degree course
in Cooperation and Allied sub-
jects.

(v) Provision for an intensive
study of the subject of Co-



7713 Written Answers

operation at the Post-Graduate
Level where Cooperation may
be one of the branches of
study like Economies, Social
Sciences etc.

(vi) Organisation of visits to
neighbouring cooperatives, es-
say and debating competitions
on Cooperation, setting up of
cooperative stores and other
extra curricular activities re-
lating to Cooperation.

Accordingly, the State Governments
and Universities have been requested
to introduce the study of Cooperation
at various levels and courses in school
and colleges. A number of States
and Universities have favourably re-
acted to this proposal,

(b) The following Universities have
Cooperation as a separate subject in
their Commerce Degree Course:—

. Bombay

. Gujarat
Anand
Baroda
Andhra
Annamalai
. Allahabad
. Kerala
Gorakhpur
. Madras
. Vikram

. Banaras

13. Lucknow

14. Aligarh Muslim University

15. Patna

16, Utkal

17. Usmania

18. Marathwada

19. Agra

(¢} The following Universities
participated in the National Debating
Contest on Cooperation held in Feb-
ruary 1962:—

1. Agra University

2. Indian Agricultural Research In-
stitute New Delhi.
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. Venkateswara University
Patna University

U.P. Agricultural University
. Aligarh Muslim University
M.S. University, Baroda

. Jadavpur University

9. Andhra University

10. Utkal University

11, Delhi University

12. National Institute
Higher Education.

® N E W W

of Rural

(d) A student from the Jadavpur
University stood first in the national
debating econtest.

Drinking Water Supply in Madras
State

2177. Shri Rajaram: Will the Min-
ister of Health be pleased io state:

(a) the amount set apart for distri-
bution of drinking water in Madras
State during the Third Five Year
Plan period;

(b) the demand that was made by
Madras Government; and

(e) the number of schemes included
and the number of villages benefit-
ing?

The Minister of Health (Dr Sushila
Nayar): (a) An amount of Rs. 9.50
crores for urban and Rs. 1.50 crores
for rural water supply and sanitation
schemes has been provided in the
Third Five Year Plan of Madras under
the Health sector. Besides, provision
for rural water supply has becn made
under Local Development Works
Programme, Community Development
Programyme and Programme for Wel-
fare of Backward Classes also.

(b) The State Government had
proposed a provision of Rs. 20.75 cro-
res for urban and Rs. 6.50 crores for
rural water supply and sanitation
schemes.

(c) drainage schemes started during
the II Plan, will be completed. In
addition, 47 new water supply and
11 drainage schemes will be taken

up.
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Under the rural phase, 6520 wells
will be installed and 296 composite
schemes will be taken up. In addi-
tion,, water supply facilities will be
provided in 682 wvillages which are
affected by guinea worm disease.
Under the National Water Supply and
Sanitation Programme, schemes in 656
villages are likely to be completed.

Hoganakkal Project

2178. Shri Rajaram: Vill the Minis-
ter of Irrigaticn and Power be pleas-
rd to state:

(a) whether Government of Madras
approached Central Government for
help for constructng th: Hoganakkai
Project;

(b) if so, the details of the help
sought; and

(c¢) the reaction of the Government
thereto?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) No proposal has been
received so far from the Government
of Madras for help in constructing
the Hoganakkal Project.

{(b) and (c¢). Do not arise.
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Drinking Water Supply in UP.

2181, Shri Sarjoo Pandey: Will the

Minister of Health be pleased to
state:
(a}) whether Central Government

have allocated any amount in the
Third Plan for the supply of drinking
water by the Municipalities in Uttar
Pradesh; and

{b) if so, the amount thereof?

The Minister of Health (Dr, Sushila
Nayar): (a) and (b). Yes; an amount
of Rs. 1046:84 lakhs has been provid-
ed in the Third Plan of Uttar Pradesh
for urban water supply and sanitation
schemes out of which the State Gov-
ernment have tentatively earmarked
a sum of Rs. 335321 lakhs for water
supply schemes of municipalities.
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National Highways in Rajasthan

2183. Shri Brij Raj Singh-Kotah:
Will the Minister of Transport and
Communications be pleased to state:

(a) the projects under the National
Highway Scheme that were included
in the Second Five Year Plan in
Rajasthan BState;

(b) how many such projects were
executed at the end of the Plan period
and how many remain to be complet-
ed;

(e)  overall percentage of the
achievement;

(d) what new schemes are  being
undertaken in the Third Five Year
Plan; and

(e) whether there is any proposal
to link Bhopal with Jaipur with a
National Highway wvia Kotah?

The Minister of Transport and Com-
munications (Shri Jagjivan Ram):
fa) and (b). One hundred and onc
National Highway Works, including
fifty seven works carried over from
the First Five Year Plan, were in-
cluded in the Sccond Five Year Plan
for Rajasthan. Out of these sixty six
works were executed during the Se-
cond Five Year Plan and thirty five
works remain to be completed. De-
tails of these works are given in the
attached statements,

(¢) Seventy-three per cent.

(d) A stalement is laid on the
Table. [Placed in Library, See LT-No.
162/62].

(e) No.

Orientation ang Study Centre, Juna-
garh

2184, Shri E. Madhusudan Rao: Will
the Minister of Community Develop-
ment, Panchayati Raj and Cooperation
be pleased to state:

(a) whether the Orientation and
Study Centre at Junagarh is control-
led by Central Government;
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(b) the fields in which the Centre
imparts training;

(¢) the type of officials who are
given training in the Centre; and

(d) the number of trainees trained
during 1960-61 and 1961-627

The Deputy Minister in the Minis-
try of Community Development, Pan-
chayati Raj and CoOperation (Shri
B, S. Murthy): (a) Yes, Sir.

(b) The Centre imparts Orientation,
Job and Refresher training in Coms=
munity Development, its Philosophy
and extension techniques, group mobi-
lization and Community organisation,
development and understanding of the
various facets of Community Deve-
ment Programme, Programme Plan-
ning, execution Administration and
Evaluation.

(c) Orientation Training is provid-
ed to Block Development Officers, Ex-
tension Officers and Non-officials. Job
Training is provided to Block Deve-
lopment Officers.  Refresher training
through Study courses is provided to
District Heads of Technical Depart-
ments, Block Development Officers
and Non-officials.

(d) rtype of course  1960-61 196H1-62
Orientation courses 197 168
Job courses 112 43
Study coursces 4 52

Production of Sugar

2185. Shri E. Madhusudan Rao: Will
the Minister of Food and Agriculture
be pleased to state:

(a) the total production of sugar
during 1961-62 in Andhra Pradesh;

(b) the total quantity of sugar ex-
ported from Andhra Pradesh during
the same period; and

(c) the cost thereof?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a), 1-84 lakh metric

tons (from 1st November to 15th May,
1962).

(b) The quantity apportioned to
factories in Andhra Pradesh, out of
the gquantity released during 1961-62
for export is 16,164 metric tons.

f¢) The sugar costs about Rs. 734
per metric ton f.o.b. stowed.

Rice Production

2186 Shri E. Madhusudan Rao: Will
the Minister of Food and Agriculture
be pleased to state:

(a) the totul production of rice in
Andhra Pradesh during 1961-62;

(b) the total quantity of rice ex-
ported to other States during the
same period; and

(¢) the cost thereof?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) About 3'6 million
tons.

(b) and (c¢) About 443 lakh tons
valued at approximately Rs. 28 crores.

Medica] Colleges in Andhra Pradesh

2187. Shri E. Madhusudan Rao; Will
the Minister of Health be pleased to
state:

{a) the number of medical colleges
to be opened in Andhra Pradesh dur-
ing the Third Five Year Plan period;
and

(b) the places where the colleges
will be established?

The Minister of Health (Dr. Sushila
Nayar): (a) The Government of An-
dhra Pradesh have no proposal to
open any new medical college during
the Third Five Year Plan period.

(b) Does not arise. e

wRrdy T AW qrA

e, oAy fadfarar o Far
TaTee KAt ag AT &y g E T4 o
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Rural Electrification in Orissa

2189, Shri Ulaka: Will the Minister
of Irrigation and Power be pleased to
state:

(a) the number of villages proposed
to be electrified in Orissa during the
Third Five Year Plan period under
the Rural Electrification Scheme; and

(b) the various systems of electri-
city by which power will be supplied
1o the villages?

The Minister of State in the Minis_
try of Irrigation and Power (Shri
Alagesan); (a) Two hundred, appro-
ximately.

(b) The Hirakud-Talcher Grid, the
Machkund power system, and isolated
diesel generating stations.

Rural Water Supply Schemes in Orissa

2190. Shri Ulaka: Will the Minister
.of Health be pleased to state:
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operation in Orissa during the Third
Five Year Plan period; and

(b) the number of such schemes and
total amount so far sanctioned by
Central Government?

The Minister of Health (Dr. Sushila
Nayar): (a) and (b). Information is
being collected from the State Gov-
ernment and will be placed on the
Table of the Sabha when received.

Small-pox, Chicken-pox and Cholera
in Orissa

2191, Shri Ulaka: Will the Minister
of Health be pleased to state:

(a) the number of persons who
suffered from Small.pox, Chicken-pox
and Cholera in Orissa during the
period from 1959 1o 1962 so far, year-
wise;

(b) the number of such
who died of the aforesaid
and

persons
diseases;

(c) the steps taken by Central Gov-
ernment to check the above conta-
gious discases?

The Minister of Health (Dr. Sushila
Nayar): (a) and (b). Reliable figures
regarding the incidence of chickeno
pox are not available since it is not a
notifiable disease.

As regards small-pox and cholera,

(a) the number of rural water necessary information is  given
supply schemes proposed to be put in below:—
1959 1960 1961 1962 uplo
5-5-62

Cases  Deaths -'_Es_ases_ﬁé';t.}{s- __Eases Deaths Cascs Dcaths‘

Small Pox . 8,034 1,954
Chaolera . . 195 101

266 296 17 342 72
45 910 375 127 43

(e) A provision of Rs. 6:88 crores
has been made in the Third Five Year
Plan for the implementation of the
National Small-pox Eradication Pro-
gramme with the objective of wvacci-
nating the entire population within a

period of three years, The Central
Government will meet 100 per cent of
the non-recurring expenditure and 75
per cent of the recurring expenditure
on the programme. The Government
of India will also make available to
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the State Governments the requisite
quantity of freeze dried vaccine,
which is being received free of cost
‘from the U.SSR.

The control and ultimate eradica-
tion of cholera can be achieved onlv
through an all-round improvement in
environmental sanitation, with special
reference to proper disposal of sewage
and provision of safc water supplies
in arcas where che' o is endemic.
During the Second Five Year Plan an
amount of Rs. 53:00 lakhs was paid to
the Orissan Government as  leoan for
exccution of & Urban Water  Supply
and ong Drainage  Schemes. An
amount of Rs. 23-87 lakhs was given
to the State as loan during 1961-62,

So far as Rural Water Supply
Schemes of the State are concerned,
grants-in-aid amounting to Rs. 600
lakhs and Rs. 54-06 lakhs were paid to
the State  Government during the
First Five Year Plan and Second Five
Year Plan period respectively.

Family Planning Centres in Orissa

2192. Shri Ulaka: Will the Minister
of Health be ple:ssed to state:

(a) the number of family planning
cenires opened so far in Orissa;

(b) the amount of expenditure in-
curred so far;

(c) the number of centres proposed
‘to be opened during the Third Five
“Year Plan period; and

(d) the amount likely to be spent
thereon?

The Minister of Health (Dr. Sushila
‘Nayar): (a) to (d). The family plan.
ning centres in Orissa are reported to
be 60 rural and 28 urban. The re-
quired information is being collected
and will, when available, be laid on
the table of the Sabha.

‘Development and Extension of Roads
in Orissa

2193. Shri Ulaka: Will the Minister
of Transport and Communications be
pleased to state:

807 (Ai) LSD.-8
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(a) the amount of grant received:by
tirissa Government from the Central
Road Fund till March 1962 for road
duvelopment schemes in the State:

(b) the amount allocated to Orissa
Avring the Third Five Year Plan:

(e} whether Government of Orissa
have represented to Central Govern.
mert fur mors financial aid for deve-
lopment and extension of roads in the
Siate: and

vd) il so, the action taken or pro-
pood to b laken by Central Gov-
ment?

The Minister of Transport and Com-
munications  (Shri Jagjivan Ram):
fay RBs. 7784 lukhs.

(b) and (¢). The amount allocated
to the State Government of Orissa
from the Central Road Fund (Ordi-
nary) Reserve during the Third Five
Year Plan is Rs. 16 lakhs. A pro-
gramme of works to be taken up
against this sum was called for from
the State Government in July 1981.
It is still awaited.

(d) Does not arise.

Community Development Programmes

2194. Shri Ulaka: Will the Minister
of Community Development, Pancha-
yati Raj and Co-operation be pleased
1o state;

fa) whether Government are consi-
dering to give priority for the deve-
lopment of road transport, education
and family planning under the Com-
munity Development Programmes;

(b) if so, the details thercof;

te¢) whether the attention of Gov.
crnment has been drawn towards the
hackwardness of Orissa in rural trans-
port and communications; and_

(d) if so, the action taken or pro-
posed to be taken by Central Gov-
crnment? .

The Deputy Minister in the Minis-

try of Commaunity Development, Pan-
chayati Raj and Co_operation (Shrl
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B. S. Murthy): (a) Though, top
priority is given to agriculture inclu-
ding animal husbandry and rural in-
dustrialisation, programmes relating to
road transport, education and family
planning are paid due attention.

(b) As in the statement laid on the
Table. [See Appendix III, annexure
No. 54).

(¢) and (d). Matters concerning
rural transport and Communication
are primarily dealt with by the State
Government and Panchayati Raj ins-
titutions. Central assistance wherever
necessary and practicable is made
available according to the program.
mes drawn by the State Govern-
ment.

Mobile Post Offices in Patna

2195. Shri Shree Narayan Das: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) whether there is any proposal
under consideration for the intreduc-
tion of Mobile Post Offices in Patna;
and

(b) if so, when a final decision is
likely to be taken?

The Minister of Transport and Com-
munications (Shri Jagjivan Ram):

(a) No, Sir.
(b) Does not arise.
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Argon Chromatograph

2198. Shri Raghunath Singh: Will
the Minister of Heaith be pleased
to state: ’

(a) whether it is a fact that a new
electronic device called the ‘Argon
Chromatograph’ has been jnvented
in UK. which will decide the sex
of the child of the pregnant woman
within 20 minutes; and

(b) if =0, the details thereof?

The Minister of Health (Dr.
Sushila Nayar): (a) Government
have no information.

(b) Does not arise,

Halt between Kankinara and Shyam-
magar Stations on the Eastern
Ralilway

2199. Shrimati Renu Chakravartty:
Will the Minister of Railways be
pleased to state:

(a) whether he has reccived any
demands for providing a halt between
Kankinara and Shyamnagar Stations
on the Eastern Railway; and

(b) if so, at what stage it is being
considered?

The Deputy Minister in the Minis-
try of Rallways (Shri Shahnawaz
Khan): (a) and (b). The proposal
for providing a train halt between
Kankinara and Shyamnagar stations
Was examined but not agreed to for
want of adequate justification. The
matter will, howewver, be reviewed
after completion of the electrification
of the Section, which is in progress.
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Clerks in the Accounts Department

2202, Shri Nambiar: Will the
Minister of Railways be plcased to
state:

(a) whether it js g fact that a
large number of clerks in the Ac-
counts Department  of the Zonal
Raiiways who have passed ‘Appendix
ITA" Examination are neither pro-
moted nor granted higher scales of
pay:

(b) what other incentives will be
offered tp thesc <clerks for passing
“Appendix ITA and IIIA” examina-
tions in future; and

(c¢) whether there is any proposal
to lend their services to other
Departments?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) Yes, Appendix ITA is
only a qualifying examination and
promotion to higher grades based on
this qualifying examination depends
on the occurrence of vacancies.

30, 1962
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(b) No incentive is granted on
passing Appendix II-A examination
but the benefit of higher fixation of
pay on promotion is given by grant
of advance increments. On passing
the Appendix III-A examination, an
enhanced ratc of increment in  the
grade is granted as an incentive.

(c) No. bul requests from  other
Departments for loan of services of
such staff are considered on merits
consistent with the requirements of
Railway administrations,

Drinking Water for Delhi

 Shri Bibbuti Mishra:
J Shri Raghunath Singh:
| Shri Muhammad Elias:
|_ Shri Bishwanath Roy:

Will the Minister of Health be
pleased to state:

2203.

{a) whether it iz a fact that soma
arrungements arce  being made for
getting drinking water in Delhi from
the Ram Ganga Project; and

(b) if so, the details thereof?

The Minister of
Susfila Nayar): (a) and (b). One
of the recommendations of the
Technical Committee on Stabilization
and Augmentation of Drinking Water
Supply for Delhi is to obtain a supply
of 100 to 200 cusecs of water from
the Ram Ganga Project for South
Delhi area. The Government of
Uttar Pradesh have intimated that
they are not in a position to make
any commitment till the completion
of the project. The matter is being
further pursued with that Govern-
ment.

Health (Dr.

Collection of Forest Products

2204. Shri Dasarathag Deb: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether Government  are
aware that this year free permits for
collecting forest products are being
distributed in numbers among the
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Pak-Nationals from the Ashabari
Forest Beat Office situated in the
sub-Division of Sonamura, Tripura;
and

(b) if so, the reason therefor?

‘The Minister of State in the
Ministry of Food and Agriculture
(Dr. Ram Subhag Singh): (a) No
permits have been issued to Pakistan
Nationals. They have only been
given to bonafide residents of Tri-
pura, as provided in  the Forest
Rules,

(b) Does not arise.

Railway Line between Vijayawada
and Madras

2205. Shri Yellamanda Reddy: Will
the Minister of Railways be pleased
to stote when the work on the Rail-
way Double Line between Vijaya-
wada and Madras will be completed?

The Deputy Minister in Ministry
of Railways (Shri Shahnawaz Khan):
By end of 1963, excepting the con-
struction of a sccond bridge across
Krishna River mnear Vijayawada
which is expected to be completed
by the end of 1964,

Sugar Factories

2206. Shri Bishwanath Roy: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether it is a fact that some
limited companies got  licences
several years ago for erection of
sugar factories but they have not
done so till now;

(b) whether it is a fact that consi-
derably large amounts of Govern-
ment money as loans have been
given to some of those companies but
even they have not been able to set
up the factories; and

(¢) if so, whether Government
have taken any step for getting the
sugar factories erected or for
recovery of the loans?

The Minister of State in the Minis-
try of Food and Agriculture (Dr.
Ram Subhag Singh): (a) Yes, Sir,
there are four such companies. Two
of these cases have made sufficient
progress while revocation of licences
in respect of the other two is under
consideration.

(b) and (c). Loan assistance has
been given to two of these under-
takings of which one has already
arranged for the required plant and
machinery and has also constructed
factory buildings ecte. Very little
progress has been made by the other
and necessary sieps are being taken
by the State Government for the
recovery of the loan,

Improvement of Mangammal
Chatram, Madurai City

2207 S Shri Balakrishnan:
* | Shri Y. K. Ramaswamy:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether subsidy was given for
the improvement of Mangammal
Chatram in Madurai City; and

(b) if so, how much amount was
given?

The Minister of Transport and
Communications (Shri Jagjivan
Ram): (a) and (b). The Plan for
Tourism for the Third Plan Period
includes a provision of Rs, 1,25,000)-
for improvements to Rani Mangam-
mal Chatram at Madurai. The im-
provements arc to be carried out by
the State Government and the Cen-
tral Government arc to give subsidies
to the State Government covering 50
per cent of the expenditure, The
Government of Madras stated that
during the year 1961-62 they were
likely to spend Rs. 1,000 on the im-
provements, A subsidy of Rs, 500
was_ therefore, paid to them. How-
ever, due to non-finalisation of the
schedule of rates and non-issue of the
technical sanction by the State Gov-
ernment, no expenditure was actually
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incurred. The amount of subsidy
paid by the Centre will be adjusted
against  the Central Government's
share of the expenditure during the
year 1962-63.

Groundnut Food Plant

2208, Shri Balakrishnan: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that Edible
Groundnut Food Plant has been set
up in Coimbatore;

(b) whether the plant has been set
up under the private sector; and

(c) if so, under what conditions
tav plant was allowed to be set up
in the private sector?

The Minister of State in the Minis-
try of Food and Agriculiure (Dr.
Ram Subhag Singh): (a). The set-
ting up of a plant at Coimbatore
with a capacity of 10 tons per day
for the production of edible ground-
nut flour is under active considera-
tion,

(b) The plant is not exclusively
under the private sector, but is
being set up through the joint col-
laboration of the Government of
Indja, the United Nations Children
Emergency Fund (UNICEF), and a
private oil mill.

(¢} The main conditions are that
the private collaborator should
invest his own capital for raw
material and working expenses, land
and building, indigenous equipments
ete, and produce edible groundnut
flour  according to  specifications
stipulated and make available 70 per
cent of the production te Govern-
ment at a price mutually agreed
upun. The industry will receive
technical assistance from the govern-
mental and UNICEF  sources and
will be entitled ,to transfer the
machinery supplied by the UNICF
after a stipulated period of time on
terms to be mutually agreed upon.
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Loans to D.Ps. in Tripura

2211. Shri Biren Dutta: Will the
Minister of Food and Agriculture be
pleased to state:

(a) how many bonds have been got
executed by the Rehabilitation Direc-
torate of Tripura for the terracing
loan taken by displaced persons dur-
ing November and December, 1961;

{(b) how many displaced persons
have actually been given the loan:

(¢} the number of displaced persons
yet to receive the loan even after
execution of the bonds; and

(d) the reasons for delay in pav-
ment of loans?

The Deputy Minister in the Minis-
try of Food (Shri A. M. Thomas):
ta) Nil

(b) Nil
(c) Nil

(d) The work of terrace cultivation
is undertaken by Tripura Administra-
tion departmentally. As far as possi-
ble the displaced persons whose land
is to be brought under terrace culti-
vation are employed in the work and
payment made to them at the rate of
Rs. 250 per acre in instalments relat-
ed to the progress made. On comple-
tion of the work, the expenditure in-
curred is treated as a loan to the dis-
placed persons concerned in propor-
tion to the area owned by them. At
that stage they are required to exe-
cute loan bonds. No question of de-
lay in payment iz hence involved.

Delhi Water Supply

22¥2. Shri Bhagwat Jha Azad: Will
the Minister of Health be pleased to
state:

(a) whether the Corporation has
drawn up a comprehensive plan for
steady supply of wnateor to Delhi; and

(b) if so, whether it has approach-
ed Government for sanction of addi-
tional funds for the same?

The Minister of Health (Dr. Sushila
Nayar): (a) Yes, Sir.

(b) The Government of India gives
loans to the Delhi Municipal Corpo-
ration for the execution of Water
Supply Schemes according to their
requirements. The funds in the form
of loan which have been made avail-
able to the Delhi Municipal Corpora-
tion in the Third Plan period have not
yet been completely spent and hence
the question of sanctioning additional
funds does not arise.

House Rent for Railway Quarters

2213. Shri Nambiar: Will the Minis-
ter of Railways be pleased to state:

(a) whether there had been an up-
ward rise in housce rent of Railway
quarters recently;

{b) if so0, to whuat extent and the
reasons therefor;

(c) whether this rise was due to re-
pairs and improvements made in the
existing structure; and

(d) the steps that are being taken
to reduce rents to original level?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) to (d). The earlier basis
of calculation of assessed rent was
that it was so fixed that the total
rents realised for all the quarters in
each class taken together should give
a rciurn as near as possible to, but
not less than 4 per cent per annum,
on the total cost of each such class.
In assessing the rents so as to realise
this return, due allowance was re-
quired to be made for the recovery
of rent payable being limited to 10
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per cent of the emoluments, snd also
for the periods for which quarters, are
likely to lie vacant.

The above-mentioned basis of
working out the assessed rent has
been revised with reference to the
observations of the Convention Com-
mittee and the Public Accounts Com-
mittee and the recommendations of
the Second Pay Commission. Now the
averode assessed rent for all quarters
is calculated  category-wise on the
basis of 6 per cent of the capital cost
of the quarters in cach category. The
change-over has been brought about
in two stages, wviz.

(i) the rent  of each  individual
gquarter was increased with effect
from 1-10-1960 on an ad hoc basis by
25 per ceni in respect of quarters,
rents of which had been assessed at
less than 5 per cent of the capital
cost; and

(i1) the rent of all quarters re-
asseszed at 6 per cent of the capital
cost as on 30th Sceptember, 1960 and
the rents so assessed charged with
effect from 1-10-1961.

Recovery of rent is, however, limit-
ed to 10 per cent of emoluments and
in the case of staff drawing below
Rs. 150 per month in the authorised
scales of pay. it has heen reduced to
T} per cent ol emuviuments,

Irrigalion Projecis

2214, Shri K. L. Rao: Will the Mi-
nister of Food and Agriculture be
pleased to sfate:

(a) whether any survey of the irri-
gation projects in the country costing
betwcen Rs. one lakh to Rs. ten lakhs
each has been conducted;

(b) if so, whether a list together
with benefits and approximate costs
thereof will be laid on the Table; and

(c) the amount of money spent on
such projects in First and Second Five
Year Plans and its provision in Third
Five Year Plan?

‘The Deputy Minister in the Minis-
wy of Food (Shri AL M. Thomas):
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(a) to (c). The required informatiom
is being collected from the State Gov-
crnments and Union Territories and
will be laid on the Table of the
Sabha as soon as received.

Sea Erosion in Kerala

215. Shri Ravindra Varma: Will
the Minister of Irrigation and Power
be pleased 1o state:

fay whether 1t has come to the no-
tive of Government that considerable
damuage has been done 1o the National
Highway in Kerala and breaches
made e the Highway between Quilon
and Alleppey as a result of the in-
roads made by the sea on the 12th
and 13th of April and that thousands of
fishermen who live along the sea
coast 1n this region have been ren-
dered homelcss;

(b) whether he will lay on the
Table a statement giving the nature
and extent of the damage to the
Highway and the number of people
who have been rendered homeless;

(c) what measures have been un-
dertaken to render relief to the vie-
tims of the calamity; and

(d} what sleps are being taken by
Government to prevent further ero-
=inn and iroa’s by the e in tkis re-
ginn?

The Miaistor of Siale in the JMinis-
try of Irrigation and Power (Shri
Alagesan): (a) to (d). According to
the report received from the Govern-
ment of Kerala the position is as fol-
lows:

The sea shore at Thottappally and
Purakkad area in the Alleppey Dis=
trict was badly affected by erosion on
12th April 1962 and 13th April 1962.
The action of the waves was extra-
ordinarily ferocioug and unprecedent-
ed. The sea shore for a length of
about 3 miles north of Thottappally
Spillway mouth up to 41]4 of Na-
tional Highway was affected by sea
erosion. Sea also made an encroach-
ment for about 50 ft. to 100 ft e=x-
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cepting the portion protected by
groynes. There was overflow of sea
water also in miles 388 to 412 and
the depth of flow was about 14 ft. in
the deepest position i.e., in miles 38/8
to 3912. The seven groynes already
constructed at Purakkad and four
groynes under construction were bad-
ly affccted by wave action and were
completely submerged. Of the 7 old
groynes al Purakkad one was com-
pletely washed off and the others
badly affected. Rectification work or
the groynes was carried oul ungently.
Conscquent on the erosion at Thotta-
pally and Purakkad 37 houses were
submerged and two country boats des-
troved. 44 cocoanut frecs were also
uprooted. The tota] estimated damage
on thig account was reported to be
Rs. 5160.

2. As regards relief measurcs, ihe
State Government have taken neces-
sary action. Rice and tapioca were
dis'ributed to the fishermen afferted
by the sea erosion. Urgent steps were
also taken by the State Government
to distribute cash to the fishermen in
coastal areas for thatching and re-
pairing their houses.

Charges for meals in restaurant cars
and Station Restaurants

2216. Shri Subodh Hansda: will
the Minister of Railways be pleased
to state:

(ay whether Government are aware
of the fact that the charges for same
kind of meals supplicd in Restaurand
Cars and Station restaurants varies
from Zone to Zone;

(b) if so, the reasons for this ano-
maly; and

(¢) whether Government intends to
remove this type of anomaly?

The Deputy Minister in the Minis_
try of Railways (Shri Shahnawaz
Khan): (a) to (¢). The menu and
the rates for Indian style meals (vege-
tarian and non-vegetarian) have been
standardized and the same schedule of
charges is levied on all Railways

7740°

other than Southern. For the
Southern Railway, the menu being
different, a different and lower rate
has been prescribed. These rates are
chargeable for meals served in the
Refreshment Rooms/Restaurants at
stations:

The standardized rates in force at
present are:—

Southern Other
Ruiiway Railways

NP Np
Vegetarian micals 075 0° b7
Non-vegetarian

muals. . . 1-00 11z

When meals are served in train
compartments from Restaurant.s{Re-
freshment Rooms at stations, an addi-
tional charge of 015 nP. per meal
over and above the standardized rate
is levied. For meals served in or
from Dining cars on trains, an addi-
tional charge of 025 nP over and
above the standarized rate is levied.

Banning of Vanaspati in Delhi

2217. Shri Bhagwat Jha Azad: Will
the Minister of Food and Agricultare
be pleascd to state:

(a) whether attempts are being
being made in the Delhi Corporation
to ban the sale of Vanaspati in its
jurisdiction; ‘and

(b) whether Government propose
to agree to the suggestion in view of
the widesprcad demand of the people?

The Minister of State in the Minis,
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) No, Sir.

(b) Does not arise,
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Displaced Persons of Amarpur, Tripura

2218, Shri Dasaratha Deb: Will the
Minister of Food and Agriculture be
pleased to state:

{a) whether any money for ter-
racing has been disbursed after the
Third General Elections among the
displaced persons of Amarpur Sub.
Division, Tripura;

-

(b) if so, the total amount distri-

buted and the total number of families

who received money;
-

(c) out of the distributed sum what
amount has gone to tribal refugees of
the said Sub-Division;

(d) whether any terracing loan
was distributed among the tribal re=
fugees of the colonies like Ram
Bhadra, Begun Chhera and Kanchan
Cherra; and

(e) if not the reason therefor?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) to (e). Informa-
tion is being collected and will be
laid on the Table of the Sabha.

Small_pox in the Country

2219. Shri Shree Narayan Das: Will
the Minister of Health be pleased to
state:

(a) whether it is a fact that inci-
dence of small-pox is largest in India;

(b) if so, whether it is proposed to
combat this diease in a more effective
manner; and

(¢) if so, whether any programme
has been drawn in this respect?

The Minister of Health (Dr. Sushila
Nayar): (a) Yes; India constitutes one
of the most important focus of small-
pox in the world.

(b) Yes.

fe) Yes; a National Small-pox Era-
dication Programme has been taken
up for implementation during the
Third Five Year Plan period.
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Supply of more Wagons to Raichur

2220. Shri  Chandriki: Will the
the Minister of Railways be pleased
10 state:

(a) whether the residents of Rai.
chur made any representation to him
for incrcase in supply of wagons:

(b) whether Government are aware
that there is an increase of 100 per
cent in the business transactions at
Raichur and the requirements of the
mercantile community have corres-
pondingly doubled; and

(c) if so, whether Government pro-
pose to increase the number of
wagons in the near future?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) A memorandum was sub-
mitted by the representatives of the
Merchants' Association, Raichur, to
the Minister for Railways during his
visit to that place asking either for
the free booking of traffic or for the
enhancement of the ceiling for regis-
tration of indents fixed at the station.

(b) No.

(c¢) Steps have alrcady becn taken
to improve the loading at Raichur.
During the period January to May
(upto 10th), 1962, 1343 wagons (in.
cluding 105 vegetable oil tank wagons)
were loaded at Raichur as oompared
(including 102

to 1096 wagons
vegetable oil  tank wagons)
loaded during the corresponding

period of last year. The loading at
this station is thus fairly satisfactory.
The outstanding rcgistrations are not
more than a month old, which is about
the same as at other stations on that
section

Yield Per Acre of Agricaltoral
Products

2221. Shri Inder J. Malhotra: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether any Government
agency has made anyv efforts to know
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the increase or decrease in yicld per
acre of the main agricultural products
over the last five years;

(b) if so, what is that agency; and

{¢) the results of the survey?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) and (b): The
Directorate of Economics and Statis-
tics in the Ministry of Food and
Agriculture is regularly collecting
data on area, production and yield per
acre of principal crops in  India from
the State Governments, These statis-
tics are published in the annual publi-
cation “Estimates of Area and Pro-
duction of Principal Crops in India™
each issue of which contains all-India
data for 10 years and Statewise data
for 5 years. An ad hoc publication
“Area, Production and Yield per Acre
of Forecast Crops"” was also re-
cently  brought out which contains
data for the years 1949-50 to 1959-80.
These estimates are also Tegularly
published in that Directorate's
monthly journal *Agricultural Situa-
tion in India.” AIll these publications
are regularly supplied to the Parlia-
ment Library.

(c) A statement giving the average
yield per acre of principal crops in
India for the years 1955-56 to 1960-61
is laid on the Table of the House.
[See Appendix III, annexure No. 56.]

Casnal Labour on NF and NE.
Railways

2222 Shri Priya Gupta: Will the
Minister of Railways be pleased to
state:

(a) whether casua] labour working
against regular vacancies in North-
east Frontier Railway and North Eas-
tern Railway, in open line have not
been given the Central Pay Com-
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mission scales of pay even after six
months of employment;

(b) if so, the number of such casual
lubourers serving in  Railways as on
Ist  April, 1958, 1st April 1959, 1st
April, 1960 and 1st April, 1961 show-
ing the number of ycars they have
been in the Railways; and

(¢) how the rates of pay of such
casual labourers are fixed and by
whom?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):

(a) to (c¢). The information is be-
ing collected and will be laid on the
table of the Sabha.

Fue] for GoOvernment Power Howmse,
Port Blair

2223. Shri A. S. Saigal: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that the
Forest Department, Port Blair is un-
able 1o supply full requirements of
sawn fuel to the Government power
house, Port Blair and at the same time
sawn fuel is supplied mostly to Gov-
errment officers at cheap price while
the power house has to purchase other
fire-wood from private sources at very
high prices; and

(b) the reason why Government
should suffer loss on account of the
supply of sawn fuel to others rather
than to Government?

The Minister of State in the Minis-
try of Food and Agriculture (Dr.
Ram Subhag Sinmgh): (a) and (b):
It is a faet that the Andamans Forest
Department is unable to supply the
full requirements of sawn fuel to the
Government Power House at Port
Blair after meeting its own essential
requirements and those of the mill
labourers. The figures of production
and disposal for 1861-682 are as under
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Quantities produced Average per month in rons.
Sawn fuel Sawn dust Total
1,093°38 47825 1,571-63
Disposals .
Quantity Quantity Total Perdent-
of of age
Sawn sawn dust
fucl supplied
supplicd.
T Tw tons. -:
1. A.C. Power Hoeuse 38650 278-20 66470 42%
2. Forest  Department 550" 75 20000 75075 489
3. Other  Governmment Departments . 013 013
4. Mill workers including Annupurns . -
Cafctaria . 12575 0 05 125 50 B,
Public 1175 1175 0 7%
6. Government, 18- 50 1850 -3
. 1.003°38 47825  1,571°63 100%

The first charge on the sawn fuel
produced by the Department is the
supply required for the boilers and
water crafts of the Forest Depart-
ment. The next charge is that re-
quired for the mill labourers who
have becn getting one bundle per
month at a concessional rate from the
inception of the Department and for
the Annapurna Cafetaria which is run
for their benegt under the Factories
Act. The balance is almost entirely
supplied to the Power House at Port
Blair except for a very small quantity
which is sold to the public and Gov-
ermment officers at a rate fixed by
Government. The requirementls of
the Power House being of the order
of 1280 tons per month it is ob-
viously not possible for the Forest
Department to meet it in full.

Promotions in the Ministry of Food
and Agriculture

2224. Shri S. M. Banerjee: Will the
Minisier of Food and Agriculture be
pleased to stale:

(a) the number of Superintendents,
Godown Superintendents and Techni-
ca] Officers who were promoted as
Assistant Directors from each of these

categorics respectively during the last
three years;

(b) the number of Assistant Direc-
tors and Deputy Directors who were
promoted as Deputy Directors and
Joint Directors respectively in each
category during the last three years;

(¢) whether it is a fact that a num-
ber of Assistant Directors who had
not been approved by the U.P.SC.
about two years ago are still working
in their posls;

(d) if so, the reasons therefor; and

(e) what action has been taken to
replace them?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) and (b): A
statement giving figures of promotions
made to these categories during the
three vears ending 30th April, 1962, is
laid opn the Table of the House. [See
Appendix ITI, annexure No. 57].

(¢) and (d) 18 Assistant Directors
who were not approved by the
U.P.S.C. are continuing in their posts
pending the availability of regular
candidates from the UP.S.C. and the
recommendations of the Departmen-



7747 Written Answers JYAISTHA 0, 1884 (SAKA) Written Answers 7748

tal Pormotion Committee. The stength
of gazetted posts in the Department
has increased rapidly during the last
few years and most of the candidates
reccommended so far by the UP.S.C
for appointment have had to continue
in newly created posts. It has, there-
fore, been possible to revert only 5
unapproved  Assistant  Direclors  so
far.

te) The cadre of Assistant Dircetor
is fil'led partly by direct recruitment,
partlv by promotion from the lower
grades and partly by deputation, In
respect of posts falling in the direct
recruitment quota at present held by
unapproved oflicers. further requisi-
tions have been sent to the U.PS.C.
Certain questions connected with de-
partmental promotion to the grade of
Assistant Director have been settled
recentlv  in consultation with  the
U.P.S.C, and unapproved officers at
present holding posts in the promo-
tion quota will be replaced by candi-
dates approved by the Departmental
Promotion Commitiee at its next
‘mecting. Action has also been taken
to obtain officers on deputation for
posts required to be filled by deputa-
tionists.

Catering on Baroda Division

 Shri Bade:
" 7 Shri U. M. Trivedi:

Will the Minister of Railways be
pleased to state:

2225

(a) whether co-operative society
of hawkers and employees of con-
tractors of railway caterers have ap-
plied for licences for catering on the
rai'way stations in Baroda division;

(b) whether this request of the
society has been turned down and pre-
ference has been given to private
caterers who are benamidars for rich
persons; and

(¢) whether Government will enun-
ciate the exact policy in the granting
of these licences?

The Deputy Minister in the Minis-
try of Railways (Shri Shah Nawaz

Khan): (a) to (c). As per extant
orders, Railways are required to allot
at one or two stations as an experi-
mental measure catering|vending con-
tracts to co-operative societies which
are almost entirely composed of actual
workers, i.e. vendors, cooks etc. On
the Western Railway, 2 such Co-
operative Socicties are running con-
tracts at  Phulera and at  Marwar
slations.

In rvsponse to Western  Railway's
notiiication for running an additional
trolley at Buroda station, a number
of applications were received includ-
ing one from Railway Vendors and
Workers Co-operative Society Ltd.,
which is reported to have 30 mem-
bers. The licence for the trolley was
granied by the Railway to another
existing contractor, at the same
station,

Holiday Home in Pahalgam

2226. Shri S. M. Banerjee: Will the
Minister of Railways be pleased to
state:

ta) whether land has been purhas-
ed at Pahalgam, Kashmir by his
Ministry for a holiday home;

(b) if so, at what price; and

(¢) the name of the person from
whom land has been purchased?

The Deputy Minister in the Minis-
try of Railways (Shri Shah Nawaz
Khan): (a) to (¢): A statement is
laid on the Table of the House.

STATEMENT

No land was purchase at Pahalgam,
Kashmir, for the Holiday Home for
non-gazetted Railway servants as the
land (a little over 5 acres in area)
was provided free of cost on 99 years’
lease by the Government of Jammu
and Kashmir for a nominal annual
payment of Re. 1. The Railways had
to pay for the actual cost of a build-
ing under construction on the land.
All this was made clear in the speech
of the Minister for Railways while
introducing the Railway Budget for
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1959-60 in the Parliament on 18th
February, 1959.

Another plot of land of a much
smaller area with a building thereon,
however, had to be purchased at
Pahalgam later from private owner
for the purpose of a Holiday Home for
pazetted Railway servants. The area
of land, with the house, purchased for
this purpose, is about 25 kanals (8
kanals—1 acre), out of which 18
kanals of land were under private
proprietary ownership and about 9
kanals of land were on a lease from
the State Government which has since
been transferred to the Railway Ad-
‘ministration. The price of 16 kanals
was paid to the private owner at
Rs. 1,500 per kanal, while the lease
money for the remaining 9 canals pay-
able to the State Government is ap-
proximately Rs. 2 per kanal per year.

The owner of the private property,,
from whom the aforesaid property has
been purchased, is one Bakshi Abdul
Majid.

Production of Electricity

2227. Shri Kolla Venkaiah: With the
Minister of Irrigation and Power be
pleased to state:

(a) the quantum of electricity pro-
duced at the beginning of First and
Third plans in each State through
Thermal Stations and Hydro-electric
Projects separately;

(b) the quantum that will be pro-
duced at the conclusion of the Third
Plan in each State through Thermal
and Hydro-Electric Projects separate-
ly;

(c) the cost of each electric power
project in each State that will be un-
dertaken during the Third Plan
period; and

(d) the ways and means of meeting
the financial needs of each project?

The Minister of State in the Minis-
try of Irrigation and Power (Shrl
Alagesan): (a) to (d). A statement
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is laid on the Table of the House
[Placed in the Library. See No. 163|
62].

Licensed Drug Manufacturers

2228, Shri Kolla Venkaiah: Wil
the Minister of Health be pleased to
state:

(a) the number of manufacturers in
the Indian Drug Industry licensed
under Drug Contrel Act at present;

(b) the number of licensed nanu-
facturers who have no factory or
equipment to prepare drugs;

(¢) the number of licensed manu-
facturers belonging to foreign coun-
trics and their capilal investment in
the industry in our country;

(d) the amount of capital invested
by manufacturers belonging to our
country;

{e) the number of types of drugs
prepared in India in 1961-62; and

(f) the number of samples of drugs
taken and tested in 1961-62 under
the Drug Control Act?

The Minister of Health (Dr. Sushila
Nayar): (a) 2364

(b) 385.

(¢) and (d): There are 32 indus-—
trial units where foreign capital has
so far been invested. No information
is available regarding the actual capi-
tal invested so far by the foreign
firms, but it is estimated that out of
a total capital of the level of about
Rs. 50 crores, about Rs. 21 crores of
foreign capital has so far been invest-
ed in this country.

(¢) The types of drugs prepared in
India range from “Biological and
Special Preducts” viz, sera, solution
of serum proteins intended for injec-
tion, vaccines for parenteral injections,
toxins, antigens, antitoxins, neo-ars-
phenamine and analogous substances
used for the specific treatment of in-
fective diseases, insulin, pituitary
(posterior lobe) extract, adrenaline
and solutions of salts of Adrenaline,
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drugs and preparations thereof in a
form to be administered parenterally
— (1) Penicillin, (ii) Streptomycin,
(ii1) Chlortetracycline, (iv) Oxtetracy-
cline, (v) Chloramphenicol, (wi)
Viomyecin, (vii) Neomycin, (viii)
Bacitracin, (ix) Tetracycline, (x) Car-
bomycin, (xi) Erythromycin, (xii)
Vancomycin, (xii1) Plymyxin B; any
other preparation which is meant for
parenteral administration cither in the
form in which it is marketed or after
being made up with a suitable sol-
vent or medium, and which (a) re-
quires to be stored in a refrigerator;
or (b) does not require to be stored
in a refrigerator; Sterilized surgical

ligature and sterilized surgical sulure,

Bacteriophages; and other  special

drugs; viz.

1. Drugs belonging to the Digitalis
group and preparations containing
drugs beloning to the Digitalis group
not in a form to be administered
parentcrally;

2. Ergot and preparations containing .

Ergot not in a form to be administer-
ed parenterally;

3. Adrenaline and preparations
containing Adrenaline not in a form
to be administered parenterally;

4 Fish Liver Oil and preparations
containing Fish Liver Qil;

5. Vitamins and preparations con-
taining any vitamins not in a form to
be administered parenterally;

6. Liver extract and preparations
containing liver extract not in a form
to be administered parenterally;

7. Hormones and preparations com-
taining Hormones not in g form to be

administered parenterally;

8. Vaccine not in a form to be ad-
ministered parenterally;

9. Following drugs and preparations
containing them not in a form to be

administered parenterally;
1. Penicillin,
2. Streptomycin,

. Chlortetracycline,
. Oxytetracycline,
. Chloramphenicol,
. Neomycin,

. Carbomyecin,

. Erythromycin.

. Bacitracin,

10. Tetracycline,

w3 ;o o, o

11. Gramicidin,

12. Tyrothricin,

13. Viomycin,

14. Framycetin,

15. Griseofulvin,

16. Novobiocin,

17. Nystatin,

18. Oleandomycin,

19. Polymyxin B,

20. Spiramycin,

21. Vancomycin.;
sulpha drugs, paramino salicylic aqid.
sulfone drugs and patent or proprie-
tary medicine.

(f) 6,799 (excluding the number of
samples taken by the Government of
Rajasthan and Bihar and the Hima-
chal Pradesh Administration. The in-
formation in respect of them will be
placed on the table of the House,
when received).

Leprosy in Tripura

2229. Shri Dasaratha Deb: Will the
Minister of Health be pleased to state:

(a) whether it is a fact that the
number of persons suffering from
leprosy is rapidly increasing in Tri-
pura;

(b) if so, the steps taken to check
the growth of leprosy;

(c) whether any scheme has been

adopted by Government to sterilize
persons suffering from leprosy;

(d) if so, whether such scheme is
to be extended to Tripura; and

(e) if so, when it is likely to be-
extended?
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The Minister of Health (Dr. Sushila
Nayar): (a) No, Sir.

(b) The question does not arise,

(c), (d) and (e). Facilities of
sterilisation are open on a voluntary
busis to all citizens of India whether
suffering from Leprosy or not. Thesc
fecilities are available in Tripura
also,

Scarcity of Drinking Water in Tripura

2220, Shri Dasaratha Deb: Will the
Mimuster of Health be pleased 1o state:

(a) whether Government are aware
that there has been a serious scarcity
of drinking water in Kurti area
(Dharmanagar Sub-Division), Tripura;
and

(b) if so, what steps are being
taken to remove this difficulty?

The Minister of Health (Dr, Sushila
Nayar): (a) There has been no serious
scarcity of drinking water in Kurti
area (Dharmanagar Sub-Division),
Tripura.

(b) Does not arise in view of (a)
above.

Import Licences for Gas Turbine
Generating Units etc,

2231, Shri Rajagopala Rao: Will the
Minister of Irrigation and Power be
pleased to state:

(a) the number of applications for
import licences of Gas Turbine gene-
rating units and Hydro and thermal
units pending] consideration before
Government;

(b) capacity of each unit;

(e) degree and nature of foreign
aid, if any, and details thereof;

(d) whether any application from
Andhra Pradesh is pending considera-
tion:; and

(e) if so, whether Government con-
gider it expeditious to grant licences
‘to Andhra Pradesh in view of the
power shortage there?
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The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) Six.

(b) and (c). A statement is laid on
the Table of the House. [See Ap-
pendix III, annexure No. 58].

(d) No. However the Andhra Pra-
desh Government have asked for ex-
peditious release of foreign exchange
for their thermal power stations at
Kothagudam and Ramagundam. Be-
sides they have also approached Gov-
ernment of India for the import of
two 15000 KW Gas Turbine Units,
Formal application: for the release of
foreign exchange have not vet been
received.

(c) The po:sition regarding  the
above cases is as follows:—

(iv  FKothagudem  thermal
station (2 x 60 MW).

power

The scheme has already been ap-
proved by the Planning Com-
mission and has been posed
for assistance from the In-
ternational Bank of Recon-
struction and Drvelopment/
International Development
Association. The Andhra
Pradesh Government have
been asked to invite global
tenders for the plant and
equipment and forward their
recommendations for the re-
lease of specific foreign ex-
change and issue of import
licence. The consulting engi-
neers have already been ap-
pointed for the project. The
foreign exchange involved in
the import of plant and equip-
ment is likely to be of the
order of Rs, 78 crores. The
power station is expected to
be commissioned some time
in 196%,

ity Ramagundam thermal
station extention.

power

Tt is proposed to instal one unit
of 50/62°5 MW thermal plant
as extension to the Ramagun-
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dam thermal power station
having an installed capacity
of 375 MW (3x125 MW).
The scheme has been posed
for assistance from  the
Agency of International
Development (U.S.A.) The
tenders for appointment of
consulting engineers have al-
ready been reccived and are
under scrutin.  The tenders
for the turbogenerator plant
and auxiliaries have also been
received. Orders will be
placed as soon as clearance
from the ALD. authorities
has been received. The
foreign exchange involved in
this scheme is of the order of
Rs. 4 crores. The station is
expected to be commissioned
by the end of 1964-65.

diii) Requisition for installation of
2 gas turbine wunits of 15 MW
each.

This scheme was not  originally
included in the IIT Plan
Owing to serious power short-
ape conditions in Andhra, this
request is under active con-
sideraton of the Government
of India. A proposal for the
import of four units of 10 to
12 MW capacity gas turbine
package type plants  (skid-
mounted) is presently  being
considered and if the prices
and delivery are found suit-
able, and the requisite forcign
exchange available, it might
be possible to allot two sets
to Andhra Pradesh. These
units could be commissioned
in about 9 to 12 months time.
The foreign exchange requir-
ed for ecach unit would be of
the order of Rs 50 lakhs.

AR.T. Co's Colliery Workers

2232 Shrimati Renu Chakravartty:
Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether the rice proportion in
the supply of rations to the AR.T.
807 (Ai) L.S.0.—4.
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Co's colliery workers in Marg Berita,
Assam is going to be increased;

(b) it not, the reasons therefor;

(c) in view of eased rice position,
whether Assam Government have
agreed to this increase; and

(d) whether Government agree to
reintroduce the old ratio of 75 per
cent rice and 25 per cent atta?

The Minister of State in the Minis-
try of Food and Agriculture (Dr.
Ram Subhag Singh): (a) to (d). In
view of the present rice supply posi-
tion in Assam, the State Government
have decided not to enhance the
quantum of rice ration from 50 per
cent to 75 per cent of the total ration.

Electricity Rates

{ Dr. Ranen Sen:
2233 { Shri Dinen Bhattacharya:
| Dr. Saradish Roy:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether under the old provi-
sions of the Electricity (Supply) Act,
1948 it was necessary [or a licensee to
obtain prior permission of the State
Governmeni before he could enhance
ratvs duly approved by Government;

(hy whether the relevant provision
{Vide Article 1 of the Sixth Sche-
dule to the Electricity (Supply the Act,
1948] had been amended by Central
Government in 1956 i nopposition from
Government of West Bengal;

(et whether under the amended
provision it is no longer necessary
for the licensee to obtain permission
of State Government before enhanc-
ing or reducing the rates; and

(d) the reasons as to why Article I
of the Sixth Schedule to the Electri-
city (Supply) Act, 1948 was amended
in 19567

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) No,
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(b) to (d). Some State Govern-
ments, including the Government of
West Bengal, had suggested that a
licensee should be required to obtain
the State Government’s approval be-
fore raising the rates of supply, by
giving two months' notice Para-
graph 1 of the Sixth Schedule to the
Electricity (Supply) Act, 1848, was
amended in 1956, to require a licen=
see tp give two months' notice to the
State Government and the State
Electririty Board concerned befare
enhacing the rates of supply. No
stipulation in regard to prior approval
was considered necessary. The Act
provides that in case the State Gov-
ernment is satisfied thai in enhancing
the rates, the licensee has contra-
vened the provisions of the Sixth
Schedule, it can appoint a Rating
Committee to examinc his charges.
If the Rating Committee recommends
a rate lower than that enforced by
the licensee, the latter will refund the
excess amount charged, to the con-
sSumers.

Loans to Fruit Cultivators

2234, Shri Birendra Bahadur Singh:
Will the Minister of Food and Agri-
cluture be pleased to state:

(a) whether Government have any
scheme under consideration for giving
loans tp cullivators for fruit develop-
ment;

(b) if so, the details thereof: and

(e) when the scheme is likely to be
finalised and implemented?

The Minister of State in the Minis-
try of Food and Agriculture (Dr,
Ram Subhag Singh): (a} A scheme
for giving loans to cultivators for
development of fruit production was
sanctioned by the Government of
India in the States and the Union
Territories of Himachal Pradesh,
Tripura and Delhi during the 2nd
Five Year Plan period. This scheme
is being continued in all the States
and Union Territories during the 3rd
Plan

(b) A statement giving details of
the scheme is laid on the Table of
the House. [See Appendix III, an-
nexure No. 59].

(c) Does not arise,

Post Offices in Madhya Pradesh

2235, Shri Birendra Bahadur Singh:
Will the Minister of Transport amd
Communications be pleased to state:

(a) whether it is a fact that the
target for opening of new post offices
in Madhya Pradesh during 1960 and
1861 has not been reached;

(b) if so, reasons therefor: and

(e) the target set for the curremt
year?

The Minister of Transport and Com-
munications (Shri Jagjivan Ram):
(a) No. Actually the targets have
been exceeded during 1960-61 and
1961-62.

(b) Does not arise.

(c) 261

New Halts and Stations on S.E.
Railway

2236. Shri Birendra Bahadur Singh:
Will the Minister of Railways be
pleased to state:

(a) how many new halts and sta-
tions have been added on the South
Eastern Railway during the last five
vears; and

(b) how many more halts and
stations are proposed to be opencd on
the same railway during the next
five years?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawas
Khan): (a) 40.

(b, 127,
Railway Station at Kaharakul

2237. Shri Jena: Will the Minister
of Railways be pleased to state:

(a) whether the question of es-
tablishing a Railway Station at
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Kaharakul in between the Railway
stations of Haladipada and Balasore,
South Eastern Railway line is under
consideration of Government since
long;

(b) it so, whether the preliminary
investigations of the project have been
made; and

(c) at what stage the matter now
stands?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Ehan): (a )to (¢). The proposal for
providing a Railway  station at
Kaharaku! between Haldipada and
Balasore stations was examined but
not agreed to for wan! of adequate
justification,

Passenger Sheds on S.E. Railway

. J Shri Jena:
7, Shri Mallick:

Will the Minister of Railways be
plcased to state:

(a) whether Government are aware
of the fact that the passenger sheds
at many Railway stations of the South
Eastern Railway which are  heavy
rain-full areas cannot provide proper
shelter to the passengers due to their
narrowness in size;

(b) if so, whether Government pro-
pose to remodel those sheds by widen-
ing them;

(c) the names of Railway stations
that do not have passenger sheds and
Third Class waiting rooms at present
on the South Eastern Railway, dis-
trict-wise; and

(d) the approximate date by which
such kind of basic amenities of the
passengers are expected to be pro-
vided?

‘The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) Yes, Sir, about 137 sta-
tions on the S.E. Railway have been
provided with non-standard type of
platform shelters which do not afford

the same cover as standard types, on
account of acute shortage of steel at
that time and having regard to the
need to provide some shelter as
quickly as possible.

(b) Improvements as considered
necessary are being made on a pro-
grammed basis subject to availability
of funds.

(c) IIT Class waiting hals of sizes to
caler for the traflic dealt with at the
stations arc provided at all stations.
A list showing the names of stations
without passenger sheds (Platform
shelters) is given in the statement
laid on the Table of the House. [See
Appendix ITI, annexure No, 60].

(d) Platform shelters are not in=-
cluded among the basic amenities as
waiting halls are provided for wait-
ing passengers.  Subject to availability
of funds such shelters will be provid-
ed on a programmed basis at all im-
portant stations. It is not feasible to
lay down a target date for this pur-
pose, as funds and material resourcss
are very limited.

Primary Schools in Bhadrak, S.E.
Railway

2239, Shri Jena: Will the Minister
of Railways be pleased to state:

(a) whether there ar¢ primary
schools in the Railway Colony,
Bhadrak, South Eastern Railway for
education of the children of Rail-
way employces; and

(b) what languages arc taught in
ecach school there?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) Yes, Sir. There are two
Railway Single Teacher Primary
Schools and one Privately managed
Primary School in the Railway Colony
at Bhadrak.

(b) The two Single Teacher Pri-
mary Schools impart instruction
through Bengali gnd Telugu and the
Privately managed Primary School
through Oriya.
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Suspension of Telecommunication
Service

2240. Shri Jena: Will the Minister
of Transport and Communications be
pleased to state:

(a) whether it is a fact that its
felecommunication service  between
Cuttack and Madras remained sus-
pended on the 15th April, 1962 and
between Calcutta and Bombay on the
18th April, 1962; and

(b) if so, the reasons for the sus-
pension?

The Minister of Transport and
Communications (Shri Jagjivan Ram):
(a) No. There were only minor in-
terruptions for short period and the
services worked practically normally.

(b) Does not arise.

Transfer of Employees to Andhra
Pradesh

2241. Shri Ramakrishna Reddy:
Will the Minister of Railways be
pleased 1o state:

ta) whether employees serving in
Andhra Pradesh area from  other
States will be transferred to  their
native States in the near fulure;

(b) whether sufficient number of
emuployees of Andhra Pradesh origin
are available to serve in Andhra Pra-
desh area 1o effort such a transfer;
ind

tel if not, what steps Government
propese to take to allow such a trans-
fer 1o such of those who wish 1o go
1o their  respective  States  [rom
Andhra Pradesh arca?

The Deputy Minister in the Minis-
trv  of Railways Shri Shahnawaz
Khan): (a) to (c). The stalistics of
Railway servants are neither main-
tained State-wise nor are they reec-
ruited on State basis. The requests
of non-gazetted Railway scervants for
posting in aceas of their choice are,
however, sympathetically considered
and complied with to the extent pos-
sible.
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Post Office Bullding, Kottayam

2242, Shri Maniyangadan: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether Government are aware
of the fact that the present building
where the main Post Office at Kotta-
yam is housed is very old and quite
inadequate for accommodating the
present staff;

(b) whether there was a proposal
to put up a new building there for
the Post Office;

(¢) whether any sieps have been
taken to mplement the proposal;

(d) if so. at what stage it is now;
and

(e) if the reply to part (c) above
be in the negative, the reasons there-
for?

The Minister of Transport and
Communications (Shri Jagjivan Ram):

(a) to (c) Yes.

(d) The site plan is awaited after
which the preliminary drawings and
estimates will be prepared.

(¢) Does not arise.
P. and T. Buildings

2243, Shri Muanivangadan: Will the
Minister of Transport and Communi-
ciations be pleased to stale:

() whether it has come to  the
notice of Government that most of
the buildings in the high range re-
gions of Kerela where post oflices are
housed are old and in precarious con-
dition;

(by whether any steps have been
taken to put up new buildings  in
those arcas for housing Posts and
Telegraphs offices; and

(¢) if so, the steps taken?

The Minister of Transport and
Communications (Shri Jagjivan Ram):
{a) Out of 20 offices in the hill range
regions, the buildings housing four of
the offices are old, but not precari-
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ous. Three of them are departmental
and one rented.

(b) and (c). Steps have been taken
for the recontruction of the three
departmental buildings. The land-
lord of the rented building has been
asked to complete its repairs.

Railway Bridge Near Vijayawada

2244, Shri Eswara Reddy: Will the
Minister of Railways be pleased to
state:

{(a) whether the construction of
railway bridge across the River
Krishna ncar Vijayawada is proceed-
ing according to schedule;

(b) the amount spent up to the end
of March, 1962; and

(¢) when it is likely to be comple-
ted?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) Yes.

(b) Rs. 4-20 lakhs,
(c) By the end of 1964.
Draining out Flood Waters

2245 Shri G. Mohanty: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether Government are aware
that the Prime Minister, during his
visit to the flood-affected areas of
Orissa last year, had declared that the
best solution of the flood problem lay
in draining out accumulated flood
water;

(b) whether any plan of draining
out accumulated flood water is under
consideration of the Central Flood
Conrtol Board or any other expert
body; and

(¢) if not, whether Government
are considering the desirability of
putting the Prime Minister's sugges-
ted solution of the flood problem to
some expert body for consideration?

The Minister of State in the Minis-
try of Irrigation and Power (Shrl
Alagesan): (a) Yes.

(b) The flood problems of Orissa
are being comprehensively examined
by the Orissa Flood Enquiry Com-
mittee. The Committee will no doubt
take into consideration the drainage
of flood waters also while framing
their recommendations for dealing
with Orissa’s flood problem.

(¢) Does not arise.
New Post Offices

2246. Shri Dharmalingam: Will the
Minister of Transport and Communi-
cations be pleased to state:

{a) the number of Post
opened in all States
during 1961-62; and

Offices
(State-wise)

(b) the number of requests receiv-
ed from States (Statc-wise) for open-
ing of such Post Offices?

The Minister of Transport and
Communications (Shri Jagjivan Ram):
(a) and (b). A statement is laid on
the Table of the House. [See Ap-
pendix III, annexure Neo. 61].

Public Call Offices

2247. Shri Dharmalingam: Wil] the
Minister of Transport and Communi-
cations be pleased to state:

(a) the number of Public Call
Offices opcned in each State during
1961-62; and

(b) the number of requests receiv-
ed from cach State for the same?

The Minister of Transport and
Communications (Shri Jagjivan Ram):
(a) and (b). Details are given in the
statement laid on the Table of the
House, [See Appendix 111, annexure
No. 62].

Loans to Ryots by Reserve Bank of
India

2248, Shri D, B. Raju: Will the
Minister of Community Development,
Panchayati Raj and Cooperation be
pleased to state:

(a) the linc of procedure adopted
by the Reserve Bank for India in
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supplying the short-term and long-
term loans for distribution to the
ryots through the State Co-operative
Banks; and

(b) the instructions given to the
State Co-operative Banks by the
Reserve Bank of India for recovering
those loans from the ryots?

The Deputy Minister of Community
Development, Panchayati Raj and Co.
operation (Shri S. D. Misra): (a) A
statement iu this regard is laid on
the Table of the House. [See Ap-
pendix III, annexure No. 63].

(b) The Reserve Bank of India has
not issued any specific instructions.
The recovery of loans from the ryots
is regulated under the provisions of
the State Cooperuative Socicties Acts,
the rules framed thereunder and the
bye-laws of the cooperative institu-
tions. As the principal borrower a
State Cooperative Bank is expected to
repay the loans to the Reserve Bank
on or before the due dates. In order
to ensure that a State Cooperative
Bank makes over to the Reserve Bank
the recoveries received by it the
Reserve Bank stipulates that the out-
standings of the agricultural loans to
the State Cooperative Bank from its
central banks do not at any time fall
short of its dues to the Reserve Bank.
Similarly the outstandings of the pri-
mary societies to a central bank
should not be less than the borrow-
ings of the central bank from the
state cooperative bank.

Forest Reserve Area, Tripura

2249, Shri Dasaratha Deb: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that the new
demarcation of the Juri Forest Reserve
Area, in Tripura includes the lands
allotted to the Tribal Jhumias of
Dharmatila area by the Jhumias
Rehabilitation Department of Tripura;

(b) if so, thce number of such
rehabilitated jhumia families who are
going to be affeeted: and
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(c) the steps taken by Government
to prolect those settled jhumia
families from being evicted due to
inclusion of their land within Forest
Reserve area?

The Minister of State in the Minis-
try of Food ang Agriculture (Dr. Ram
Subhag Singh): (a) Yes.

(b) Eleven.

(c) Arrangements are being made
to absorb these families as Forest
Villagers.

Jogindernagar-Barot Road

2250. Shri Hem Raj: Will the Minis-
ter of Transport and Communications
be pleased to state:

(a) the stage at which the con.
struction of the Jogindernagar-Barot
road has reached;

{b) the amount of money that has
been spent on it in 1961-62 and amount
that is proposed to be spent in
1962-63; and

(c) by what time it will be com-
pleted?

The Minister of Transport and Com.
munications (Shri Jagjivan Ram): (a)
It is proposed to connect Joginder-
nagar and Barot by a motorable road
via Ghatasani and Tuni, Of this, the
Jo. ndornagar-Ghatasani Scction (9
miles), which forms part of the
Pathankot-Kulu road, is already
motorable. The remaining road along
the  Ghatasani-Jhatinagri-Tuin-Barot
route is 19 miles long. Out of this,
the first five miles are jeepable and
the remaining fourteen miles are of
lJess than jeepable width. The entire
section from Ghatasani to Barot is
being widened under the Third Five-
Year Plan of the Himachal Pradesh
Administration.

(b) Amount spent during 1961-62:
Rs. 5,460.

Amount proposed to be spent during
1962-63: Rs. 1,20,000.
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(c) The entire length of the reoad is
expected to be made motorable by
the end of March 1966.

Dehar-Tattapani Road

2251. Shai- Hem Raj: Will the Minis-
ter of Transport and Communications
be pleased to state:

(a) the stage of construction that
the Dehar-Tattapani.Rampur-Bushahar
road has been reached;

(b) the amount of money that has
been spent on it so far and the
amount that is proposed to be spent
in 1962-63; and

(c) by what time it will be com-
Ppleted?

The Minister for Transpott amd
©Communications (Shri Jagjivan Ram):
(a) to (e). A statement is laid on
the Table of the House. [See Ap-
pendix III, annexure No. 64].

Sheep-Breeding and Woollen Research
Cenire in Madras

2252, Shri Malaichami: Will the
Minister of Food and Agriculture be
pleased to state:

(2) whether there is a proposal to
start one shecp.breeding and woollen
research Centre at Kodaikanal, Madras
Stale: and

vh) if so, the progress cffected so
far in the starting of the Centre?

The Minister of State in the Minis-
ter of Food and Agriculture (Dr. Ram
Sobhag Singh) (a) Yes. It has been
decided to establish a sub-station of
the Central Sheep & Wool Research
Institute near Kodaikanal.

(b) Preliminary surveys, sanchions
and location of the sub-station are in
Progress.

Cow Dung
2253. Shri S. P, Singh: Will the

Minister of Food and Agrftulture be
pleased to state:

(a) whether Government are aware
that enormous quantity of cow dung
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i5 burnt ecach year by the farmers as
fuel for cooking purposes, when the
same could be used for making com-
post and farmyard manure; and

(b) if so, what steps are proposed
to be taken to siup this wastage of
organic manure, which is so very
essential for increasing the producti-
vity of our agricultural land?

The Deputy Minister in the Minis.
try of Food Agriculture (Shri A. M.
Thomas): (a) Yes.

(b) The State Governments/Union
Territory Administrations have at the
initiative of the Government of India,
taken the following measures to
ensure utilisation, to the maximum
extent possible, of the available Local
Manurial Resources including cow
dung:

(i) A scheme for Larger and
Better Utilisation of Local
Manurial Resources including
cow dung for compost produe-
tion in rural areas has been
included by the State Govern-
ments etc. in their State
Plans. Under this scheme
farmers are trained in the
technique  of  utilising  the
Local  Manurial Resources
including cow dung and farm
vard wastes for compost
production.

(iiy To counteract the practice of
burning cow dung for fuel
purposcs, steps  are  being
taken to popularisce the instal-
lation of cow dung gas plants.
Arrangements are being made
for installation, at each of the
hundred extension training
centres, of a cow dung gas
plant for demonstrating its
usefulness to the villagers in
the adjoining areas.

(iii) To reduce the use of cow
dung for fuel purposes and to
meet the shortage of firewood,
a scheme on Farm Forestry
has been included in the
Third Plan. Under this
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Scheme quick growing fuel
plantations will be raised on
village common and waste
lands with the active help of
the Community Development
Organization and the State
Agricultural Departments.
Plantations are proposed to
be raised with the voluntary
labour of the wvillage people.
The State Forest Department
will provide necessary plant-
ing material for raising
nurseries and technical advice.
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Ongole Breed Bulls

2256. Shri M. N. Swamy: Will the
Minister of Food and Agriculture be
pleased to state:

(a) which are the countries that
import Ongole breed bulls;

(L) the amount received through
this transaction during the last five
years; and

(c) the total number of cattle
exported during the same period?

The Deputy Minister of Food (Shri
A. M. Thomas): (a) and (b). The
only country which has imported
Ongole breed of bulls during the last
five wears, is Brazil. Five bulls were
imported by them at a total cost of
Rs. 26.000. The Government of India
also presented four bulls of the same
breed at a total cost of Rs. 4,240 to
Cambodia under the Colombo Plan
Brazil has also recently purchased
nine more Ongole breed of bulls at a
total cost of Rs. 12,200 and these are
now swaiting shipment
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(c) 1,313 head, comprising of 1,001
head of cattle and 312 buffaloes.

Package Scheme in Kerala

2257. Shri Maniyangadan: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether the “package scheme”
for intensive production of foodgrains
has started functioning in Kerala; and

(b) what are the areas brought
under the scheme in the State?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) Yes. The two
districts of Palghat & Alleppey select.
ed for implementation of the Inten-
sive Agricultura]l District Programme
(Package Programme) in Kerala
State are at present in the preparatory
stage. They are expected to complete
action on the wvarious preparatory
measures, indicated below, by the
Kharif season, 1962 when the scheme
will be launched in the field:

(i) Selection of area within the
district for implementing the
Programme during the first
and subsequent years;

(ii) strengthening of Cooperative
institutions in the areas
selected for coverage;

(iii) creating a general awareness
among the farmers and non-
official agencies, such as Pan-
chayats and Cooperatives, to
secure their participation;

(iv) selection, appointment and
posting of additiona) staff;

(v) training of staff;

(vi) organisation of a resource and
production bench-mark sur-
vey;

(vii) assessing the need for sup.
plies; and

(viii) construction and hiring of
storage godowns.

(b)Y 5 out of 15 blocks in Palghat

and 5 out of 17 blocks in Alleppey
district are proposed to be covered

under the programme during the first
vear i.e., 1962-63.

Una-Hamirpur Direct Trunk Line

2258. Shri Daljit Singh: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether it is a fact that there
is no direct trunk telephone channel
between Una and Hamirpur in Punjab
which is a remote hilly backward area
and has three block headquarters;
and

(b) if so, what steps are being taken
in this regard?

The Minister of Transport and Com-
munications (Shri Jagjivan Ram): (a)
Yes.

(b) The traffic does not justify the
outlay involved.

Ayurvedic Institutions in Punjab

2259. Shri Daljit Singh: Will the
Minister of Health be pleased to state
the amounts of grants paid to diffe-
rent Ayurvedic institutions in Punjab
during the Second Five Year Plan
period, year.wise?

The Minister of Health (Dr. Sushila
Nayar): The Government of India
have paid no grants directly to any
of the Ayurvedic institutions in
Punjab during the Second Five Year
Plan period. An amount of Rs. 1:74
lakhs was, however, allocated to the
Government of Punjab for each of the
years 1959-60 and 1960-61 for the
development of Indigenous Systems
of Medicine.

Luxury Coach Service

2260. Shri Ram Harkh Yadav: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) whether it is a fact that the
Uttar Pradesh Government have
recently introduced a Luxury Coach
Bus Service between Apgra and
Lucknow;
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(b) if so, the cost of its establish-
ment; and

(c) whether Government of India
made any contributions towards its
establishment?

The Minister of Transport and Com-
munications (Shri Jagjivan Ram): (a)
to (c). The Ministry of Transport and
Communications are not aware of the
introduction by the Uttar Pradesh
Government of a Luxury Coach Bus
Service between Agra and Lucknow
and of the cost of its establishment.
Contributions towards such services
from the Centre are not made.

National Highway in Bihar

2261. Shri Priya Gupta: Will the
Minister of Transport and Communi_
cations be pleased to state:

(a) whether Government have sanc-
tioned the project of the construction
of a National Highway connecting the
present road in Purnea Distriet No. 1
Section 2 in Bihar,

(b) if so, whether the work of con-
struction of the road has begun; and

{¢) if so, the progress thereof?

The Minister for Transport and Com-
munications (Shri Jagjivan Ram): (a)
and (b). Presumably the member
refers to the section of the Nationai
Higzhway No. 31 that passes through
Purnea District of Bihar. In this
portion, there is a missing link of
about 17 miles between Kosi bridge
site near Kursela and Phulberia. Road
in this missing link is under con-
struction under the International
Development Association Credit pro-
gramme and is scheduled to be com-
picted by Scptember 1964.

(¢) Investigation for the nature of
30il is in progress. Earthwork in some
sections has been recently taken in
hand.
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Bridge in Bihar

2262. Shri Priya Gupta: Will the
Minister of Transport and Communi-
catlons be pleased to state:

(a) whether it is a fact that a
bridge has been constructed on the
Dingraha river in the district of
Purnea in Bihar;

(b) if so, whether any provision
has been made for the approach road
to this bridge; and

(¢) if not, when Government pro-
pose to take up the work of construc-
tion of the approach road?

The Minister of Transport and Com_
munications (Shri Jagjivan Ram): (a)
Yes Sir; the bridge work across the
river Mahananda at Dingrahghat is
nearing completion.

(b) The approach roads +to the
bridge are also in progress.

fe) Does not arise.

Power Supply in Bihar

2263. Shri Priva Gupta: Will the
Minister of Irrigation and Power be
pleased to state:

{a) whether Government have
decided upon any programme in the
Third Five Year Plan for making
available power to industry, agricul-
ture and small scale industry in the
distriel of Purnea in Bihar State; and

(b) if so, details thereof?

The Minister of State in the Minis-
try of Irrigation ang Power (Shri
Alagesan): (a) and (b). Purnea Dis-
trict will be supplied power from the
North Bihar Grid on the commission-
ing of the Barauni Thermal Station
and the Kosi Hydel Project during the
Third Five Year Plan.

Quarters for Railway Employees at
Nangal Dam

2264, Shri Daljit Singh: Will the
Minister of Railways be pleased to
state:

(a) the number of quarters cbrn.
structed for Railway employees at
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Nangal Dam during Second Five Year
Plan period; and

(b) the number of employees on the
waiting list for allotment as on Ist
April 19627

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) 57.

(b) 30.

Medical Colleges in Madras State

2265. Shri Elayaperumal: Will the
‘Minister of Health be pleased to state:

(a) whether it is a fact that Gov-
ernment of Madras have requested
Central Government for the establish-
ment of new Medical Colleges in
Madras State during the Third Five
Year Plan period;

(b) if so, whether a decision has
since been taken on the proposal; and

(c) if not, what advice Government
have communicated to Mudras
Government?

The Minister of Health (Dr, Sushila
Nayar): (a) The Government of
Madras do not propose {o open any
new medical college during the Third
Five Year Plan period taking into
view factors such as financial con-
siderations, dearth of gqualificd medi.
cal teachers, etc.

(b) and (c). Do not arise.

Government Accommodation for
P. & T. Employees

2266. Shri Elayaperumal: Will the
Minister of Transport and Communi-
cations be pleased to state the number
of Posts and Telegraphs employces in
Madras State (all circles in Madras)
who have been provided with Gov-
ernment accommodation?

The Minister of Transport ard Com-
munications (Shri Jagjivan Ram): 934

Conversion of Séa Water into Drinking
Water

2267. Shri Maheswar Naik: Wil] the
Minister of Health be pleased to
state;

(a) whether attention of Central
Government has been drawn to the re-
ported endeavours of the Mayor of the
Madras Corporation for making drink-
ing water out of sea water and his
attempts to obtain American help in
this direction; and

(b) whether Government have as-
certained the possibilities of a scheme
of this nature and the probable cost
structure thereof?

The Minister of Health (Dr. Sushila
Nayar): (a) and (b). Information is
being collected and will be placed on
the Table of the Sabha when received.

Rent of Quarters for Class III
Employees

2268. Shri Gauri Shanker: Will the
Minister of Railways be pleased to
state;

{a) whether it is a fact that 'K’
Type old Railway quarters meant for
class Il employces were previously
rented for Rs. 5 per month which rate
was raised to Rs. 625 nP. and ulti-
malely enhanceg to Rs. 18°22 nP. with
effect from 1st October, 1961; and

(b) the basis of calculation of rents?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):
(a) and (b). A statvment is laid on the
Table of the House. [See Appendaix
III, annexure No. 65].

Monkey Menace in  South Avenue,
New Delhi

2269. Shri Hem Raj: Will the Minis-
ler of Health be pleased to state:

(a) whether it is a fact that monkey
menace exists in South Avenue and its
suburbs; and

(b) if so, the steps Government pro-
pose to take in the matter?
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The Minister of Health (Dr. Sushila
Nayar): (a) Yes, Sir.

(b) The New Delhi Municipal Com-
mittee is in search of expert monkey
catchers with necessary equipment
whp may catch monkeys.

Labourers at Nagarjunasagar Project

2270. Shri Laxmi Das: Will the Min-
ister of Irrigation and Power be pleas-
ed to state:

(a) whether Government are aware
that labourers at the Nagarjunasagar
Project are suffering due to less work
which is provided only for 3 or 4
days per week;

(b) if so, the reasons therefor; and

(c) the steps that have been taken
by Government for providing continu-
ous work for the labourers and to
complete the work of the National
Project in time?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) No.

(b) Does not arise.

(e) Continuous work is being pro-
vided to the labourers.

Nallagarh Committee

2271, Shrimatj Savitri Nigam: Will
the Minister of Food and Agricultore
be pleased to state whether the recom-
mendations of Nallagarh Committee
regarding the methods to increase pro-
duction of food have been accepted?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): The Agricultural Ad-
ministration Committee  (Nalagarh
Committec) did not make any recom-
mendations concerned directly with
methods to increase agricultura] pro-
duction. The Committee's recom-
mendations related mainly to measures
designed to improve the administrat-
ion of the Agriculture Departments in
the States, raising the pay-scales of the
employees of Agriculture Departments
and improving their service conditions,
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conversion of temporary posts into
permanent ones, simplification of
financial procedures, delegation of
adequate financial and administrative
powers at all levels, bringing about
effective co-ordination between  the
Agriculture and other Development
Departments in the States, etc. These
recommendations have generally been
accepted by the Government of India
and the State Governments for im-
plementation.

Power Plant in Bandel, West Bengal

2272. Shri P. C, Borooah: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether four large boilers for a
new power plant in  Bandel West
Bengal are proposed to be imported
from the U.S.A.; and

(b) if so, on what terms?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) Yes.

(b) The plant and equipment are
being procured under assistance from
the Agency for International Develop-
ment U.S.A, in accordance with their
normal procedure. The terms for pay-
ment would be 65 per cent. on presen-
tation of shipping invoice, further 25
per cent. on bill of lading and the
balance 10 per cent. on certificate of
acceptance. The mode of payment is
through a letter of credit.

Electricity in Assam

2273, Shri P. C. Borooah: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether it is a fact that Assam
Government have been allowed to im-
port diesel engines to meet the im-
mediate necds of electricity in Assam;

(b) if so, how many such engines are
to be imported and at what estimated
cost; and

(c) from which country they are to
be imported?
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The Minister of State in the Minis-
try of Irrigation and Power (Shri

Alagesan): (a) Yes.

(b) and (c). Seventeen diesel
generating sets costing about Rs. 36
lakhs are to be imported from
Czechoslovakia, and three from West
Germany at an estimated cost of Rs. 11
lakhs. The aggregate capacity of
these machines is about 11'4 MW.

‘Manufacture of Box Type Wagons

 Shri P. K, Deo:
BB 2 Shri Y. N. Singha:

‘Will the Minister of Railways be
pleased to state:

(a) whether a decision to manu-
facture box type wagons has been
taken by the Loco Workshop at
Amritsar;

(b) if so, when the production will
start,

(c) what are the annual require-
ments of box type  wagons in the
country; and

(d) how many are produced at
present in the country and where?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) Yes.

(by The production has just com-
menced.

(c) According to Third Five  Ycear
Plan 18025 Box wagons (1468 for steel
plant requirements and 16557 for traffic
other than steel industry) are requir-
ed for the additional traflic by the ond
of the Plan,

(d) About 450 numbcers are being
produced per month. The names of
the private wagon builders and Rail-
way workshops cngaged in production
of BOX tvpe wagons are appended in
the statement below:

STATEMENT
Private Wagon Builders

1. M/s. Burn & Co, Calcutta.

2. Mys. LS.W, Co., Calcutta.

3. M/s. Jessops & Co., Calcutta.

4, M/s. Braithwaites, Calcutta.

5. M/s. Texmaco, Calcutta,

6. M/s. Balmer Iawrie, Calcutta.

7. M/s. K. T. Steel, Bombay.

8. M/s. Southern Structural Madras.
9. M/s. Mekenzies, Bombay.

Railway Workshops
1. Central Railway, Lallaguda.
2. Western Railway, Mahalaxmi.
3. Southern Railway, Golden Rock.
4. Eastern Railway, Kancharapara.
5. Northern Railway Amritsar.

Indravati Hydro-Electric Project in
Orissa

2275. Shri P. K. Deo: Wil] the Min-
ister of Irrigation and Power be
pleased to state:

(a) whether preliminary  investi-
gation of the Indravati Hydro-electric
project in Kalahandi District, Orissa
has becn taken up; and

(b) if so, the power potential and
the approximate cost of the project?

The Minister of Stale in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) Yes.

(b) The power poiential of the
project s estimated at 100 MW at 60
per cent. load factor. The approxi-
mate cost of the project will be
known only after  the investigations
are completed and the project report
is rcady.

Indian Central Arecanut Committee

J' Shri A, K. Gopalan.
kel 7 Shri Umanath:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether there is a proposal to
amalgamate the activities of the Indian
Central Arecanut Committec and Co-
coanut Committee;
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(b) if so, the reasons therefor;

(c) whether it is a fact that in 1956
a high power committee under the
Chairmanship of Dr. B. N. Uppal, the
then Agricultural Commissioner 1o
the Government of India, considered
the question; and

(d) if so, what were its recommend-
ations?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Kam
Subhag Singh): (a) No.

(b) Does not arise.
(c) Yes.

(d) The Sub-Committee recommend-
ed that status quo ante might be main-
tained in respect of these two Com-
mittees and that the two Commitlecs
should endeavour to effect co-ordin-
ation in scientific work, wherever
possible.

Double Line from Kalol to Mchsana

2277. Shri Man Singh Patel: Will
the Minister of Railways be pleased
to state:

(a) what amount was provided for
the work of double line from Kalol
to Mehsana on Western Railway in
the year 1961-62;

(b) how much of it was spent dur-
ing the last year;

(c) what amount is provided for the
same for 1962-63; and

(d) when this work is expecied to
be completed?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawasz
Khan): (a) Rs. 12 thousands.

(b) Rs. 12 thousands.
(c) Rs. 18 lakhs,
(d) By March, 1964.
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Device for checking Smoky Buses

2278, Shri D. C. Sharma: Will the
Minister of Transport and Communi-
catlons be pleased to state:

(a) whether an electronic given
has been obtained by the Delhi Trans-
port Undertaking to check the nuisance
of smoky buses;

(by if so, how many buses which
emitted too much smoke have been
checked so far: and

(c) the time proposed to be taken to
check all such buses on road?

The Minister of Transport and Com-
munications (Shri Jagjivan Ram); (a)
to (c). An electronic device was tried
by the Delhi Transport Undertaking
on on: dicsel bus. As the device did
not prove successful in checking the
smoke from the exhaust of the bus,
its use was given up.

simraTy TETEen AT ateen, foesw

=0, A WAT TEA : TIT TR
qA1 qZ FATT FT T ST OF

(%) a1 9z =59 & f&@ =zmeany
(faeeft) frga =g #va™ & =4-
I WIAAT  FAEIg ®AT qSAT
g araifead f@d @ &1 76 35 M
wE; AW

(=) afz zr, @1 99 9T =7 fqz=g
fgr mar 2 7

wEm wA (Mo gEtwT A14T):
() =it ai

(@) az faag fa=ivida 7
0T % Fed
9. W, WEF THA : FAT @I
T wfe 99T o7 FaTT wToFor 44
f& .

(7) 71 @z 5= & f5 9 fae
& fafsareaz a1 us a1 & asdi 1



7783 Written Answers JYAISTHA 9, 1884 (SAKA) Written Answers 7784

gfaa 7 g9 foamn a31, “fEa R
9w W EF ; AR

(=) =fz 2f, 91 #7a1 =7 T 7
g fregd faaewr war-Tzm 97 wm@T
Figar 7

e AT Fie G T & A9g-AEt
(=10 m gwn fag): (F) = 20

(&) us faacor qedr g 1 @7 92
q7 @Y TAT 7 |

faao

frzar farzamar w1 #avs
AT OFE AATA o A7 185 &1 Iea
aug vy fza 977 3 7591 &1 775 {77
AT AT AFA0 foer w1 owrE fraaen
A3 faar? ot sw wmET &0 fuenar-
fogt #1 goqm=s & fag f7r ™ o
AT AR TZ | T A1 FrevarfE
FT F59 WA T 7Y F AT A ZITE
qqT AT | HA: gL F1 IAR AAT
g g &7 fzar wm A 7AF TIEm
wF A WAT F fAF AATT e A o
w 1 ¥ far ox CdaE” gfaa
forme ma fag 727 2T 0AC Tho Hro Mo
geqar ¥ =91 &1 a0 fzar 41, ®
Iqgad w1 A | giaar o 9 ae
gr T ==t &1 3zw F7 fA@r ) 77
H 7 IAeR A AT FAAT 4 FEOATT
& FHafgl gy 74,57 TadE 9T
F Fraaz A geAr arcfeE A &=
5 71T ¢ WE 125 FI AAAMA T R
TF | ZAF Ti9E 94 Ff4ar &1 g9
#r @ AT AT 1A I T OE
faar mar | Fiwy TE9 9T T AT
AGART  IAATA FT G HAT AT
"/ 739 7 Fg g7 frart far v
a1z 7 1 A 9e%% @1 AMEATT 47
T=9T WY A7 w4r |\ AT AwAr a4y i
qz 5971 A qrfw ot |1 35 4r

" Az guqd F99 FT AT A7 0
A W A ITF T FT HTE ATAT G
41 fe 9 T=9t 71 99 ¥ o woow
a fFr 3

Water Supply Schemes in Assam

2282, Shrimati Renuka  Barkataki:
Will the Minister of Health be pleasea
to state:

(a) whether it is a fact that two
complete deep tube wells, one at
Tangla and the other at Odalgwic in
Darveang district of Assam under
Rural Health Scheme of the Govern-
ment of India are lying useless for
want of permission from Railway Min-
istry to allow the water pipes to pass
across the Railway lines; and

(b) if so, what steps are being taken
or are proposed to be taken tg  im=
plement the scheme and make use of
the water of the wells available to
the peoplc?

The Minister of Health (Dr. Sushila
Nayar): (a) and (b). Information is
being collected and will be placed on
the Table of the Sabha when received.

National Highway on North Bank of
Brahmapuira

2283. Shrimati Benuka Barkataki:
Will the Minister of Transport and
Communications be pleased to state:

(a» how long it will take tfo com-
plete the Nationa] Highway in Assam
on the North Bank of Brahmaputra;

{(b) when CP.W.D. starled the vork
on the Highway and what progress
has been made so far; and

(¢) whether it is a fact that in
spite of public resentment the Central
Public Works Department is contem-
plating to acquire a plot of land on
which therp is a Namghar (Holy
place) at Howli in Kamrup District for
the Highway?

Th Minister of Tran:port and Com-
maunications (Shri Jagjivan Ram); (a)
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Presumably the question relates to the
roagd connecting the Brahmputra
Bridge with National Highway 31 at
North Salmara. It will take about 5
years to develop this road.

(b) The Assam P.W.D. and not the
CPW.D. are in charge of the pro-
ject. The surveys and investigation of
bridge sites started with the current
Plan ie, in 1961. Construction cf the
road and bridges has not been under-
taken yet except in the first few miles
near the Brahmputra Bridge.

(e) The attention of the State Gov-
ernment will be drawn towards this
with a request to aveid the acquisition
of the Namghar, if possible.

Rail Route on South Bank of
Brahmaputra upto Dibrugarh

2284. Shrimati Renuka Barkataki:
Will the Minister of Railways oe
pleased to state:

(a) whether there is anyv proposal fo
have an alternate rail route on the
south  bank of Brahmaputra upto
Dibrugarh in view of the persistent
deadlock caused by raids of Naga
hostiles on the existing railway lines
on this side of Brahmaputra in Assam;
and

(b) if so, the details thereof?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):
(a) No, Sir.

(b) Does not arise,

Steam Navigation Company

2285. Shrimaii Renuka Barkataki:
Will the Minister of Transport and
Communications be pleased to state:

(i) the total number of crew work-
ing under the River and Steam Navi-
gation Company plying between Cal-
cutta gnd Assam;

(b) what is their citizenship:

(¢) how many Indians are working
on ships; and

(d) what is the distance the ships
have to travel through Pakistan?
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The Minister of Transport and Com-
munications (Shri Jagjivan Ram): (a)
3339.

(b) Indians (334) and  Pakistam

(3005).
(c) 334
(d) 836 miles.

Gulf of Cambay

2286, Shri P. R. Patel: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether it is a fact that the
Hydrographic Committec took deci-
sion to survey the Gulf of Cambay
some eight years ago;

(b) whether a decision was again
taken in 1956 to survey the gulf and
finish it within two years;

(c) whether the survey has started;

(d) if not, the reason therefor; and

(e) when the
started?

survey will be

The Minister of Transport and
Communications (Shri Jagjivan
Aam): (a) to (e). The Hydrographic
Survey Commitiee recommended for
the firsy time in 1956 that the pro-
press survey of the Gulf of Cambay
might be taken up as soon as a sur-
vey ship was available for the job.
The Committee did not suggest any
time limit for the completion of the
survey. It has nol been possible for
the Committee to include the survey
in the programme for any of the
subscquent survey — seasons because
they considered it to be of lower
priority than other surveys, Particu-
larly, at the last meeting of the Com-
mitice in August, 1961, the question
of the survev of the Gulf of Cambay
was again considered by the Com-
mittee and they did not include it in
the programme for 1961-62. An officer
of the Government of Gujarat, who
represented the State Government on
the Committee, participated in the
discussions. The State Government
have again come up with the request
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that the survey should be taken up in
the survey season of 1962-63 and they
have been informed that the matter
will be placed for consideration be-
fore the next meeting of the Hydro-

graphic  Survey Committee, which
is cxpected 1o mcet in the near
future.

Rural Postal Service

2287, Shri R. Barua: Will the Minis-
ter of Transport and Communications
be pleased to state:

fa) how far the scheme for extend-
ing rural post offices has helped
efficient services;

{by whether Government have de-
vised wavs and means {o improve
the quality of rural postal service; and

(c) how long the proposal, if any,
to rebuild Jorhat Post Office building
will take for exccutlion?

The Minister of Transport and
Communications (Shri Jagjivan
Ram): (a) With the opening of a
large number of post offices in rural
areas, the frequency of delivery  at
villages has appreciably increased and
the area and population served by a
post office has been considerably re-
duced. Substantial progress has been
made in liguidating No-dak willages
and postal facilities have been pro-
vided within easy rcach of wvillagers.

(b) Yes, scveral measures have
been adopted such as the upgrading
of centrally located branch post
offices into =ub post offices with a
view to improving the mail and
financing arrangements for rural
post offices, the utilisation of motor
routes to secure quicker transmission
of mail, prescription of certain stand-
ards for the frequency of delivery in
villages and training of Extra-depart-
mental Branch Postmasters.

(c) The matter is already under
consideration and the execution of
work will take some time as certain
preliminaries regarding preparation
of drawings, estimates etc. are yet to
be completed.

807 (Ai) LS—5.

Diseases of Trees

2288. Shri Warior: Will the Minis=
ter of Food and Agriculture be pleas-
ed to state:

(a) whether establishment of a
Research Institute at Coimbatore to
study diseases of trees, especially of
sandalwood, if contemplated; and

(b} if not, the reasons therefor?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) A regional
Forest Rescarch Centre has  already
been esiablished during the secend
plan period. It has a biological wing
at Coimbatore for research work en
Silviculture, soil science, forest
botany, forest c¢ntomology and forest
pathology including diseases  of
sandal-wood.

(b) Does not arise.

Training School at Hindustan
Shipyard Visakhapatnam

2289. Shri Warior: Will the Minister
of Transport and Communications be
pleased to state:

(a) whether any sicps are being
taken to train a certain number of
skilled workers at the Training
School at the Hindustan Shipyard,
Visakhapatnam for employment later
in the proposed Shipyard at Cochin;

(b) if so, the mecthod of selection;
and

(c) the number of persons selectad
so far?

The Minister of Transport and
Communications (Shri Jagjivan
Ram): (a) A scheme is being drawn
up in consultation with the Hindustan
Shipyard, Visakhapatnam,

(b) and (c¢). Do not arise.
Shortage of Milk in Delhi

2290, Shri D. C. Sharma: Will the
Minister of Food and Agriculture be
pleased to state:
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(a) whether it is a fact that there
is a great shortage of milk in sum-
mer in Delhi;

(b)y whether it is also a fact that
rates go very hight during the sum-
mer; and

(c) if so, the steps proposed to be
taken to check the same?

The Deputy Minister in the Minis-
try of Food (Shri A. M. Thomas):
(a) Yes. It is a fact that the total
supplies diminish during the summer
months.

(b) No. The rates charged by the
Delhi Milk Scheme to consumers uare
not raised.

(c) Does not arise.

LA.C. Skymasters

2291. Shri D. C. Sharma: Will the
Minister of Transport ang Communi-
cations be pleased to state:

(a) whether it is a fact that three
LA.C. Skymasters oul of a fleet of
five gre out of scrvice; and

(b) if so, steps proposed to be taken
to replace those skymasters?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Mohiuddin): (a) Yes Sir.

(b) The question of replacing the
two Skymasters which have been
extensively damaged is under cxami-
nation of the Indian Airlines Cor-
poration.
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Eradication of Filaria

[ Shri Vasudevan Nair:
2294, J Shri Warior:
L Shri Maheswar Naik:

Will the Minister of
pleascd to state:

Health be

(a) the important steps proposed to
be taken during the Third Plan po-
riod for the eradication of filaria;

(b) how much money had been al-
lotted for this;

(¢) what amount had been spent
during the first year of the Third
Five Year Plan; and

(d) which are the areas mainly by
filaria?

The Minister of Health (Dr. Sushila
Nayar): (a) It is not practicable at
present to eradicate filaria for techni-
cal reasons. However, action js being
taken to control the disease. Steps
proposed include the following:

1, Filaria control will be carried
out by the use of larvicidal
oils in urban areas only.

2. Reorganisation of the control
units on the basis of popula-
tion.

3. Establishment of research-cum-
training units in each state
with the filariasis problem for
conducting research and
evolving a suitable methodo-
logy for the control of fila-
riasis in rural areas.

4 Strengthening of the State
Health Directorates.

5. Establishment of three more
training-cum-research cen-
tres on the lines of the Cen-
tre functioning at Kozhikode,
Kerala:

6. Establishment of six filarial
clinics attached io the
hospitals.

7. Pilot scheme for the control
of malayi filariasis in Kerula
State.

8 Health education.

9. Proper drainage as a long-term
moasure,

(b) Rs. 236.61 lakhs.
(¢) About Rs. 4200 lakhs.

(d) The areas mainly affected by
Filaria are Andhra Pradesh, Assam,
Bihar, Gujarat, Kerala, Madras,
Madhya Pradesh, Maharashtra,
Mysore, Orissa, Uttar Pradesh, West
Bengal, Andaman & Nicobar Islands,
Laccadive and Minicoy Islands and
Pondicherry.
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Speed Restrictions on Trains Running
Between Ratlam and Manda]

2298 Shri K. R. Gupta: Will the
Minister of Railways be pleased to
state:

(a) whether speed restictions have
been placed on all trains running bet=
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ween Ratlam and Manda]l and vice
wversa on Ajmer-Khandwa Section of
the Western Railway since January,
1962;

{b) if so, what is the speed limit of
passenge: and goods trains respec-
tively;

(¢) whether this iustriclion is due
io out-datedness of wooden sleepers
on the line;

(d) if so, what is the reason for
non-replacement of the same in time;

(c) what is the total extra daily
consumplion of coal on all trains run-
ning between these stations both in
woeight and cost in rupees, caused by
these restrictions;

(f) what are the dinly exlra-hours
of the stall lost due to this Testric-
tion;

(g) what 1z the time-limit fixed for
this restriction;

th) whuat will be the cost of
sleepers required for replacement bet-
ween Ratlam and Mandal; and

(i) when this replacement will take
place and be completed?

The Denuty Minister in the Ministry
of Railwavs (Shri Shahnawaz Khan):
ta) Yes, Sir.

(h) The speed lmmit  for passenger
and poods trains is 25 M.P.H. (section
apeed is 35 M.P.H.). but the mnormal
speed for Metre gauge goods trains is
only about 25 M.P.H.

(¢) The restriction has to be im-
poscd duce to high percentage of un-
zerviceable sleepers in the track.

(d) Acute shortage of Metre Gauge
wooden sleepers during 1961-62.

(e) Approximately 940 lbs. of coal
costing  Rs. 25

(f) The aggregate loss of time for
all trains is 74 hours per day.

(g) The portion of track between
Mandal and Chitorgarh is programmed
to be renewed completely during this
year. For the balance portion casual

renewal of wooden sleepers will be
done as soon as released materials
from the above are available, If mate-
rials from the above are available.
If materials are received as expected
restriction may be removed early in
1963.

(h) Rs. 2600 lakhs approximately.

(i) Will depend on the receipt of
supplies and it is too early to indi-
cate the target date.

Supply of Uniforms to Railway
Employees

2299 Shri K. R. Gupta: Will the
Minister of Railways be pleased to
state:

ta) whether 1t s a fact that come-
mercial staff of the railways such as
Goods Clerks, Booking Clerks, and
Coaching Clerks get their regular
railway uniform on the North Eastern
Railway but such uniforms are not
given to stafl of the same calogorics
on any other Railways in the coun-
iry;

(b) if so, the reasons for this dis-
crimination; and

(c) whether thercv is a proposal to
bring the staff of other Railways at
par with their counterparts on the
North Eastern Railway; and

(d) if s0, when?

The Depuly Minister in the Ministry
of Railways (Shri Shahnawaz Khan):
{a) Yes Sir, but on some other Rail-
ways also this category of stafl are
supplied uniforms.

(b) Each Ruailway has its own Dress
Hegulations for  the supply of uni-
forms to staff which is in force since
a long timc.

(c) and (d). Report of Railway Uni-
forms Committee which was appoint-
ed by the Railway Ministry to lay
down a uniform policy in regard f{o
supply of uniforms to Railway staff
on an All India basis is under consi-
deration,



7797 Written Answers

Loading of Coa] on Sundays and
Holidays

2300. Shri P. C. Borooah: Will the
Minister of Railways be pleased to
state:

(a) whether in a communica-
tion to the Raillway Board the Fe-
deration of Indian Chambers of Com-
merce and Industry has refuted the
charge that considerable wastage of
transport is caused by the industries
not utilising wagons for loading coal
on Sundays and other holidays and
has inter alia put forth certain dim-
culties involved in loading on such
days;

(b) if so, what 1s  the average
wagon loading capacity available on
closed days; and

(c) how far it goes unutilised?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) A communication has been
received by the Railway Board from
the Federation of Indian Chambers
of Commerce and Industry. The Fe-
deration has not refuted the charge
that wastage of transport is caused by
industrics not utilising wagons for
loading coal on Sundays and holidays.
The Federation has only pointed out
the difficulties in the way of loading
on these days. At the same time, the
Federation has also pointed out that
in the onthm of April 1962 in
Bengal and Bihar coalfields, full
loading has been done on Sundays
and holidays, thus accepting that the
difficulties mentioned in their letter
are capable of being overcome.

(b) The average daily available
wagon loading capacity on Sundays
and holidays for the year 1961-62 has
been 6127.

(c) Taking all the collieries toge-
ther about 800 wagons per each holi-
day have gone unutilised during
April, 1961 to March, 1962. Consider-
ing all the Sundays and holidays in
that year, this works out approxi-
mately to about a million tons of coal
a year.
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Irrigation and Power Schemes in
Andhra Pradesh

2301, Shri E. Madhusudan Rao:
Wil! the Minister of Irrigation amd
Power be pleased to state:

(a) the total number of Irrigation
and Power Schemes of Andhra Pra-
desh which are still pending decision
of Central Government with details
of the projects; and

(b) the total number of schemes

accepted and rejected by Central Gov-
ernment?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) The following 12 irri-
gation and 2 power schemes are still
pending decision of the Governmont
of India:—

Irrigaticn Schemes

Sl Name of scheme Estimated
No. cost
(Rs. lakhs)
2nd Plan Schemes
1. Varaha Reservoir 3476
2. Tandava Reservoir 11500
3. Kalyani Reservoir 5000
4. Nallavagu . 25-00
5. Suddavagu . . 5900
6. Swarnamukhi Left Bank
Canal . . 25'00
3rd Plan Schemes
7. Vamsadhara and/or 136000
Pochampad . 148100
8. Vottigedda i . 7720
9. Lankasagar . . 30°93
10. Pampa Reservoir : 3142
11. Varadarajaswamigudi . 5000
12. Kotepallivagoo . . 1800

Power Schemes
1. Srisailam-cum-Nagarjuna-
sagar.
2. Upper Sileru Stage 11.

(b) (i) IRRIGATION SCHEMES

Out of the total number of 24
schemes included in the Third Five
Year Plan, 12 schemes have been ap-
proved by the Planning Commission.
None of the schemes has been reject-
ed so far.
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(ii) POWER SCHEMES

Schemes accepted—Six. These
Schemes arei—

1. Tungabhadra—Nellore Hydro-
Thermal Scheme.

2. Upper Sileru Stage L

3. Telengana Hydro-thermal

scheme.

4. Ramagundam Thermal Stalion
Exlension.

5. Kothagudam Thermal Station.

6, Transmission &  Distribution
Scheme.

Schemes rejected—Nil.

Leprosy in Kerala

2302. Shri Warior: Will the Minis-
ter of Health be pleased to state:

(a) whether any survey has been
conducted to ascertain the incidence of
leprosy and allied diseases in  Kerala
Stote; and

(b) if so, the result thereof?

The Minister of Health (Dr. Sushila
Nayar): (a) and (b). Yes, Sir; a sur-
vey is being conducted in Kerala to
ascertain the  incidence of leprosy.
The survey is not yet complete. The
State Government has been asked if
anv other survey has been under-
taken. Their reply is awaited. The
information, when available, will be
placed on the Table of the House.

City Railway Booking Offices

2303. Shri P, Kunhan: Will the
M:nister of Railways be pleased to
state:

{a) whether it is a fact that the
city Railway booking offices are re-
quired to send the reservation charts
to the Railway Station before 5 days
of the bookings;

(b) if so, whether it is a fact that
pecple intending to reserve their seats
for 5th day or earlier cannot take
advantage of the booking office; and

(cr if so, whether Government are
considering to revert to the old sysiem
whereby city booking offices reserv-
ed seats upto 9th day and they sent
the chart to the Railway Station on
the 9th day?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) No.

(k) and (c¢). Do not arsie.
Flood Control Schemes in Punjab

2304. Shri Daljit Singh: Will the
Minister of Irrigation amd Power be
pleazed to state the details of  the
flood controlling schemes sanctioned
under the Third Five Year Plan period
for Punjab?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): The following 18 flood
centrol  schemes  estimated to cost
Rs. 281.26 lakhs have been received
from the Government of Punjab for
approval during the Third Plan period.
Some further particulars in respect of
these schemes have been called from
the State Government and these are
awaited before approval can be ac-
corded by the Planning Commission:

Namv of the Scheme Estimated
cost

Rs. in lakha

1. Training  Janauri group of

Choes from foot of hills to

Mohan village . . . 240§
2. Diverting Patiala Ki  Rao

and Janta Devi Ki Rao o

Sutlej river through Sirwan

nadi . . . . 7891
3. Dialpura drain R.D. 0- 85,000

with outfall drain RD ¢-52,000 1048

4. Bahadursinghwala drainage

system . . . 948
5. Ballian drain . 5 67
6. Urlana Kalan drain o*10
7. Construction of Sangrur drain 374
8. Lehra Gagga drain ) 32-61
9. Mohalgwara drain " 1'56
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Estimated
Name of the scheme  cost
Rs.

i . in lakhs

1o. Flood protection bund along

the right bank of Lustern
Bein : 3 . ) 412

11. Construction of Marimniegha
drain . . ] 401

12. Comstruction of 2 Nos spurs
on Kunjpura bund | . 1R

13. Regarding  Lissara Nallal

between railway bridec 218
and 231 . . = sh

14. Constructing Doda  drain
R.D. 0-70,000 i 513

15. Excavating Nai Nallah in
Karnal Division . . 5+ 14

16, Extension of Dhikansu bunid
upto G.T. Road . a-%o

17. Gaunchi main dJdrain wih
tributarics ) . ; 77Ol

tR. Construction of an advance

bund from Kamalpur io
Malakpur a6z
Torar 28126

Live-stock in Punjab

2305. Shri Daljit Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the districts of Punjab which
are the richest in live-stock; and

(b) the schemoes formulated by
Ceniral Government for the develop-
ment of live-stock?

The Deputy Minister in the Minis-
try of Food (Shri A. M, Thomas): {a)
According to the Livestock Cgnsus
19f1, the Ferozepur district of Punjub
has the largest  livestock population

(11.44 lakhs) followed by Kangra,
Sangrur, Karnal,  Hissar, Bhatinda,
Rohiak, Ambala, Amritsar, Gurgaon

and Patiala. The districts considered

Important from the viewpoint of the

quality of cattle are, however, as
under:

Rohtak, Hissar, Karnal, Patiala,
Sangrur. Ferozepur and Amritsar

(b)Y The following are the main
schemes which have been formulated
in consultation with State Govern-
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ments for livestock development in
the country as a whole:—

1. All-India Key Village Scheme,

2. Scheme for development of
selected gaushalas.

3. Scheme for establishment of
Gosadans.

4. Scheme for rounding up of
stray and wild cattle,

5. Scheme for mass castration of
scrub bulls.

6. Feed and Fodder Development
Scheme.

7. Milk Yield Competition.

8. Fodder crops vield competi=-
tion.

9. All-India Poultry Development
Scheme.

10. All-India Piggery Development

Scheme.

11. Scheme for establishment  of
bull rearing farms.

12, Expansion of State Livestock
Farms.

13. Scheme
of hill cattle.

for the development

14. Scheme for the progeny lest-
ing of bulls and svstematic improve-
ment of village cattle,

15. Rinderpest
Scheme.

Eradicalion

16. Sheep Develupment Scheme,

17. Establishment of Sub-station
of the Central Sheep and Wool Re-
scarch Institute,

18. Transit Camps for migratory
sheep.

19. Mixed Farming Scheme.

20. Formation of bhreed societies
and herd registration in villages.

21. Preservation of superior gene-
tical material in the breeding tracts.
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22. Establishment of a marketing
cell in State Department of Animal
Husbandry.

23. Rehabilitation of nomadic cat-
tle breeders.

All the scheme: mentioned above ex-
cept the last one arefwill be in opera-
tion in Punjab. In addition, a comn-
prehensive scheme for the re-organi-
sation of the Government Live-siock
Farm, Hissar, has recently been for-
muated.

Telephone Connections

2306. Shri Daljit Singh: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) the number of telephones subs-
cribed by Government  offices  and
public in Punjab upto April. 1062;

(b) whether there is any proposal
1o open new telephone exchange:  in
Punjab during the Third Five Year
Plan period; and

(e) if so0, their location?

The Minister of Transport and Com.
munications (Shri  Jagjivan Ram):
(a) (i) Number of tclephone subscrib-
ed by Government office .4.396

tit) Numher of telephones  subs-
crited by Public 12.735.

(b) and (c) Details are  given in
stulement aid on the Table of  the
House.  [Sce Appendix 111, annexure
No. 66].

Ware-Houses in Punjuh

230%7. Shri De'jit Sineh: Wi the
Minister of Food and Agriculture be
pleased to state:

(a) the number  of  ware-houses
opened during 1961.62 and  those to
be opened during 1962-63 in Puniab
State; and

(b) the facilities provided by these
ware-houses to the farmers?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram

Subhag Singh): (a) In 1961-62, the
Central Warehousing Corporation
opencd 5 warehouses in  Punjab at
Abohar, Karnal, Mansa, Amritsar and
Sonepal and proposes lo open two
more in 1962_63.

(b) Thesc warehouses provide faci-
lities of scientific storage and preser-
vation of agricultural produce with a
view Lo enabling the farmers to obtain
better wvalue for it. Loans can also
be obtained from the banks against
warehouse receipts.

Remodelling of Chandigarh Statiom

2308, Shri Daljit Singh: Will the
Minister of Railways be pleased to
state:

(u) the progress so far made in
remodelling the Chandigarh Station in
Punjab; and

(b) when the remodelling is expect-
ed o he completed?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):

(a) It is presumed that the Hon'ble
Member is referring to remodelling of
the  passenger  yard  facilities  at
Chandigarh. If so, the work is about
207, complete,

(h) By December, 1962.

Water Scarcity in Punjab

2309. Shri Daljit Singh: Will the
Minister of Health be pleased to
slate:

{u1) whether drinking water scar-
city is prevailing on a large scale in
most of the villages of Una Tehsil of
Ioshiarpur District and Hamirpur
Techsil of Kangra District of Punjab;
and

(b) if so, what Governmeni propose
to do in this matter to extend National
Rural Water Supply and Sanitation
Schemes to these Backward  hilly
arcas?

The Minister of Health (Dr, Sushila
Nayar): (a) and (b). Information is
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seing collected from the State Gov.
ernment and will be placed on the
Table of the Sabha when received.

Quarters for Class III and IV Emp-
loyees in Ferozepur and Delhi
Divisions

2310. Shri Daljit Singh: Will the
Minister of Railways be pleased to
state:

(a) whether new quarters will be
vonstructed for Class III and Class IV
employees in Ferozepur and Delhi
Divisions of Northern Railway during
the Third Five Yecar Plan period; and

(b) if so, the number and location
thereof?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khamn): (a) Yes, Sir,

(b) The number and location of
quarters are decided year to year
depending on the funds available and
as such the information for the entire
Third Plan period is not available.
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fafafrzar faeafafas 3§ ——

‘qETAET &% O oqeiradr A9 A
F7 fadt & o a1 71 fAmior o v
foe % 3,000 m%7 ufa 3t fr=rd Fva
7 foa 0% agv gmer 71 famto afe-
Ffemm 21 79 97 {9, Yo A TS
S g At AEATIAT 2 | T &
frrr i 9= =i AreET & 93 w0
AT TG F1 g9 fFar mar 2 reev-
<y H geathara =g 3 9y A1 w99 W1
ar | seev-c: & fom o AT EUT
&1 zmaear #1 af 2 afrg=an 97
grafas ¥4 seve—:o ¥ zaf{ fax
TH A | WA FTEIT A N 9 AT gl
saifa #1 fa=ga =171 61 20

faea——ammwt {7 w1 qdfrg qrsen
H A7 qahad q 33 Fo dlo ATEA
greT T+ faaAr 27 51 fa=17 2 0

Devolution of Powers on Railways

2314, Shri Harish Chandra Mathur:
Will the Minister of Railways be
pleased to state:

(a) what devolution of power has
been effected up-to-date from Rail.
way Board to General Managers and
further downwards;

(b) the date of devolution; and

(c) what is the evaluation of the
effect of this deconcentration?

The Deputy Minister jn the Minis-
iry of Railways (Shri Shahnawasz
Khbhan): (a) to (¢), A statement is laid
on the Table of the House. [Sce
Appendix III, annexure No, 67].

Najafgarh Sagar Project

2315, Shri Laxmi Das: Will the
Minister of Irrigation and Power be

Papers Laid on the 78 8
Table

pleased to state:

(a) whether it is a fact that recently
Heavy Machinery parts worth about
fifty thousand rupees were stolen
from the Store of Nagarjuna Sagar
Project Workshop;

(b) if so, the details thereof and
thc number of persons involved in
this case; and

(¢) what action has been taken by
the Government in this regard?

The Minister of State in the Minis-
try of Irrigation anq Power (Shri
Alagesan): (a) Yes; but the value of
the stores stolen is Rs. 1818 only,

(b) Three Fuel Injector Pumps for
Caterpillar Tractors and seven Injec-
tors for dumpers were stolen. Two
workers were involved in the case.
One Field Assistant and one Super-
visor are also suspected.

(c) The Police have arrested the
two workers, the Field Assistant and
the Supervisor. The Supervisor has
been released on bail and has  been
suspended.  The other two workers
and the Ficld Assistant, who were
borne on workcharged establishment,
have also been relcased on bail, but
they have not been allowed to resume

duty. The case is under Police
investigation.

12 hrs.
PAPERS LAID ON THE TABLE

AMENDMENTs To DerLwr Moroz
VeHrcLEs RuLes

The Minister of Transport and Com-
munications (Shri Jagjivan Ram): On
behalf of Shri Raj Bahadur, I beg to
lay on the Table a copy each of the
following Notifications under sub-sec-
tion (3) of sections 133 of the Motor
Vehicles Act, 1939, making certain
further amendments to the Delhi
Motor Vehicles Rules, 1940:—

(i) Notification No. F. 12/34/60-
Transport, published in Delhi-
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Gazette dated the 7th Sep-

tember, 1961.

(ii) Notification No, F. 12|54|61-
Transport, published in Delhi
Gazette dated the 21st Sep-
tember, 1961. [Ploced in Lib-
rary, see No. LT-185/G2.|

Inpian MepicaL Councit  (PosT-GRA-
DUATE MEpIcAL Evucation COMMITTEE)
RuLes

The Minister of Health (Dr. Sushila
Nayar): I beg to lay on the Table a
copy of the Indian Medical Council
(Postgraduate  Medical Education
Committee) Rules, 1961 published in
Notification No. S.0. 1699 dated the
22nd July, 1961 under sub-section (2)
of section 32 of the Indian Medical
Couneil Act, 1956. [Placed :n Libra-
Ty, See No, LT—lﬁﬁ‘,‘GE,]

FertiLiser (ConNTROL) THIRD AMEND-
MENT ORDER

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): On behalf of Shri
A. M. Thomas, 1 beg to lay on the
Table a copy of the Fertiliser (Con-
troly Third Amcendment Order, 1962,
published in Notification No. GSR 656
dated the 12th May, 1962, under sub-
section (6) of section 3 of the Essen-
tial Commidities Act, 1936, [Piaced
in Library, See No. LT-157/62.]

12.0 hrs.

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS
FirsT RFrorT

Shri Krishnamoorthy Rao (Shimo-
ga): 1 beg to present the First Report
of the Committee on Private Mem-
bers’ Bills and Resolutions.
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Cextitat Conv:anniTee oF TUBERCULOSIS
ASSOCIATION OF INDIA

The Minister of Health (Dr. Sushila
Nayar): I beg to move:

“That in pursuance of clause 3
(vil) of the Rules and Regulations
of the Tuberculosis Association of
India, the Members of Lok Sabha
do proceed to elect, in such man-
ner as the Speaker mavy direet,
two Members from among them-
selves to serve as membors of the
Central Committee of the Tuber-
culosis Association of India.”.

Mr. Speaker: The question is:

“That in pursuance of clause 3
(viiy of the Rules and Regulations
of the Tuberculosis Association of
India, the Members of Lok Sabha
do proceed to elect, in such man-
ner as the Speaker  may direct
two Members from among them-
selves lo serve s members of the
Central Committee of the Tuber-
culosis Association of India™

The motion was adopted.

Narionarn  Foob  anp  AGUICULTURE
OncanisaTioN Liarson CoOMMITTEE

The Minister of Siate in the Minis-
try of Food and Agriculture (Dr. Ram
Subitag Singi): I heg to move:

“That ‘n pursuance of the Min-
istry of Agriculture (now ifood
and Agriculture) Resolution No.
F. l(i—72‘,f4']"-Poiiry' dated the 8th
November, 1943, as amended to
date, the Members of Lok Sabha
do proceed to elect in such man-
ner as the Speaker may direct,
four Members from among them-
selves to serve as members of the
Nationa] Food ang Agriculture
Organisation Liaison Committee
for a period of three years.”.
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Mr. Speaker: The question is:

“That in pursuance of the Min-
istry of Agriculture (now Food
and Agriculture) Resolution No.
F. 16-72/47-Policy, dated the 8th
November, 1943, as amended to
date, the Members of Lok Sabha
do proceed to elect in such man-
ner as the Speaker may direct,
four Members from among them-
selves to serve as memberg of the
Nationa] Food and Agriculture
Organisalion Liaison Committee
for a period of three years.”.

The motion wag adopted.

12.05 hrs.

DEMANDS FOR GRANTS—contd.
MinisTRY OF DEFENCE—contd.

Mr. Speaker: We will now proceed
with further discnus<ion and voting on
the Demands for Grants under the
control of the Ministry of Defence,
along with the cut motions moved.

Out of 8 hours allotted 1 hour and
30 minutes have alrcady becn taken
and 6 hours and 30 minules reman.

Shri Bhagwat Jha Azad may now
continue his speech,

Shri Hari Vishnu Kamath (Hosh-
angabad): Before the House resumes
the discussion, may I renew the
request T made last Saturday that the
time allotied for the discussion of this
Ministry’s Demands for Grant's might
be increased from 8 hours to at least
10 hours, if not 12?7 You will recol-
lect that the time allotted for the
Demands of the Transport and Com-
munications Ministry was increased
with the consent of the House, and I
am sure the House wil] agree to in-
crease the time allotted for the dis-
cussion of the Demands of this Minis-
try as well,

Mr. Speaker: 1 have always one
hour with me. That is my discretion.
If the debate proceeds and I fecl the
necessity, I will consider it.
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Shri Bhagwat Jha Azad (Bhagal-
pur): In the course of the three or
four minutes that I had, 1 was stres-
sing.. .

Mr. Speaker: He had 6 minutes.
He should not be under the impres-
sion that he had taken less than that.

S.:ri Bhagwat Jha Azad: 1 am sor-
ry.

In the few minutes that I had, I
was stressing the fact that the morale
and efficiency of our armed forces, as
1 have seen within the country and
without, was up to the mark, and I
was saying that we should equip our
army to the best of our ability in the
creumstance, provailing. Then 1
wis sayving that we were very much
pained to know that a protest had
been launched  with Government
when we proceeded with our cfforts
1o obtain planes from the USSR, L
said it wa: none of the business of
any couniry tu dictate policy to us.

Apart from the fact that T oppose
it on this very principle, there are
other reasons why we should go in
for these 'planes from the USSR. To-
the best of my knowledge, these MIG
‘planes are four times cheaper than
the ‘planes offered to us from other
sources. We know that we not only
want to go in for 10 or 20 picces of
these MIG ‘planes, but want to se up
a factory here to manufacture the
same for our defence requirements, in
collaboration with the USSR, as they
are preparcd to offer us technical
know-how and other facilities for the
purpose. Compared to these 'planes,
the ones which are being offcred to
us by America are much more com-
plicated and more costly—as I said,
four times costlier. Ag regards pay-
ment, we have to pay America in
terms of mighty dollars, but in the
case of the MIG we need pay only
in rupees or in some other way. Apart
from these advantages in favuur of
the MIG, there is another important
point if we purchase from America.
Under Amecrican law, for the supply
of any classified goods or articles, a
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team of experts should visit the coun-
try receiving the supply. If we buy
'planes from America, under this law
a team of experis has to wvisit this
country and inspect our defence Orga-
nisation and examine our defence
establishments in  the country. 1
would like to know whether this
country, Parliament, will allow them,
whatever the American law may say,
to examine our defence installations
and defcnee apparatus. Also  from
past exnerience we know that euach
such expert from America costs us at
least Rs. 8,000 per month, and we
should consider whether we are go-
ing to incur this cost.

S0 considering all these things, it
is to our advantage to go in for MIGs
from the USSR. To the best of my
knowledge, these 'planes are also
easicr to manufacture, apart from be.
ing cheaper. There is also another
aspecl. Are we going to accept this
policy that America  should make a

resent to the President of Pakistan
supcrsonic fighters and then tell us.
“Please accept maiching ones from us?
Shal] we accept . ¢ ponciple? Every
time the President of Pakistan visits
the USA| he is presented with jet
fighters,  supersonic  fighters. When
woe want to equip ourselves, nol for
apEressive purposcs—everybody
knows that we do not believe in arm-
ing ourselves: we believe in disarma-
ment, our efforts have always been in
that dircction—-but for defensive pur-
poses when hostile forces are knock-
ing at our doors, when Pakistan and
China are threatening us, and when
it is our duty Lo defend our mother-
land, this is waat we arc told. When
we find that our neighbour is being
supersonic fighters and when we want
to cauip our army, they say they
would give us matching planes; If
we accept them now and if they get
the better ones the second time, then
again they wil] come and say: please
buy from us. Are we going to accept
that position for our defence? The
leader of the so-called free world
dictates like this. 1 have supplied
your neighbours these planes and I
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am prepared to supply matching
planes for yvour Defence. We were
assured before that the American
arms given to Pakistan would not be
used against India and we know the
worth of that assurance. Therefore, I
beg of the Government on behalf of
this country and this Parliament that
they should go and purchase better
and cheaper oneg from anywhere in
the world. The Defence Minister I
think will take note of the resentment
of this couniry and he has the ap-
proval of this Parliament to purchase
such planes as are needed to equip
our defence forces better.

Unfortunately, Sir, the comments in
the American Pressg are linking this
with the aid we are getting from
them. Some of the Senators and
other friends in  America have said
that they resent India  purchuas.ng
arms from other countrics, As the
Prime Minister said yesterday, we do
not accept aid from any count:y with
strings. I think the American friends
should understand the position bet-
ter. It is not we who want to go in
for anv aggression. It is they who
indirectly encouraged our ncighbours
to d> surh things. The evidence is
very clear. Pakistan, it is known to
everydav. is the aggressor in Kash.
mir. But ill now the United States
has never asked its friend to vacate
that aggression. On the other hand,
whenever we speak in the UN and
other places about this aggression to
be vacated, we are told our represen-
tative speaks in the U.N. in an aggres-
sive way which does not please them.
We cannot barter sovercignty like
that.

We have always expressed our gra-
titude for the friendly aid that we
have been getling but certainly we
shall resent any such linking of the
aid to this defence policy. Aid or no
aid, we shall purchase arms for the
defence of our country when we find
that the hostile neighbours are there.
The other day my hon. friend, Dr.
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Ranen Sen said that China was no
danger really but only Pakistan was
the real danger. I do not know whart
authority he has to say so. When we
see the long frontier of ours and the
aggressive designs of China on that,
we leel that China is a potential dan-
ger. There 15 no question of com-
parison between the two; both are
equally hostile and we  shall mee!
them. as the Defence Minister and
the Prime Minister had said before,
with al] the power that we have [
am c¢onfident that the moment India
resolves (o act al] these ridiculous
sCarecrows across our northerp bor-
ders on the Chinese side will ‘mme-
diately disappear: they will melt
away. When wg are threatened by
any aggression on our motherland the
army and the air march that wil] be
there will not be able to stund the
onslaught from a democratic country;
The army of the directors be it in
Eurcpe in the past or in China will
never be able to withstand before a
democratic country. 1 feel, therefoie
that in the light of these two hostile
neighbours, we are perfeetly at libor-
ty that we should have these things.

I will now refer to another poim
and that js about the relationship ot
I"hour ‘n the Ministry of Defence. 1
know that not only we have to look
up to better brigadiers and comman-
ders hut also to better jawans. ] am
happy that out of the sum of Rs 11
crores that has been made available
for pav and allowances, that has been
put at the disposal of the Ministry,
only Rs. 2 ecrores will go to the officers
and Rs. 9 crores will go 1o the jawans.
The other day, my hon, friend oppo-
site said that labour rclations in the
Defence Minisiry have been very baa.
I think jt is the other wayv. There
are two fedcrations. I have the pri-
vilege of being associated with one of
them. 1 am glad that the Defenee
Minisiry is not seiting one federation
against the other. It is trying to co-
operate with the federations and try-
ing to take all the advice from both
the federations and thus the relation-
ship of the federations with the Min-
istry is good.
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We have found very recently that
80 per cent of the present staff, both
in industrial and the non-industrial
field, are going to be permanent, and
that wi]] result in 90 per cent of the
present staff being permanent. There-
fore it is a good sign. The store.
keepers and store-men are also going
to be promoted. The grade-structures
have also becen revised. But, with all
this thing, I would only make one
point to which 1 would like to draw
the attention of the hon. Minister of
Defence. That is, in the name of
implementing the recommendations of
the Pay Commission, it should not g»
to victimise the smal] percentige of
supervisory stafl who are there in the
establishment. 1 have drawn  his
atiention to this point, and I am happy
he is looking into it. I hope that thi=
supervisory staff whe are going to be
retrenched or dispensed with will not
be  sent away, and that  whatever
order has been issued will be witk.
drawn.

1 will now refer to another point.
namely, that our ordnance factories in
the Defenes Ministry are doing good
work, as will be evident from the
vialue of the goods that they have pro-
duced. We  know  that 1in 1956-57,
these factories produced both for our
services and for civilian use, Rs. 14
crores worth of goods. Bui in the
current year, they have produced Ra
40 crores worth of goods. It is thus
two and a half times more. It is said
that in the coming year they are go-
ing to increcasce it by Ras 10 croree
That they are do'ng good work is alse
sti]] more clear from another aspcee:.
In regard to the purchase of stores,
in 1959-C0. Iis. 57 crores worth were
from inside the country and Rs. 57
crores worth were from outside tne
country, But, at present, it i only
Rs. 48 crores; from outside and Rs. 97
crores—just double—from inside the=
country. Thercfore, the previous ratio

‘of l:1—half and half—has now be-

come 1.2, The purchase from inter-
nal sources has thus become double.

Mr. Speaker: The hon. Member
should conclude now.
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Shri Bhagwat Jha Azad: | would
just like to make one point about
audit. It is a good thing that aud.t
should be there; there <hould be a
strict wigilance, and the watchdogs
should be there to see that the money
is not squandvroed awav. But tnere is
ong thing aboul which 1 »m surprised.
I wen! through the audit report on
defence very hur-iediy tis morning.
I find that sometimes some  small
poinls arc taken and then they are
highlighted. For instance, just for a
small weapons in the army like Roe-
ket Launcher”, an ~rder was placed
in 1956-57. In 1058 tue orders werc
issued for a modiiication. Accurding
to audit, it meant an instructuous ex-
penditure of just Rs. 1'57 lakhs. But
they have made a huge point about
this. I wouid like © say thap such
things will have to be coasidered in
the proper light.

In the end, T would live once again
to congratulate the Amy ior the
morale and efficiency that they have
shown both inside and outside the
country.

Shri Krishnapal Singh (Jalesar):
Mr. Speaker, Sir, my object in saying
a few words in this subject is not that
I would like to creale a war “ever or
that we ask the Governmenl 1o dee-
larc war at once. My object simply
is to prove that we are not at present
preparcd to meet the aggression which
threatens us.

In the beginning of the last war—
World Wu II—he e¢onmi der-in-
chief, 1 think it was Lord Rowlinson,
was asked to send ronLngenl of tie
Indian Army overseas, and he “efusel
to de it. Hp said to send nl-tr-:-a
and ill-equipped soldiers to the theatre
of war would be like leading sheep to
slaughter. It is, therefore, that I
emphasise on the need for not only
increasing our armed forces, but on
equipping them with the best of equip-
ment and the best of arms. On seve-
ral occasions, civilian governments
have been accused of letting down the
soldiers. I will read out a guotirnn
from a well.known authority, who
has made the point very «clear. I
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would like to draw the attention of
the Defence Minister to what he has
said. He says:

“Again and again, military men
have seen themselves hurleq into
war by the ambitions, passions
and blunders of Civilian Gowvern-
moents, almost wholly uniformed
as to the limits of their military
poicntial  and  almost recklessly
indifferent to the military require-
moents of the war they let loose.”

1t 15 therefore my objeet to emphasise
on the Ministry of Defence that this
should not he stiid abzut our present
Gaovernmeni,

We hove two poatential unfriendly
neighbours, ong on the west and the
second on the north. We have excel-
lent fighting material.  We can depend
entirely on  our soldiers to  putl in
their best, provided we give them
what they need. I sayv thal we are
not doing t. Wec have one of the
best fighting material, if not the best,
in the world. But what are we doing
for 1?7 I accuse the Defence Ministry
of carelessness angd not aszerting them-
selves and not demanding more fin-
ances and more money during the
last ten years or so, 10 increcase the
strength of our armed forees and for
cquipping them in a suitable manner.
I think that is a charge which can be
levelled legitimately against them and
I hope in the shortest possible time
they would {ry to remedy this defect.

Only vesterday we were criticising
our Ambassador in America that ke
had said somcthing which was nof
very complimentary to our Defence
Ministry. 1 agree that he was rather
indiscreet in  what he said, but I
would also say that there was quite
a Jot of truth in what he said. I hope
that the present Defence Ministry will
take every step to remedy this defect
in the shortest possible time.

Another  well-known  authority,
Field Marshal Montgomery, says:

“When great forces assemble
for battle jt is obvious that the
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armies must be properly equip-
ped and supplied with the best
possible weapons and equipment.”

This is not only necessary for pur-
poses of war; it is also necessary for
keeping our civic institutions protect-
ed. It is the opinion of no less a man
than Field Marshal Van Moltke, the
well-known soldier of the First World
War. He says:

“The army is the most outstand-
ing institution in every couniry,
for it alonc makes possible the
existence of all civie institutions.”

It is not only for the sake of war but
for the preservafion of the civie institu-
tions that we should strengthen our
armed [orces, we should sce that our
defenee 1s strong.  After all, what is
the good of spending  hundreds and
hundreds of erores of rupecs on plan.
ning, bullding this, building 1that,
catablishing faciaovies and establishing
st ) placs if our  borders are not
secure, if we cannot defend ourselves
from aggression? Whom  are  we
building all these thing; for? Are we
building all these for the benefit of the
aggressor?  look  at our dams, the
huge dams which we have constructed.
They will not bee an agsetr the moment
ap ngaressor comes across: they will be
a linbility.,  During the last war when
Singupore  was  attacked by the
Japanese one of the first thing which
was bombarded was a big rescrvoir
of water. We happened? The en-
tire area was flooded with the result
that the surrender came much too
earlier then otherwise would have
happened. Imagin Sir a situation in
which an unfriendly neighbour is able
to destory one of our dams with the
most modern weapon. What will
happen. Take the case of our Bhakra
Dam. The whole of the Punjab will
be inundated, all work would be para-
lysed and there will be enormous loss
of life and loss of property. Similar
would be the case with any other dam.
They would prove to be a great lia-
bility, rather than an asset.
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Therefore, wie first and =oremost
necessity is that our frontiers should
be secure. We should not permit any
country which is strong to commit
aggression on us. We would be ready
to protect ourselves against any agg-
ression, That is what T want I want
the Ministry of Defence to do. We
should demand priority on our ex-
chequer, in our purse, for purposes of
defence. Every thing else should be
of secondary importance. It ijg then
that we may be able to build up our
defence properly.

Now I would like to make a brief
reference to our foreign policy, for the
foreign policy is so closely inter-linked
with the guestion of defence that one
cannot be separated from the other.
It is the foreign policy that creates
problems, and it is the foreign pelicy
which solves these problems. What is
our foreign policy? Being a new
Member, Sir, 1 am conscious that it
is rather presumptuous on my part to
eriticise g departm:ng which is presid-
ed over by no less a man than our
Prime Minister. But I feel that it is
our duty to place the facts hefore this
hon. House and before our own people.

What are we trying to do? Where
is our foreign policy leading us to?
Look back to Kashmir, What hap-
pens?  There is aggression,

Mr. Speaker: This is @ subje. 1 whi 2
is distinetly discussed and differently
allocated. The hon. Minister would not
be able 1o reply to those question of
foreign policy that the hon. Member
1s now (rying to raise.

Shri Krishnapal Singh: 1 will not
refer to that, I will refer to Tibet, It
is the betrayal of Tibet which has
faced us with the problem in the North.
It is now our relations with Nepal
which are creating another problem.
We had these two buffer States for
centurics and no other power could
have the couarge of transgressing our
borders without warning so long as
we had these two countries as our
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buffer States. They could not have
penctrated them. We have let down
Tibct. Now we have given asylum to
the Dalai Lama. What satisfaction..

Mr. Speaker: Order, Order. This
roeference could not be allowed.

Shri Krishnapal Singh:
your ruling.

I bow to

This is what the situation is. Be-
fore we assess our needs for defence
we must examine what the problem is
with which we are faced. As I have
said before, on the West we have an
unfriendly necighbour like Pakistan.
We may have some satisfaction that
after all Pakistan only spends about
one-third of what we do on our
defence. It is perhaps right that
Pakistan’s forces are only one-third
of our own. We can have that satis-
faction. But what is the condition
elscwhere? 1 would like the Housc
1o picture before it the situation on
the Northern border and to sce what
we are faced with,

China at present has 35 mfantry divi-
sions of regular army. She has, in
addition, three airborne divisions, one
armoured division with a total strength
of 2 million of regular army, They
have 125 million men and 75 million
women in the militia. The Navy con-
sistg of 300 vesscls of all sizes inelud-
ing 20 submarines and 60 sub-chasers.
In the Air Foree they have 2,000 to
3,000 frontline aircraft. They are said
to possess the most modern weapons
including nuclear weapons.

Compared to them what do we have?
I read a statement the other day in one
of the papers made by one of our hon.
Minister that it is the present Gov-
ernment’s policy that they do not want
to possess nuclear weapons, I cannot
for the life of me understand why a
Government should refuse to have
nuclear weapons. What is the trouble?
I can understand that they should
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make an effort to impress upon nations
that they should not make use of nu-
clear weapons, While we have un-
friendly neighbours and when other
countrics  possess them, why should
they refuse to have nuclear weapones?
We have the example of Japan before
us, I during the last War Japan had
possessed nuclear  weapons her two
citics would not have becn bombard-
ed. She would not have been at the
merey of other nations which wrought
s0 much disaster on Japan. This is
what the position is.

Now, Sir. nuclear weapons are not
only required for aggression: they are
a grcat  deterrent. It ig a part of
modern strategy.  If you do not have
them for massive retaliation or aftack
the very possession of those weapons
is a great deterrent against a neigh=
bour making use of them. There-
fore, Sir, T cannot undcrstand  the
attitude of the Government in saying
that they will not have nuclear wea-
pons, because they are dangerous wea-
pons.

Well, Sir, no weapon is not dange-
rous. Conventronal weapons are equ-
ally dangerous, Even Nadir Shah's
armies which were ¢quipped with old
type of weapons, When they invaded
our country laid desolate this eity. So,
even  conventional weapons, or o any
weapon for the matter of that, can be
dangerous.  During the last war, as
we know, all the indusirial countries,
England, Germany and others had only
conventianal weapons. So. 1 sav that
if we cannot manufacture them, we
should beg, borrow—I will not say
steal, beeause you may say it is un-
parlimentary.

Mr. Speaker: If we ask the Govern-
ment to steal, then we shall have to
help them!

Shri Krishnapal Singh: I am sure
that occasion will never arize. We can
obiain them. We can manufacture
them. I think we have quite a num-
ber of nuclear scientists who pro-
bably, if not now, at least within a
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few ycars, may be able to manufacture
these weapons. In the meanwhile, let
us acquire them and let us be well
prepared.

The other thing which I would like
to mention is about conventional wea-
pons, Let us improve them. I have
no doubt we still have quite a number
of obsolele or obsolescent type of con-
ventional weapons in our armed forces.
I refer to the old 303 rifles in the in-
fantry. Amybody who has scen it or
actually used them must know that it
is a very good weapon, But now it has
become  completely  obsolete. We
must have, as Mr. Patnaik pointed out
in the last debate, a lighter and a more
handy weapon, Photographs which
have come show that even the Chinese
solidiers on the borders are equipped
with automatic rifics, There are pro-
bablv of several types. If it can be
manufactured here, well and good. If
no!, we musl try and acquire a really
hight und handy automatic rifle for
our infantry.

There has been a good deal of talk
about having an infantry gun or an
infantry mortar, a big mortar for the
support of our infaniry. [ do not know
whether that need has been Tulfilled.
If it has heen, good., If not, it should
certainly be  supplied to our armed
forces.

Then, g very  importany  item  of
equipment—which I doubt whether we
possess, of the modern  type—is the
infra-red cquipment. As you know,
Sir, and as hon. Members of the House
know, most of the operations, most
of the movements during a war are
carricd out in the dark. during the
night. And therefore an infra-red
equipment is used by the forces, so
that they cannot be observed but they
can sec the roule or sec the cnemy
positions. This equipment was evolv.
ed in the last stages of the Second
World War, It was a very poor type
with a limited range. I understand
now that a very good, modern cquip-
ment was used in its manoeuvres
recently by the British Army. One of
the most necessary things to possess
is a modern infra-red equipment.
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I would like to say one word more
in connection with nuclear weapons,
which I had omitted. It is just possi-
ble that they may not be used even if
we possess them,

Mr. Speaker: The hon, Member
should finish within two minutes.

Shri Krishnapal Singh: Sir, it is very
difficult for me (o finish within two
minutes all that I have still got to say.
However, T will be very brief.

As [ was saying. these weapons may
never be used.  During the last war,
every important country possessed
pases and  bacteriological  weapons.
But they were not used, simply be-
cause every country  possessed them.
Similarly, if nuclear weapons are
possessed by most of the countries, the
chances are that they will never  be
used. Any country would think twice
before 11 uses them,

Since my time-limit is coming to a
close, 1 owill just say one word more
about the development of the border
arvas. They are so backward. The
communicalions are such that prob-
ably our forces find it very difficult to
move The other point about them is
that they are industrially very back-
ward, so that if the enemy or, may I
say, an unfriendly neighbour wants
to demoralise the population by pro-
paganda, there is plenty of room for
it. Therefore we should develop them,
more specially the NEFA and the As-
saum arvas, and also U.P, Bihar and
other border arcas. We should cons-
trucy roads and railway lines and we
should develop industries and improve
the economie condition of those areas.

In the end T will only read out a
short quotation by a very moderate
politician. but perhaps the most ex-
pericnced—oexcepting  perhaps Dr. M.
S. Ancv—namely Pandit Hriday Nath
Kunzru who, after the late Sivaswami
Ayyar, has always been considered a
specialist on matters of defence, T will
just read out his words, He uttered
them in the Rajya Sabha when last
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[Shri Krishnapal Singh]
year's budget was under discussion.
He said:

“Either we should be in a pos-
ition to provide adcquately for the
securily of our country or, if we
believe fully in non-violence, we
<hould be prepared to disband our
Defence Forees.”

And he was perfectly right. Either
we should adequately and properly
equip our forces, or we should save
the poor tax-payer of the burden of
possessing an ill-equipped, ill-train-
ed and inadequate force.

Shri Ba'krishna Wasnik (Gondia):
Mr. Deputy-Speaker, Sir, I congra-
tulate the Defence Minister on doing
wel] in this Ministry. Therc is pro-
gress all over, and the defence
forces are better in the hands of our
worthy Minister.

There has, of course, becn a Jot of
criticism against him, but I think
that there is no basis for whatever
criticism that has heen there against
him. Some Members have spoken.
and some Members might also  be
speaking in this decbate afterwards,
and T know that therc will be wvery
harsh criticism. This criticism has
gone to this depth that even pcople
in our scrvices, like the Ambassa-
dors of our nation in other countries,
have also been speaking bitter and
untrue things against our Defence
Minister,

It is a fact that our Defence
Minister, while speaking here or
elsewhere, does npot speak only to
please some country or other. But
he always places the faets which
arg there in a true and dispassion-
ate way. If this displcases some
country or displeases somebody, 1
think it is not proper.

Our foreign policy or our defence
policy should be such that it should
not be harmful to our country. And
the policy that is put forward by our
Government and our Defence Minis-
ter is such that it is only helpful and
good for our country. There is a
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lot of criticism all over and, as I
have said, there is no basis for such
a criticism and there is no ground
for such a kind of criticism to come
forward,

Some people here and there say
that our Defence Minister is a pro-
Communist. This view has also
been expressed, and it is freqguently
expressed in the United States, 1
should say that the people who call
our Defence Minister pro-Com-
munist should have the strength or
the courage to call the Prime Minis-
ter of our country pro-Communist;
because our Defence Minister says
nothing ¢lse but what our Prime
Minister and what our Government
wants him 1o say. Therefore, the
pursons who criticise  our  Defence
Minister in this way should be bold
enough and should have the courage
to criticise the Prime Minister and
the policy of his Government. But,
as it is, they have no courage, they
have no boldness like this. 1f they
wantl to say this kind of a thing,
they won't be ab’e to stand in this
nation with the strength that they
want. Thercfore, they only want to
criticise this Minister or that Minister.
Generally, they do not criticise the
policy. They accept the foreign
policy: they accept the defence policy;
they accept every policy. They accept
the Plan and everything that this
Government  does. But, then, to
weaken this Government, to weaken
the strength of the Prime Minister or
this Government, they want to criti-
cise this Minister or that Minister,
these words or those speeches or
something  like  that. I think
this is not pgoing to do anyvthing
worth the name for the defence nf
this country. As I have said, the
Defence Minister has done well in
this Ministry. He has also well in
increasing indigenous capacity to
meet the vital needs of our defence
forces. Also he was done well in
increasing the capacity of our
Ordnance factories. He has also
started the manufacture of many
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ailitary things as well as civil things.
The capacily which he has shown in
producing civil and military things
cheaply, with economy, has irrigated
the private sector enterprisers and
therefore, the privale seclor people
are the worst critics of our Defence
Minister. For example, take the
trucks that we have produced so
economically. We would have had to
pay more had these trucks been
wmanufactured privately y the private
sector enterprises.  Because they are
being manufactured by our defence
forces, by our Ordnance factories,
lhey ure cheaper. Because our
Defence Minister is able to make our
Ordnance factories compete with the
trivate scetor enterprises, and make
them more efficient, more organised
and work better, criticism from the
private scclor people comes for him,
Therefore, we should not misunder-
stand our Defenee Minister in  any
way. This is what I would like to
say.

One hon. Member referred to
nuclear weapons,  Our policy about
nuclear weapons is very clear and 1
think it is the correct policy. Not only
are we oursclves not manufacturing
them and not posscssing them, but we
are also leading with those who
posscss thesc  weapons  that they
should not use them and they should
do away with all these weapons. That
is our policy. This is the good thing
for humanity. In these circumstances,
it is not good for any Member of this
House to plead that our defence
forces should also have nuclear
weapons. It is not a proper thing
for India. We have been pleading for
the disposal of these nuclear weapons.
Nuclear energy, if it has at all to be
used, should be used for peaceful
purpoes, for the welfare of humanity
and not for the destruction of
humanity. Any kind of manufacture
or  possession of these nuclear
weapons will only mean that they
will be used for destruction of
humanity and not for welfare of
humanity. Therefore, T oppose the
view of an hon, Member opposite that
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our defence forces should also possess
nuclear weapons.

1 would like to make a very humble
suggestion. We talk of national
integration. But, the regiments or
brigades in our Army are named
after castes or communists or regions
like Sikh Regiment or Hahar Regi-
ment or Mehr Regiment. These
names should be done away
with and they should be given
better names. There will be no
meaning in retaining these names any
longer because that does not  show
anything, There are names of almost
every community or every caste. It
cannot be said that we give the name
of a particular community to a Regi-
ment or brigade and we please that
community or something like that. It
is nol so. This should be done away
with. It is betler that we take early
steps to change these names and give
better names.  Caste, communal or
regional names should not be given
to our defence forces. These names,
as vou know well, have been given by
the Britishers. It is not proper for
us to retain those names after 14 or
15 years of Independence, after the
Britishers have gone away from this
land of ours.

I would also request the politicians
of this country to keep the defence
forces away from politiecs. All over,
we see that our politicians, leaders
from all over India, in the Opposite
benches jn the benches on the Gov-
ernment side also, try to interfere
with thg defence forces in a political
way. I would say that if we want to
bring politics into our defence forces,
that would only weaken our defence
forces and not strengthen them. Who-
ever they are, whether they are
Opposition Members or Congress
Members, T would only plead that
polities of any kind should be kept
away from our defence forces.

With these words, I support the
Demands of the Defence Ministry.

Shri Hari Vishnu Kamath: Mr,
Speaker, on an occasion like this,
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[Shri Hari Vishnu Kamath]

when times are out of joint, when the
House is earnestly engaged in  the
task of devising ways and means for
the security, defence and preservation
of the integrity of our country, if 1
move the cut motions standing in my
name, numbers 25, 28 and 52—No. 5:
failure to cﬁectivcly guard the land
frontiers of India, and preserve
inviolate India’s territorial integrity;
28: failure to make the nation con-
scious of danger and preparcd for
defence and the last one, failure to
control and eliminate wasteful
expenditure—if I move these cut
motions...... -

Mr. Speaker: That creates a difficulty
for me. Yesterday, it had been
announced that hon., Members who
wanted to move cut motions should
give the numbers at the Table within
fifteen minutes.

Shri Hari Vishnu Kamath: Unfor-
tunately, I was not here. I was with
you in your Chamber. [ could not do
0. Therefore the difficulty.

Mr. Speaker: 1 have to suffer. If the
hon, Member was with me, 1 will
allow him a special opportunity.

Shri Hari Vishnu Kamath: 1 am
grateful to you for the indulgence.

Mr. Speaker: The same I shall have
to extend to Shri Sarjoo Pandey
whom I have refused.

Failure to effectively guard the land
frontiers of India, and preserve
inviolate India’s territorial integrity

Shri Hari Vishnu Kamath: 1 beg
io mowve:

“That the demand under the
head Ministry of Defence be
reduced to Re. 1.” (5)

MAY 30, 1962

for Grents 7830

Failure to make the nation conscious
of danger and prepared for defence

Shri Hari Vishnu Kamath: I beg to
move:

“That the demand wunder the
head Ministry of Defence be
reduced by Rs. 100" (28)

Failure to control and eliminate
wasteful expenditure

Shri Hari Vishnu Kamath: I beg to
move:

“That the demand under the
head Defence Capital Outlay be
reduced by Rs. 1,00,00,000."  (52)

Need to reduce the existing high dis-
parity hetween the scales of pay of
the jowan and officer

Shri Sarjoo Pandey: I beg to move:

“That the demand wunder the
head Ministry  of Defence be
reduced by Rs. 100" (68).

Need to abolish the system of police
verification at the timg of enrolment

Shri Sarjeo Pandey: 1 beg to move:

“That the demand under the
head Ministry of Defence be
reduced by Rs. 100."  (69)

Need for participation of army and air-
force in developmental programmes
included in the Plan

Shri Sarjoo Pandey: I beg to move:

“That the demand under the
head Ministry of Defence be
reduced by Rs. 100 (70)

Need to sanction yearly increase in
the salary of Service personnel
instead  of sanctioning increase
every five years

Shri Sarjoo Pandey: I beg to move:

“That the demand under the
head Ministry of Defence be
reduced by Rs. 100.” (71)
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Need to ensure civil employment after
release

Shri Sarjoo Pandey: I beg to move:

“That the demand under the
head Ministry of Defence be
reduced by Rs. 100.” (72)

Need to produce for civilian use gno-d.l
in Ordnance factories

Shri Sarjoo Pandey: 1 bug to move:

“That the demand under the
head Ministry of Defence be
reduced by Rs. 100" (73)

-
Need to increase the salary of jawans
Shri Sarjoo Pandey: [ beg to move:

‘That the demand under  the
head Ministry of Defence be
reduced by Rs. 100" (74)

Mr. Speaker: These cut motions
also are before the House.

Shri Ilari Vishnu Kamath: If I move
the cut motions standing in my name
and offer a few criticisms, I hope I
will not be misunderstood as playing
the role of a carping, captlious, ecan-
tankerous critic. My sole object in
doing so is to strengthen the hands
of the Minister, his Minisiry and the
Defence forces so that in the troub-
lous years ahead, we and they to-
gether will cnsure the security of our
country: not merely the security of
our couniry, but see to it that the
aggressors are expelled from the
soil—both Pakistan ang Kashmir
aggressors. Whatever our differences
may be....

Mr. Speaker: I could
Pakistan and Kashmir?

not follow:

Shri Hari Vishnu Kamath: [ am
sorry. Both Pakistani and Chinese
BEETEs50TS.

Whatever our differences may be
with the Treasury benches opposite
on their policies and programmes on
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other matters, in this matter of
defence of our country we are at
one with  them. And let me
take this opportunity of assur-
ing the Wefence Minister that he
will have all our support and all the
strength that we are capable of, pro.
vided that the task is pursued with
zea! and vigour and there is no flagg-
ing of will and energy on his side. It
has becn very well said:  “If  the
trumpet gives an uncertain sound, who
shall prepare himself for the battle?”,
That is why we want Government not
to vacillate, not to be fickle-minded,
not to be changeful in their policies.
Once thal is as ured  they can be
cqually assured, that we on this side
of the House wil] not be found want-
ing.

13 hrs,

During the last few days, when I
have watched the Defence Minister
coming into the House down the gang-
way, very slowly but steadily, my
mind has been filled at times with a
little anxicty. I found him dragging
onc of his feet, maybe the right foot
or the left foot. I am afraid his health
is not what it should be, I wish him
a speedy recovery. From what the
papers say, I believe he is suffering
from :ome sort of injury which he
sustained in the fall in his house in
the bath-room, and since then he has
not been well We are pained to
learn of this, and we wish and we
hope and pray that he will have a
speedy recovery, because in the years
to come, these two mon trous clots in
our nation's life-stream, the Pakistani
aggressor and the Chinese aggessor
will have to be removed; those mons-
trous clots in the nation’s life-stream
have to be removed, and for that task,
he will have tp prepare, and that is
why I wish him a very speedy and
complete recovery from his present
indisposition and illness.

I have known the Defence Minister
for the la‘t, may I say three decades
or more, and I have cultivated over the
years since I met him in London first,
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[Shri Hari Vishnu Kamath]

& sort of affection for him. He has
an acute intelligence, tremendous
energy and a few endearing foibles,
who among us has not got foibles?
He has in an abundant measure the
gift of the gab. But, unfortunately, as
ill-luck would have it, our powerful
neighbours both not so powerful, but
one powerful neighbour, namely
China, and the other one, namely
Pakistan, have thegift of the grab.
That is the tragedy of the situation.
He has the gift of the gab, and they
have the gift of the grab.

Pakistan has been in occupation of
a large chunk of Kashmir for the last
fourteen or fifteen years. Every time,
the Defence Minister, in his role ex-
ternally, that is, when he goes out of
India, does play the role very well of
the External Affairs Minister in the
United Nations; he has done very
well; in the last UN General Assemb-
ly session, he has made a pewerful
defence a powerful stalement of the
case that we have got on kashmir.
Pakistan charges us with violation of
the UN Resolution. I think that it is
time that India told theUnited Nations
and told Pakistan, if it is not possible
for some technical grounds or techni-
cal reasons to withdraw the Kashimir
case or Kashmir disputs from the Sec-
urity Council's agenda, it is time that
we told them, and it is time that we
invited the attention of the Security
Council, the UN General Assembly
and also Pakistan, to the resolution
of the United Nations Commission on
India and Pakistan, dated January 5,
1949 and August 15, 1948. It was
clearly laig down there that .

Mr. Speaker: I have heard a wisher
in the form of a objection that this
would relate foreign affairs,

Shri Hari Vishnu Kamath: He has
In an appropriate manner, symbolised
in himself or illustrated in himself
these two in one, foreign affairs and
defence.

Mr, Speaker: He may have, but at

least today, we have to take only one
aspect of it,
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Shri Hari Vishnu Kamath: Very
well. He has done it so well that I
could not help referring to it. He has
done so well that he is not only the
energetic angd indefatigable Defence
Minister but equally indefatigable Ex-
ternal Affairs Minister in the United
Nations.

Mr. Speaker: Today, we should
confing ourselves to only one of them.

[ Shri Mari Vishnu Kamath: Al
_]right. I shall bow down to your rul-

- ing.

Shri Tyagi (Dchra Dun): There is
affinity; both are bachelors.

Shri Hari Vishnu Kamath: We the
party to which I have the honour to
belong condemned the US-Pakistan
military act uas soon as it was con-
cluded. That changed the face of the
problem, of Kashmir. I would not
refer to that more than this.

It is in the fitness of things that to
match the strengith of the Pakistan Air
Force as a consequence of the US
Military Aid Pact, we should go in for
similar powerful aireraft, from which-
cver country they could be obtained
on the most advantageous terms. The
recent fuss and publicity with regard
to the Soviet MIG jet planes is some-
thing which I do not like; there
has been so much of fuss and publi-
city which I do not like. There is no
question that we are entitledq and we
are at liberty to obtain our defence
equipment from whichever country
we want on the most advantageous
terms to the nation and to the country,
There is no question of any country
interfering in our rights with regard
to that.

But in this particular transaction, I
was pained that so much of fuss and
publicity was created. There was one
day a certain report in the press. The
next day, the Defence Minister was
pleased to say that he knew nothing
about it except what had appeared in
the papers. On the third day, there
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was a news item that a Defence Min-
istry team was going to Soviet Russia
to examine this deal. or whatever
that may be, I do not know the inner
working: of the Ministry The one
handicap that we suffer from on this
side of the House is this cover or pre-
text which creates a3 miasma of na-
tional interest—if that is a wrong
word I am sorry; but national interest
and cecurity reasons are given always
mn order to conceal some information
which we are after.

I shall not cite many instances, but
one instance I shall cite, which, I
think, was very striking. I asked what
were the military installations, mili-
tary base:, check-posts and other ins-
tallations which had been built by
China on the territory occupied by
them, 1 could understand the Minis-
ter saying, not the Defence Minister
but the Minister of State in the Min-
istry of External Affairs repolyving to
this question on the 19th April and
saying ‘Whatever we have done, we
cannot diclose’. That is quite under-
standable, But as for what China has
built therc, I do not know for what
security reasons they cannot be dis-
closed to us. They are the enemy;
that are the aggressor, and we ought
to know and the nation ought to know
what this enemy iz doing there. We
do not want to know what our Gov-
ernment are doing, obviously; and
the House can appreciate that. But
as for what the enemy has done there,
we ought to know that But the
answer given was:

“It is obviously not advisable
for security reasons to disclose
such details as are in the posses-
sion of Government, regarding the
military installations built by the
Chinese in thi; area.”

T do not know the logic. Perhaps, the

Minister may be able to explain it

:t;er than myself, and I leave it at
a
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With regard to this MIG deal, so
many things are apparanlly going on
in the Ministry. But I would like to
ask only one question with regard
to that, Is there any machinery in-
side the Ministry for processing such
transactions? At once time, I believe,
that the three Chief of Stafl used to
meet together and considered what
equipment was needed for our Defence
Forces. 1 do not know if that practice
is still in vogue, I want to know
whether finally this matter goes to
the Defence Sub-Committee or the
Defence Committee of the Cabinet.
There used to be a Defence Com-
mittee; it may be in existence de
jure today, but the House will bear
with me, and you will forgive me if
1 say, that that sub-committee is per-
haps de facto defunct, and most of
the decisions with regard to defence
cquipment and other matters are
taken by the Defence Minister and
the Prime Mini-ter putting their heads
together, It is all very well. I have
no objcction to that. I only want to
know the position, whether the De-
fence sub-compittee is functioning
or not, and if it is functioning, what
its functions and powers are, whether
it goes into these matters or not. In
this particular case, therefore

The Minister of State in the Ministry
of Defence (Shri Raghuramaiah):
Since this matier is of some serious
importance, I would like to point out
that the Defence sub-committee of the
Cabinet is functioning. There is no
question of its being defunct.

Shri Hari Vishnu Kamath: I am
glad to hear that. The House will
be reassured on hearing that.

The Minister of Defence (Shri Kri-
shna Menon): I may add that the
Defence Committee of the Cabinet is
the Cabinct for these purposes, and
under our Constitution, certain sanc-
tions by Government are necessary,
and they always take it.

I did not want to interrupt the hon.
Member, but I have done so becauss
this is a fact on which the hon. Mem-
ber may be quite unconsciously mis-
leading the House and the world.
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Shri Hari Vishnu Kamath: I could
not hear what the Defence Minister
said. LB

Mr. Speaker: The Defence Commi-
ttec is the Cabinet itself.

Shri Krishna Menon: It is in eff-
ect, the Cabinet in itself for this pur-
pose.

Shri Hari Vishnu Kamath: In fact
or in Constitution,

Shri Krishna Menon: That is the
constitutional position with regard
to the Defence Committec of the Cabi
net.

Mr. Speaker: Wauas there some
Committee of the Cabinet?

Shri Krishna Menon: It is called
the Defence Committee of the Cabi-
nel. All matters referred to the Cabio
net go to the Defence Committee of
ihe Cabinet. It is the normal practice
in most countries,

Shri Hari Vishnu Kamath: I am
glad to have that assurance from the
Defence Minister himself.

I would like to know what exactly
arc the points with regard (o this par-
ticular transaction which is still sup-
posed to be under consideration—some
papers say it has been abandoned and
some say it Is under consideration.
The Defence Minister told us yester-
day that it is under consideration.
Anyway, that is for us to decids, for
the Government of India and the Par-
liament to decide the matter. I want-
ed to know the procedure with regard
to the purchase of defence equipment,
whether there is a set procedure, whe-
ther it goes to a Committe eor whether
it is examined by the three Chiecfs of
Staff together, and later what hap-
pens finally, whether the Defence Min-
ister decides, or the Prime Minister
decides or the Committee decides.

Having said that about the Pakis-
tani aggressors, I am sure that we
are perfectly competent, and our de-
fence forces are perfectly able to meet
the aggression from Pakistan, if and
when t might come. I have no doubt
on that point. But with regard to the
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other aggressor, the Chinese aggressor,
I am not o very sure. We on this side
of the House questioned yesterday
very strongly the propriety of our
America making thte statement that he
did. Yet some of us do believe that
what he said with regard to the
strength of the Defence forces does
contain an iota of truth. He might have
used some strong words, words which
werc misplaced and inappropriate
and thereby overstepped the bounds of
diplomatic propriety. But [ am afraid
what he said did contain a liltle
truth—about the strength of the De-
fence forces. 1 do not go into waost
he said regarding other matters.

China had given us: ample notice of
her intentions. I have reliable infor-
mation—I do not know if it is com-
pletely reliable, but fairly reliable in-
formation—that  when the Chinesc
forces, the so-called People’s Libera-
tion Army invaded Tibet in 1950, the
major contingent or major part of the
Chinese  troop: even then  passed
through Aksai Chin_because the other
terrain wus not good cnough for the
army to cross over. So y good part
of the roops passcd through Aksal
Chin on their way to Western Tibet,
the only good route, immediate route,
which they could get at that time.
Later, the Prime Minister made a
statement you were  here then,
in which he resented and disliked the
Chinese efforts to liberate Tibet; he
asked—very rightly  so—liberation
from whom? I» later years, however,
the Governmenl's stand shifted for
reasons best known to themselves.
And it is a matter for sadness that the
Chinese Generals who were in charge
of the Tibelan command were allowed
to march in full military panoply {rom
Calcutta—because the Peking-Lhasa
route was not opened in those days—
to Bagdogra and Kalimpong and then
drive in state in jeeps to Nathu La to
take charge of that occupied colony,
the new vicious colonial imperialism.
of Communist China,

In this connection, it was amazing
to hear from my hon. f{riend, Dr.
Ranen Sen, that China poses no danger
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to the security of India. 'Amazing'
1s a very mild word to use in this
conneclion, and I am amazed at my
own moderation. But it may be that
they—the party which he represents—
are still under the hangover or may
be the fall-out of 1942 when what
they thought was a people’s war
really turned out to be an imperialist
war. And they must be sorry now,
ashame of it. that they did not take
part in the national struggle for free-
dom, the life and death struggle, that
Mahatma Gandhi and Netaji launched,
m which everyone else in our country
participated.  That, T suppose, is the
hallocination and delusion they are
suffering from even today. 1 hope
under the guidance of the able Defence
Minister, who had the unique distine-
tion a few months ago of being the
only ruling party candidalce to be open-
ly, unabashedly supported by an Oppo-
sition party as a whole, I hope under
his guidance—because he has now
sturted talking as firmly against
Chinese aggression as against Pakistani
aggression—I hope under his guidance,
his tutelege, they will also come on the
right path, and they will have the
right rcaction to the Chinese aggression
VCl'y s00n.

Mr. Speaker: He was moderate a
little carlier. But now he js leaving
that moderation.

Shri Tyagi: He is sarcastic.

Shri Hari Vishnu Kamath: What is
the immoderate part of it?

Mr. Speaker: ‘Tutelege’ is not the
correct word to use,

Shri Hari Vishnu Kamath: It is very
parliamentary.

May 1 also tell you that my right.
hon. friend, the Defence Minister, has
been a tutor, once upon a time of
geography at Adyar in Madras—many
years ago?

Mr. Speaker: He was not referring
to that.
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Shri Hari Vishnu Kamath: He would
not mind being called a tutor,

Mr. Speaker: He may not mind that.
But rcally in the context in which it
has been used, it has some offence.

Shri Hem Barua (Gauhati): ‘Tute-
lege’ denotes lecadership.

Mr. Speaker: Under the tutelege of
the Defence Minister, the Communists
would do this and that and change
their policy—that is the context.

Shri Hari Vishnu Kamath: My point
is that they had the honour of sup-
porting one and only ruling, Congress
party candidate; He was openly sup-
ported by the Communists.

Shri Vasudevan Nair (Ambala-
puzha): That is not correct,

Shri Hari Vishnu Kamath: That he
might answer (Interrujlions}.

Shri Tyagi: As against other parties
which had no principles, if they sup-
ported, what was the harm?

Shri Hari Vishnu Kamath: I do not
say there was anything wrong. It is
u matter of fact. I am not saying
whether it was right or wrong,

Mr. Speaker: Order, order. He
might proceed.

Shri Hari Vishnu Kamath: They
might be right or wrong. It is a
different matter. We are not Egoing
into the ethics of it.

An Hon. Member: Correct the re-
cords,

Shri Hari Vishnu Kamath: Now, the
Chinese had given us ample notice.
Today the latest piece of news is that
they have closed down their Trade
Agency in Kalimpong. It was a spy
nest. I had seen it g few years ago.
It was even then bad enough, but it
must have steadily worsened in the
last three years. So I am glad it has
been closed down. I only wish we had
forestalled it; I wish Government had
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[Shri Hari Vishnu Kamath]

closed this Agency long ago. But
Government did not move, and now
they have closed it on their own.

My hon. friend, Shri Krishnapal
Singh, referred to the strength of the
Chinese Liberation Army and gave
some figures, I think he under-esti-
mated the strength and size of the
Chinese People's Liberation Army.

Mr. Speaker: His time is up.

Shri Hari Vishnu Kamath: There
was a lot of talk in between interrup-
tions. Also, I am the only spokes-
man from my Party.

Mr. Speaker: They are part of the
job.

Shri Hari Vishnu Kamath: Not
exactly part. I erave your indulgence
for some more time,

I would not go very deep into the
Audit Report on the Defence Ser-
vices. Before that, I would only like
to say one word about what the
Defence Minister said in a speech in
New Delhi last week. He is reported
to have said about the Chinese occupa-
tion of Indian territory, that ‘the
Chinese will go. I do not know how'.
I hope he has been misreporied, as
has often happened in the past. But
may I offer a few supgestions with
regard to what has not been done and
what might be done with regard to
mecting the Chinese aggression? We
have been dubbed as warmongers for
having brought to the notice of Gov-
ernment this fact of Chinese aggres-
sion. None of us wanis a war with
China, none of us wants to go to war
to China angd launch large scale mili-
tary action against China. But much
could be done short of a military
action or a military operation. That
has not been dome. Al] these years,
for instance has there been any consis-
tent, systematic and methodical pub-
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licity in the country with regard to
Chinese aggression, in the Indian
languages? 1 have not come across a
single pamphlet. It should have been
done; it could have been done.
During the last two years, when some
of us on this side of the House
were in public meetings talking to
the people what it was all about our
Congress friends, good friends, some
of them very good friends, did not join
us in this. Many of them declined to
join us in this task of teiling the peo-
ple what the Chinese aggression meant
and how it should be met and what is
the danger. The greatest danger is
this. It is not that China has a big
army; that is truc and that is bad
enough. But the Prime Minister has
often said that war begins in the minds
of men. What is happcning in
China today? Within China the
Chinese commun:sts are propagating
sedulously throughout their country,
the biggest country in the world the
theory of the inevitability of war; and
onc of their biggest leaders had the
hardihood to say two yecars ago.
“Chna is not afraid of nuclear war
at all; we are 700 million people and
if even 400 million people die in the
nuclear war, we shall stil] be the big-
gest nation in the world” Is  this
socialism? Is this communism? God
suve us from such socialism and com-
munism. It is pure, undiluted and
unadulierated cynicism of the worst
type.

An Hon. Member: Who said this?
(Interruptions.)

Shri Hari Vishau Kamath: I will
tell you outside. With regard to
China our friends from the Commu-
nist Party have the gumption to say
that there is no danger from China.
I hope that they will see reason very
soon in this matter. I leave it at that.

Then, there has been a subject
which has been agitating the public
and the Press for sometime during the
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last few days. That is with regard
to the recent promotions in the Navy.
I am not referring to names because
names are more or less, I believe,
taboo here.

Mr. Speaker: Yes, he cannot refer
to the names here.

Shri Harji Vishnu Kamath: In this
connection, I had written a lettter to
the Decfence Minister because in the
last year's dcbates which I have
glanced through, I find that when
Acharya Kripalani raised a similar
mitter in the House the Prime Mini-
ster and the Defence Minister were
pleased to say that whatever informa-
tion Acharya Kripalani would like to
have, he was welcome to come to the
Defence  Minister's  office and  go
through the files. Acharya Kripalani
did not write to them and so nothing
happenced. But the hon. Defence
Minister stated that one Member of
Parliament wrote and they kept the
files ready for him but he too never
turned up. I wrote to him in the
latter part of last wecek, Friday or
Saturday, but I wag not privileged to
have an acknowledgement even, of
that letter. I hope it hag reached him
and I would like to know what fate it
has suffered during the last two or
three days.

Mr. Speaker: He should try to con-
clude,

Shri Hari Vishnu Kamath: T shall
finish in two or three minutes. The
crux of the matter is this. My infor-
mation is that the rules governing the
promotions in the Navy are as follows:
Promotion from licutenant to Lt
Commander on eight years seniority;
from Lt. commander to Commander—
sclection from the senior commanders;
that is, scnority-com-merit formula;
Commander to Captain selection from
four years seniority from the Com-
manders; Captain to Rear Admiral
selection; Rear Admiral to Vice
Admiral—by seniority from amongst
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the Rear Admirals. In this particular
case which is under reference, I be-
lieve that the seniormost Rear Admiral
has been superseded by another rear
admiral who, even on ground; of
merit, perhaps was not qualified to be
promoted to that post.

Mr. Speaker: That should not be
referred to here,

Shri Hari Vishnu Kamath: I have
mentioned no names,

Mr. Speaker: But he is making a
reference to a particular case and
saysz that that men did not deserve
to be promoted on merits. Are we to
discuss and decide here in Parliament
individual cases? If we discuss them,
one of the hon. Members would refer
to merits and the other to the de-
merits and we would be putting our-
selves in a very awkward position.

Shri Hari Vishnu Kamath: Cannot
these things be discussed at all?

Mr. Speaker: No, no. Individual
cascs cannot be taken up here nor
can we discuss the meritg and de-
wmerits of the officers concerned,

Shri Harj Vishnu Kamath: In that
case, I weill only ask the Minister if
in the recent promotions these rules
have been observed or not.

Mr. Speaker: Members of Parlia-
ment know the rule. The  merits
and demerits are considered by the
department and the Minister concer-
ned. We cannot discuss them here.

Shri Hari Vishnu Kamath: [ leave
it to your judgment.

Shri Raghuramaiah: Since it has
becn held that the merits of the
Individual officers should not be dis-
cussed here and since the hon, Mem-
ber has just now said that a Rear
Admiral was superseded and thus he
had referred to a specific case, may
I request that it be expunged.

Mr. Speaker: Normally I am not
in favour of expunging anything; let
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[Mr. Speaker]

the other gencration know that it
wag not proper to say such things.
They may know that it was brought
up there and then the remarks of the
Speaker will be there,

Shri Hari Vishnu Kamath: Let the
House, know. Sir, whether the rules
in force have been followed in this
matter. There was one
pointed out last year.

instance

Shri Krishna Menon: May 1 say
that the rules haye been quoted in
parts by hon, Members whenever it
suits them?

Shri Surendranath Dwivedy (Ken-
drapara): He can give fuller details.

Mr. Speaker: The hon,
should conclude now.

Member

Shri Hari Vishnu Kamath: Just two
minutes more because of so  many
interruptions. 1 am at a disadvan-
tage here.

Mr. Speaker: When he in-
vites Interruptions, they have to be
taken also. He¢ hag taken more than
half an hour, now.

Shri Hari Vishnu Kamath: As you
said, Sir, there is one hour at your
disposal of which you may give mc
just five minutes.

Mr. Speaker: 1 do not have that
ong hour solely for Shri Kamath.

Shri Hari Vishnu Kamath: Just
three minutes only, Sir. There has been
one transaction and I have been try-
Ing to get some light on it. That is
the wheat bran  transaction. The
Armed Forees get  wheat bran for
their dairies perhaps. Government
supplies wheat to the roller flour
mills at Rs, 14 per maund. This
bran which iz a by product of wheat
flour is available in the market at
Rs. 7 or Rs. 7'50 per maund. That
bran is paid for by the Army Pur-
chase Organisation in the Food
Ministry, under some curious ar-
rangement, at Rs. 12 to Rs. 13} per
maund. On every such ton pur-
chased there is a loss of Rs, 100 to
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the tax payer and to the national
exchange. This gquestion was raised
by my hon, colleague Shri Dwivedy
in the House about two or three
weeks agp but the answer given was
unsalisfactory. Thercefore, 1 bring up
this matter here and hope that the
Defence Minister would look into this
matter.

Before 1 close, I will say this. The
other day 1 referred, that is on wed-
nesday, a weeck ago, 1 referred to
the British Statesman Winston Chur-
chill; the name scems to have provo-
ke resentment. I quoted him not
because we in any way, c¢ven in the
least degree agree with his politics,
bul because he is one of the great
masters of English prose in modern
times. Todav, 1 shall refer not to a
furcigner, but {o our own leaders and
our owpn statesman. In this context
of our military unpreparcdness and
the need for psychologically gearing
up the nation for defence, I will only
invite vour attention, the  attention
of the hon, Minister and of  this
House to what Mahatma  Gandhi
himself said on this subjecl.

Mr. Speaker: My attention is drawn
only towards the bell now.

Shri Harj Vishnu Kamath: I would
Just finish with a quotation.
Mahatma Gandhi said—and it is very
apposite in this contexi--

“I do believe thai where there
is a choice between cowardice
and wviolence I would adviee
violence....I wouldg rathcer have
India resort {o arms in order to
defend her honour than that she
should in a cowardly manner be-
come or remain a helpless wit-
ness to her own  dishonour. I
would risk violence a thousand
times rather than the emascula-
tion of a whole race

And the last sentence is very sig-
nificant. He said:

“1 don’t say, ‘eschew violence
in your dealings with robbers or
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India."

The Prime Minister also said, or
used to say, some years ago that
“success oflen comes to those who
dare and act. It soldom goes to the
timid.” When he went to America,
some ycars ago, and while address-
ing the House of Representatives of
the Unitled States, hy made a very
pertinent observation.  Ile said:

“Where freedom is menaced, or
Justice threatened, or where ag-
gression takes place, we cannot and
shall not be ncutral”

I hope that Chinese aggression against
India is not c¢xcluded from the word
Caggression”,

I hope the Government will take
sufficient  measures in the coming
vears  militarily  as well  as diplo-
matically and otherwise, to mceet the
Chirese ang Pakistani aggressors
and expel them from our soil before
the term of thig Parliament is our,
just as we cxpelled *he Portuguese
from our soil—Goa—last year in the
term of last  Parliament. I hope
during the next five vears of this
Parliament, the aggressors will be
cxpelled from our soil (Interrup-
tions),

Mr. Speaker: Order, order. He is
becoming an aggressor now!

Shri Hari Vishnu Kamath: Not I

Mr. Speaker: I want to make one
abservation before T call upon the
next speaker. 1 have alrcady said
that individua! cases should not be
mentioned here. Since then, I have
seen an carlier ruling given last year
also, and I find really one very fine
argumeni given by the previous
Speaker, my predesessor, and that is,
if we were to allow every individual
case to be discussed here, then there
would be a regular lobbying. The mem-
bers of the services shall be going to
hon. Members of Parliament and then
certainly it would not be to their
advantage, and it would be rather to
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their disadvantage. We will not be
serving their cause or advancing
their cause, but we will be harming
them. Therefore, it becomes all the
more necessary that such things are
not taken up. Shri Khadilkar.

Siri Hari Vishnu Kamath: Sir, on
a point of clarification. Will it not
be within our competence or right to
state the rules with regard to pro-
1motions and ask whether they have
peen observed or not?

Mr. Speaker: The rules are a
different thing.

Shri Khadilkar (Khed): Mr. Spea-
ker, Sty T wag really happy that my
hon. friend Shri Kamath was not
o much obscssed with the personali-
ty of the Defence Minister, and
therefore, at least, at the fag-end of

his  speach he referred tc some
defence problms somwhat  causally.
Unfortuna.ely., in this  House and

outside in the country for the last
some vears, the Defence Minister is
more discussed in season and out of
«cason than the defence problems of
this couniry. This is a very unhappy
state of affairs.

An Hon Member He is now n th:
Congress Party.

Shri Khadilkar: 1 was saying
this while I was vittirg on that side
also. 1 was going to quotc an ins-
tance. But  what ! would lize to
supgest is that this practice should be
given up for the sake of strengthen-
g our defences. One point must be
clearly borne in mind. As a student
of public affairs T can say without
fear of rontradiclion tihzt the pre-
decessors of our  present Defence
Minister were just ho ding the office
‘in charg®’. He is perhaps, th> first
Defence Minister—1 mean the present
Defcnee Minister—who, whatever be
the other controversies he might
have raised, is looking after the
defence problems very seriously and
very carnestly. Therefore, he deserves
all credit for it,
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Dr. M. S. Aney (Nagpur): Are you
not discussing the Defence Minister
now?

An Hon. Member: Censure.

Shri Khadilkar: I am not censur-
ing. I am just saying that he is not
just holding the protfolio, but that
he is looking to all aspects of defence.
I am coming to those points.

There was another point  which
was raised by my hon. friend, Shri
Kamath: It is very unfortunate. Yes-
terday, a reference was made to the
same question aboul promotions, by
one of my hon. friends in the Com.
munist party. Last year, if I mistake
not, when the question of Mr. Thima-
yya's resignation was brought hefore
ithe House, and when 1 was sitting
in the Opposition, I pleaded  with
Acharya Kripalani I did not join with
him on this issuec—and said, “If you
bring in the question of army per-
sonnel, promotlion and all these mat-
ters before this Housc, a day will
come not too late when this Housc
will surrender its sovereignty  ulti-
mately to the army and that would
be a sad day in the history of demo-
eracy in this country.” I therefore
did not join him on this issue. To
take up such questions here will be
very unfortunate, because, once you
take up these issues without getting
the full background, it will be very
difficult to proceed. 1 understand the
doors are open, and you could get in.
formation.

An Hon.
closed.

Member: They are

Shri Khadilkar. The Prime Minis-

ter's door is open.

Snri Harl Vishmu Kamath: T wrote
w0 the Defence Minister, but there
was no reply.

Shri Khadilkar: You must have a
little patience. VYou are a yogi. 1
understand, because you practise
yoga. The first principle of yoga is
to be a little patient!
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Shri Hari Vishnu Kamath: I am
not that kind of yogi

An Hon. Memter: He is a bhogi!
13.34 hrs.
[Mr. DEPUTY-SPEAKER in the Chair)

Shri Khadilkar: So far as I have
becn able to understand this promo-
tion policy, ete, the point is  that
some sort of whispering talk goes on,
and what happens in this country is
this. Let us be very plain about it
Every time, if somebody is promoted,
a repional patriotic attitude is taken
up as against the basic multi-regionul
background.

I will give yvou an instanca. Some
people thought that one high armwv
officer from my reason was by-passed
and they made a representation o
the Prime Minister. [ declined to
sign that representation. It was last
your,

An Hon. Member: Why not?

Shri Khadilkar: Knowing {fully
well, T declined to sign it. I am
proud of that act. If there is a litlle
injustice, there are other ways to re-
move it or get satisfaction on a parti-
cular point. In this particular case,
I have also made some enquiries, and
I understand that.

Shri Surendranath Dwivedy: Can
he refer to an individual case? A rul.
ing has been given that such things
should not be done.

Shri Khadilkar: Have I made such
a reference? [ am obeying the rul-

ng.

Shri Bhagwat Jha Azad: He was
mentioning the principle.

Mr. Deputy-Speaker: Order, order.

Shri Khadilkar: Yesterday, an hon.
Member referred to it and I imme-
diately got up and said, “It is wrong.”
Here also, if they go into the details,
they will find that what has been.
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stated in the Amrita Bazar Patrika
and in the letter which was quoted
yesterday—there was a whisper in
some sectiong of the House—is totally
wrong. Beyond that, I do not want
to disclose the facts of the case. I am
not defending a particular act of the
Defence Minister in this connection.

Coming to the Defence Ministry it-
gclf, let me, at the ouiset, say one
thing. Our Defence Ministry de-
serves our congratulations for one
thing. In the international organi-
sauon, namely, the United Nations,
when their command was almost ot-
tering in Congo, because of the
diplomacy of the two blocs, it is cer-
tainly @ matter of pride for our ¢oun-
try and thce army that we stood by
the United Nations and kept that flag
aloft and flying in the Congo. 1 fecl
that, if I have some vision of the
future when more occasions will come
to defend the sovereignty of a nation
and maintain some order in the world,
the United Nation's command is going
1o expand, and I hope that because of
our contribution, not in Congo but in
other places as well, we will get an
honoured place in the command in
maintaining the world order and
restraining the aggressors al!l round.

Then I turn to one more point so far
as the Defence Ministry is concerned.
They are going to establish a base
for training officers from African tribes
in Kamina. A big establishment is
being organised. I would certainly
plead that our officers with their high
reputation—if they are requested, I
am told they are requested to give
training—they should be given the
earliest opportunity, so that whatever
good name we have earned there and
our goodwill could be properly
advanced further in the coming years.

Then, there is the question of the
purchase of MIGs. A lot of discussion
‘has taken place about that. Let me
make it clear at the outset that in
defence production in the present
context of the world situation, wyou
«<annot keep politics altogether out.

-807 (Ai) LSD—7T
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India is wedded to a policy of non-
alignment in a restricted sense. We
are non-aligned so far as keeping
away the cold war and the tensions
is concerned. But so far as other
matters are concerned, let us
face facts. We are more aligned with
the western bloc so far as purchase
of arms and equipment is concerned.
We are helplessly dependent on them,
Let us face the fact.

The question before this country,
after 15 years of freedom is, are we
noil going to become independent and
shuke off this dependence on the
western bloc, so far as purchases are
concrned? 1 am saying this because
purchase means dependent in the
long run. All the parts, spares and
everything you are dependent on the
country from which you make the
purchase initially. Even now, with
all the production effort that is being
made on our side, still the major
purchases are made from the western
side. 1 am not disclosing a secret if I
say that the western side today have
not only given Jet fighters to Pakistan:
they have given guided missiles as
well. This is my information. If it is
incorrect, let the Defence Minister
contradict me. On the one side,
Pakistan is being goaded 1o assume
aggressive postures and on the other
side, a big mighty ncighbour of ours,
who is in association with the Warsaw
Pact, is posing another threat and ha=
committed aggression as well. In
such a context, when we are oa the
horns of a dilemma, is not the Defence
Ministry free, is not India free, to
take a stand where we will try to
keep away from a certain amount of
domination of one bloc, or certain
alignment with one bloc, in the
military fielq and try to carve out an
independent path? I think this is the
beginning. All talk of non-alignment,
so far as the cold war is concerned, is
very superficial. The basic thing is
whether we are aligned in defence
matters. Therefore, I think this is the
beginning, that we are trying to take a
new and independent path and assert-



7853 Demands

[Shri Khadilkar]
ing that we can purchase also {rom
the other side.

Gandhiji was quoted without con-
text. I feel India should develop in
this world a base of peace. If both
the power blocs desire it, let them
guarantee our territorial sovereignty
mutually and then certainly our
defence burden could be reduced. 1
am not happy that our defence burden
is Inercasing cvery day. Therefore, so
far as the purchase of MIGs is con-
cerned, it is certainly desirable and
certainly a biginnig in the right
direction and therefore, it should be
completed. It is not a question of
resentment; it is not in any sort of
anger that we arc doing it. We are
forced by circumstances.

Dr. M. S. Aney: Who is to guaraniee
the territorial sovercignty of ours?

Shri Raghunath Singh (Varanasi):
Qur own sirength is the guarantee;
nobody else,

Shri Khadilkar: The base of  our
defence production should be extended.
That would be the base of our
sovereignily, so far as self-sufliciency
of 'our army ig concerned.

I would like that the producing wing
of the army und the fighting w.ag of
the army shouid be kept separate.
Otherwise,  there are likely 1w be
cerla.n undesirable consequences,
because the fighting forces have 1o
retire at a certain time and they will
find cosy jobs on the other side. I
would suggest that te Defence Min-
istry’s budgel should be split up <o
as to give a correcy idea as to what 1s
the defence production budget and
what is the army fighting budget.
That is very deirable.  Though the
charge is one, it should be propertly
bifurcated. That is more important.

Unfortunately, a reference was made
to certain comments in the audit note.
What is happening in thig country is,
those who serve on committeeg do not
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taken into consideration the basic and
the fundamental policies regarding
development, When certain expenses
are incurred, for instance on research
programme, immediately the audit note
says thish expenditure is infructuous.
They do not realise that you cannot
build up defence production without
research. Therefore, it is very un-
fortunate that such a remark should
be passed in the audit nole without
taking into consideration the vital role
of army defence production in the
coming years. Unfortunately this has
happened and therefore I have referred
to it.

There are certain school: called
Sainik schools which have been started
recently, I find in this couniry as in
the west, children of the upper strata
dominating the Defence Academy,
because they are trained for it. They
have enough money, If our army is
not to be muanned by certain  caste-
ridden people from the upper strata of
society, you should have more pre-
paratory schools and take young boys
even from the tribal arcas. Today
they have no access there. I  know
there (s a defence caste system and that
should be broken. Also, today's
Sainik Schools are very elementary
and thy do not serve the purpose
of recruiting ground for the Defence
Academy in our country, from where
the officers are trained. Thercfore,
I  would appeal to the Defence
Ministry that they should take some
steps in this direction.

I would make a brief reference to
the navy. I we look to the past
history of India, what do we find?
Except the Marattas, nobody looked
to the navy in this country. They
tried to develop it a little.

Shri A. V. Raghavan
What about Kerala?

(Badagara):

Shri M. K. Kumaran (Chiravinkil):
We challenge his statement.

Shri Raghunath Singh: That 11th
century. He is talking of 16th century.
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Shri Khadilkar: So far as my
reading of history goes, the Marattas
had that vision. Unfortunately they
were defeated. I am very Thappy
Goa is liberated. You have got a good
harbour and a naval base there. So,
I plead that the naval establishment
there should be further increased,
because by naval expansion, you
strengthen in a way our merchant navy
also. So far as merchant navy is
concerned, we are entirely dependent.
Today whatever purchases we make,
they are absolete ships and every
time, we have to look to the West.
Therefore, 1 would plead that the
naval wing of the army should be
further strengthened.

Then, in order to avoid all contro-
versies, because defence  matters
cannot be discussed in detail st such
a short time ang the debates on
Demands for Grants have become a
ritual where you get a little time,
you say a few mantras and the
Ministers feel that they have done
their job for one year ang like school
boys they leave the House ip all
Jubilation saying that for one year
they are free and they need not face
the House, and in order to kecp
acquainted with the day to day
developments, I feel that the time has
come, because our defence expansion
is taking place particularly in the
sphere of production, when we should
have a Standing Committee for Defonce
in this House where responsible
Members of this House, the Defence
Minister and the officers concerned
would sit together, discuss the prob-
lems in secerecy, try to understand
things and if there is any mistake
correct it at the very beginning. In
that way it would develop a  betler
tradition. I have studied the institu-
tions in other countries. I find there
is usually a Defence Standing Com-
mittee associated with the Ministry
of Defence. I would appeal to the
Defence Minister that he <hould take
this in this light and accept it.

Lastly, as I saig in the beginning,
We are sometimes too allergic to
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personalities. When we discuss the
General Budget some people are
allergic to our Finance Minister, When
we discuss the Defence Ministry's
Demands, some people are allergic to
the Defence Minister. instead of bring-
ing in the allergic attitude and bias
it should be the objective view that
should be taken, and that alone wil!
benefit the country.

Shri Gajraj Singh Rao; Mr, Deputy-
Specaker, Sir, so far as the army is
concerned, in spite of so many up-
heavals during these 14 or 15 years
the army has been very loyal to the
country. If you look to the other part’
of Asia, to South-East Asia and even
northern parts of Asia, you will find
that in those countries the army has
gone over to politics and the troubles
in those cuntrie; have been due to
that. But in India, in spite of many
difficulties, in spite of somewhat
anomalous position, the army hag been
quite faithful and contented. The
army has faced all those difficulties
and it has been very loyal to the
country. It has never created any
difficulty for the country. If vou see
the history for the 'ast 20 or 30 vears
vou will find that in South-East Asia,
in South-East Asialic nations and even
European nations, the army or at least
a sclection of the army has revolted
and there has been trouble, Even the
civil government there has changed
due to that. But here the army has
been most loyal to the nation,

But here T would only say that oo
much Jovalty should not breed con=
tempt. That should not be the ideal
We should as a nation look to the
army as the army has always been
looking to the nation. Some have
pointed out that in the army there
are divisions known ay South-India
army, North-India army and so on.
The actual composition, I would
submit, is another factor. It may be
named Gorkha Rifles, Jat Regiment
and o0 on. But see the actual working
in the army, People from every part
of the country have been working
there with the fullest co-operation.
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[Shri Gajraj Raj Singh]

Though these are old names, I would
certainly congratulate them on the
fact that they have been working very
successfully and the question of
language has not come in the way of
their working or their co-operating
with each other.

The second point that I would like
to touch upon ig that we may now
frankly admit that the {echnical age
bas far advanced as far as the army
is concerned. Tt is not the same as it
was 50 or 100 years ago. Have we
been able to equip our army or give
their requirements for this technical
era? Have we been able to get the best
technicians for the army? Has there
been sufficient impetus given to
attract the best technicians to the
army and it different branches? These
are the points to be seen. It is not
enough if you say that the same type
of recruitment ig there as it was 15 or
20 ycars back. What I say is, suffi-
cient impetus should be given to
attract the best technicians to the
army. People join the army duc to
loyalty to the nation or due to pay
and other conditions obtaining in the
army. My point is that the conditions
bf service should be such as to attract
the best of our technicians to the army,
The conditions have so much changed
that without being fully equipped
1{cchnically we cannot make a success-
ful army unit. It may be that out of
too much loyalty ‘he jpeople in the
army arc not raising the question of
pay etc, but I  would submit that
this question has to be considered.
The army is deficient in certain
aspects as far ag the technical side is
concerned. We should give encourage-
ment and get more technical men in
the army.

Now, it is an admitted fact that there
are very big borders, may be by land
or by sea, which have got to be
adequately protected. It has been
very well discussed here that two big
enemics have come out, one in the
north and the other in the west. Are
they equipped by themselves? It is
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an open secret that Western powers,
the American powers or some other
big powers have eguipped the
Pakistani forces out of all propertion
even to their existence. It is also a
misnomer to say that China is
equipped by its own efforts. It has
the backing of the Communist
countries. It has not only got their
sympathy, it is also equipped by
them. When both these countries are
in such a position, what is the condi-
tion of India? These two international
power blocs are helping them. They
are highly equipped with all the
modern weapons.  When  they are
aligned to these two countries, can we
expect them to help ug at te proper
time. Can we be sure that they will
come to our helpr at the proper time
if there is a conflict with any one of
these two countries? That is a serious
question for our defence.

14 hrs.

With this advancing world real
defence ig an international issue and
the connection with other nations is a
vital factor. It is not a thing which
can be localised or that two or three
neighbouring countries would come
into conflict. If there is to be any
conflict as has been seen even auring
the last War of 1939—45, any com-
bination could be sct up. It is all a
question of international pacts. Only
iwo things are open io any nation,
either pacts as Pakistan has entered
into with the Western countries or
the extreme goodwill of all sides. So,
this is a question where we have to be
very cautious.

Just a few days ago there was the
question of our having some air force
planes from the Russians. There was
so much hue and cry over that and all
other issues were over-shadowed by it.
Our ideology has been that we are
not going to align with any of the
forces, either with the Communists or
with the non-Communists, We are not
going to combine with them, That is
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an idea developed by us. But under
these circumstances when two of the
nations, China and Pakistan, are
equipped in one case by one set of
forces and in another case by another
set of forces, how and on what are
we fo depend? That is the question,

I would submit that the biggest
defence is self--confidence which
should be created in our nation, Mili-
tarily also we should be ecquipped.
whether it is the Western border of
the Punjab or Gujarat or other bor-
ders adjoining Pakistan, ecither under
the NNC or under the  Territorial
Army we should give perfect training
in our areas. Similarly, on the border
with China.

Some suggestions have been made
that we should have an inclination
towards the Communist bloe. But is
it a certainty that in case China
intrudes further or becomes further
aggressive the Communist countries
would still help India or would they
be helping to the extent that is
visualised? In the case of Pakistan
would the Western bloe be helping us?
So, the question of all questions, is
that there should be internal strength,
Look to the whole history of India.
Our downfall has ever been on the
well-said proverb  “gT ®T HaEr

#F1 Z@® What I am saying is a
very old thing, Look to the whole
history. Outer aggression has necver
been successful unless the Jaichands
or somcbody clse have combined with
them, Therefore the great national
will should be created. That shall be
the greatest defence for India.

How far have we been able to sue-
ceed in that? We feel ashamed even
to call ourselves Hindustani in the
common parlance. We would feel
greatly elated to say, “I am a Bengali;
or I am a Madrasi; or I am a Marathi.”
But I would say that if we just call
ourselves Hindustani, this will be a
great step towards the defence of the
country If we think and feel that we
are Hindustani, that would be the
greatest defence for the country. Past
history is very clear, One can very well
see how India, if ever, went down
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to anybody. It was because of our
internal weakness. By feeling our-
selves Indiansg with that internal
strength we can have a much bigger
thing than the Indian Army under the
exlsting'circumstancess‘ Of course, we
cannot equip our Army equivalent to
that of America or Russia within a
very brief period of five or ten years,
But if we have a certain ideology and
with that ideology if we feel that we
are Indians and Hindustanis certainly
we would have gained a lot. I know
that papers of one view or another
exualt the Chinese or the Pakistant
soldiers, but if we have proper
national atmosphere and encourage-
ment at home our soldiers or our
army is far superior to those armies
though they may be less equipped
than them. I have no time to Eiva
instances of their work, but whether
it is in Africa or in any other place,
wherever they have been sent what
is their record? 1 admit that the
equipment is not to that extent ta
which that borrowed equipment is.

But as the old saying is wift g

Zlaari & ar sl g owm £ 0
That also you can look into. We
should be a source of encouragement.
That we arc a nation is the biggest
ammunition that can be supplied to
our armed forces, if we can give them
this idea. That is lacking. I frankly
admit here that by thig criticism here
and by creating so many States on
the linguistic basis we have done
harm enough. Though in our Army in
name there may be a Maratha Regi-
ment, Gujar Regiment or Rajput
Regiment, they are truly national
They are not by communities,

Shri Birendra Bahadur Singh
(Rajnandgaon): In the Rajput Regi-
ment you will find otherg also,

Shri Gajraj Singh Rao: That is
what I am submitting. I have been
associated with the Army sufficiently
long. Though they may have a
Maratha Regiment or a Rajput Regi-
ment all people are there and that is
a truly nationa] set-up in the Army.

Mr. Deputy-Speaker: The hon.
Aember should now conclude.
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Shri Gajraj Singh Rao: 1 will take
a minute more.

Then 1 would submit that in our
factories and ammunition depots we
should mobilise our forces and should
try to produce what we want to beg
from others. If it is surplus, the
civilian population can be well fed
with that, That can be easily done.
Phere is the national will with the
military people. The nation should
exploit that and give them the fullest
civilian support. Qur Army has
escaped those things from which other
ermics and nations are suffering. If
we just make up that will and send
them to other countries for proper
higher technical training and other
matters, certainly we will be success-

tul,

st gredrer (gAt) o gATeEw
#E1Ta, § 737 T A9 HAT § A AT
w@ar Jzw g, A f5 oamfor feafy
q qFE AT 5 o——

weET FI=A 7 o ae araaforTon
FeAH |

EEFEANTIATL T = qs Frqar
AT ||

T I AATHT 71 9% 51 I1RT & v gt
qg-AAF fraaa, o6 &0 9F
IRl | @ WA 1F g 77 fgaw}
WET FL, FAWA-fAAMH FTTAC FY,
FramaE w1 38 & A 3 gRT #}
AT FA-GT T | F ;A F T A
TAT FT T TTF @ | 745 7767
wOA WTCHTET & AT ¥ g @
g3 weATen Jare @, fow & swarene
T & ] HT AT AT ATFH OF AT B
goqaeqr @ AF | & 99, qw, fan,
farnfz arw 3w & 9 W, T
I mfmes u wm * afe % @
wifz goat & 2w & afg #L 0q &=
NETC q qT FT GO 1
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TF g WA H IW AT F AR

Jﬁq&mmfmwa;—
feaar 3 aveamgs: qapR A 9a sfeeer o
FETFHE] AT ST 7T Aedey Arfa)

3T A1 W F ARl A IRT & R
TR ATE-ATET ATFAIET Tt
F1 qUfad F7F #T T T = FY
T Fv  fam wwfaa #iegg &
a1 fazra == woeA g4, faw §
A #=1 fa=rdt <& | g et Iy
A TEA1 A afaT T FA9 T 9@
IH IFTY WAL ©oad &1 g
4T ArEETl T AW &t 39l 7 afg
g9

T HATAY &1 AT 9T [ A=
T FIA T A s A1zan g fF e
& gmve a7 & w2 frar 2 5 S s
&, I gEe 3@ g g 97 FgfeT T
# 37 & g F¥ A 77 fag 3ge
F37 I&TY AT ATIEY |

oTA AT /A H gifgs sfe
N gl & WX AT & ATRA G §T
g | guTe ¥ wfe #ge w@a & fag
TATL 3 F N yaeA fFd ¥, F areaa §
AT & A 39 F1 GTY GEIL ATHAT
g\ faelt fagm 3 Fer & fF “dw 2w
R faaedt &7 ar< 1" 91 7 79 a1
Tga wedr ag A g A fear & fw
IEFT WEIC &1 mifea § fagame gafy
gATL 910 HIX 4 & aee 4%0 @ §,
AR aEET A, 99 2} aifeem, §
X T 93 & g, e A gwr
& §9X ¥ mfw &g @w F feg
WEE T TR |

AT ¥ 3aq & fo s N9 Wi
wT-fagdt aifeeaE & STl
wfedt & &0 3T F G OF a7
W dme I @ma g 1 afs gu 99
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FT AT FTAT §, 1 gH AIAT TAT-
difa AR Ten-sgaedr 1 FAAE o)
AT AT R W IW F 0F W
qft@dq &A1 AT | 3@ A H W
HAEG F g0 33 F1  F fom o i
Fd f5d e &, F waadm & S oaar
qifFe 2T 991§ ZATe ¥ &1 2vfa
9GS A2 2, T A1 F1 A F IA-
I AT AT FEE A=AT & 1 59 feaw
T v A 3fer 7 @ A A
T # fou A I ArERT #T g%
U@ § qEEA & T {4 gH A
G- 1 TFAT a9 AT ATAIHAT
2 1 T = wmafas efaara @ gafsaa
FTT & 1 57 famw | St gaw 99 @,
| AT A FIX FEAL 741 i
H S TATHF FEATR! T @l AL
FFAT AT FI9 IB AT E &, I9
# FHET FEAT AT | AR AT I
AR 3 T OF O 9 ag T g
S & an qifF T A fo e ag
Feal faat §, 99 F 0F ©F 39 F1 9
¥ woE wET 9 WX a7 9Tl
IAE A T FATAG T AT E |

o AT gar fesr Y aww o
@7 &, Ffe gw o= 3 swaet Afgar [
g 1 g 1 AG g W@ E, ol
I FT AT UG TGl & F g0 A I
T FHAR TATH AT I8 F [ATH a7 |
arg i 5 WA g8 7 ¥ g fFaf
F1E FATEFTL, WTHFET AT HEETETa.
T WA HTHAT FCAT §, a1 I &
qFTEAT FC & A g7 A F AR
&< & =ifew | 19 fag ag smaws
2 fr 3@ &Y e % fawgw 99 Aafas
AT FT ey FY, A1 F 9 T
¥ saws g1, Wid e oft 2w @
;ﬂ%mﬁlmﬁmﬁﬁﬂéﬂifﬁm

1
mafy gwr # fife sk @
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HAET F 1A 3 10 grEnas Faml
# fau gwr Tew W= & Pefoamew
QT STAT }—HATT & HETAW I I AW
frfeares #@ §=f ?{otl_ﬂ'oﬂ"fo I
FIRHIT § F30 9 /I {7 FA 1 9T g
aE-faae &1 w9 fag @ ¥ I=m
fzar &, ag Wi w=rem #Y 3| & | FRt 9%
IR AT 1z 7R foafrar o3
wratfea Aifa &1 gwe fFET 2

TAOFT T4 AAT F WEAAR I
oA (oA & P ey vl =z & fear
& forw gare 2ot &1 gfigars 33 B dr
7 gqifgzam #@t7 fagzarw 1 oAy
for &-AfFT o3 a7 AT g &
fom aem®, Zars s = @9RT A
fa=me F7ar &, §1. 3 37 37 AT wyreATAAw
FIT § | T9 2w 7 arAfon fegfa &1
AT T AT FA R ATATF1 30z F @A
gT @2 AT & fF g faa asms
garé wEr oM wew gfgardd &
STIAFAT g1, I0 I3 &4 a1 HIT fay
T 7 0T | gz Frfd 77 w9 § IfEa
AR mUm IR A A

T F7 W i farerg zAry g
F1 o wAfra g @ anw fae
¥ EATL TAI { q9T A4, 49 WA
g7 7 1 wwEAw g fem, ag
feeft w#1T & 7 AT 9 A
g | I9 FT 1T T IFX § TAGAT
T

sar fF &7 it Fg7 &, AT ®
af=a ae & & foe gar 3@ St
AT F7 8T &, I T AT FHTC ATAT
¥ mr FAT Y feafy g9 9 # 37
Fr & & A WL I9 F wr Fmrdr
TG AR AT &, AT A WD wT g
o & | w1 AR famemr wfy faer
et # TEAEAAT WAL 7§, @i 9 g
N sfgwfal g st 7§ aga
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yogdg &1F fwar § 1 F w4 F
e g arq A g g e gy wg
L] T TG gHTY FATH T & ATIH
o1 @ 4, @ 5 garfee qoe fo-
ge&faa, ot fo wwn & faaw 2, 7 few
FHIT I &1 a% &1 1 g faard-
q2A F IFE A —

“The incidents on which the
units have played a part are
historic and may some day be
cited as unique instances of inter-
national collective effort to pro-
tect the sovereignty of a Nation
emerging to independence under
difficult circumstancess and to
ensure world peace”

Ay 9% grfey 2 fw eww 3o fa
FI AATH AT FATAT |qATRAT B, AfFT A7
OO FEEAAT F1 FgH WA F fam,
oA AR ®T OTENT &9 @ fAm,
U OF OF § AT FT AT I @
form g7 @ q@TT vEAT €, AR 9W &
Hrar F1 wfawaor S F1 A A g ar
qifg=ar £ #/T T Z1 )

HIT ZM? BT AYTIA AT T2 AT
el & fam famtaarr a7 #, a3 3
H 7 JEAT 3 H, FRE Y AT
AWM 93T 1 AAT ZATET AT T 770
F NELr AW T AT g E 1 T I &I
T F7 evaifacs ¥ 9v @ 1 gw
wuwa € & &1 mardr & var i
faw gart ®T Ao oF T aq
FT @8 § | 39 fegfa § g9 &wii &7
wfas & wfas gfaad 1 o dqee
TEAT Hedvd AT & "2 @ ¥ o
YT FTH IS ATH ATEY | T&Y
R, IF T qqE-HF 1 7Y &0 ¥ fafema
fed s wfag |

Jgt aF UHE-aiaEae 7 999 2,

I H ¥ Y 7 FreraT g &7 e 0%
N® T &, FfH o wrw oy arfed fve

MAY 30, 1962

for Granis 7866~

arifer gfer & fiee &, oot FW
foamr =snfgg | & W w5 S
FT A9 g AT qIHIGT FAT qT@ar
g 7 37 #t 5D 2 ok @T a9
ddr ¥ o I 3T T FTH JT AH
sRAg g g 9w @ & § TEar §
fF ag @ g7 = F A 99 & fAw
w7 AT AFFLT U FF AT qF, I A
qIEqT FIAT ATET | T F Afafaa
T ATEY w F 97 A 39 F1 AfaF
faerer =nfze | & @) =g v feafs
faqas Y am 1 & fedy a@ § 780
FZ | AfFT gTR1 & g AgA A7 A
AWAAT § H7 AT F AT AHAA E O
& § wae A 97 frAr 9w A #E
feafsfaqem 78 a7ar s % ar
qg J1 # 74 avar amen 2, fe AR
qE ATY FATET, A FAT g1 AT 7T JAT T
F2r 97 A1 faAt w37 7 frafwiaiam

181 7 fagd 29 2198 AT 7 7AT
ATt & faemr vzn g oow o7l gfaEA
FT FAT Z. WA FT 2A0TT &1 3T 20
T 0T fT {ew TH i%F FI 1A &1 AL
HEENI Ui C R C A TE |
200 0 fenr y@ g, T Ee mgee |igiEa
Fi7a@d - (w0 aar g1 717 geray Twra
& IR 4 |17 {5d T8 & AT E )
FET AT WA F1a faTredr ardt @ 71 Jt
Feaawi arfa & dIr g, 39 § 40 "7
fom&r F faga ®16T AT T FTAGT
qr, S9 4 1 § 97 1% g qIg &
wifa graedt w& fFar a1 Sei OF av
ward qa few, dir fuwed &g, ¥
fsmeq wT | @el 97 o1 @ fEET
AHAIT WEEd Y, I &A n g
faaz T gt wndt € & @8 w1 o A
Fgr wrar ¢ & 7 faw g, aedw g
wanft g, ug g ag § 1 3@ g aE oft
g9 ¥g ®r a1 Fgq 9197 Ag@) 91 /W%
IFA oF & ad Fqr N figzd |0
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g% a2 ®F A7 AT & A Ay Fra
s & AT GIE

AFT & gF a1 FEA ST F )
T 77 ¢ 5 N gem-afagaa £ &
gftsr &, St o &, off Edee 2, I
G F7 =41 {541 o7 @1 8 1 § AW
AT S1 F ATEAT FAT g § I
ST SATT <41 FZaT 900 | IA%T HEw
F forw, e 34T AR &Y 76 & A
FHA [T AT ATAEE & | FEET
STl HIT § Teal ¥ Aeal yae fFan
STAT fEq | § 9 TAT B AT §
AR T ST RTF ARG & £ 1 59
gfem wam-afagsal &1 o9 o9 @)
T R A T WE @A gl
AT T FATT 3E 8, AT 1 gE e
& 2 T FT IWW &1 A1 fFaAT TAT AT
AfFA AT T IART 9 IH AT ALY
g% & 1 S wfesdY T A @ F g
FAF HWA TF A1G HI AT TE@T 4T |
A it A T AT T AdY &1 o
& & 9 g fF Ame A o
X a4 3 |

AT AT T Zm & aafen frgfa
WAFT ' q7 g 2 awi an
feaft & fazra & ol zame At 92y
@ E, 9 A afEeE, s AR
¥, gz = g1 AT | fF gw Ay
WA FT JATC TF AL ATT AT AT A
gOL mFE-giaana #, IAw fr Sy
42 AT @ WX 39 F1 & 4@ afew
|IL 2 Y T @ I I FAY F§
qaT IUTEqad g1 1 IS TTHL qTHAT
fear o @@ 1 afs 1€ 5 a@ B 7T
¥ W F HA Ge7 T &, AT ST
FET F@ F ¢ g6 g7 A9
AT g e | T fag ag s
 fF o g we-afaw 0 §, oA g
T FI, ITH] AT GEAEY o AT TR
& 379! fiR, 9% WA & fAT, S
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gt & o, 3w e i aw glawd
U FA F fAU, gw sy &
@ gfez & SR I A 7T oA
T I FHA 2T FT T, TTH! TF FA
FY H FATT THTA S SAHT T0f8d |

99 F AR g § v #1 AR A
HTTFT AT ST AT § HIX 98 T84
S § it 1 feafa @1 & fordy
AT ST ATAT WA H Y FEd &
& wwean g 5 fdmdce § gwri-dan
Tt 1, Wil Y grem aga dgax ad
& | A amT g s sgfafaefedia
¥ 79 F 2 A7 FIATET 7 FIH S
g, 9% AFTaq # IAT fAU @ I9
ETR AT & #WIX TAF #EW ¥ fau,
a1 fEme gaw #6 § fam 6
FART AR FT UK 7 Y F F (A0
g FTH gAT & | AfHA W9 3G & gwa
Hiafafees q2d W16 @R F A
T A § AR WX WA q=adiy
qIoAT ¥ a7 99 A1 faan 2 g e
sE1E % femafeds &1 g a7 % &,
sEifas femafdT 1 g7 77 7€ &,
aFeaTEl @ feaafdi T 1 ge aT W
wfds o AT W g8 " 2 fF S
s F fza Frgfte @ 93 7 %@
§TH T3 &, IAF1 A1 7 7 FH qaearg
& AT 2w A1 AT § WGy & Far
g a2 & Fwar g O faEr ween &
AEL g7 2, I9ET 99 § Sy qAedrs
faeedr & 1 7 W& A TEE AR
dCE FHHIHAT F1 aTd AdY gAY Sfgd |
ST T AT Y 3|7 7 4 W o
OTEE HETS & TqIOAT 9 FTAT AT
Q, Fa1 I T I AT & W 74T 4%
HISH §9I g9 warfad 7 9k § ar
ofaa & & WA F @ ¢, T8
faaroftg @ 1 g 3 & SwToETET AT
FY TATTAT FTAT ATES &, W TET 6y
T HTS FT R § W forg
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[ arer]
gt ff € | d@fem § s =\
#FATUT | FH FE AH TS F
q w@hed S aCh f=rar =g § fF gt
et HAETAET 29I H 9AET e
¢s €14 ¥ € §AT 8, I FA0 H o
TF A€ FMAT 2, IAL T K 33 &
g, fag § 23 T &, UAeAH, A9
T3 HAY, WX AT F OAGIER
I TN § Y T §, A(H A_T H
3% ©@ &, 9AE H s w4 4, fTo,
30 &9F 7 € E@T 2 | 7 A1 37499 &
AR A gEfEad deEa AT
g7 | § T IF4-FH1 i dZA€ TZ1 AT
g | 7@ fF 7 FrHeE W @
F ITEITE ¥ &, 99T AT g4 &
et &1 419 2, § Fgw fF gt ax at
FH & T IAHT AfqF T AT G Al
W FATA I FTA F ATAT ITH
a1 fmifm g1 =f@g,  daw
%0 FT FAAAAT F1 §L FET AT |
ara & a9 femse g F 9% &
gfaurd, 3as1 & ST =fed, a€f I
& st =l | | & S oo w T A
g # glaad & 3 o IR wT
g =fed

fax ax qEmT 3R F A A R,
et Y @ren g wfgd | T garfaw
t Sfew e <0 AgE waw gAY
SR £ T AT R T AW
¢ o feda fafaegt  oft ol 7%
FITTH F1 awqE @, T AE AW
St STfed | e 9% T @ Fr S
WHE 9T &, S $IAT , TR W
B TRy 9Yeg ad A it g A7
ard §, Wfri & fag ox & g™ w7
T g9 Ta1 SR 914 § | WIS A AT
T A g ww fadd o ar@rn W
& o @ ww S7mdzw § of 3
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FFd § | ag fFer awg & oft o
T 2 | 99 T gg FIAT @A A@T FIAY
§, IS FTH TgAT AGT g qFAT £ |
E g fF 7 FueEEY 3T A
ST AT KT TG E, TE TN AT I AAL
FET AT AAAT § | FHIAGEY AT FT
oF garartas faam & ogw g
AT E, IAH g2 9= q ¢ fx A F
fax ox & qmm & dma sama
ST A FF aF AT 747 g 2, 2
T AT 2, 97 TN ADL @1 qEAT 2 |
AW TG HIHIA F I AT FTa
v F7 &1 srar =anfzq | fdcae
Z(3T ATH ATCd, T &1 G27C o1 A4
2, wfus degr d femrd a1 2 1 g7 o
qfE T @9 &1 a0 FEAT T |
@ AT & oo & {ad sumra 7 2rw
Fr dfza aadr «fzd | g5 s v,
q9 TG &, 927 WA AT IFIC &
af mFrgar g 1 afr g a adr 2y
W arear g o 99 eara frar s g
#1 feafa &1 gare & feg, ot f
grad g, € wawe g, fama gam
f&a 3 =fed | 5 a1 # qwfa
& fod oft oF 399 sqaeqy g1 gy &,
A OF WTET sAAeqT g1 qEdAT &, AT
#mdza ¥ aifim #1& oo 2 ¥
qRq QF wEd wanid &1, agr qE
fadew &@T 21

st TgTy Ty . 9T wR)RE,
qgd a1 g9 A & 1 A afew F )
e faawma gu &, sa% afq agiwfa
wfqa F<d & | w1 * qdATT FrdATd
¥ g1 gATY 94T FT OF AGT FeEg
I GHT & | TF WSArE Aar et
TATAT AT § IR WO HY WSAEAT §
et # Wi & 31§ A a¥ qgd whow
AT aifa® q@ g o W wa 1§
&t ad & arz g T 43 fegmam #
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§9T 2 | 3HH W ¥ AGAAT g7 g
A

ZaTe WAt 3 97 & fawg F aga
£ F271 2 X A1TH] Feenar arzAn g 5
AR MIEAT Aeqq AAFZ &, AEA1g 2
fegFaA & am §3 35 w29 &, Tife-
A F T IR & AR F 9 188
#1aréde 91 % grerar 39 8,99
¥ a9 35 21 zak fadi ¥ Fd fr
A #r ofeg ma g wfas 2 fr a2
T ATHTT AL fAR @A 9 T a6 &
A T2 RIATAT §  gF47 £, AT AG
TARI IO FTH A TH AGI AHT | A9
7 A1 7wz B & 3z fre A
g fFar g o fwaar fem &, o9 9%
HGHT “qTA AT T | 3AF
AieT Zredrst (3 §, dfew fag < 3,
F-4q 7 34 2 Forad & 19 F7-AAT
3%E0T AT ATT AT FATC AT § WITR
qra 1 2 7 OHTTR 9 &89 AT F
q&177 § fah 3% 72 £, oF ot 7=
# 19 48T &, uw f @1 YEr-aE A 2
aft feafa & s &% fargeama &1
TAT FIA § G99 g1 994 §, A HF
wamaA fasiare O gy a9 A7 &0 F
gra &7 da ¥ ara Afew faw g
2 Tdrsiaze 038 & ) SA AT FTATAAT
FHF faugd o #3127 a4 O
Agaqe 55 & Faa awa g fgrgeardt
&1 famme s =ifed

A w9at ag aqwran aEar  fE
X g A4 #Y AT Y F qHA E,
A A T AT AR § Y el
g TeT |ae ¥ 9% arofy @/
@IS F A «1 A § | fggmr
*F qF {300 WIfRET § WX 23,000
g § 1 wifesama & 1@ wo o wIfHET
EH 9,000 Yo § 1 ariz A1 fr Uw
grr &1 W §, TEF I 000
ﬂ']‘ﬂ'ﬁq‘(g L iEd 15,000 m%lm

waea ag A 0F qrfFera F o gan
qFTad # A A S 9w qt qwas
g qiw g Wew A #w o
qifeara &1 St %z 2 ag ey Hra 2
T wr #7 w 3w3y AT ¥ ey
HIT Fle2 F aTeq TEIT A I IR
SETT T3 § W AT A9 1 A qAT
Rz 3434 W 1 & 99 ¥ fod =9 &
qTE 3% SETST § ) qfEweATd #7 AdY
frgeam &t 3t & so aw@e AR
fergeara &1 34t S FrA A A T AT
R0 9TETE § |

Shri Warior (Trichur): Is it right
that we should give all these figures?

I do not know; I leave it %@ the hon.
Member, Is M proper that we should
divulge all these figures and all these
things?

Shri Raghunath Singh: 1 challenge;
I always challege; this is correct.

Shri Warior: Not that. I leave it to
hig discretion whether it is good for
us, advantageous to us.

Mr. Deputy-Speaker: Order’ order;
published data.

fafaed drdza =1 gfal 1 qaer #¢
WY HT TGATH FCT & | /19 97¢ ar g,
FfeT AR g aTIT TG Agw g |
g gl drigE ¢

ot mgmd (Te9Y) 9@ ag
A A geawt # faww o € ar
39 %1 fgary & a1 wer ?

Mr. Deputy-Speaker; Order, order.

=it Ty feg ¢ 0g ofeeee daE
& 1 =T FY 4 o F7aT1 § o= & ST
W At AT § 7
Shri Sarjoo Pandey: Don't bother
we are not pinched if you refer to

China.
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Shri Warior: He may misunder-
stand that because he mentioned
China: not that, In our own interest;
that is all. We were only asking him.

Mr, Deputy-Speaker: Order, corder;
this discussion across the Benches is

ST Y §F ¥ T WTIEEAr AT §
ag a7 2 f5 fom gvre & e
AT F FIT AHAFT AT T T F
w® & It wETT A 7w o FX

unparliamentary,

Shri Warior: I am addressing you.

=it ¥aamg fag : @i o= fergeame
€1 At FT FaTA F, AT A WU
& aoe &1 f|d | gw O e FT 3%
qwgee fedem #1233 9 1 W 2w A
fetrm #1282 @ & a8 fad ¥ 7@7= 2
wTy 2fEd 7 LEUE HIT (e T )
T T T gar | i o ofiz gard
A F1 57 70 | W S5 Sy A4
AT T FT a4 7w, gAara fedew
ez fagzar s@1 T oW fags
faged ag L T & W @ @Y
T o gura fafaw oaf=ac oy
9@ ¥ we 9TH g omar | F Ay
TRe 147 fF 7 ST gty 2 At ag
Fa1 feteq awe 2 | wa fooaw 3@ &
fe afssama e &T Fatg W co gvieT
oo fe®a 77 =9 F7AT 2 1 qw W
faza @t g2f@5 1 fa29 o9F a9z &1
Y, 7 frwe g7 |9 #@T & AR
ST THLET &1 HIG 37 a1 H77 191 F9H
o FT Yo 792 F 77 299 9T 749
FTAT ¢ | TfA gAT Fo A1 F1 O
fewrg g7 @ §AT & ag Faw 3¢ 9T
& 1 & argar wvgen g f Sy g Ao
ag 3% TEF § WIT g9 F1 A9 froew
9T AR GF FET A1ET |

goat fawm F O foe g §
9 & ¥ Fm i g 3w A
mede faomeew & AT £ WY w@r
T 8, I& fF T wow § a9 w7
Lo 9T Faw qfaerm< Iy 9T @
w3 § | AfET gt gt ow dar oft
wwEfa i mrmr y Fsgm fs

g M F I am T g e
oTg XY F1 aFTE | HfET FE & FO
oY 1 feder aorz 71 0 41 &'/, 7T
&< 7 § wafF 7 e Hem A
oo feded aorz &1 . & q7Fz A& F
FrEd fFman T g I AT FQ
FEE [, TREEITAT F | g A AT
qorz ¥ famemar & & g0 18 FUT %o
N 9T @ FW AT @ OE N
T 9% FAUT ko @I FXA @l
T @ § afew wEvE Srawe
g% #1 WY A W fwwr &
WX g9 ®9q febw a9z F1 39 A
MW gt 2 fa gurer ase wAaTy
§ | 3T ST F A F &fAd | g
¥ &, avff AT ommwd g oo
TTHE FT WAL TAT £ | ¥ 7 AR
oeaT 7EY TIAT & 1 W9 ¥ Az g ?
T ¥ Fi ACE ¢ FIU5 Ho HIAT
97 % BT 78 TG To AAN T E
FEET al AEAT a1 iee wiE &
aorT &1 A7f a1 gl Fal T A1 wra,
T o7 URTEE H 9 9¥HE 7 ARl
qifaa 7Er & | fargeam ® o 97z &
weaT &1 aT ar arfsd gw TEr OX
g fedem awe &1 <. T @9
FTTA T T & | FAAT H9 FT IqE HA-
Feores & AT WY =g & f o feg-
AR s | Aawmm g ¥
fgrgeata &1 TAT gAY HET ]

X ¥ a7 wrq ghEETie &1 S )
iz & g ¥ T@T & 1.04 FOF
To | & Fgan § fF @A B O 9 OF
o< ot T @ T | ST AT A
% F AR, A OF gy wied
a1 gx feegrae ifgd o @fed fe
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I FT § FUT oY TG o ¥ FAT
& at ag arqafyw & 1 w9 T oAt
AR ErAFA N RE? 58
TN | AT & qre I THATE & 0 F9
grFATEE_ ¥ ¥ Y wowa F1 THATE
gom ¥ foa ma 7 Yo @M o W §
o MR O F7 A STHATE § IH &
3 =197 3y =T Fo TH & | 7 gfAAt
# FaT F7 gAAT T g1 @ & AT
e ATTHAC Al F g AT @I E 4T
g1, 99 T97 A9 &0 97 faw gae
g9 FET G TZ & | 59 8 A1 A9 OF
AT fomars oft &2 a9 A 1 0%
faqans & fod ¥ #<E 9 FL & T2
§o AF FI MTEATATEAT & 1 F AT &
Fga1 Jrgar g 5 w7 a1y F°1 fggeara
F1 fedes FTT ¢ A1 1 37 TT F AT
forqarE & agi qad<= aqAT Tied |
g9 wuq 9T § g foaem garw =feg
AT FI 24 F1 gfeEme a< & fag
A9rT F7AT T2 | 78 A0 TG
aify 7 g9 1 fazam g, a9 Hgw
fazar &, #ft =afarae qaade an
FATT a1 F 15 29 73T | 29 M fA-
79 ®I qFRLEA T q1 &S ATE
g2 137 Ty fA9 A A &
maﬁerﬁnﬁ'zaﬂmamg'
HIT FzAT FM2A1 E fF aw @ e
Fq qAH irr’r'w 1

AT X I AR AATE 7 oW
Fee a1 fgdra &1 2@y 1 3¢ fafams
o gEge o & T AT fadd 17 |
39§ ¥ ¢ fufaga ev & Jgrw g 929
Fgra garg T g @41 7 o 2 fafeaw
= & Feret § u fafaas qaaddew &
T TA TE | gW ATE A A9 @A
fiF gt OT Aaw ATCHR 1T & 9 &
%o U ¥ OGN WFS HIHAOH
W@ T E | W fege & 9 OF A
gt agt § 1 Fagren € w7 & AT

JYAISTHA 9, 1884 (SAKA)
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e g 5 o1 & qm i Al
& I FT T TAT T {F q27 T AIA
FA0A 41X 31 A9 |

FAR Y I A FTHATCY A1
T F AT 7 F3T | A &F AAA JT A
& 1 g7 A famreY | 1 1 afweAE
q3E 2 | FTAACY UATEIST § WY
TIE & | I F arfaer ST ATT S R
1T |1 T 90T S & 1 OHT g |
TATX g HTAET 7 @A ? Fq FTHA-
F79 FZ0A &1 A4T q@T dE@r § AR
g 9 UAAATES # fgeam Ay &, 99§
qrfgeaTa ot fezar a1 & A feegeam
AT feear a1 @, @ 99 drha) &8
AT 7 AT HIA FY AET I AT F
&, 1 fads arfeara & A afew FaaeT
I 34 | faeay ot & 39 & avwt ot )

19 g1 Mg =@ afaqd fx 39
HEN g AR 7 AT § Tges
fasges A gfaeax acdsT &t
St &1 & | UF aF a1 wHAFT M
fasreen AR fFase archET ®Y
gt & <ar # ofF g a7 gw
FIRE? FATT I T gIAS 21
gH 39 AT ¥ gIfaanT A 9rfed A
T am F1 &ifwam weAr Sifgd
faasr zaTd wASl g Wa W2l A%
TR ATTHAL AT AFAH §, TART
TTH @A | o Fo 1 A1 fehrw frare
a7 ee FIE SAAAT AUFITH
ATEA 9% FT AATT AT E

“Nor can we ignore the rising
power of China.”

FTEAT |1 wfFa g1 suveT @ Y R fw
TH TAST IUET AL FT THA |

et g fa ifeera @ oo A
WS gH & suTeT geIfEs g fAEse |
g aTa #1 fgar § #1€ sasT @ g )
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[=fr TgaTT fag)

TEH T FT G § IAfAC g8 gH
ez FEAT Tifge f& offam £ s
S gH ¥ gHifEe & | qffsaE )
mese fawmgew w i do=
Fr 2w & i § 1wy 46 A€
gfamr 7€ & adr &

o1 =9 gfAat & & & aee &4
ar FIOFT AA grn fF wwE Anit &
SATET TATEE 9T @9 fRar S §
9 Ay fF o w7 gw FaErEnE
FT TFA & | § AR FAG o Fo
AW AT ATEAT § | @i ATHI 9T
vot fafqatoies a9 frar smATr 2 a1
T RIE 9T yus fafaaa arsz @d
faar s &0 gfaan &7, S fF Zane
o WG 7 FFT, FAAAAA AT T
gaa w91, @@ ar Farfas awrd
ST & 1 W1 fawm # aE w0
IEN T 29 F AZEEA FA AT FRI
fasrm gqra #m  gAT fAm F FEAr
AT g fF mare wiE #1 EW samE
TFFI TTMTEAAIZHOHo AT 0 Flo
U FIGT 72T & IAH1ZH A1 F1fz0 |
FHET &1 qfadt #ar & 7 uF A7E at
7z qfaer 1 99 faew & gt e
T AT F AT gAY ATE 27 T FIAT
2 fr qm za% fAao o a1 1 0F 9w
affrrar #1 B fesadr & oo 2
T Z9 & s7AT Wy T E | 7R I
FT ETAT  AFA 7 7

Tt 7 ZHILT 20 ZWT A9 HiA
qfw 9T qramEs @wen &1 @ g,
qifFeaTT & a9 ZWIvT @ e g,
qifeea & &1 28T o1 &1 afey
T &\ o= 7F qifFaeE § Ay gwra
dr S1aT & a9 aF qfssaE #5161
FEHIT ¥ @M 1 IF FF IR
gifsena &1 gg@ar &1 & a1 g7 A

MAY 30, 1962
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T ¢ 5 moer v & fao gfaar #
wgt & WY gfgm< fawr o sawT a0

&t aeae feg (FemT) @ 9w
wgea, agd X § fehw & garfeos
89 g9 @ § %X 59 a9 97 g
g f& wra & g w7 ¥ far faw
wEHAfRTT #T dETE & ag qAre AE
g 797 2 | uw g ar fefaed o
AT FAAT aEy ofaw ¥ oEETR
AT TF F7 gwar | o oo & oArg
FHTT A1 & 99 3 99 { FUT So
ATE H SATET WS ¥ | gETL VY, A
T I qATAA ® AE TE @ AT

gaY TA A Avq wn o F AT T
9 U7 I WeET 4 gw=El IAEE 2
TFA F | AT 2 FETEIAA qriAfer
% fox fadm =% g 2 ) e @ a7
v 741 froaw omwn gvg wEAT A om
fox {2 21 13 | Tz 17 W
Far e’ "W‘»I"'T"#:ﬁq‘.rérlazw
F W 2 AT 97 J30 IAT, AT 47 A
g1, SR, 91 7l & A4 eF7ran 8,
TS T TAFT T AT F ) AT A7y
I AL AT W FT W AT T a7
q9Z & TA 7o | e gn faF frge 2
ot 77 A w3 ufe w5 ga Ay
TR 2 | WEATTEAT 39 979 1 2 F A
F 9T AT AT AT T ORTHAT TEM
F fex 7w 21 T

% aE A1 T F7 fF w9 5 gL
fRasdfTa=meadl sz fRaga q
Fg awar ¢ | &r¢ ot Amfafes @
FaT 9+ 9T AT HER AZN HAT |
srore F Aifd g7 & e ardifaraa
TEAT TG & FHEET TF TEART T

—

HaaHAq A, THGAT TAFH |
qmﬁmgfmfmmmﬁﬁm,
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Fot ¥ I e o ANfed, A @
AT | T JAEW FY | W AT
SaT 7t gar # 93 @ g #% wEwe
# foer o @ g 9K T8 @O &
g 5 fet 7 @ av feft & gard
foa 2 faF & gardr o &1 sma,
g FEEAT B | Y AT AT ATHT 3]
FAT A 7t F1 qFEE Al A
FFAT | ATH FeAF Areaarar w1 faferady
2fr Y iy, Ay A @ AfFww
FEAT T | g7 uF arfan gfaax &
T {1 fare 7 9@ 39m a9 gw
THT F 9FA & | ATAT gW AR T &1
ST |

T AT TAT T ARC AZ T AFA |
T &1 F T 0§ aga faif
AR wqeedtfzar § @19 Fgar TEAr g
f& o1t 91 g AT gaE saa fra-
firg @ ag e & #=t 5§ 2, Al H
@ ard F1 A1 fgumar 78 g v Far
T AT T T F= § F ) 49fF
¥ gued g, fedt g, gafaa war
g1 7 faiefr 7t 7 1 @ el
g s wrE o fz
gAT 3, T2 WeR A1 3T T q o[rA
g a1 gw faefr w6 & 1 2w AT f2Adgy
g | gWIY ¥t F71 omw 2

9EqT qgAT A9, A7 i,
wisaeq § Togeq aFar Ave T gA |

gw fgddt & | & & 37 gfami &«
T a1 § wva Gfg & fag s
gatfaar &1 & 1 77 o w9 T fag
ST W@TT O auEar &1 8 A1
s gAifar £ 7 EW A oag A
g wwn wifed & w7 A/ wog
ar ®1€ 3w gw &1 Fgrgar & | gfam
¥ 98 gu &, fag gu &7 # FAAR
®T FE A9 ALY FAT | ;W FT AT AR
AN w4 foeg et areiw grn, g

JYAISTHA 9, 1884 (SAKA)

v

for Grants 788%

& fereT @ | Tt 3 7 AT A
T FTAT WA R, W F@ T A=A
=T JATC | T =gt # o
g 1 A gy e G )
T 1 qA T3 AHAE F AT FEAT AT
# f fesly gwrdr &1 & g go A
frr | G fE 1 Aa 97 A7
T AHAT AT : I AT A AGA
FET 9YST & A A I9 K1 FG qAL
WY FT 9 F7 GATA AEATF | T
AT AR i § 39 T g
“Mr. Phizo said: ‘The arrival of
the delegation in East Pakistan
after a journey of 500 miles across
the territory occupied by the
40,000 Indian troops plus many
thousands of Indian administra-
tors, a journey of almost six
weeks, proves again the strength
of the Nagaland's wish for free-
dom from the Indian occupation
or our country.”.

Qi HY HA &7 AHT A7 5 27 Ay (A
ZATLT ATA gATe BT F7 7771 7 47
A FT O g1 s § | FEAd
TR H AT FTEAT & AT4 §7 A0
e § '

\/fﬁﬁfmmwaﬁrﬁr
TATET AT Z1 A7 9EH
oegl Al A4l AT |
q FHAT AT32 A 7747 3 | (33787
M #7729 FAI &7 7% 41 7@ (A0
FaT T Y A EEU AT A7 3T AT
FEIE AGI A7 AT 4 R oz s
BT B & ATH A 37 Y AW AR
H FAY AeF § Ugd W W a@l
I F q7A e g

aw &7 77 Fhex ¥ o, o= §90-

fqua F¥wT T a9 Ty ¥ T
gt 1 W Fr AT g w61 faw A
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[+ T fag]

st 7 2ar i &7 31 §rom, e gt
# 739 %1 99 o, o w9 ¥ W
s1far &1 mfsram g 1 w7 7 7 s
AT I &1 AT FAT AR & 7 o A
FT LY AT {TEAT HF AfF A §
F=d 7 § 99 T F fAame oF 92 &
fod ot a== ) g, 99 T & gae
uw fame & fag oY aw2 737 Y, 99
B F Foa@ SWE 0 faq & fog
AT a5 TE g19, I9 T F1 AT9AT W/
At o faq & fag ot avg A@Y ten
gt 1 =Y F fw § g 2 "1 = a1
9 /Y7 @ w7 faaar a2 fea
a7 oFET AR WUR aw Fr oAt ?
ag 91 faedt § q77 a1 4979 § AT
qE F47 w7 2 o #§ arEi £ et
g1 &I 2, 57 & T7ETAT F1 a3 FT &
g7 % fafeedr 3f o7 @& d
T T FY TAT AT

§ a3 o2 § qg O ST AZATE
fF traraa s 9% ags & Argdq 23 F
a1t ¥ A1 qUEf avEe g 3w
gz A4 ¢ fF ag 59 & awiw 9z
FEAY & 1 gama # a2 fRg wry §
f& A9 g9 &1 719 TAT A faaar
a1 & g fraras a1 smzdg foean
g | T2 OF WAE qew F (A7 azq
T FAT 2 | T o1 aafaewdT T a1 a@n
faewdr & 3= 92 ¥ a7 fa7 & qvwy
&1 5041 & 1 g9 T AT F I # £
% a3 %7 78 FW a@vt 41 ¥ fregeaa
o WA EI AW AT IH AT T I
geafex Amf gfgary @ asm |
Bff oo QAT A A1 7T ) OF Qe
Qdo Qo H ATEHH HAL A3 faar
T\ F IH qQHo Ao Yo & @2 AT |
Tg g ¥ 1 IR forar wfogz
#T QAT AEY /1 | THfd 39 A7 TGH
1 ITETE @I FT LT TE AT IA A1
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TG AR 4T E | W9 2| o AT ATeHY
aral safagl o1 sfafafa & =< ag
geafa 781 g & &7 "eafer gr |
qg 91T AT TG AT & | BH FEd &
fe @rsda & g d afs g2 @&
geafy At gfqare @ @&, a6y
Zor 1 &7 EAlY 1w F wfaE g6
AT AT AHA 3, HoGT 247 FC FHd
& AT =y g & T 9% & /T WA
F 29 A2 W7 ¥ WCT F AIH HAT 1 OF
THA K AGE AT GY, TF OFAfaR
F1 TETA AT, FfFT T FT THT FT ATAAT
9 & a9 %1 9281 & | ferer Aifaaw &
#EA F wfawerr w47 At #1957 8 )
frezy Aifaa 39 %1 5 7% T @
21z foge 93 @Al § faa qandr
gt # s ey gt e W QAT qar
gf &M A1 @ 1 A AT A
TEARI W AT | ATH 2H FEA @
aw AT AE # AY ®F T F7 gH JAC
Zhr 7 grardy fafr v sraA 1 A 1 I
=z @1 # Zw dar7 AE0 g1 A7 2 }IT
ST TIATT ZATLT 2 HWIT |ATT A7 AT
feeram st7 fedz 7 19 a& I+
q'am}{f_l

U'FR g aga g, A T 4
¥ 9971 2, 99A AT Gq, FL FAG99T
I E "

g = F=9 F ¥LT qg WA da
FTAI ZAT % ag 37 2 71 mfaw & 7
T XA FT AT FT AFAT £ | FAG
T T EAET 1 awren ¢ a6 qurm
qifzat &1 g1 77, T £ a9TH qrfei
# TIve T FTRA F7 ¥ fam #
grrfeeed qamd AF, FFIfaeeq gad
ATH, €T T4} TATE TR, TATA A,
sy afwg, fgg wgraw Ak
qorE w1F W FAET q AT AT |
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amy qifeal & sfafafaat #v ag F31
ST fF ATIT T AT FT qTHAT, WA-
HTRT T HraTol FT ATAAT qE afE-
fexm & 377 2 | afea et i fgm £
T AT & | ofT T # 9
ary St wafar w7 4 A 99 -
AIQTATITE AT T TG4 T4 72T 700
qafann A ®74 & 7 anfge & fF ga =
TANT FAET F, I AT AAAT ST 2
ST 77 va1at 3 A fga FT Ay F )
ST 390 T FOATTIAA FF TRTA 3 ) XA
F v UF TAT WIAAT 2T FTA AT
et ¢ 7 ag wrea wafa ¢¢ w9
T ATfeAt &1 AT & AT 0¥ AT 2-
aifadi #1 59 &1 fgwraa FET 3407 |
et 221 & FIX AT AT 48 ANA FA
ar fr #1237 o1y #1194 TM, AT
qAd § F w8 AT I AT FT ATG
FEN Z AFATE | A A17 A gaady 7 A67
g, fr fretdt w7 =757 & Afwa am
1 719 atFq ® # F1¢ A 77 T
el 7 wrar 2

qA AT 7 A w7 o oy
gt a7 w1 37 77 Difqa, sgarfai
w1 o1 & 0 A AT wAwEATA F1
siE7 oA & TrF Zfer AfwT =0 7 w9
gT99 F AT+ ag srex AT fa wre
FF AT 72 # 7 f5 ah® ¥ and
w4 7 famram &1 aYiT &rf wraAr
atEz 75t 2 i 3 fgwrtema drze
g w1z fgwrara &7t gfaat #1727
ST AT & AT gATE 2 & ferd 9w AT
agd wEed ¢ ) AfFA 9T 019 9% F3A 2
5 AFaTEA @14 &1 g9 A AT AT
1 iy TET AAT A1 AF I H
FTHAT AL ATAT 2 | T2 AFAET =T34
SAA F1 AATE 2 T | AFATZA A3 I
s gedfifafoeza 1 39§ g 2 fagi-
% f 2 afzd} aF qandr i A7 &
SHE FAT | ZATL ATST AT HATT /T
AT & | MATET AT dadE #
807(Ai) L.S.D—8

JYAISTHA 9, 1884 (SAKA)

for Grants 788

2T gATd AT & | AFAIEA A1gA A
fz g @RI FT AT E AT W AT
wawq 7% & fF 3o gardt Fnat F I
31 g1 8, g8 Y fao wFar g A%
T A1Z ATHT FTAFAT L | A0 &
g A9 731 gaar & 1 gAfad dFAET
AT FATLY 13T TE & 1 qTLT AT
writfs argT a7 a7 fgar=a v a2y
& AT wa gA fgaraa F¥ TA7 AGYF gt
& T T FY AT AT FET ZT ARAT &0
“femm AR T gANR, a9’
F & Odr ATg qE FEAT ATRAT
Wit fF @ d1 #Er Afew 3w §oaa
&1 sa1 &1 Afga fafga g = fiF
At g1 AR wraE fr F7F e g1 ag
s A g | 7 faega v ST dH
TRT H FEAT ARAT § 5 412 weg 47
TEEHC FITA, ST AT A
# a2 Ffad | = i T FE9M
I AT &41 AT & 39 § Laafe
TEI TG AFAT | IA T & ASL W &
@faT AT T AT AE @ THAT &
24 & wz7 uF afa=war andy, Ffefaqua
FFTT q ATAA FLALL FAMT | AT
IARET A § TAATE HAT TEY g
AT FIW 1 QAT FaT 7E1 g1 G6aT & |
“gRTE T Al F HEETH FT AREIY,
7T %4 2 faema & qege &1 faqra”
B OE ATZAT 7 Zorafad AT g | wre
I far gz gamaE AT & | A8
T 7ET A% 2 F g afed e g
7 gz d%e A& @141 | AIART Ag Fad
Z fov awdl & 78T 2 F foaT 9 AR
ag An £ W1 fF TaT #3mT 7w 7 @@
wHE AR AT Ffd A F gHEA
qTE, § YT T ATAH F FI12 G 7 AT |
ATdl § 43 HHT g Azl gl bl F 1
qod wAgT ft 2 fF A woT aEi
AEN AT | wiEd d "HAT 29 g &
Not by parliamentary speeches nor

majority votes are the mighty
questions of age solved, but it is
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[ aerarer Fag]
through a policy of blood and iron.
g faema A fran 2 1 g0 0 T #
afqare AT draar g, gl OF #
fadredy 2w afasr &t o3 | AT
qdf &1 ofoRg @y ¥ &, A 9=
oot 1 wfere @k § & a 97 1 9=
w7 Fam ? q6f ¥ oy F =9
a3 | FE AT AT & R W F TS
aif & 39 €1 T Fy o7 | I fog 3w
HTT #Y TATF AT | Iad A% THF
QT &1 T ST gg THT BT THIT 91
¥ F1T ST #, g7 UF WyEATEATA §
WX gT U fargeawit & w9 & 9g ama 1
s fr F gwTa & W @ A o
T BT & | T TR AT F A WA &
€ FAT GO | AT 3T FT ATATGATR-
I g1 A afz 30 F e oF Waw
w1 UeARiGaT 3T g1 S ar
A FT FoAT-A=AT AT 24 Al F1 @
¥ g &9 9 T @I F1 S |
g9 A g@T 5wl & 7 97 9% ar
1 F9TET FT ALEHTC FT 98 FA a0
93T fF St F=1 9T ET IH FT 29 gL
g F U7 = fzar 9 Wi W Ay
¥ 9Z FI T LI AT FL T I a1
a9 A1 IH VA gt F T T FAA
T FNLAF AT FE IETT AGTE
WA | AT Kl TF TG T F0% T F1
FIAA AT TS | G ST AT ALY
T AT 0T # o ATATEY ARl 9T w2
A AT AT F fR WAy w1 g
WHgE & | WA &7 AT A6
%A & | ATETEY AT TATH 94 FI
T §1 AT & | gg WL T A7 e
W dw A oqfr 2 At 9 w
UF A AT & | AGEAT AT FEd G
6 ad s aa A AT A | afER
fAF AT ¥ agT A & | 3§ THT &
Y 5 F HUST 94T AR == I
&< F0 & A6 AW A Feal g 6
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7g qfEm fagre 78 afeF sfiEme
faem & 1 g% aY ag faer Y Enf
Y fF mEmEET it &1 faew 9 1 6
fg & AR U 15 AIAHT | fAE AiEwE
g1 #44 ¥ i qeew faam 9w

e, fadsmre e o agEe
# “Faw damrata ¥ )| e’ &
farear Y g3t | 3w faew & gwTQ
ATTA AT EY FIAT | WA AR {IAA
Tg WEST @ | T AT §E TgA F1
AT FHAG § | HC A KT XS ATGHT
w7, 397 femmg &1 avh a7 F av
I A whmtagi & 741 & e
I FHT HTEA IEE EH | gER OF
TF TR T AH A TET31 B g far
£ g A gfdfag e Faw 91
¥ qIHATE F FT TAT 91 HT Farafadt
FT TATH TG I EA FL £ ATGT AT |
"ot a W1 I E g TV 99 95 @,
T HEHT FE 1 AT, G A/ G471 Aeqar’)
[T &F AT 48 9T & | g7 Faifaat
SRR R I Rl SR L Rk
faT wo g9 AqT 7 FTAF | W
FT =91, 9T AT ATAE! ST (0
FIA FTAATTE | ZTTH F AT FIF
@A WTE F G T AR
A | W FE T4 G g A1 A
Aftar dare gt & 1 oF a1 afticar g
T gHT 9% WIg | HH g7 I FAT |
& 31 qfadi F oAAEr aq Arear
dare § A W@ 5 ow@ qm oA
TAT H A | g T TA AT
Gfasrgoor g, fedifeagsas gnma
ag FTH T ERT I I & TGF AN(-
fw &t s a7 &1 W far
STET |

Wl NS F ard #r & v gfaardr
9% ¥ 9 ATRHT F1 AT g1 A A7 ¢
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e AT FafaAi # g 0w =9 F
St Ay wfqEd w9 & & 9@
& oF aifewr wredr ¥ fe@ @t
vt F1 gfasmy g1 | 1S W 9T F
wara 2 IH qm A wrer fEr s
TAT IR FA AL L ATATE | Tg AL
fxreFe a5z & | 5@ F ofas T a%2
! F1a it wrw qfr @ sgr Ad
araT ¢ | §F 29 1a7 e A i 43
FT T TENFT AR & | qIEGT FIATGAT
a1 28 F1 AT AT qT AR A F®
wZa & #rg FgAr argar g & afagi
T Ut WY WO 4 AwAt 2 | afwEy g
FAT AT HAT W AT T T AT )
v gu W AT FTHT ¥ FIT W FgEF
# | = Az WA &7 I F 9 A,
Hqtr amaF fgsmy aff=m w4 5§ 4+
oY% ST A9 A, W I A g7
F7H # G17 AT A FL TAAT 9347 3
7T AT A7 W7 AT F@RD {A FATE,
w7 Z 97 97T SATT FIF AT FTAAT |
frrgadidm egu s kdw 177 |
43 F7 ITEST THG AT AGN W ATAT
|

| A1 i 3777 39 6795 F TgAl AT2am

g f& yw, wrvamar 217 gArr A5sfa
Y AT i AT <7 wT A fae T
ATCAHTAT &1 <10 & | {7 A &
WITARTAT &1 ATATZ H719 & A7 maa
7a form wIw Z IT AT AR A% AL
FT ¥\ amaATg AT TIEAT €T @A
Heqd TERIT AT &1 ATH W AT TEL
AT E 1 3T AT T AT R gH qA
37 fam fza @7 9727 @1 | A
w7 wr wAr g fr & A e
AFETT T Y o2 g 4 Aq g,
3 fra garar &4 Z1a sfa 71 g7
TAT GAT WAL WA | AW T OWRET
& 2w &y afagt wafad £ 9 o
CNTEHEA 3w WA w1 fogi A fR
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ATAET &7 @A 792 T £ FAAT
& I F1 747 37, IT CEIRT Y AL W
T w4, fa=gl 7 f& guar g7 faan,
ar garr argfa fa=t A wawd g
a1 g4t F1 wfeacd GaXqE | 99 F)
F9 Fg ! 59 90 99 & 9gaT Faw
ag g =ifed f g fawr w2 5@ a+f
T T FL AT ATEHGT FT T94 |

Shrimati Jyotsna Chanda (Cachar):
I rise to support the DDemands of the
Defence Ministry and 1o o>ppose the
cut motiong moved by the Opposition.

15 hrs.

Our country is a vast one. For its
defence, for its security and integrity,
our Government must be more alert.
Regarding this, I like to make a few
observations. Sir, I come from a
State which is passing through all
sorts of problems, On the one side
Chinese and on the other side
Pakistan are trying to do all sorts of
mischiefs. Naga trouble is continuing
for the last few ycars. Infiltration
is still going on in my State. Most
Members of this House are quite
aware of the fact of uccessful escape
of the armed Naga gangs to East
Pakistan. It is a serious affair. We
talk of national integrity. Follow-
ing the capture of two automobiles
and temporary kidnapping of all the
seved occupants of the vchicles by
armed gangs of Naga hostiles opcrat-
ing on the Silchar-Halflong road, it
became known on the frank admis-
sion of the hostiles themselves that
they were going to Pakistan. Even
newspapers carried this report on 29th
April, 1962, Referring to this report,
the hon. Prime Minister was kind
enough to assure the Parliament that
the security forces and the police had
been alerted for intercenting the hos-
tile gangs.

Naturally the news of the success-
ful escape of the armed Naga gangs

to East Pakistan through Cachar on
the morning of May 1, 1982 caused
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regret and anguish, During my recent
visit to Cachar, 1 came across certain
facts and allegations concerning the
happenings which cannot be ignored,
particularly unimpeachable evidence
behind the queer fact that the army
officers operating in the locality re-
fused to give credence to definite
reports of Naga depradations brought
by three tribal residents of Bombaizao
village which was raided and looted
by armed Naga hostiles and who were
compelled to allow two of their young
men to accompany the hostiles as
porters. They approached the army
camp of Kalaincherra with informa-
tion that the armed Naga Thostiles
were still camping in their locality on
their way to Pakistan. This was on
30th April. Instead of acting accord-
ing to information supplied by the
tribal residents, so far as my informa-
tion goecs, the army officer in charge
of Kalaincherra camp allegedly dis-
believed the informants. He took
them to Digorkhal camp where the
Lt. Colonel of the 16th Madras Regi-
ment was camping then.  Curiously
enough the Lt Colanel alsa refused fo
attach much importance to the in-
formation brought by the tribal villa-
gers. Moreover, there are strong
reasons to think that the army offi-
cers did not allow the tribal infor-
mants to meet the officer in-charge
of the civil police station of Katigora
pnlice station who came to Digarkhal
camp to contact the tribal villagers.

If the army authorities had not
whiled away their time by refusing
to take action on the basis of valuable
information provided by the tribal in-
formants on 30th April forenoon the
Naga hostiles could have been success-
fully prevented from escaping into
East Pakistan. Besides, the army
authoritics reasonable for co-ordina-
tion and direction of security arrange-
ments in the locality did not take
steps to strengthen and reinforce the
border security force ontposts on the
Pakistan border, Sir, this is not in
tune with the assurance given by our
hon. Prime Minister. This regretful
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happening in this background calls
for high level investigation to find
out the causes and reasons of laxity
and delinquency demonstrated by the
army authorities so that such delin-
quency bordering on sedition may be
avoided in future. It may not be out
of place to mention here that in 1956
the Naga hostiles were intending to
escape through the same route to
Pakistan but they failed to do so for
the then intelligence branches both of
Centre and the State had co-ordina-
tion and co-operation with the army
authorities whp were alerted and all
precautionary measures were  taken
up.

Sir, before 1 conclude, I draw the
attention of the Defence Ministry that
there arc regiments in the name of
Punjab.  Madras Maharashtra and
Rajasthan and so on but there is no
regiment in the name of Bengal. May
I request the Government to have a
Bengal Regiment.

Shri Birendra Bahaduar Singh:  Is
there no regiment called Bengal Sap-
pers and Miners?. . ... (Interruptions).

Shrimati Jyotsna Chanda: There is
an Assam regiment. 1 do not want
to say that it must be community-
wise. A regiment is composed of all
communities and so far as my in-
formation goes there is no such regi-
ment in the name of Bengal. I do not
agree with the view put forward by
one of my colleagues rn my side that
all these names should be withdrawn.
Al] the regiments are composed of all
the communities and so the Bengal
regiment m~: also he composed of all
the communitics. So, T request the
hon. Minister to have another regi-
ment in the name of Bengal. With
these words, T thank vou, Sir.

Shri Tridib Kumar Chaundhuri
(Berhampur): Mr,  Deputy Speaker,
vestorday and today @ number of
speakers referred to the mooted MIG
deal with the Soviet Union because a
lot ot hullabaloo has been raised by
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reason of the fact that she representa-
tives of certain western powers who
kave become alarmed at this proposal
have seen our Prime Minister and
the other responsible Ministers have
made their reactions known to this
proposal. So far as our right to pur-
chase arms and weapons from what-
ever quarter is concerned, that was
never in question. It was almost a
year back that the Defence Minister
himself, when the question of pur-
chase of military transport planes
was concerned, said that we had every
right to purchase weapons from what-
ever quarters we like and where we
think best. The day before yesterday
the question of purchase of AN 12
transport planes from the  Soviet
Union was raised during the guestion
hour. He replied quite rightly that
the purchase of aircraft was depend-
ent upon our requirements ils  per-
formance, availability of foreign ex-
change, advice from our experts and
the condition of our Air Force needs
and so on. In the Press as alsp on
the floor of this Housc this question
has however served as a convenient
smokescrecn to hide the sorry reality
of the state of our defence. It is not
that only just now Government has
come to know that Pakistan has
secured this F 104 American jet
fighters.

It is nearly one year and a half ago
that the United States Government
made a gift of a squadron of F-104
fighter aircraft to Pakistan and from
that moment the superiority of Pakis-
tan's air force over our air force was
never in doubt. It is pertinent to ask
in this context what our Defence
Department and particularly the
Defence Ministry was doing all these
one and a half years ago. If they are
free to purchase supersonic jet fighters
from the Soviet Union or any other
country today. they were equally free
to purchase them a vear and a half
back. But they sat tight. Perhaps
it would not be correct to sav that
they sat tight: they took a Therole
resolve. Instead of purchasing the
supersonic jets outright from some
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foreign source, they took the resolve
of manufacturing our own jet fighters.
They obtained the services of a
German expert, Dr. Tank, and started
arrangements to manulacture HF-24
So far as the design and other things
are concerned, I am a layman and
I have nothing to say about them in
regard to HF-24. But the Hindustan
Aircraft or the Defence Department—
they mean the same thing—entered
into an agreement with Bristol-
Siddley group of aero-engine makers
for powcring his plane. The aero-
engine makers however equipped this
planc not with a supersonic engine
but with a subsonic engine and it
made a successful test flight last year.
But, after that the whole plan, it
seems, has gone phut, because the
Bristol-Siddley group informed our
Defence Department that they are not
in a position to undertake the super-
sonic variety of that particular engine
the Orpheus engine—because it would
be wery costly for them and
our orders were not sufficiently large
and so on. So at that time the whole
plan was put in cold storage. None
knows what happened to that.

Only now our Government seems to
have woke up to the fact that we
have np supersonic jet fighters, The
complement of our air foree is as
follows: 1 found it in the Armed Ser-
vices Annual. Tt consists of bombers,
Vampires, Liberators, fighters, Con-
vaires, Toofanis, Mvsteres, Herons and
Gnats. Then  the reconnaissance
planes are the Liberators and Canber-
ras. In regard to the communications
and transport planes, the same old
Dakotas are there. The only modern
things are the Tlyushine and some
others, including Viscounts and ro
on.

But what has happened to our plan
manufacturing our own super-sonic
jet fighters and why are we not going
ahead?  After all, it is common know-
ledge, and evervbody would agree
that it takes time to manufacture
such things ourselves, for an under-
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developed country like ours, with our
insufficient skill and technique and
other things. But then why did we
take so much time in considering that
we have {o purchase these things out-
right from all:;r:)aldJ so that we can
match Pakistan's strength? One and
a half year’s time is not a very small
period, and the Defence Ministry owes
an explanation on two points: firstly,
what has happened to our plans of
manufacturing super-sonic  fighters
HF-24 ourselves and what is the posi-
tion with regard to the supply of en-
gines which we hoped to get from
Bristol-Siddlev  group—Orpheus
~hatever it is.  Secondly, what is
the position with regard to any deal—
1 do not mind whether it is the Soviet
Union or any other country—and why
have we allowed so much time to
elapse? I do not sce any valid ex-
planation for that.

The hon. lady Member who spoke
before me referred to another matter,
and that is the question of border
security. She had a sorry tale to re-
count—how our army officers literally
slept while 200 armed Nagas crossed
over our own territory—150 miles or
so—and then escaped into Pakistan
before their very eves so to say. A
lot of encomiums has been paid to the
Defence Ministry and to the Defence
Department and our armed forces.
But there, you see how our borders
are puarded!

1 would refer to another border
anestion. Of course, there, the posi-
+14n is not so serious. But it is serious
from another point of view. I am
referring to our border with East
Pakistan, particularly with East Ben-
gal. Time and again, in this House,
we have raised the qucestion of secur-
ity of that border—the West Bengal-
East Pakistan border—and we do not
know as yet what is the exact ar-
rangement with regard to the protec-
tion of that border. So far as my
information goes, that is guarded by
the West Bengal police, and even the
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West Bengal Government do not
maintain a regular border security
force. They have a volunteer force—
the West Bengal National Volunteer
Force—{rom which they recruit border
guards for the border security force
on a temporary basis and it is only
these people who are there to guard
the border. All sorts of trouble, daily
pinpricks, kidnapping, etc. take place
on this border and I understand that
the West Bengal Government has also
written to the Union Government
about the costs to be borne with re-
gard to the security arrangements of
this border.

I would suggest that the Govern-
ment should seriously consider that if
at least some regular border militia
under the army could not be put
there so that the border protection
could be put on a more secure and
adequate footing.

Then 1 would come to  another
matter which is rather delicate, name-
ly, the state of political morale of
our armed forces, particularly as was
displaved in Goa. I do not know who
it was who suggested the name for
our operations in Goa. It was a right
thing to send our army there and
take over Goa. I have no quarrel
with that. The Army thought that
they were undertaking a very big
military operation and so they named
that operation as Operation Vijay,
that is Operation Conquest. But 1
would have liked it if they had named
the operation as Operation Vimochan,
that is, Operation Liberation. Any-
way, now the military is giving over
the administration of Goa and it is
being taken over by the civil authori-
ties. I think some of the unpleasant
experiences of the Goan people with
repard to our armyv would now be a
thing of the past

But this is a matter which needs to
be looked into very seriously. One
of the top-most editor and journal-
ist in the country of a popular illus-
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trated magazine, the [llustrated Weekly
of India went there himself to see
how things were after the liberation.
This is what he has written in his
paper. If it were written by some
ordinary correspondent I would not
give any serious consideration to it.
1 would only request the Defence
Department officials to go through
that whole article and to find
out what actually was the stale of
affairs there and who was responsi-
ble for some of the unfortunate hap-
penings that took place there. I would
read only one line from that article
of that editor, He said that “it is
they—he meant the Goan people—
who were fond of using the term
‘liberation’, but our soldiers and offi-
cials seemed toprefer the term ‘occu-
pation’. The result was that it has
left a memory of unhappiness, which
hope would be a thing of the past.

This aspect of the thing nceds en-
quiry. We went into Goa to liberate
our own people, who are of our own
flesh and blood. We did not go there
to conquer that small pocket of
foreign colony. Weg went there to
liberate our own people and some-
how or other, the way some of our
army personnel behaved has left a
very bad memory. I hope that aspect
of the matter will be looked into
carefully. 1 absolutely agree that
the right thing has been done so far
as the liberation of Goa is concernd,
I also agree that this was a fine
piece of military operation. The speed
of the operation was exemplary and
it is a very good thing that was done.
But the only thing is, so far as army
discipline and the treatment of some
of our own people by some of the
army personnel is  concerned, that
needs to be enquired into, and I hope
that such things would not recur
again.

sit Yo feg  (FErfeTETAT)
IaTensy wErET, # 919 A T AT E
fs w9 amg 30 autad gwe g
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§F HIAAIT q2 F H9 T T/ 791 @9
=FT F FT A9 f2AT &0 AE ST
74T FT F7 § IITL FAF THL X AT®
sfafes  sgrwEt ¥ fa=are gaq &t
foie | 7 77 79 T W 7Y 7
qAwaT g fa aga @ ard w41 a1 A E |
f 1t g7 7 g7 fragw a7 § § m
w0 FHHAT § |

&1 & Eaew § gAY agr aga o€
T F&) Y | § Wy AwRar g fm M E
fordr forem Y wreTgw et wra, 30 &
fafr fgase g1 | &1 & mwew
% qomar g f&  afas 79 & ofes
oET F9TA F i d AIA AT &7
ZaeT § ¥ &7 T Ay vy & fog qw A
& 7, fazait § o o # foad qane
2d ¢, W IW WHIT ARG &1 A
T & 1 FET T st gl & A q
qrfed &1 TqQAT FI E | gHIL qW @
dfqwt & St 1 wEE_ w9 @ dra #
g o7 & fo dwwman § & g
farmr auré &1 arx @, "X A "
AT afazear F47 ot &1 auTs 24T §
fafalT Faw o & dr 7, Az W
e g7 Y, fai # o, ser a5t
W #3918 W #7199
woq dfawi 197 F¢ mfa 1 <Em,
T ggrEaT &1

@A Ao FH F Y HAT TS §
fa gar? faurdl 91 & 3 a1 &, 3w a9
®Y gfg 7g7 97w awq 7Y & 1 T THAA
& fr A At afg % femn AT wmaT @1
feq fem &1 g @ Al a5
a1 ) afg # 7Y wan | & swwar Zfw
FW AN wiEE #1 AT A £ | R
= ¢ fF gAr eqry av, g9 wAE
A H Py HTEdD, # (eRE W
A TTo FS §F qEaTd 1 g qa
dfea TR FgE A dfEa ngAEET
AT 7T WG GG FATHT F TG
fear a1 & =Et A fowr, bz
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[= wrem fag)

o | Ag weaTa ag ¥ faOndy
TF FT G7 | FEHTAM FIHIT A I T
oy forar a1\ 9w "W gw T AT
qg v | Ay Y 5 77 @ wfgEn-
WF 99 § W7 HOH ATGHT HigATATEY
Fgw < A1 fafaedr i a1 dfae faear 9
T R\ S99 AN 92 A £ %
gar 7 G faren gt =fzd a1 ag g
wigan &7 v ? THY A8T 19 @0 wor
9% | 99 fo7 ma. 1y @, F1
A AT § wfemt w1 aformr w957 gn
# 7 @1 9 ¥ afz ofzmm ad £y var &
fad & gfaare o g1 2 a1 a fear
& faq 78t 2, ufemr T fam 20 2w
wigdr #1 w=T¢ A7 W § o =9med
&\ EWIY wErA AA1 wWETewT WY F
W HEFT ¥ ATHR ATA-ATTd
T AT IT4T 41 | AT 217 F27 %
ATATA Z1AT & sfer | /e 3a
aefazadigmr 2 fd v am =
TTEEaFAT A31 2 | Al & g o
B &1 71 & A9 747 IZET 02T 0
TE A 9H G AT 2 ) A2 AT AEY
g & g% 731 &Y yAmrwar 20 e
KA el 2@ Frowmm, Az
w\ mfE & #aiafe qorae gmy gae
HAT 2, F1 AT | mfe F7 eqrrAr FwAr

& | a1 ZHTE 04 Ot 347 FT w74
aFAT ¢ f@ 7907 i w17 F14 0 20w
wanfa g1 w7 q7F e A7 wfz #i
o & fa=ne faar o7 f a2r @rifa
AT FEAT & W T@T a9 A1 2,
T A & AT AT FT, q97 @il S
AT £ A Fgr & fem & A
q@ T T FT T Ofeqr &1 0O F2
W S ¥ gfzar & wqmem & g
& I A wrwmmEar 2, fgm ¥ fAm
W R smEmEar gy

o g 9 § oar o§m) ¥
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'l #EI AT gw &9 wfawac q@
ard greT § WX i gr W@ &
ar fo a8 73 sreAreRt v fawior
Nwe wiwd AawhE
A F qufea &1 #4197 FF 07 Afaqg
o R 9T wfgad qmd F &g
#EC ¥ qTFT weArEAl &1 famiw
g @ & aar feafg § g7 A Y
AraTaEAT 8, F4T & FL gHre gEAm
fariA Fer o d A F1 a947 FEarg,
f& g7 T 9 T ZEILN AT Y Ag
arfas mereAt a gafsar 31, #fE
I8 97 3774 A1 2 ag 7% & i1 gw mafa
& far a8, za femr & A7 73Y =fng
afgar & A, o= & A7 odT aan
T F | ZW ATAT AT FT 79T GATIAD
7 {F F1% 91 29040 A7 97 IAAT 7
331 A% M7 AT Y= T F7 A% F
ZuTer Jar &1 fAda TmA, 37 99 AR
FTAT FAT T3 W7 TR THA HT
qET FL AT FAT A AT FF G
T & ag arfe i far fr wma 31 v g,
TET T HTE T AT 930 47 5 gErd
FATT AT FATTE FL & ATA A AT |
T w1 fasga g0 FXA 1 AR
S T ATT 2, gam o agrg g
aFqd & A A & FewE [
gaTdr e gafssa 8, afwa 67 91 wa-
AT € 38 Ay ot gEfsad fear sma
X I FI AR AT Tiwd I3E AT )
qg A1 FAT AT T 737 F fA7 &
T & afe T wAg o 92 gEre aer
w9 w7t ¢ fom & &1 a9 faam
Ft F7 awg | F woq FfaAT w7 g9
a1 # f 31 7 AT ¥ TA FE@E
qreT far & 1 2 7 IEAF T AGAH
H A gAY gl a7 A% F "wH A
T a3t w1 fFaT | 9E §97 9099 g
fFTmagdsmaasy § faw
WY WX A1 AET T A% | gAR W
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wWHEIM e g aga g aw

A1 € f gt o smpfaea gfaar

@ AT gary g1 fodt #Y q@md ¥

fea &t 2

faar famm gavaem, ofa: o
aftqrzam,

oo ATl A, A, qAm
T AT |

gt faar faam & fag @, a9 aave
w3 ¥ fag &, w7 =ifem a0 &1 o=
w34 3 ford & a2 97 3 fag =ex 2 fom
¥ fasre @t & 217 2 ) afaw o &
faare weg z ga#r faamaw # far g,
99 g9 7 {7 & 7\ afe gadi #17 E6
¥ fax 2 ar gare 2@ F1 4@ I
W gy g ar gAT (g AATT T
Wz vz #fw gkt w9 T e
HYT AT IO AT ZHTA FA A AT
H M &7 wqr s fawar 20

gu garg & f& zwe Afawi &0
g wiom famar aifzd o s
§Z It 7E1 fRerar o g g a8t faear
o ¥ fad w1z A w2rgi Fi1 93wy faan
AT | qF WA T I T AR G
g T I & fa=me ot =g 9 |

J § FA@TEA AT HIET £ Al
fa wrer i & ford mrpooiir 4 gy
AT g fog o=y £ 0 39 FT QU
srearee faemr =fzd | Fraes 3
FTH 9T Q0 ST AT A1Ed | gWIL
dfrs soaere @ faga fraami § 5=
Ty g ar ag anenes fag ga €
At ¥ wgar € fE gwry A oEr w
R et For &Y T @ afew gew A
YT FT FTATMT 2 | IR AT AL A
¥ wqTe T 9 AATE A T WA
Q1T AGE g1 A |

et ¥ R Y § oA T
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4% AT gEE A wew frar aw
fwd &

qfFagad QUTRTH, T9AH ATARIEIT

art Y g a1 G ag avaw #ofY
are A wfed | ogw F gAY A
e gq ¥, 3 9% frare fear s
AR A AT 3w Y I 9% Q7 s faar
i

Vv

ZATLY AT & qeew § Ay feaiw ¥
IHF AT AT FTAEE I F Ar
THAAT g, d41 R ot Tgg fag o 3
A7 AIAEET AU F FIT A ATAT
T &1 af|r AR I Gfzr W)
gars wgre At g 39 7 fad
FarAr AMzd | F I A1 ANGTE
IZIA AT AT FaATE E T A I FT
aaeTat & | ZErr ' A faadr afw
agar IaAr & AAr § e Y eqren
gt | FmLr ey varr & faf 2 w5t ofgar
¥ fagra o7 a7 4T & 1 2w fEay
FT T AZT AAT ATET | EW AT AZY &
e T [TTT " W IS § 99 AT T
FIA [ FAT AT AR fAg g

ZAIT 1 A3 A=gr & AT T@H
AAAHA FT AEAT AT FTR & 7T
§ Awaar g fF g &9 @ wae
F gt & gw &, afew e ot 1
qa17 & fF gust a8 ga a7 arfgd
f& &1 97 Fwpafasw v Fegfaew
FT AT A 9% 1§ g § i & Ay
gwfa & fag ot g faar o7 gar &
fear smu anfy gasr fm @ =R
T SFAT Iwfa gro1 o gwIr &
Tt gefr a1 2w & = wfaw
Hegr 973 FT I3 A A H i
AT Wt F GFAT | 99 waeqr ¥
dare gwaw f5 g 3w feg w9
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[t <ora]
w&m&mﬁmrtwkj
gw fam Fgr AT 9r ~

@ & e frda qfgeary wd-

qHT:

gt AT AT 7 wrwT faram 4gw
F7d 4 | TET qFC 6T T F7 T
FT TGTT AT FIT FAT AT WA AY
AT | w4791 7 1 FL G
2 w1 wfus afEErT Zh a1 #57 Sr
T €AW A &A1 T A
AT H T=AT FY g1 99 FY § IAH
e Frmt ®Y faaranr &1 % oA
AT 2 1 gAfAT gAY A vEAr
aifer f& gt afasl & fa=rama
3w e 1 gmie Affw w9 o
AR FY waem weg fa=reaTa @A
g g\ faom o g9 o oY wafe
WA JAfeT o

ST ATAAIE FIET A agd | A
FF &, W A IR 9417 g AT IAH
TGT AT AW ATCAr QYT ;T AgA ¥
ATAAY WL FAT Agq & | gafan
§ afaw aww 7@ q91 WEA ) A A
7 agt wraar w=m 5 I1 gart dfaw
g Ia=1 afed &1 3z @0 7 FAH
Fearfea faar s arfs 4 23 &1 W)
qHIT FT AFT FT 5 |

Tqd H A T A1 oY §Y gegars
I g fF ag o FW a7 @ € AR
# w7 g dfat a1 9 A1
wfys =aq fegr smom o G &
§ &y g g AT afg aar grm ar
gl gfaar & fag ot ATvEEE
fag g
Shri Sham Lal Saraf (Jammu and
Kashmir): Mr, Deputy-Speaker, Sir,
there are a few pre-requisites for

running a secure, safe and strong
Government more particularly when
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the country is in development on a
planned scale. These are, more par-
ticularly, internal security, respect
for law and order, strength enough
to defend our borders and to meet
aggression from any foreign country.
Keeping al] these three things before
me, [ find that all these three apply
as far as our defence forces are con-
cerned. I will try to more realistic
rather than idealistic in placing my
view points on some of the aspects
pertaining to our defence forces be-
fore this House,

‘While supporting the Demands for
Grants relating to our defence forces,
I would submit that today I am very
happy to find that after centuries of
subjugation the country is free for the
the last 15 years, The first reaction
I find—a very strong react:on-—is that
the old distinction of martial and non-
martia] race has disappeared ang to-
day any every Indian citizens is free
and is welcome to join the forces
provided he can fit in and he can be
selectej on the basis of bodily fitness,
education etc.

Talking about the behaviour of our
Indian Army personnel who were
gerving the Britishers, I find a world
of difference today. Not only teday
but immediately after we got free, the
difference in the hehaviour of our
Army personnel was remarkable. None
of the hon, Members of this House will
forget and, I hope, they remember
that only three months after we
won freedom the Kashmir trouble
rppeared on the scene, For months
together the then Maharaja of Kash-
mir vacillated and did not take &
decision with regard to the accession
of that State for reasons best known
to him which later aggravated the
situation there because of the un-
provoked aggression and raids from
Pakistan. On behalf of the people
and on behalf of the sovereign ruler
of that State at that time we be-
seeched the Government for assess.
jon of Jammu and Kashmir State to
the Dominion of India. All the pre-
liminaries were gene through and the
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first thing that our Army did was that
they flew wp to Srinagar, Sir,
through you, I would today pay my
sincerest homage and full tributes
from the inner recess of my heart to
our entire Army personnel right from
the sepoy up to the General who be-
haved in an exemplary nianner when
they reached Srinagar on the after-
noon of the 26th October, 1947 when
only three or four hours were left and
the entire coup on the part of Pakis-
tan would have been a fait accompli
as far as the State of Jammu and
Kashmir was concerned,

At the moment 1 may not speak
about their fighting capacity but what
I wat to place before :hiz House is
that 1 hove hnown our Indian Aimrv
personnel at very near quarters be-
fore 1947, 1 was wonderstruck to
And the human behaviour and  the
patriotic fervour that was displayed
by our Army personnel in Kashmir
right from the day they were posted
to that State. I must say, as my hon,
friends know, in Kashmir we had not
to fight only in the way as wars are
fought, I would say it was a politi~
cal fight also. You had to fight on a
political basis ton. Belicve me, T my-
self witnessed our sepoys and jawans
Behave, How wonderfully they were
behaving with the general people of
that State, more particularly after
the raiders had not only plundered,
Touted and killpd peonle indiscriminafe-
ly but ransacked and took away every
thing they could lay their hands on.
QOur people there were really starving
and I have seen not at one place but
at 3 number of places and on a num-
her of oreasion: nur Army perzonne’
really cutting down their rations and
nfferineg these rations 1o the famished
and half-fed people of those areas and
thus savings their lives,

Ag far as the general behavipur
towards womenfolk, men and every-
body there was concerned, it was
examplary, What a metamorphosis
only within two or three months? I
know what it was before three months

when the Britisher were there. When
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he was away what a change in the
Army? I can safely say that the
movement that had developed in the
country  led br Gandh ji cerdly
left & single goul unaffected. That we
actually saw how it was practised as
far as the operations in Kashmir were
concerned Therefore 1 would say
that the physical, political, moral and
spiritual progress that the country has
made has been all round progress,
more particularly when we see the
Army is exemplary and is really
praiseworthy

1 have been travelling all over the
country for decades now. 1 know it
personally that people complained in
different provinces from different
areas that they did not get opportuni-
ties to go into the Army. Though I
will not dwell on this point, I can
safely say that today there is hardly
an area or a section of the people for
whom opportunities to enter into the
Army are not open, This is anpother
point which we need take notice of.
I am very happy at this. I must con-
gratulate our Defence Ministry that
in such a short time they have creat-
ed this atmosphere in the country
that people can talk about the Army
with some confidence, praisec and
respect.

We talk a lot and we have been
hearing a lot about national integra-
tion. I must honestly say that if we
have to watch specimens of national
integration we should go to somo of
our Army units, There is no differ-
ence there between high and low,
between a man of this faith and that
faith, between a man of this caste and
that caste. We must learn a lesson
from our Army personnel, ‘This is
more so from the time we are frec.
Therefore here in this august House
I pay my highest compliments to our
organisers of the Army, to our lcaders
and the entire Army personnel whe
have shown exemplary behavinur all
round as far as matters concerning
them are concerned.

‘Today I get an opportunity of pay-
ing my homage to those martyrs like
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Brigadier Usman, Colonal Roy, Major
Sharma and Captain Zadoo, ete, When
they arrived in Srinagar, not know-
ing the place, with no arrangements
for their transport, not knowing the
topography of the area how they
straightaway ran to the front when
the enemy was only two miles away?
I know how they lost their precious
lives. Many more young jawans
whom I cannot mention by name have
sacrificed their precious lives. They
have not only saved the honour of the
country but have also shown to the
world that when people are in trouble,
when there is unprovoked aggression
from a country or from a neighbour,
whoever he may be, India has got the
moral strength to help all those peo-
ple and save them,

As far as the Jammu and Kashmir
State is concerned, for ages it has becn
a part of India. Because of certain
circumstanceg that had preceded that
incident it is really worth mentioning
how Government of India took a
brave decision at that time. By taking
that decision our leaders have really
made history unforgetful for times to
come,

As far as our Defence forces are
concerned, from our past history we
know it and pcrhaps I am correct when
I say that the Indian Army has never
invaded any country outside our
home. What happened in the past
was that our preachers, our monks
and our sanyasis  did leave  their
homeland and conquered on the mora]
and spriritual plane, The everlasting
effects of that are even today discern-
ible in a number of other countrics.
But as far as our Army is concerned,
today for the first time in the history
of the world India has gone out to
win peace and not to join in war or
anything of that kind. 1 must say
with full sense of responsihility that
our Army has not only won peace and
has helped in maintaining peace but
has raiseq morale and confidence of
the peace-loving people of the world.

Persons do count. Influence of per-
#ons does count. Today one of our
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hon, f{riends, Shri Kamath, while
speaking made certain refecrence to
our hon. Defence Minister, I will re-
ming him—unfortunately he is not
here—that at the time of speaking on
the Budget he had just quoted one
sentence. He said:

“Socialism minus democracy is
equal to Communism.”

That is what he had said. The hon.
Member of the Proja Socialist Party
should be well aware of the fact that
the Congress candidate for one of the
constitucncies of Bombay was Shri
Krishna Mecnon and it is a matter of
common knowledge how the people
of Bombay showed their confidence in
Lim, If my hon. friend is a believer
in democracy he must have the cour-
age and honesty to admit the defeat
of his party. As far asz persons are
concerned, persons do make a lot
By their particular behaviour, by a
particular way of workinz, thoy can
certainly make environs which  are
for good or for bad. For instance I
have for some time past been closely
watching that our Dcfence Minisier
has created a sense of confidence
among our armed forces. I can say
this with a full sense of responsibility.
1 have seldom got an opportunity of
discussing matter with him, but T
know fully well what sort of confi-
dence he has crecaled in the army. T
would certainly endorse his statement
and the statement of other leaders that
in case of any trouble arising on our
borders, our armed forces will face it
squarely. I am absolutely sure about
it.

I would now like to refer to a few
matters, which perhaps may be en-
gaging the attention of the Defence
Ministry, We should have all round
training facilities for officers of all
ranks in an up-to-date manner. T hope
this is being done. Next comes the
question of equipment. The efficiency
of an army nowadays depends upon
its equipment. Our Minister must be
bold enough to ask for funds with a
view to seeing that we manufacture
our own equipment. This applies with
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plies with equal force to our Navy
and Air Force, An hon. Member who
spoke before me said something about
our army. I do not know how far it
15 correct, but it is absolutely neces-
sary that we should have an up-to-
date Navy and I am surc the Defence
Ministry will pay attention to this. In
this connection particular attention
should be paid to our Stores Depots
and eordnance factories.

Then 1 come to the important ques-
tion of amenities for army personnel.
You know, Sir, that in the State from
which I come the armed personncl are
guarding our borders at heights rang-
ing from 14,000 fect to 15,000 {ecet.
Very often they have to ford rivers
and rivulets and ravines. I hope all
amenities are being provided to them
m these desolate areas. In places
where the terrain is difficult, transfers
should take place at a lesser period
than is usually being done. Attempts
should also be made to post people
recruited to the army from one arca
to work in other areas turn by turn.
In the matter of civil administration
of cantonments, efforts should be made
to improve it without interfering with
the work of the army, as such.

1 must in the end congratulate the
Defence Minister for having started
for the first time a housing programme
for the army and the way in which
these housing projects have been com-
pleted is a feather in the cap of the
Defence Ministry.

Shri P. C. Borooah (Sibsagar): Mr.
Deputy-Speaker, Sir, in rising to sup-
port the demands of the Ministry of
Defence 1 should at the outset con=-
gratulate our Defence Minister for the
very able manner he hag been con-
ducting the affairst of the defence of
our country. The activities of the
Ministry are manifold; it has achieved
some remarkable things during the
year for which it deserveg our congra=
tulations. 1 hope the Ministry's
achievements wil]l cvoke more laurels
in the year to come.

Much has been said already by the
various speakers and I would like to
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confine my remarks to the State of
Assam which hag come to the fore-
front so far as defence is concerned.
Sir, on the north there is the Chinese
aggression. From the South and West
there is Pakistani infiltration with
threats of all kinds showered on India
by Pakistan, coupled with the dis-
ruptive activities of the Naga hostiles
both inside and outside our country.
Thus Assam has come to the fore-
front and the people of that State
got to be very much concerned with
the activities of thig Ministry.

Of the 9,000 miles of the frontiers
which India has to maintain about
one-thirq goes to the account of
Assam alone. Imagine the map of
India ang see the position of Assam.
It just bulges out of the whole of
India keeping only a small stretch of
land of about 40 miles through which
she has to keep all her cconnections
with the rest of the country and the
Capital. As such, Assam lies in the
forefront so far as defence is concern-
ed. T fee] therefore, that at least one-
third of the expenses and the atten-
tion of the Department of Defence
should go to the lot of Assam. A
headquarters,—a full-filedged military
headquarters should be established
there with all its paraphernalia, in-
cluding artillery and air force. so that
it can look after the defence of our
frontiers quickly without waiting
for equipment from outside.

It is reported that the Chinese are
strengthening their posts in  and
around Longju; only fifteen miles
from Longju is the Ti%etan plateau.
They have cstablished their military
stations and havg vonstructed roads
and bridges, I am sure this must have
been known to the Defence Depart-
ment very well. I need not take the
time of the House by repeating the
violations Chincse have committed on
our border or the incursiones made
into our territory.

But in spite of all this. when we
take up the matter of the Chinese re-
lationship with us, we should con-ider
it dispassionately and in a realistic
manner, Whatever decision we take
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in this matter must be guided by our
main objective, the adherence to the
policy of non-alignment, the greatest
gift India has given to the world. It
is not an idealistic policy. It is a
feasible and also a practicable pro-
position so far as the present context
is concerned, and also in the fore-
seeable future

16 hrs.

But that does not mean that we
should be less vigilant in regard to our
border affairs. Protection of our
frontiers is our national duty and it
should be discharged ceaselessly. 1
would like to stress that the question
of border violation; should be split up
into two parts: firstly, the immediate
steps that are required to be taken for
meeting the challenge of the Chinese
aggression and, secondly, the long-
term arrangements that chould be
made for protection of our borders as
a whole.

So far as the immediate steps are
concerned, we are sorry that the
Chinese have shown no inclination to-
wards acceptance of our proposal of
their withdrawing from the areas of
our territory which they have incur.-
ed. They have to withdraw from the
areas which are considered as disput-
ed. Until they do that it would be
very difficult to deal with the situa-
tion. But even then we have pgot to
do something. We can take the ini-
tiative in the matter and wy should
be completely non-co-operating with
the Chinese and we should not renew
the trade agrecment with Tibet which
is going to expire in the course of
the next two days, and meanwhile
remain firm and prepared for the
wor t that may happen in the im-
mediate future,

India is a peace-loving country, and
it is known very well to the Chinese.
But they should also know that it is
a land of patriots who would not
hesitate to lay down their lives for
the safety of their country.
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So far as the long-term arrangements
are concerned, I would like to say
that an efficient machinery should be
set up to keep contact with the border
areas, and communications to and
from the borders must be improved,
roads and bridges should be construct.
ed, railways right up to the foot-hills
should be extended airfields ang air-
strips should be opencd, military forces
should be armed with modern wea-
pons, Territorial Army, NCC and ACC
units should be enlarged, proper faci-
lities for developing the economy of
the people living in the border areas
should be offered and. last but not the
least, stricy vigilance should be kept
on those having extra-territorial al-
legiance and we should comb out
those who want to break our national
solidarity.

1 also feel that we arp a bit  {oo
much repeating that we are the ori-
ginators of Panchsheel, that we arc
wedded to non-violence and that we
will not go to war, etc. These things
weare telling very often. Who in the
world does not know today that we
are against war? ’it'c's1 we are  op-
posed tp war, above all with a country
like China with whom we had fricnd-
ly relationship for the iast two thou-
sand wvears. But too much repetition
of our being wedded to Panchsheel
and all that, I am afraid might be
misconstrued by others as our cow-
ardice. I would like to state also
that the Chincse are a great nation of
600 million a: against India of 400
million. They have got a three mil-
lion armed force against half a mil-
lion of ours—of course, T stand to he
corrected, But, in these days of
scientific warfare and nuclear wea-
pons, mere supremacy in number will
not count much. If, in going to defend
our borders, we arc to get involved
in war, we must not fall back though
we know very well that war with
China and India will not be confined
to India and Chine alone, it will be
a globa] war, What the effects of a
global war would be, I ned not di-
late, It will be destruction of man-



7911 Demands

kind. But, then it will give birth to
a new world. Then where is the
fear? If we all die, we will all die
together. That dying would be dying
for truth, dying for non-violence, dy-
ing for Panch Sheel

In regard to Pakistan, I do mnot
want to repeat what has been said be-
fore. I think, if we can satisfactorily
solve the Chinese question it will
not be difficult to solve the Pakistan
question al:o. But, I am afraid if it
would not be too late to wait till
then, because of infiltration of Pak-
istanis into Assam which is said to
be going on quite fast. It is said that
Quade-Azam Jinnah had in his dream
A:sam to be in Pakistan, Although
I do not want to say snything about
that, I feel concerned at the news of
infiltrativn which is going on there, I
suggest that the security of our Pak-
istan, frontiers be given to the Army
absolutely. Let it not be in the hands
of civil police. Our Army should take
up the pguarding of the frontiers so
far as Pakistan is concerned.

With these words, I conclude my
speech supporting the demands of the
Ministry and I thank you very much
for giving me this opportunity to
speak these few word:.

sit was fag (=mrr) o SuTeme
wgraa, A fewrgs vem wA S &Y
TE A A o wd F, F I g A
THET FIAT E

AT HATTT FT WEAWT AZA WTA-
oF TIEAT ¥ | gEIY ¥M | WIAE
g P & 727 AT A oAt g &
RF Fr FHIT W W AT, @
qrfgreaTe ¥ FEHTT 9K guer 417 £4g7
IH AFT AT AL A(F A7 1 FfE
gAY AqFEr A T wiET A
qA1 T § IFls BITT gATE ARTAl
¥ afeo ¥ A A1 FEAR T IAT
HR qffearadr gHATEl A HT
wr & fom Edd A e §
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T TG I I 94 F9T fT@d,
=T foadr soar & atT w7 &
IOF GAEgEq IA6r qifeerT Gra
FY 915 g7 937 | WA A5 wF A3l
2 fF oo @19 wrT 99 T4 A gAr
grar & a1 g Fmd &1 feEar
qiffeaT & aTF oo @ 92 ot aA A
ferar arar g 1 AfF 2o TFo e W
g q qg WT TEI g T AT A
o F1 e aifwedw & Fed
# 57 T 41 97 T A W F F=a F
o= W T 1 A fewmn gwrva @ AR
g4 faer &7 @m | ofew go @e
Hte § 7z d<g # AT HTT AAZR
THECHT & FT HTHT T WL | AfFA
T a7 AT g faomit g
9f7ag F1 §5% gE 47 SAH T TG AAAT
& AT A1 agy qrmar J17 A€ q79A-
a1 & |IA gAY TAT #AY ot 7 qTRe
Ft o frar foerd oA €9 IRETAT
FT a4 AT FFITEITE | HIT IGA
aa faan fif arfgear avr awesar |t
FAA FY a9 F7A F, IA H HE A7
7@ g, a1 fw gwrr W g, AT A
"FeRT T BYAATT F1SE ATAT FZTEAG
YT AT IR F | BT AT RS
gRIT 7391 3@ F1 w9 fRa@Er |
feares g7 7Y% 97 T, T A AT
F1 973 921 § ®47 {7 1 947 a0F
q A, TTAA AT g, A1 fE e A
o¢ aql ¥ FHr TN H 93 g 9,
AT garar feww  w@T i weAr
feema Y qeddy & wrq sz 970 H
w1z far | g wYF A fas o oA
e 00 TRE 7 737 @grgdr A 2
qifaa grt 7Er 3 waAl w1 &I
IBM H TEAT AT T W gl A3
H, gardt wiAt § oaga fgewa fran
o Ay 47 fom o wrAt 7 oFATd
NRAET F1 BIF F07 #9733 A
AT FT T FT | IAA FATL TAGT

S ]



~7913 Demands

[ s== fag]
warT & fom @A & s far, aEw
¥ F o, 9w & qwmw gfar & &
FATL AT FT AT FIA & |

T WA oFF FHT 3 9T FE
Az wTan &, 18 et E, a1 £ qHraw
o 3, a1 W FATE JATAT ¥ AT
HNTHE T dg ATan g, ;T I
TET F7 AT AT T FIA 2 | A FAT
fafas @gF ¥ gt g & a1
TeAz gEr 2 A1 & fafasdr
F FATHT FOAT 2 T F T Fifaary
¥ feafa 51 3 #7321

AT FAET gAY A1 HAEE T
fT W g @ wm fwE € ) SRl
TgT H T A § | gATE T,
&7z, 779 AT fawet & ama ¥ fod
TMHIT § A KA A9 1@ F IAH
a1 favfear, fevaa site aga € w=ar
aTg ¥ FH AT 8 |9Gg FH GRG0
w1 2, &fgq for 20 7 faor g a
T WA A wOq grg # femr @
g IOAT F ARG ¥ | WA FE gFF
garé wETH a9 £, £FET ad £, 799 an
2 fomar &t gardr @At v fagsi &t
FTaT 4T 9 a9 T |

™ 99d 97 ff & & AU A
&1 7 qifsears 41 gwer g1 vE &,
g1 I ageANAAT g1 TET &, IAH1
qFEaAT &3 F fq@ gwrlt T &
qeiT WY wafsa ger anfga o Far
fs gy swam HAY ST R aoarr,
ex et T@a ¥ gt & %7 @ &,
& daiT & 5 g9 e guenae &1
WY A T ATH AAL oI T T @A
| AT @ T Al gH SHET ATd
i 1 gafad gurdt |9 &1 ®R
WA g ATCEd |
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QAo dYo dro &1 Y AT 79 WY
€ AT FTAAeT WIT &AL F, IT F FIA
W ATal AT, arert AT ATfAETRl
&t 2far 3 @ 2, "7 Sgi w1 gwfa
&1 2 1 fora Semt A 2 ard @ 99 &y
ATETR ¥, (Y W aF g, AEA §
sgm & fedm #T wm 1 Efm,
To o Hro &I ZfA T &1 A1T
AT § FEAAFT g1AT =rfed | fas
1 F oawed gy A, afew fefafiaa
& arex ot gg 9Eq 2 faw gasy
oY gafagi &1 ag Zfam faast 2
Frr fefafeamz g1 a17 # =T gAH
YA W & wiA I 9 gagEl g1 o
¥\ ATH FdeA KT AWAT F AT ATAA
g 5 3q ads 1 fam a7z 7 Q9
FIAT 2 | gATAT § {67 Fga1 w0247 §
fx ag Zfan amn AT A7 FAT F
Fro=ad 7 A A7 arfe waAv o
FTE HIEHT T AT ZHITT 237 Ta1C TE |
g9 AW IART HTFE A4 WE frde
FZT ¥ 1 w7 g7 At & ZfA Ay anr
137§ &7 grgw A0 F1 G § 9y
*7 wFa &1 Iawrgg=rafar 4 s
w7 sevT 97 41 7 g faT g
AT 2 F =19, T & fAq F A
T2 T

g 9T UF I A AT A1EATE
FEFHz ANEA AT | dErAr TEA
# it a% dmfwr arfaszs weag
F 2 | THET JIA KT 987 T ATRAT-
fEr & 1 & =smgan g 6 o a7 fa
faT omg | gL deEEEIE 7 AT O
aga @ wHEA a9 § 1 IAF Ak H
oq qF Hwrs free 987 fFwar T g
uw OF e & 919 Lo, 1R, U UFI
wHH At 93t g€ & 1 ITH FTH
FTATA aF a4d § w7 feRy frariie
F1 A9 FHr AHRAT g1 AR B
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¥y Y FTHN AT g 9T I AT dFA
§ 1 @ 3 @ A GEmETE A
gaAr FH1 &, SV g9 aw § ag  fEy
g2 A% gT 3 #EAr & & 9w fF
FZFHDT § 1 SHE AT aer 38§
g9 are ® wAHr A1 @1 a9 A |
far w9g H w9 Y waTdATT g
fafazzs @ a7 =7 @ fawg 9+
Fu wry fawie !, f&a 9 &fEs
aiz ¥ =9 fFurt ot #afer 37 faan
T | S 5 2w At g7 e e
fea1 wmg

791% 73T fauer i AT 7 wwe
FMFE FAT F 1 T AFCTEAT AT FHT
T AlagEs ¢ Arfw 2 &1 waar
g1 wr A1 fF zne fzee femmidiz 7
g1 serfa 1 & A F At A R
fa ATz & qO 71 FAT & 1 w1 fzeet
H RS BAT AT 41 | FHIa TET
fersrrmr gt § oY mifae g Az
#, frmqe & Y mfas gan ot Fwa
F ot mifast gov 1 59 avg A1 Awd
g & fewem & Aw #7 39y fgwa-
AFATE ZIAT 3, WIT IHH IASFT FIEAT
g 2

& sara1 @ug g G0 0 fas @
Fgm f o1 ZATEr wEE ww Iy
fewa wward v afga #@tw ge
ag A FAwT AwAfAR g Arfed
T [T A AT IAE LY 19 HE
T T ATEAT AT qIfFEATT FT ATHAT
FAT WA § | 9 gY AvE & whAT g
T1q § w7 gwik fed s gqnAr
dar F7 w17 £ 1w gt fam-
@ #1 B faega qafea 2, dare
&, T F1E 7vig T 2 o F 9T g
FFT TS | A% fod 7 Fwga fim gy
T § SqreT axfawa & 9@, e
waTE &t 97, foTd § w9 I oAy
W T AF, I T gA@AT W@ F7F |
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Shri Rishang Keishing (Outer Mani-
pur): I join hon. Members of this
House in congratulating the armed
forces on the commendable jobs they
have performed within and outside
the country, The policy of peace
enunciated by this hon. House has
been fully carried out by our armed
forces whenever they were sent ab-
road, and they have proved them-
selves the best ambassadors of this
country to the other nations of the
world. Sir, we all know that these
brave :ons and daughters of India will
sacrific even their lives for the secu-
rity of this country and I am sure
that the sccurity of this country is
safe in their hands. T am also quite
sure that they will not spare any pain
or leave np stone unturned in order
to safeguard and protect this hard won
independence of the country, While
dealing with the question of defence
we have to take some facts into ac-
count.

We have two frontiers—firstly there
is sea, in the south, east and west, On
this sea the life lines of India are
concentrated. If India can control
this sea, I mean the Indian Ocean and
kecp it as her own, I think the secu-
rity of India in these three directions
is safe. How is the sea frontier to be
safepuarded? 1 am not an expert in
it. But commonsense shows that we
have to strengthen our Navy and I
am c=ure the Government will take
necessary action in that regard. Re-
cantly we acquired one aircraft carrier
Vikram and that has been hailed by
the eople of this country as a step to-
wards modernising the Navy of the
country. But that is not enough. I
understand that we are still far be-
hind the modernisation of our Navy.
We have to think of atomic sub-
marines and atomic warships,. We
may not be able to do such things im-
mediately but we should think in that
line, It is no use saying that ours
is a neutral country and nobody will
attack us. We must fully protect this
rea frontier.

The other is the land frontier.
Right from Ladakh down to Lushai
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Hills we have a long area of the land
frontier. Before independence, India
had a natural boundary in the north
in the Himalayas and there was less
danger from that side, With the em-
ergence of Pakistan, we have to share
our natural boundary with Pakistan.

So, we must see that frontiers on
north east and west are sufficiently
strengthened and necessary steps are
taken for the protection of this avea.
In relation to this, let us examine our
relations with the neighbouring coun-
tries, especially Pakistan and China.
Yeiterday, we have been eassured by
some of our communist Members that
we need not expect any danger from
China. 1 think potentially China is
more dangerous than Pakistan, Pak-
istan can make noise and go on talk-
ing about invading India just because
America and some western nower; are
backing her. Because of that only she
is talking loudly. Otherwise, she will
remiin quict, Judging from the
strength of manpower and also other
resources, India is supcrior and can
casily defeat Pakistan,

16.25 hrs.

[MR. SpeAKER in the Chair]

But so far as China is concerned,
they have a greater population and
they have got a good fihting force,
moreover there is a dietatorial rule,
and whatever the ruling group says,
the rest of the people have to carry
it out a: they have no other way out.
Some of our areas have alrcady been
grabbed by them, A big chunk of
land in our territory in NEFA and
Ladakh is already under the occupa-
tion of China.

We have also to understand that
China has a policy of expansionism.
She is determined to assert or to
establish her supremacy over the en-
tire contiment of Asia. With that end
in view, her first intention is to de-
feat Indig which is herg nearest con-
testant or which is considered as her
nearest rival, The rest of the neigh-
bouring countries—Pakistan, Burma—
Nepal, and Malaya, are smal] and
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weaker ones from the point of view
of military strength. So, she does
not care for these small nations, and
a; long as India remains as her rival
she cannot grab those small countries
also. Therefore, she has made India
as her target and we have to take this
into account while shaping our de=
fence policy.

Taking also the internationa] situa-
tion into account as it exist, we can-
not but strengthen our defence forces.
There are people talking about peace,
The big lcaders of America or the
Anglo-Amcerican group and the Rus-
sian group are talking about pcace.
Somelimes they talked about stopping
the nuclear test:, One day, Russia
would explode a nuclear bomb and
America will accuse, her ang ask her
to stop explosion, The next day, the
USA would explode a nuclear bomb
and then Russia will accuse her and
usk her 1o stop did it.  That way,
they are accusing cach other. Even
while they talk about peace they car-
ry on the armament race end military
build-ups, So, thi: {alk of peacec has
no mecaning. In the same way, we
have had cnough Dbitter experience
from China. It was only two or three
years back that Ching offered her
friendship to India, with the call for
Chini-Hindi Bhai Bhai, We acccpted
the offer and the call and that slogan
echoed and re-echoed in every corner
of this country. But now what
happens?  Chini-Hindi Bhai Bhaj has
become Chini-Hindi Bye Bye! Now,
there is no more talk about Hindi-
Chini Bhai Bhai. We have to take
these things intp account in dealing
with the international situation. Let
us not sit idle; let us not be compla-
cent. We have to reinforce and
strengthen our armed forces.

I now wish to make a few observa=
tions about our frontier. Fortunately
or unfortunately, these frontier areas
have been inhabited by different
types of people who do not resemble
the rest of the people living in the
Gangetic plain and the Deccan area.
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They have a different culture and
their facial and other features are
different from those of the rest of
India, Here, a problem exists. I was
glad to hear from the hon. Member
from Jammu and Kashmir a good ac-
count of the behaviour of our armed
torces, 1 believe they must have be-
haved well there. But here, in the
frontier areas to which I am referring,
I have to give a picture different from
that has been said by the hon, Mcm-
ber from Jammu and Kashmir, There
is military operation going on for the
last eight years in Nagaland and in
Manipur, My criticism may be taken
as a sort of suggestiun for correction.
Ouyr armed foree: have not done well
there. Their behaviour caanot be
above  criticism their affairs
dealing with the npeople, may be,
because they have not learnt about the
people, their culture, the geographical
position there, cte. in their schools.
They do not find out who is their
friend and who is their cnemy. They
took cverybody as their enemy and
in this operation, Who suffered? The
enemics escaped, went into the Jungle
took shelter under the trees and rocks
and then started sniping at the army
people.  The army people started
harassing the loyal people in retalia-
tion,

In many places, they did not
show any respect to the roigion of the
tribals. Wherever they went, they
were offcred youth clubs ang school
buildings for their rest in the night,
but they refused. They thought that
churches and places of worship were
the cleanest places and forcibly stayed
there. At some places they used them
as cook-sheds and burnt down the
bulidng. We have drawn the atten-
tion of the civil authorities a number
of times to stop this thing. It does not
mean that we cannot rebuild it, but it
will take time and energy to rebuild.

Sometimes in the church, empty
bottles of rum were found. This is a
very serious matter. The tribals are
very orthodox., whether Christians or
non-Christians, as far as their religion
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is concerned. I do not blame those
people. Rather I blame the Govern-
ment and the authorities. Why were
not the jawans taught about the people
in thes, areas? The authorities
snould know that there are such people
belonging to tribes like Nagas, Mizos,
Kukis, Khasis, etc. They must be
taught about the culture and behavior
of these people and they should behave
like them. Everything should be
taught heforechand. It is the fault of
the Government that the jawans have
not been taught these things and they
behave unsatisfactorily,

One thing we have to understand is
this. I may not be there and you may
not go there. The present officers or
jawans may not be there, but the
strategic border will be there for over
as long as the world remains. I hope
the army always will be there.  The
present army may not be there; but
the future army will be there and
there will be always contacts between
the tribals, the ¢ivil population there
and the army. Continuous contact wil]
be there. Tt is high {im¢ therefore that
our armed  forces should be  fully
informed about the way of lifc, the
customs and manners of the tribal
people there, so that they may know
that there are such people who do not
look like the people in other parts of
the country. For that, I sugpgest that
somg books should be compiled. Our
officers are highly educated. Ley them
write some books about the life of
these tribal people, so that our armed
forces may be taught about it.

Another point is, our officers—civil
and military—should try to bring
about good understanding with the
lacal people there.  Instead of trying
for this, they adopt the attitude of
suspicion. This, again, makes the
working of the armed forces difficult.
I think this is one of the main reasons
why our armed forces have no{ been
able to tackle the horder problem there
up to this time. This needs to be
corrected.

There is also the question of jungle
warfare. For all time to come this has
got to be practised. Qur armed forces
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have had a little hit of training in that
area recently in the operation against
the lawless element. Here also, I may
be permitted to point out, that their
action has not come up to the expecta-
tion. They have not done well. This
is a very important technique of
warfare and the danger to the country
whether it is coming from the side of
China or Pakistan has to b dealt with
by employing this technique. There-
fore, to defend this area our military
must have adequate training in jungle
warfare.

Another point 1 wany to mention is
about the neccessity for having armed
constabulary. Military alone will not
be able to tackle the problem., We
may have to raise somg  armed
constabularies. The Assam Rifles must
be strengthencd, Some more battalions
must be added to it. They can play a
wonderful role belween the army and
the civilian population and in streng-
thening the security of the country in
that area. 1 would also suggest that
while strengthening these Assam Rifles
and the Manipur Rifles by some more
battalions, the local people should be
given preference for serving in these
battalions.

There is one more smal] point 1
would like to suggest. Hitherto, in our
army, our army officers are all selected
from high caste and aristocratic
families and our jawans are all from
poor families. That way there are two
divisions in the army: one of aristo-
cratic families and the other of poor
families. Again, there are people who
can talk English fluently and those who
can talk only Urdu or Hindustani. The
existance of such classes should be
removed. As there are a large number
of people coming from the poorer sec-
tions of our society, the training for
officers should be open more to the
people belonging to the poorer classes.
English should not be made a criteria
for selection of officers. I think the
time has come for this country to do
away with English and the language
with which the majority of the jawans
are well conversant should be made
the criteria for selection.
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As far as promotion in the army is
concerned, I do not want that politics
should be allowed to enter here. This
should be the last department where
politics should enter. I have no quarrel
with promoling some hon, Members
to the rank of Ministers or Deputy
Ministers on political grounds, but
never on political consideration as far
as promotion in the army is concerned
Discipline, team  spirit and high morals
should be preserved in the army and
without that army cannot function. To
do this, politics should be avoided and
if tnat s avorded, the army is sale, But
if that is pot done, we ean also expect
a coup in the same way as 1{ has
happeneq in  other  countries round
about us.

Lastly, I would also like to refer to
the Audit Report, Somebody was say-
ing, “Oh! we have to waste something
and then we will learn”., But the
wastage that T have jotted down is not
for learning. Declay in the disposal of
land and buildings has cost the eountry
over Rs. 10 lakhs. 130 tractors not
utilised have cost Rs, 1'20 crores, 4,972
wired glasses completely broken have
cost Rs. 1°20 lakhs. That way a lot of
wastage is there in the Army and it
has got to be stopped.

Mr Speaker: Shri Birendra Baha-
dur Shah.

Shri Manabendra Shah: rose—

Mr. Speaker: I rather thought of
the other gentleman,

Shri Hem Barua: Sir, on a point of
order. Just now Shri Rishang Keish-
ing made a reference to a possible
Army coup in this country. I wonder
whether a reference like that should be
made in the democratic institution
which is the Parliament.

Mr. Speaker: Why not? He was
only warning our people that if they
do not do such-and-such a thing there
might be a coup. I do not think there
is any harm in giving that warning.
Shri Manabendra Shah.
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Shri Hari Vishnu Eamath: None of
us wants a coup.

Shri Hem Barua: We do not want it,

Mr. Speaker: He also does not want
it. That is why he said that.

Shri Mamabendra Shah  (Tehri
Garhwal): Sir, the hon. Member who
was just now speaking could not touch
upon the Audit Report, the financial
propriety and extravagance that has
been found in the Defence expenditure
fully. There is no doubt that audit
objections and observations play a
very important role and therefore we
have to take duce notice of them,

In the very beginning of the Audit
Report for the Defence Services, 1962,
it is observed:

“Despite the assurance the posi-
tion has shown some dcterioration
during the year.”

A close study of the Audit Report will
reveal that lapscs are  generally as
follows. Firstly, over-provisioning of
Budget every year; secondly, delay in
giving explanations of audit objections;
thirdly, infructuous expenditure on
manufacturing of equipment; fourthly
abnormal delays in disposal of surplus
stocks and unnecessary expenditure on
its waich and ward arrangements;
fitthly, dchiring of unused land; and
sixthly, manufacturing of civil items
by ordnance factories without any
planning in regard to their market-
ability and delay in production of
items of defence.

But surely the Defence Ministry does
not derive any pleasure by such
criticism. Surely, the Defence Minis-
try is not entircly manned by irres-
ponsible and inefficient personnel!
Therefore I would put it jn a different
manner. I would rather say: Have
the Audit authorities ever cared to go
into the details of the matter? Have
they ever been able to appreciate real-
ly the difficulties facing the Defence
planning because there are many
things like changes in Government
policies and planning, procurement
position from abroad, rapid changes in
the supply position both from indi-
genous sources and sources abroad
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and changes in the order of priority
from the point of view of military
strategy. These are some of the im-
portant fundamental points which have
always to be borne in mind where
expenditure on defence is concerned.
Therefore, I believe that the solution
lies not in criticising one another
but in really appreciating the position
by each other. I would, therefore,
like to suggest that a  committee
should be formed comprising of
officers  from the Defence Ministry,
Defence Headguarters, Finance Min-
istry and the Audit, and, I should
think, even some hon. Members of
Parliament should be associated with
it who could go into the whole aspect
of Defence planning and could evolve
some fundamental norms compatible
with Defence Planning and finan=
cial propriety. If this sort of com-
mittee is appointed, I think many of
the objections that the auditors have
this time and even in the past made
would probably be solved. The second
matter which is agitating the minds
of some of us is regarding the proposed
purchase of planes from Russia. On
principle, Sir, we have a right to
purchase what we like and from
where we want, and there should be
no objection cither from the United
Kingdom or the United States, or any
of us within India also as to where
we should buy. In fact, I would even
go to the extent of asking: is UK
prepared not to finance China? They
are giving aid to China; they are tra-
ding with China. Similarly, the
USA is giving aid to Pakistan, We are
not in good terms with Pakistan and
China. Why should they not stop
their aid to those countries? Why
should they expect us not to trade
with that country with which thye do
not see eye to eve? Therefore, on
principle, T support the move that we
should buy planes from Russia, if we
consider them suitable, %if we find
them cheaper than American planes,
if we think that the kind of thing
they are giving is much better than
what America ecan give. Certainly
we should go ahad and buy the
planes.

But I would still like to say that
there are certain fundamental points
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that we have to bear in mind before
we go in for this. Firstly, have we
taken enough precautions to see
that all the secret equipments
that have Dbeen pgiven to us by
America or the United Kingdom will
be safeguarded and will not be divulg-
c¢d to the Russians? Have we taken
enough precautions to see that the
Russians who come here will not do
subversive activities? lHave we taken
enough precautions to sce that the
Russians will not utilise the rupees
that they will get for these planes to
our disadvantage or in carrying on
subversive activities? Have we taken
sufficient safeguards to see that what-
ever secret equipment that the
Russians give us will be secret; or
will they also be divulged to the
Chinese by the Russians? These are
some of the fundamental points that
we must bear in mind before we go
in for planes from Russia. Otherwise,
on principle, I have no objection these
planes being bought from Russia.

Now 1 would like to come to the
question of ordnance factories. Il is
a matter of great relief to me that
the Ministry of Defence is taking in-
terest in seeing that ordnance facto-
ries are fully utilised and they do not
remain idle. In fact, the value of
production has gone up from Rs. 29
crores to Rs. 36 crores, as is shown
in the Ministry of Defence's Report
for 1961-62 (page 36). But I would
like to draw the attention of the hon.
Minister to one Ordnance Factory
ency at Raipur That is an ordnance
factory which unfortunately is not
fully occupied. It stays idle because
it has to do work on contract basis.
In fact, even the housing condition of
labour there is npot satisfactory. In
fact, they have no proper electri-
fication. Therefore, I would request
the Minister to see, when he is trying
to see that most of the ordnance
factories are fully occupied, at least
that we are not left without employ-
ment. I hope that he will be able to
find some satisfactory solution for the
Raipur Ordnance Factory.
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1 now come to the question of
Avro 748, the demonstration of which
we saw a year back. The demonstra-
tion was quite creditable. But in the
report that has been given to us there
is a mention of a most disappointing
nature. It is mentioned there that
“the Avro T48 aircraft built at the
Aircraft Manufacturing Depot, Kan-
pur, made its first successful test flight
in November 1961.” In the whole of
this book there are only two lines
mentioned about Avro. Demand for
an aircraft of this type, we are told,
is considerable, probably both in
defence as well as on the civil side.
We are told that Dakotas are now
obsolete. We are told that even spare
parts for Dakotas are not available
now, and yct there is no mention in
this Report as to what is the future
plan of the Avro. Or is this Avro the
only one plane that they are going to
present to this country? Or is it that
others are going to be brought into
production? I was under the impres-
sion, and T think the whole House
was under the impression that this
type of plane is pgoing to come into
production as soon as possible. But
there is no mention of this in the re-
port. 1 would therefore request the
hon. Minister to throw some light on
this.

I would again like to come back to
mv chronic observations, as I might
say, about the Lok Sahayak Sena. I
have again and again been saying
that the Lok Sahayak Sena is a use-
less thing and should be absolutely
scrapped. But I feel some of the
Members may object to it. But I hope
at Jeast the Ministry will endorse my
stand. We know that there are many
things that we want for defence. We
know that Pakistan is doing consider-
able development of Chittagong. We
know that we require a lot of planes
We know that we require a lot of
other arms, ete. Yet we are using
nuite a heavy amount of money on the
Lok Sahavak Sena which can very
well be utilised in one of these pro-
jects either fully or partially. Last
vear's expenditure for this item was
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Rs. 60 lakhs, and now it is Rs. 67
lakhs. They have increased the
amount for the Lok Sahayak Sena.
In fact 1 should have thought that it
should be reduced, but Government
have increased it.

I would like to draw attention—
which did last year also—to the
question of how far it is advisable to
have the Finance Scction, which is
entirely under the jurisdiction or ad-
ministration of the Finance Ministry,
included in the Budget of the Defence
Ministry. This gives us not a correct
picture, but an incorrect picture. I
would, therefore, again draw the
attention of the hon. Minister to the
fact that this item should either be
shown separately or should go, as in
the case of the other Ministries in
the Finance Ministry's budget. And
to that extent the amount of money
that we can get should be utilised for
the improvement of our defence. I do
not see why only in the case of De-
fence we have to provide also for the
Finance Section or for the Finance
Ministry.

Another important thing that I saw
was that the Punjab Government is
starting, at Manali, a Himalayan
Mountaineering Institute. We know
we have got such a big, wide frontier
of hills,. And we also know that the
Himalayan Mountaincering  TInstitute
has becn doing very gond work. I do
not see why the Central Government
cannot persuade other State Govern-
ments like UP. to also start some
mountaineering training schools in
their States also. I would therefore
request the hon. Minister to kindly
move in this mater.

Lastly, I would like to draw the
attention of the hon. Minister to the
question of D.A. to the ex-service-
men. In this respect Government
must be considering about it. But I
fear that the case of those ex-soldiers
who belonged to the ex-State forces
may, again, be treated in a step-
motherly way. They were in the State
Forces. They probably were getting
pensions from the ex-States. But now
they are the responsibility of the
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Government. The pension are being
paid by the Government, and there-
fore if any decision about D. A. is
taken they should also be included.

Sir, I thank you for giving me this
opportunity to speak.
st gR T (FIT) waw
sgEa, § wmar a3 o g f
A1 A5 i 1 T fzar )

# = warm & 9 ez
g Ia® WE F7 ¥ faw gy gw
g\ F T wAvem AT e g A1 oA w1
A AT & fqw g A7 Anzan g
fam & s fema argg v 9%
#z faar & & wrAad ey qem &
W1 9 gt qifeeatT & qr8 F1 g0
IAF 2, IAH! AGI @A AT, SAR!
aTfqd #eT | EATH BT WE W 3,
MG AR I AW 1T FAT AW g,
affm 7% it a2, gTRl
g% i fam Jmaw | gq A1 arEEr
i 8 fom faalt mar 1 gt &2
FAT gy 2, FAA frema £ ow=ar
g fegr 2 =@ 3971 79 & fan
WAt & war w21 ar fef gae am
¥ faqg Fa1 mar Z1, Jr F7ATH TAF
@ 2, 7 0w Amar ifand w@a £
Ay Wt &1 AW faa o o
T g, A K A AW i, 921 97
W1 oFHF mwaw W & 3R erArT &
yatfas aadta a7 A A 39 0%
§ azt 77 avara faan 5 gfaar &
e &I& 77 af | W AGARE &I
fafam amze & &9 Y F&v7 g2
2, fafaw =wratfr Yy 1 7e7 79 &
faw &9 #t WA wEAA FE0 7,
1 3@ At aw W W9 AT
IR ZAA & qAtfas 57 74 2 Afw
AT TR AT AAZ )

fes 9% 99 & A 9§ wF
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AT 9t § 5 oW wEw ewmr
FH BT &Y ¥ AN I AFar & | T2
2 frgmYy o F18Y & AR
FRsg-q7rger A & 1 AfFF s 2w
THFI T AT 9@ G4 ¥ T, 47 A
FT T aHC W HOIT I TC AT FT
fear @iy, a1 WY 37 FIH TEN & AN
2\ q7 AaAy ATAT F owOm oA
g 1 WY A wge mfaaa @prage &
AWATG "IFg A1 TE A AT ZATT
AT G4 FT A AT A G141 %
wTaE a7 " % fedi § #37 g7 g0
& fam oerdi o= 91 @ & ar fRe S
TAHTA T FT T AT | AT AT
gt ar f5 97 9z 791 ¥ faqi 7 4
#FH & fay =+ Ay W 57 & fagaa
F1 G T &1 1 A2 FIa arfm
o | afaas 39g g4r @ 2 fE
F1 ag1 qiwad § | w7 7z 8
ATq fc,000 Gz ¥ A TT AT
AT FAF1 I7F F I FT TIET 92
A AT IAFT TH A FT g AT |
H o §71 =zar g fF oag @ A
g 7 2 fa wei 5 93, avr AT ggT
T AR BAT FLE A AT | SAH
fau &gty &1 = Fowmw A4
i fasd ®r # {1 = afew o w1
FF FY | IR ITT # A=A Z, AR
QAT A T&7A 21, q% AT {1470 FY
FELT g1, IAFT G FHAT AFT HTawqF
2w g% qu gn faar g s A
g1 Fal & | 9 7 ST S€E qea
gzst ¥ gt 1 9B aF TR 0
araF &, WY AT 3u F 7 oAt
greg g @ 5 a9d av #7 darx
AR e e T
frmaesi v dy g Fe asd 2 f&
TF 30 AT F fagr sy

@l T N AT F AT
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2 " T aar g frw amem Y
@k fau 7 fmger zus 1 drgy
fig Y 37 w1 @t aF awaF @
uF 7% ¢ O ¥ goaq 4 gart wigw
fafaee w27 2 At sraw O
gart faw0 fafwetr & A 9=
e sl 2 3eaiE WX AR
fafrrgi &1 =& gmar A
afwrd 6 TR AT wt aF AteAas
2, zAwn ard v grd fafae Y &
T2 2T v 1w 3% fan farger
ZTWAT T ETAT L, &7 H Al arAar
FIC I I LI ECAE A (Ea FA L
T WTE AEA §, T FTH &1 WA
uTTa Yo 3740 Fo Fogara fHar
gar & 1 IETA g7 A # R awi
AT AR 2, wAE aqrq oy
@y g = far fafad & g9
FT AT HAT T AFT FIAT E A
o 7T o 3 4T 847 AT FTIGETAT
gdrag 17T afIw 1w & A,
T 3T w woam, faw aw @
AT FTAT £ AT AI9HE] FMH Agl
a9 AT

F A9 fFqr & wgw w9 & @
STIHT FTH AGl 99 G%aT ¢ | gH 9
faadt ofsag @ 9T @7 §, 9 4R
FT §IT a9 o7 & , @1 W7 EHIC 19
A7 a1 G & | H gwwar g fF
gfde @A A% fehy  fagma = Q
21 9 3w faam % wfa g &, 418 a'
Fefae gt g1, = dwAw F32
®IC g, W wifged 3¥ s @
WL AR FiF qgET &A1 g, agq &W
gE R woft A gl mgE & Ard e
W F I Fg1 AgA § R S
e AT & 6T §% 91 S @
el 7 " guwar g 5 g
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I& Fi1gg & oarwer dfar ¥
= ww #wzfm & S aifgd
g F &Wr A gW oAWE A
st AGE gHE FRT | 3T gEr A
Xfeaclt &7 311 & T2 F AR AW
e § 78 TAH THAT AT F AT A
a1 AF @wA awd | A FEr g W
ezt Famw 7 w1, 4 N F2ar g 5 o
FATT IA FATHT F A AT IART F@F
F FATT WY AT FeETdT S AT F@T
¥ il ¥ T weA ¥ aGw 7 afa
| gET o franr Fmim fe
ggd ¥ AW F I 7 WA g
Fff ST a7 g O & T
RIT a1 &1 @ R m gl & AT
qrt w1 2w &1 am arfa feer s
e 9T 7% 1 G17 AR TFAATA FT
g5 |

T Fg fF @ & A § &
a9 Fifaw F @3 qrfEd g1 aFd
2 afem ard gfeaem v am & foa
g7 frar & 1 i A 7 9 A i
fedror & 595 ot 30 wra ufafsas
faarret 2 afem s gfeasm 0% @
F fog & fran 2 gt Yo 1 H2 7 fag
Fgreat g % W SAw|r # sEmE
At ®1 T Tifzd aifs swe fe-
fafcem o9 | w9 gma 2 fF =
Ffasii & o= & A1 %R =wE A
Y w2 gy fefafem sawr g1
2 =Y qg7 gEare Agr gy | a1 g we
FLAT Tgar g fF w9 swar & @
T A7 FT TR T0ET 1 3 | W T2
& fr gv @ fa Fidiegaa 7@ agw
g | AT TG oS g g9
I AT FET & AR a1 arfaer fEa
M aife T8 AOH dfFS I AT
fedag a1 aF |

qgr T A9 W @ @ 5w
& wnifar it Y a1 7 W@ ) qgraw qw
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AR &, W QI § A A s
e faar faed sww F9=mar
T a1 WY W FWE 07 O 6
o mfaew ag 9191 K41 7 ¥ o fawrer
& mit § w9 7 mit FTaw
s WiEEt & Am srfagt g 93
& | 9T WY WF TR ST AR
& T T1 ATH1 I TFST F A7 TIT
0T F7 st @ o w9
aifz & Al a7 @A afed wifE
THT 7 7 AW AN § o§Em
fadt | 7 s 2 P owm A
e faar s o

woET e SRR a9 § A7)
Zzare o 7E1 g1 @ £ M Fw ¥ aw
fea smar g7 & 1 W S Waw qfaad
T ag i W T °W @it § ) gw A
# #{ ag WA FTAT ATAT § 6 71 e
uIfead &1 0 &@q & fag ag?
T AT ®1 AW AR WA W1 fF 0w 0w
Ht a1 §1 TH § 919 7% A £ anf®
F ol qIET AT AT AT EE@ a@F W
gzt WTHY JZaLE SIS &9 q9E |

FTTET AT e, 3o 0= 02 g i-
7 41 § 9% W3 A1 1A gifaq
77 § " A1 faafags £ s avfaq
AT TR FT AT TG 2T T 99
Q¢ | T WA & q9TT 7oA
21 a1 f& % avfaw %1 qwme
I FT HTHAT AT M 2 | F wera
g f& ag 1 91 grn Tfed | & uw
a qg F FAT vz g & oA
wefam 39 fa7 & @132 #Y s Tifed
frafmdasammaEdam 2

deH A FMEeE & A #
aroT SEe fear & fF ST 2w
THA g, ar &ha g ar wemae gl
ITH! AT A A7 €2 TadHe w7 I
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[+ 27 @=]
AT A TTT | AN AT FIEEZTAT
3% AAfaT 59 ofEra 1 SEA T
frerr #1  Fyemard 1w o+ 3
afFa 3 wnr Y fa|r 7 faewar
AT FET AT ATRS | A9 FEF 2 fE
AT 9 IHF faF T AR g 0 A
at Fgar g f& saram 7 swrer g
FI 9T @ ZAT A | T AT R A-
7z qfwma 7 faw arewd fmn @
& AT g afErd fmen @Y 3
T A9 39 6 99w § fafew aw 1
g o farer g T &1 wh § AR -
frat & fod godt a9 aF faen g9
2| A FEEHE A A @ I
ag T & 1 7 A WY I A1 F R
T F1 9 & A T g3 g Ffawm
T F | AT OF TEAHE ST
THT ATAT ATTH ATHA HTAT 47 | I
AA HYT A1 R AR A srew
FT faar geify w2z oz SEAT
A B2 | F qAATE F 1 A
IR AT FAT A1f2d A gEfas
TG F g T qANAT  HEAT (Far
E1c il

A1 A w<fam 79§ 3w -
fafade #1 aam &1 == foe
¥ @ T ¢ 7 oArH g iRwm
oy 69 § 1 37 A1 A qRIE ATEL
aF 9T g | afEm oww fer
qawT # fF AT 2ido FT AT 1Y
aF H A gifam ¥ qeOemEe
faeaTE & A vi% &1 qgAC FIEEEI
HiqarAgl 59 WX 398 FH F9
T g aHA |

ST gAY 8 18%e F O 99
TOE I A F FAA WD {OAA
g | W9 g 91 fF ST ¢ W
w7 (8= & quw faed T %8
Y faes @it § WX aga AT
ag et & 1 agat 1 G TG gET
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21 TgT A FqF XA A G
AR U A 9% gUE AT AT aF
®AAT ALY BT @IE | A ITTHT 9HE
BRI | TTH GHEl T8 g
1fgT | 3 &/ H9F AT TA A g=T-
T FTEWFTTE | GAT L@
fag™ qamat & & fown G fer mar
T A AGT B AT MGG AT
faasr 781 fear ar 3 9 @R &
fear® I FT 41 F g FAT
=TgdT g f@ T, Aarfeas @m @
9% 541 AT AfEr |

oF HIX 99 @ g | g Wt
¥ HEH § faat 99 08¥% H WA
I AR § 919 0% 9% § 49
feam ar | 3AF 9o ¥ #9940 @
g fomsr e a% &A1 @ g 3
agT U F9 &1 g § 1 7 A A
F g HIX 7O q9F & @7 T, ;T
FAHI AAT 4T | G FART aTH A T
A 39% 91 T T Fq9 £ 390 fag-
Capoy e o gl

agd mira FT A 9R-
dI g, I AN AT FICATE B AT
E1c o

W@ WA WIAT AWz
AFA THFIT 21 A1 IAHT qA9AG -
o AT F1 dCh 9 &1 FL AT aF
gt fd

st g% TH: XA qEvog dl AT
ATEH F 1 AT FHT IAHY aTE & AT T
|

WEH WERW : A9 H A & A
fag

W EW UM a1 § qHefouqwe
IS F 91X H Fg @1 971 fe o
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A g F grenIn dme T 2
ITF qUA, TITFE AKX AEET 6T
T A AR BAA ZIA A | AL
31 T AT T 1 I AT A
ECIIE TS

UF AT AT AT 77 Z A OF w2
EATE A AleA® w@dr 1 A AT g4
TATE FT TgA aTAT g | W AT A agT
A e wEW AEN R ° F Afe
FAH sTeTaT faaEl &1 € | waE IEE
TEAT F9 Ag+ET T30 &FT &
AR 73 wg AfaF wwA | # A
AT IATHT AT &, A qMEE 9=
T | # | 1w F1 AT § 6 wme
AR wEr a1 H asefamtor &
A TA &1 @ Wy A g
Tzt df T 1 gre 9 At Az
T TE A AR AAT AL a3
g avE ArIefmaE qar F#% 1 A
AT A AT TA AT TB & 1 g F
AMF F GrEaT g fF A g3 afaw
A F1 AR WATE H AW FL AT
THATT ¥ AT g H 1§ AEwa
g fF o oM 7z ¥ F@ a1 @
ZHTR YA T BT F A 2T -
Zr7 F19 fFar @ g2 wifenT #amm §
Wt Il A FT qiET e @de o
Tg AfEHH a9 & FIiaA g1 T |

TR WERT AT AHAG T3
HTT W9 qET FL |

ot §% T : T o A Y Y
F& § HUAT AT T4 ATSAT | HHA
AR AEl A dwife oF
AT ¥ e @Y1 8 | e st
mfeas &1 G AT far 2 Ffea oF
e T (A4 ATRDT § 1 g 9w
go frt 9 7 WF tye Aty A
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aFq Afew ag AT AFTR & 1 TR
fed AT w2t FYET naeerT # AT Fied
A 385 (47 A s =wa Ay
AT qzF afF ITdr A3E T3
% AT IAFT FATT HET e aw o
3 @kl § a9 § fewq fafq=t &
fewigd 1 a9 F7AT § WX HGHT
FqaTg 971 g fF oo g7 A v
AT famm

sit wmay fag faseat (awee)
geqd W, @ Sfaen grew
92 HAZAT & @A § aed 37§59
ATT &1 7 § 0T TEGT FET T
g1

afqeenr @4 w@lEm 7 St awe
yufeaq foar & & ewmar g i fort
GET FY qAT & ITHT FAA 9IS EY T T9T
F AT 71 fear o | AfF g
% famat fF A 7 7 AgRg 1 =7
feemr STEET 1 FAT AT g H oAy
=E ¢ 9 fF AR @7 7 o9 a7 1
grAr 2 1w Ay TE # a7 Ak qat
2 A T A W AT gHT |fvery
@l & WK 432 I ¢ A1 U F Aa 7
#1% #2g A @ AT & | 39 fod q
F1 937 F7A7 =1fed | qfF F Ffaw qfz-
AT FFFY A § 7 AT A T
At w1 AT 2

FAY T A1 949 HLAE g1 41
I § A oF faugr a1 W & A °
wracdrs ft @ E | 1@ fad § qa arai
® I g | O el &1 s A
&ford | wa faadr w1 afg w19 71 o
AU ¥ ol AOAT AT A W F
fordt &qe TgaT & | § dg g H A
AF A HaT fF T ®Tow@T o6
g aadT & 99 f gATe Sty wiAwe
H &1 fems a9 g1 | g & g
afe g 9 2z TAARzg § I F
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[ &= @]

qfaest # W w9 #E femd
faedt &1 wHax TE< g aifgd
foww fr g vamae womg wafaw R
4 | 98 WO WEAWT § |

Tt W, qA A7 T F Ay
emy F¢ f7 39 § e o Irar @ A
foz Yaren Wil AreAy A ¥ FEEC
# 77 e smeriar = A aft 2w
wraAfas T masd & oo
st R g O fE
"L FAI AGTAT 71 ZHATIL & FwHIT
T &7 At @53 et $or A Ay
qFHET AAT gA Zi TS AT AR
FIAIT T &% oA 29 Z04 71 @ G
agt A | AfAn g 2 e w
®IAT FATAE B FreATEa faar g
g Haz W g % 39 & a7 a1 Ay
| e mfa & f qar e fran s
W FRI 92 BIA T304 779 F W1
97 75 2 a1 ATAez ¥ 15 2, 7y A
gzt FEL TEAK FT AN AT 2 31 T
I FT AHAT "I F147 #7737
AT KT AT T2 L w2 gafaa
gz wTeeas 2 & 397 =1 faar 9w

a7 Zr dfaw fasr s g7 7 Ffaei
% &Y wfaard 7 g1 wftg 17717 aafia
&faw foerr &1 strg ) qaE 1w 23
o ATy o1 frar g 1 afirs §
T @ et %1 faar srr sm=fr oo
¥ 9 ux aw & fag guq e &
wRT AT A & Ar gy 39 wq-
SITEA Y T AT 3347 o A At
w9 U &1 @ifat a2 arer araE
S HIT ZFAT § F30

ag w@nE ang arg ¢ s dmfas
q gfaaa aaifawt & @7 Yy @i #3
@ & | afwa 7 g7+ qqamnmr awar g
& @ ¥ g wos oo ) g 39
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7zt W 77 §9 2 | 9 0% fae & faq
§ HETAITA A OF TIA1 GAret g | Faw
awg gfafest waer fF a2 ama fion
a1 agT3T At & W Y gda &

Fgl AT 1 —= \/

“gafafy At zeary famfafa )

w7 qri Tfafesr F41 39307 3110
FF 19 T7 o Ada § Faadr 3@ ati
TATTET AR/ T2 Q15790 7157 T7 Edl
qATT 497 77 300 1 7§ F a9 70~
qarer 40 T % 57 77 39 A a=r
Fat ar ity &0t 7 fag g A oo
1| F24 T AT gz 2 fr 39 9017
F FAIT 25T HET A7 FTA K 2907
O F AT ZITG | AT IAH AC A
w17 AT TFEA T4 § G17 HOT
q1 \wriRr 13 wgAT w07 faa 599 F
fawier f gl Faifawi & 97 7 2w
AT AT WOAEATAT AE0 Ay o zAfar
§ qarg a1 f fameds & #m & fam
o TT G F |@rA & far Aega
F 7271 1 wawa w1 faa F @ w7
st 7T famarg 2 Ffa’grr-ﬂrm
¥ are § @ &4 F 14 7 (a7 77-
TaT & ART |

a1 gt arzy ¥ wOAt o zErd
AT AT E F20 AT HAAF A L T AT
fr zare g & oft7e &Y 43 g7 2, 07
T o gura fade =gt gy oA ¥
ETeT 21 QO T&IT FT ST AFAT

wa Tz i ¢ fw ga% faa gi
a1 wfas wadr o3t ot 99 v gm
arer g | AT sfesar s a3 w7
q5 ag1 o1 & i @fas &7 g a< faan
a7 | w7 35k (7 Fgr A i dar
wei & wrd ! aa gae § v sad fag
foad ft 72 faqamel & et o
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vt oft, quw ¥ Fafax fraemd
M F IA FY T T FT {7AT A
A ¥ arg Fr fae & faady e, 9
AT 1T qTAT E 33 BT 777 w1 fraw
T | 77 7 P47 A5 g F 71 F
7 Frar w5

I AT H AT9. M F ATH W
argfas we faagt &1 4% a7 2
a®t 1% frar =13 ot @z w1 Caw
frzdt &=y 2 fgor oSw o
™ Az W Pt & oS #
P B e 30z 07 foar mpr 70 0d
zA0 9 ZE Fvq A A7 Fiar far
FY FUTT | WA FIATAFAT TT 2717 #F &
fr zwrr mrme, faar a7 w9 g1 Al
W F w=r 399 KT F gr=reaArT
STeTRHITT F FpraiA 90y A A R
ZARY A1 &1 T3 IO FF AW TF
¥ ofr gaarga My w7 #7197 =y
F1 quj foreym 3 A1 1

71 gz Ty A5 2 R A gfaw
A7 A% T | FW H UF 7 F7 7
FIAT WA qHATH FEAT |

“gTITe TR qT Cgeqsqy

gfrerdt wzrdr F@Eaw 1

gAY T ¥ geEw A Al g
zare faardy # gra anfew ? “gfasare
it 7 Fi——Faqry Trvy 7Y g fa o
“mrrg:” SRt S AR A2——Tar
T, T w4, Fr o= o Fgr = F
Y, 1 T Y AA7 G fafy &
faqu 11" g7s7"——1 s & w9%
AR Ee e i AR PPl
T3 ATAT B FAT T

ZH A1 T BYAT TAOT TE AT 2|
FTHIT & T T 97 WAT a7 1 Az
Fz Azrawiag @=HT F 92T A A

07 FSATT T TI AT G, © TATCHIZT 7
FATE 0T F9 71 W7 wvAar afqgry 2
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P 1 G azTg T & Frav )y A Y TAv
Zrawdt & 1| o mfeal o gae w &
o7 FTF1 # TEgA Frr WA AE v Ay
fr ==t a7 735 & wow 9% g A
AT FATAAT | 77O AT = Fanrdy &
7% 91 gty 1 A 3 faaee frea
fr frmdt =1 oo g $ifar o Frardr
FAATzAT 2 7 VAT AlzAT 2 WA
wTe TART WA oft 770 frar o,
o7 AT I T A AT IHG THT WA A
g3f7 @@ D Ae T TEATE M
Z1S@EAr |

q a7 78 gz fr nx fade ot
arT Z1 Afqw a3 #awa F ;A
Ffa aw awa &1 07 a7 9o ¢
A1 AR grerer A Ay g AF AT F
w23 774 A1 w17 #, ary Ay fegi
o1 #1 2 7 fanrdt ssdt A A oA
2 fa At 5 99g qum 7 oarE
F v & fod gy quoft #1 afa=me
fegr 2 A% 9=T 97 &A™ 9
raryfas =1 ¥ 3799 AT & o 32
T FTH FT T4 & | 77 frred #71
ATAT TAT 2 ATE ATAT THAT 2 JY Prary
arAifF: A FAT TT AT 22 AT FT
FmrFm e ATz A A &
ot 37 A= F1 900 FFT 02, 35 A
2 | F7AT FHT AT I0AT ¥ | HA
IR oF eAfEA FY wramy A 2,
&Y Far #77 717 A0 £ FT AT TFAT
2 3o ATy d 77 Trdar FE@ fF a1
famfdi & SramEa F giw A &0 F
wTa sufFA |47 & gy 97 oA
F7 @1 § A1 47 gAfaw fF 71 A
a7 frzdy %1 & 1 g7 97 F 4% afrare
&\ A ww g7 oA fagr @ ) IAN
WA &1 THAT ST AT it Wi I o
ErfT—aT AT® AR TAT Ay ) IA-
fem foraa oft #ednn g7 qvaew ¥ A1A-
dra weofr & 777 § 397 IA4T A1 wIAT
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[ smEa faz fagrdr)
a7 fear 91 231 2, 3941 a9147 A0fzw
FAH TH ATZ AAT AT T2 G T 391
AR A @ F-AF AL, T TG
) sAFFERT Y
PN THTAT AL FTATE |

( i Interruptions

WSHWEA | WAAT FTEqaag |
9330 A AT TAT AT T ( Interruptions )

it wrg 1 Terg Taeataly @ 577 77 A1
FAMAT AT AT e AT T Al
fafaz@r Frarar a--zw 8w =

7 T T W AT P FOTATA
FIAT £ AR A= {7 qedar =1 fx
faf =z % T3t My s ardr o fer
3T ® AN AT | F vy Afeqmoza g o0
A7 T & wf-aq A i o fafaeer
& IT TF TH L HILHT T

Shri Birendra Bahadur Singh: Sir, 1
am very glad to note that the
Defence Ministry demands, totalling
Rs. 376 crores, cspecially the grants
for the items of army and navy, are
considerably larger than last ycar, I
shall be failing in my duty if I do
not say a few words about the jawans
who are fighting in the different
theatres of war. I have been hearing
some of the speeches and I can say
this thay the Indian army is second
to none. Whercever they may be, in
whatever position they may be, they
will always discharge their duties
and they will not fail to keep up
the banner of the country.

Of course, so far as equipments
are concerned, the army does not
march on an empty stomach. I should
like to say with al] the emphasis at
my command—] am not a coiner of
sweet words neither do I indulge in
platitudes—but I must say this that
ever since our Defence Minister has
taken over charge, every year some-
thing or other is happening and pro-
gress is being made. The question is,
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where is the money? Today every-
one shouts that we must do this or
that. Firstly there is the question of
money and secondly we dop not want
what is called ‘an attacking force', If
we are going to have an army from
the point of view of an attacking
force, it is very easy. We can easily
raise a big army like the Chinese,
Americans or Russians. But we have
to build sp many plants; we have to
build up our own economic condi-
tions; we have to build so many
schools, roads, hospitals, ete. Unless
and until we improve upon them, if
our economic conditions are bad, do
you think our army can march? So,
we have to sec the conditions first.

We do not want our army ip be
like raiders. If we order our army,
they can certainly march and take
any place, but we have to bear in
mind the expense. Today we have
to do so many other things. So.
gradually we have {o spend money.
If we go in for more {axation, there
is going to be a shout. If we say
we are going to spend only on the
army, then the attack will be, is India
irying 1o be  absolutely  military
minded? If we are convinced, let us
today stop other things, and let us
preparc ourselves. I would like to
ask, an an ex-army man, how many
of the Members would be prepared
to get about 100 or 125 recruits each?
Let them bring it and we will com-
pletely change and revolutionise our
budget. But would that be beneficial
to us? That is the point we have to
consider. I do not say we should
not have sufficient army. We have
got sufficient army. We can manage
our defence, The modern warfare will
go on for three or four days only.
It will not go on for weeks together.
Take the case of Laos. What has
happened in Laos?

When the troops moved from the
north, the American forces came
and took over the charge. Therefore,
couniries like us who are trylng to
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build up our economic conditions
must also bear in mind that if there
is going to be a war the effects
will be very bad. Take the case
of Pakistan. What will happen? It is
not going to be a Pakistan-India
issue. I doubt it very much. It is
bound to be a global war. Pakistan
knows it. We also know. They are
also prepared. They also feel the
same way. They are naturally try-
ing to do so many other things. I
can understand that. But today, at
this juncture, no onc in his heart of
hears is prepared to have a real war.
It cannot be limited to one or two
countiries. It must result in a global
war, where it will not be only one
country fighting against another coun-
try but several countries coming
together and fighting. That point
must not be lost sight of.

Now, about the question of equip-
ment many hon. Members have
spoken. We must gel our equipment
subjeet 1o the resources at  our dis-
posal, Only the other day there has
been a lo! of talk about the equip-
ment for our Air Force. When the
Ministry realised that Pakistan had
supersonic jet planes and that our
relation with Pakistan is quite differ-
enl, naturally they had to negotiate
for planes. We are trying to get
planes. It is for the Ministry to
decide where to get them and how
to get them.

The position is this. At present
there are three kinds of planes be-
fore us. I do not want tp take the
political aspects of the question be-
cause that has been dealt with in
detail. Yesterday there was a dis-
cussion and the hon. Defence Minis-
ter also give a reply. The planes
that are before us are: the American
Super Sabre Jets F. 104. G, the British
PI-Lightnings and the French Mirage
IIT. The cost of all these three planes
is almost twice as much as that of the
MIG planes. Secondly, the western
manufacturers—France and others—
want two or three years to deliver the
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goods. We cannot wait for two or
three years. We want our Air Force
to have these supersonic planes as
early as possible. Thirdly, the western
suppliers always insist on, what
is called, dollar or sterling pay-
ments. As far as the USSR is
concerned, they say: ‘if you wants
planes take it, we do not insist
upon you; but if you think they are
all right, go ahead with it and we
are also preparcd to deliver the goods
immediately and accept rupee pay-
ment”, These points the Defence Min-
ister would certainly consider. He
will consider as to which one is better
in our interest. But I do not under-
stand why so much of tamasha or so
much of hullabaloo is being  done by
the UK and USA diplomats. They say
that they are giving us aid. They
give aid to so many other countries.
There is no doubt about it. But why
should they mix up this issue and
say like a school master to his school
boys that if we do not behave well
they will do this and do that. This
sort of bchaviour on the part of UK
and USA diplomats, I personally feel,
is very improper.

I would certainly ask the hon.
Minister of Defence to strike the deal
as early as possible in the interest of
the country. We are not only being
challenged, we in trouble not only
from one side but from all the cor-
ners, The more we delay it, the
more this kind of discussion and this
type of diplomacy will go on. Make
a decision quickly and get the planes
as early as possible.

The other thing we need on this
north-east area is helicopters. They
are very essential to drop supplies etc.
We must give the highest priority to
tihs. I hope the hon. Defence Minis=
ter will kindly see to this

I come to other point. One of the
very good news that I got from the
reports was the opening of schoola.
As a matter of fact, if you remember,
some months ago, I think it was
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just before the elections, a Resolution
was brought by my hon. {riend, Dr.
Ram Subhag Singh, now a Minister of
State, that there must be compulsory
military training from a certain age.
Of course, then our hon. Minister of
State, the then Deputy Minister, Shri
Raghuramaiah, had replicd to the de-
bate and said that it was not necessary.
But nevertheless I feel wvery happy
that although that is not in the pic-
ture military training has becn start-
ed. That is a great thing.

They have opened Sainik  Schools
in various places. Recently two more
have been added, one in my  State,
in Rewa, and another somewhere in
the Punjab. Surely, in these schools
that have comec up the idea is to
train boys for the Army who are
keen on Army. This and NCC and
other training which is imparted in
the public schools and wvarious other
schools will certainly infuse in aour
children the Army life and discipline.
I am glad a number of Sainik Schools
are being opened. [ would certainly
ask the Ministry of Defence not to
ignore the public schools so far as
this is concerned. If Sainik type of
training can also be imparted in those
public schools, they should also bhe
roped in so that they also give this
kind of Sainik training.

Then I really feel that something
ought to be done for the retired Army
jawans and personnel. They are all
right on the top level but on the
State level they are not giving them
that pat or appreciation. We have
got the sailors’, soldiers’ and other
boards. Many times I have seen that
when they go for their pension at
times they are treated even worse
than a kotwal, so much sc that they
come away from that place. This
must be brought at some higher level.
The Ministry of Defence, Government
of India, must move the State Gov-
ernments that this subject should be
looked after by some Minister, these
boards should be placed under some
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Minister, the Home Minister or some
other Minister who must see to these
things. After all, as some hon.
speakers have just now said, our
steady recruitment lies mostly on the
retired personnel. If they are not
being looked after well, they will say,
“We cannot do anything in the future.
This is our lot. God bless you." This
kind of thing demoralises our forces.
Therefore as far as  possible some-
thing ought to be done to amcliorate
their condition.

1 wiil take one incident. I wonder
if you know that last time when the
UK Prime Minister had come here he
went up to onc of the places here and
came across an old jawan who hap-
pened to be in the the Grenadiers.
The Prime Minister of the UK also
belonged to the Grenadiers. He sud-
denly saw the uniform and the badges
of the regiment and he was so glad
that he shook hands with that man.
That man was actually puffed up.
That is something which the jawan
wants and retired Army people want,

1 will give you one case. You do
not allow us to take names of indivi-
duals, but I can refer to it by the
title. I speak of your own Marshal.
He has got the uniform and badges
that were there in the pre-indepen-
dence days. Why can he not get the
uniform of the present day person=-
nel? He is an ex-Army man. These
little things pay a lot.

There is a house which was to be
made in Pachmarhi. The foundation
stone was laid by the former Presi-
dent, I know that up till now that
building is not ready. The foundation
stone was laid four or five years ago
for the ex-Army men's home. This
sort of thing must stop.

Yesterday, my hon. friend, Shri
Bharma, criticised the ‘Territorial
Army very badly. I was rather sur-
prised at it. When we are sending
our forces to Congo and other
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places, their place is taken by the pension.
Territorial Army. My hon. friend
Mr. Saraf a few minutes back said
that during days of trouble in Kash-
mir the Territorial Army did yeomap
service in that State. I am sorry

Mr. Sharma should have made such _
a sweeping statement. 1 would sug- where armed force officers are staying

gest that the Territorial Army should Conditions there are really ‘shlocking.
be brought on regular lines; they We are having so many buildings in
would rather feel more puffed up Delhi. I certainly agree that we have
got this Bhavan and that Bhavan and

I now come to a very minor point.
I do not know whether it would be
proper for me to say this or not. We
have here the Queen Victoria Mess

then.
s0 many other Bhavans. But I feel
very very sorry that the condition in
. which our armed personnel is staying
. But I}]would ceriau;ly say that ﬂ;fr]‘: in this Mess is something shocking, It
gs ]-,11 cokugf wast; ?h'm]:nte}f' on Dt is high time that Government saw to it
ahaya ena. 1 thin ¢ amoun that they have some suitable place to
budgeted for this is about Hs. 80 stay

lakhs. If this money is spent over the
Territorial Army or over the NCC, it

will be a good thing. They come only Then I come to a point which I have

been repeating  everytime. In  the

once a year for training; the next ) .
vear do not. In Madhya Pradesh mnst Rajya Sabha we have got practically
of the people that were caught as cvery kind of representation. 1 was
dacoits, knew how to fight the police hoping that something would crop

like an army man and one or two up. It is necessary that ir.’ th_e Rajya
belongrd to Lok Suhayak Sena. I sug- ‘_"‘""bha there must be nomination, and
if necessary. ..

gest that they should be incorporated
in the proper Territorial Army and ) .
for the youth we have got the NCC. Mr_. Speaker: Why should he dis-
But this Lok Sahayak Sena has not a5 lneres Re shall Dave ko Spproech
helped anybody, and I consider it {g e SOME other authorities for this.

complete waste of monecy. Let this

money be utilised for other purposes. Shri Birendra Bahadur Singh: T am

only making a proposal that there
must be representation from the army
personnel—a jawan or an ex-officer—

Then, Sir, we have these Flag Days as a member nominated to the Rajya
when money is collected for the fami- Sabha, just as we have representa-
lies of armed men. I cannot off-hand tion for cultural and other activities
tell the amount, but it is a pretty good It is only a question of our recogni-
sum. That money is given tn the sing them as somebody in our body
widows and dependents of armed men, politic.

Such people when they ask for money

have to apply through the district ‘Then Sir,..

officers, who in turn write. to some-

bodv else and then the matter comes Mr. Speaker: That should suffice,
up here and orders are passed. Some

of them get about Rs. 150 to 200, but Shri A. V. Raghavan: Mr. Speaker,
for this they have to wait for six to Sir, may I take this very first oppor-
eight months. Some of them who are tunity to congratulate the Defence
poor are in great financlal difficulty Minister for liberating Goa? The
The best course is that they should Portuguese got their first foot-hold in
be asked to register their names and my constituency in Kerala. And it is
every year after the collections are indeed one of the pleasantest ironies
made they should be remitted the of fate that this great and historic
amount due to them on the lines of operation that liquidated the last

807(Ai) L.S.D.—10
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vestige of Portuguese imperialism
from our sub-continent was master-
minded and presided over by a dis-
tinguished son of Kerala.

And I have fo congratulate him
equally strongly on another count too.
and that is for the great and progres-
sive steps that he is taking towards
self-sufficiency in Defence require-
ments. To any one familiar with the
logistics of Defence ,the far-reaching
nature of these steps is self-evident.
Sovereignty ceases to have any mean-
ing if in a crucial sector like this we
have to depend on foreign sources.
For a nation of limited resources this
is an uphill task. It requires not only
vision but also extraordinary skill in
planning priorities and executing the
same with vigour. The growth of the
public sector in Defence production is
one of the most inspiring chapters of
our post-independence era, And 1
want the Defence Minister to extend
this activity more and more, so that
a stage is reached when we will not
have to depend on anv external source
for any of our requirements vital to
the security and defence of our coun-
try. Let me also add that this defence
sector of our industries will also be a
mighty source of strength and susten-
ance to our other public sector under-
takings.

Our thanks are also due to the Army
for the timelv assistance rendered to
the civil authorities in the matter
of famine relief, flood relief, extin-
guishing fires and also for the help
rendererd to the Railwav authorities at
“he time of serious railway accidents.

Now, Sir, as an ex-serviceman I
want to place some facts before vou.
Needless to sav our Jawans are some
ot the finest of men. Their courage
and gallantrv are known the world
over Tn all the delicate international
missions entrust~d to them thevy have
brought us unexcelled glory. And so
they deserve the best from us.

The problem of unemplovment after
release is one of the major issues

MAY 30, 1962

for Grants 7950

facing our Jawans. After fifteen years
of service he comes out of the Army
with a very meagre pension. The
average age of discharge of a soldier
15 thirty, an age when demands of
family life make their appearance in
right earnest. But as conditions stand
‘oday, civil employment is virtually
barred to him at that age. The Gov-
ernmont, especially after taking the
best part of his life, has got the moral
responsibility to see that he is not un-
employed for the rest of his life. May
I suggest that a good percentage, pre-
ferably 25 per cent, of the vacancies
that arise in the Centre and in the
States be reserved for the ex-Army-
men? Something will have to be
done in this direction. Except the
State of Rajasthan, no other State
has reserved any vacancies. I may
also add that the wvery legitimate fear
of unemplovment early in life is one
of the most important factors inhibit-
ing the flow of the best men into the
Army.

Another important matter I want
to bring to the notice of the Defence
Minister. A very large number of our
Defence personnel are bring discharg-
ed on the basis of verification reports
received from the police. This is a
matter of very serious concern. At
time=, thev are discharged even on
the basis of anonvmous communica-
tions received from political parties.
With the growth of democracy a cer-
tain measure of partisanship in social
life has become inevitable. And when
enquiries are made, it is very easy for
politically interested parties to give
adverse reports to the police on indi-
viduals, And action is taken on such
colourable reports, without any chance
being given to the servicemen to ex-
plain their stand. Under a democratle
Constitution, this is a very serlous
infrincement of the fundamental
richts and liberties. 1 want the De-
fence Minister to look into specific
eases without any delay and redress
grievances.

In the matter of educational facil-
ties to the children of servicemen, onr
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State Governments are adopting a
very unsympathetic and un-imagina-
tive attitude. 1f the children oi non-
gazetied officers and political sufferers
can get educational concessions, one
cannot understand why similar facili-
ties should not be extended to the
children of servicemen? I want the
Cenire to persuade the State Govern-
ments to extend these faciiities to
the children of our Army personncl.

There are a few other matters o
which 1 want to make a brief refer-
ence. The service conditions of the
employees of the State Soldiers’
Sailors’ and Airmen's Boards and the
District Soldiers’ and Airmen's Boards
are, indeed, pitiable. They have been
constituted as early as 1919. They are
sti]] run on an annual ad Poc busis.
The necessity om making these depar-
ments permanent was recommended as
early as 1959, Nothing has been done
so far.

The imposition of Hindi on service-
men is also causing serious heart-
burn. Promotions are withheld if
they do not pass in the three basic
examinatlions in Hindi. This runs
contrary to the assurances given by
our Revered President. Let me not b~
misunderstood. I am not opposed to
the teaching of Hindi or more and
more jawans learning Hindi., What I
am opposed to is the compulsory in-
troduction of Hindi for the purpose of
promotion.

Again, the annual increment for a
jawan is only 50 nava paise. He has
to wait for five years o get the accu-
mulated increment of Rs. 2.50 nP.
Really, should a jawan's increment be
50 naya paise only? Of course, statis-
tics can be produced to confound this
issue. Our jawans certainly deserve a
a better deal. I understand, all repre-
sentations made in this behalf have
fallen on deaf ears. There is the
question of parity of pay between
defence clerks and civilian clerks. No
one can say that a defence clerk
works, less. In fact, the contrary is
the case. Yet, his pay is below that
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of a civilian clerk, and his chances
of promotion are much less.

Regarding  ex-servicezmen, I have
to bring one important point to the
notice of the Defence Minister. To-
day, out of the total Defence expen-
ditare, only Rs, 40 lakhs are allotted
fur the welfare of ex-servicemen. This
comes to about 01 per cent. of our
D.fence expenditure. This is what is
ceally preventing the execution of any
muojor scheme of rehahilitation, In a
provious context, I was pleading for
Lae re ervation  of 25 per cent of
vecancies in the Centre and States for
ex-servieemen, If, for various reasons,
that proposal is not considered feasi-
e, may 1 suggest the allocation of at
least 5 per cent of our Defence ex-
penditure for rehabilitation of our ex-
servicemen? 1 want the Defence Min-
ister to look into the matter seriously.

Now, let me stress an issue which
has a broader connotation in our over-
all de.ence picture. Is there not an
imbalance between the  three main
wingi: of our defence structure? I am
having in mind the Navy. Considering
the long coastline of our country and
the problems inherent in such a situa-
t'un, in these days of total warfare, is
cur Navy sufficiently big and adequate
for our defence purposes? Of course,
a big Navy is not created overnight.
But, a cosciousness in this direction
has to be reflected in our Deflence ex-
penditure, It is there that I find signs
nf inadequate comprehension of the
problem. Only a very small percen-
age of our Defence expenditure is
allotted to the Navy. I want the De-
fence Minister to turn  his energetic
attention to this problem and I have
ronfidence that results will be forth-
coming.

Before I close, let me also draw your
attentlon to two more issues which
have a vital bearing on current pro-
blems. We hear so much these days
about national integration. Has the
thought ever struck us that the
rreatest instrument of national integ-
ration is our Army even as it is today?
A more conscious effort can be made
to make it a formidable force of in-
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tegration, the rock foundation on which
the unity and integrity of our country
can be secured for all time to come.
A conscious effort in this direction can
begin from the time a citizen is re-
cruited in the Army, Navy or Air
Force. I am not having in mind a
rigid indoctrination programme. It is
the cnlightened officer corps that
will have to carry this out more or
less as an unwritten code of conduct,
as an ideological directive, albeit bind-
ing.

Again, let the regiona] imbalances be
removed [rom the Army. You know,
Sir, that the theory of the martial
races is now well high exploded. Let
us now give correct and reasonable
representation to every State, and to
every part of India. The Army re-
quires varicties of skills and aptitudes,
and these are scattered all over India.
In this too, there should be a consci-
ous direction; it shouid not be left to
chance. No region should be neg-
lected. In fact. there is so valid reason
for it. Let us not give even a shadow
of suspicion in this regard. It will
be fraught with grave consequences.

Our jawans constitute our first line
of defence. We are passing through
a momentous period in our nation's
history. Let us do everything that
is possible to make the lives of our
Jawans happier and more contented.
And above, all, let them also have
a vision of a happier future, a more
purposeful future worthy of the sacri-
fices that they had been called upon
to offer in the cause of the nation

Shrimati Sarojini Mahishi (Dharwar
North): 1 am extremely thankful to
you for giving me this opportunity
lo speak a few words on the De-
mands of the Ministry of Defence.

India is a country having its own
heritage. I may say that India is
also a counly of warriors.

When I heard a remark of one of
the Opposition Members the other
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day in connection with the demand
made by our Defence Minister in the
Security Council and hig eriticism of
the political conduct of Pakistan, I
very much appreciated the remark,
especially coming as it did from the
Opgposition Benches. That shows that
during times of emergency, there is
no such distinction as  Opposition
Benches or as the Ruling Party. We
rise as one single unity; we rise as
on¢ whole nation. That was what
Dharma, the cldest of the Pandavas
preached; he said that  “Whenever
there is any danger from a foreigner
or from a third party, we are all
united, and we are 105 brothers, but
whenever there arises a clash bet-
ween oursclves, we are five and they
are 100.”. He said: \/

9% : 9fTwd WA 74 TAELH a97

As 1 said carlier, India is a country
of warriors, indeed. Whenever one
villuge deprived another village of
its cattic and challenged that village
for warfare, the village which was
deprived of its cattle took the chal-
lenee and went in for the battle, and
really offered its lives on the battle-
ficld. As the sloka says:

- . V
fram @sa .1 qEHT @ FATHIT GIETAT,

erarfaeafafa g, 1 fae.1 720 w0

It means: ‘Why should we care so
mu-h for this mortal body which is
going to perish in a moment? If
we conguer, we shall surely achieve
prosperity; if we do not conquer but
die, w~ shall attain heavenly bliss.
That was the attitude that was culti-
vated by the Indian people, and I
fee] that that was the principle and
that was the spirit which actuated
our people to fight with the British

people,

India is a country which fought
such a great Empire of the British
people who specially boasted of their
own achievements and who were say-
ing that the sun would never set In
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the British Empire; India confronted
such a great empire and own free-
dom for herself.

At the time when India was under
the British, she had no Army of its
own; the problems of defence never
arpse then, because we were a sla-
vish country, and it was the British
Empire which cared for the defence
of India. But, today we have got our
swn problems, because we are a free
country. We have got our problems
of defending our country from with-
in and from without. That is to say,
there are so tnany problems that are
arising within, such as the different
border problems and other things as
a result of which chaotic conditions
may arise in our country; then, there
are certain units which threaten the
Union Government that they would
like to secede from the Union and so
on. There is also the aggression on
our borders, which has to be met
So, our Defence Forces should always
try to keep up the unity of the coun-
try, and to see that our borders are
defended.

India is surrounded gp three sides
by the sea, by the Indian Ocean, by
the Bay of Bengal and the Arabian
Sea. On the north, the north-east
and the north-west frontier, it is the
biggest mountain, Himalayas, which
is there. I hope the House will permit
me to quote a stanza from Kalidasa's
Kumarasambhava, the very first verse,
where he says that the Himalayas has
been like the yard-stick to measure
the countries of the world. The sloka
runs thus:

seeqareat fafw 2aarmen \"

fewrag T A gmrfaTe: |

qaf o arfefasframea

feqa: qfgear 53 amge: 0

That is, just like a yardstick to

measure the countries of the world
Of course, to be true, the Himalayas
can swear to guard us. Now of
course, on account of having created

a nation within the premises of our
own country, that is, Pakistan, and
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on account of having allowed others
by a policy of lenience to enter our
country, we ftind there are certain in
surrections on the north-western and
north-eastern frontiers. We do not
wish to attack others. At the same
time, we should see that we shall not
ba attacked by others also. Therefore,
fargiveness exhibited by a weak per-
son 18 not forgiveness at all. Forgive-
“oss shown by a strong person is what
is creditable, what Mahatma Gandhi
taught and what is important.
Gandhiji always said that a weak
person has got no right to forgive
others.

‘Therefore, we must collect our
strenth and see that no enemy at-
tacks us, We find that in some cases
we commit offence not only by omit-
ting to do certain things but alse by
doing certain things which we ought
not to have done. In thig case, we
shall have to collect our strength and
see that no injury is done to our
rights also. We have get the right
to protect our borders. I am sure our
defence forces will rise to the occa-
sion and see that our borders are
maintained intact. We do not wish
1o add to our territory. At the same
time, we do not also wish to loe our
territory. Of course, as 1 said, our
defence forces—the army, navy and
air forcemwould rise to the occasion
whenever there is a threat to our se-
curity. Taey did rise to the occasion
in the case of Goa. They liberated
Goa. They liberated the people of
Goa who were under foreign rule for
four centuries even though racially
and culturally their affinities were
with India. Our defence forces ought
to be congratulated on the unique
victory which they achieved in driv.
ing out the Portuguese forces within
a few hours. It was a matter of
hours for our defence forces, not of
months or years.

Therefore, our people can do any-
thing and everything provided they
wake up. That is the difficulty with
us. We do not wake up in time.

Shri Surendranath Dwivedy: That
is for the policymakers,
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Shrimati Sarojini Mahishl: Let us
be up and doing. Let us rise to the
occasion. Our defence forces should
not only be provided with up-to-date
equipment, but at the same time there
must be training also given to  our
people. Our people are a sort of
warrior class. Here I may quote a

stanza from a composition of Sumi-

tranandan Pantji :
a7 AT FT I 99 T GF I ITHA |

A ¥fr 97 @w TTE fFFag wam
AT HAF |

Every flower in India was saying that
it should be thrown on that dust
where passed warriors to fight for
their country. This was the spirit
angd this is what we need. Whether a
man was trained or untrained in the
special military art, he was willing
and ready to offer his life for the sake
of the country. Training will add to
his efficiency and strength and mili-
tary preparedness.

Here 1 have a little self-interest.
Military schools have been establish-
ed in every part of India cxcept My-
sore. Rani Kittur Chennamma con-
fronted the British people in  1830.
Even prior to the war of independen-
ce in 1857, she faced the British people
and Thackery was killed and to his
memory, we find a tomb in Dharwar
district. Therefore, the people of
Mysore desire that something should
be done in memory of Kittur Chen-
namma. I hope that a military school
in the palatial building which she had
occupied will be opened and full
justice will be done to the great
cause for which she fought.

Then I want to bring another matter
to the notice of the hon. Defence
Minister. I do not know whether it
is right on my part to mention this.
A soldier, airman or navy person,
whoever he may be, is ready to offer
his life for the sake of the country at
any moment, whenever the country
calls him.
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18 hrs,

Why should be work wunder a
danble jeopardy? He is liable to the
puanishment of g military court as
vweell as the civil court. If he obeys
the order of his superior he will be
tried by a criminal court and if he
does not obey the order of ke supe-
rior, he will be trieq by the court
martial. That was in England to a
certain extent and we have followed
some of their principles. Even though
we have got a presidential form of
Government after the model of the
American Con:stitution as alse a Cabi-
net form of Government after the
model] of the English practice, we have
a via media which is in between and
we have reformed manyv of these
principles and have accepted them in
a modificd form. Therefore, 1 do
not know why the soldicrs should
work under a double jeopardy. So, I
want to know whether this particu-
lar law relating to the soldiers can
be modified and I request the hon.
Defence Minister to look into it.

Shri Krishna Menon: Mr. Speaker,
Sir, this House has debated the de-
fence estimates for the past seven
hours and it covered a very wide field.
While it is not for me to say, I would
like to recall that some of these ob-
servations and criticicms pertain to
other fields. Though I am not entire-
ly not familiar with those things,
partly on account of the limitations
of time and since they have been
covered by the Government in other
parts of the Budget debate, I will not
deal with them.

Mr, Speaker: He may continue to-
morTow,

18.02 hrs.

Lok Sabha then c’journed till
Eleven of the Clock on Thursday,
March 31, 1962 /Jyaistha 10, 1884
(Saka).
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Transport Management . 7702
1191 “Champavati’’ pas:rnger
ship . . ‘;-",?03—.03
1192 Delhi Milk Supply '?chlmc 7703
1193 Scholarships to the chile-
ren of P& T.employees  7703—04
1194 Non-supply of wagons  to
3 Monghyr district 7704—05

1195 C.H.S. dispens ric: in Delhi 7705

U.5.Q.
No,
2168 Agricultural University . 7705—06
2169 Tribal blocks in Orissa . 7706
2170 Destruction of  arccanut
trees . . 7706—07

2171 Destruction ufvmcrmrd-rn-
due to discases in Kerala 7707—08

2172 Production of p:ppcr in

Kerala . 7709—10
2173 Pepper price . 7710
2174 Kariankode bridge 7710—11

2175 Bridees on National High-
waysin Kerala . . 7711

2176 Co-operation as a course
ofstudy T712—14

2177 Drinking warter ‘mplv in
Madras State T714—1%

2778 Hoganakkal Project . 771§
2179 Ghazipur P.O. building 7715—16

2180 Telephone conncctions in
Gorakhpur division. . 7716

2181 Drinking water supplyin
u.p. i , i

7716
2182 Floood Control in U.P. 7719
2183 National Highwavs in Raj-
asthan . . . 7718
2184 Orientation and  Study
Cenrre, Junagarh 771F-19
21R8¢ Prodiiction of sugar 7719-20
2iR6 Rice proJduction . 720
2 87 M(dmnTCnﬂukum Andhn
Pradesh . 7720
2°88 C.H.S. Scheme . 7720-21

2189 Rural electrification in Orissa 7721
2190 Rural  Water  Supply

Schemesin Orissa | 7921-22
2191 Small-pox, Cl cken-pox and
Cholera in Orissa . ' 7722-23
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WRITTEN ANSWERS TO WRITTEN ANSWERS TO
QUESTIONS—contd. QUESTIONS—contd.
U.S.Q. Subject CoLuMNSs U-g-{?- Subiect CoLumns
e 2222 Casual labour on N.F. and
2193 Family Planning Centers in N.E. Railways T743—44
Orissa . . . 7723 2223 Puel for Government
2193 Development and Exren- Power House, Port Blai 7744—46
sion of roads in Orissa . 7723—24 2224 Promotions in the Ministry
2194 Community Dc\rt]opmcnt of Food and Agriculture . 7745—47
Programmes . 7724—15 2225 Catering on Baroda Divi-

2195 Mobile Post Oﬂ‘:ces in
Patna . ' 7725

2196 Rules rli-gardmg packmg of
stec.

. 772526
2197 Ayurvedlc syswm of medl—
cine, 7726—27
2198 Argon Chmmnmgraph 7727
2199 Haltbetween  Kankinara
and Shyamnagar, stations
on the Eastern Railway . 7727
2200 Train for Bikaner Railway
Workshop workers . i 7728
2301 Transfer of employees in
Railway w»orkshop at
Bikaner. 772829
2202 Clerks in the Accoums Dc-
partment 7729—30
2203 Drinking water for Delhi | 7730

2204 Collzction of forest products  7730—31

2205 Railway line beteeen Vijaya-
wadaand Madras . . 7731

2206 Sugar factories, 7731—32
2207 Improvement of Manga—
mmal Chatram, Madurai
city . 773233
2208 Groundnut Fond 'Plant . 7733
2209 Post Offices in rented build-
ings . . 7734
2210 Ghaggar floods . 7734—35
2211 Loans to D.Ps. in Tripura . 7735
2212 D=lhi Water supply . g . 7736
2213 House rent for Railway
quarters . . T736—37
2214 Irrigation projects 773718
2215 Szaerosion in Kerala 773%—39
2216 Charges for meals in
restaurant cars and station
restaurants 7739—40
2217 Banmng of Vanncmn in
Delhi 7740
2218 Di&placed persons of Amar—
pur, Tripura . . 7741
2219 Small-pox in the ccumry 7741
2220 Sunply of more wagons to
Ra:chur . 7742
2221 Yield peracre of agr:c-ulmml,
produrts C L 774343

sion . . 774548
2226 Holiday hOmt in l’ahalgam 7748—49
2227 Prodcuction of electricity  7749—S50

2228 Licensed drug manufac-
tures . . . 7750—s52

2229 Leprosyin 'I‘npurn ' 7752—53
2230 Scarcity of drinking water

in Tripura . . 7753
2231 Import  licences for  Gas
Turbine Generating Units

ete. . 7753—55§

2232 ART Co’s (,0111cry \mrkcrs 7755—56

2233 Electricity rates .7756—57
2234 Loans tofruit cultivators . 7757—58

2235 Post Offices in Madyha
Pradesh . . . 7758

2236 New halts and stations on
1. S.E. Railway . " 7758

2237 Railway station at Kahara-
kul 7758—59

2238 Passenger shcdx on S.E.
Railway . . . 7759—60

2239 Primary schools in  Bhad-
rak, S.E. Railway . . 7760

2240 Suspension of telecommunica

tion service . 7761

2241 Transfer of em‘plnyees o
Andhra Pradesh 7761

2242 Post Office bulldmg, Kn:-
tayam . . 7762
2243 P.& T. buildings 7762—63

2244 Rallway bndge near ‘Jnaw-
wada . 7763
2245 Draining out ﬁn -!u arers . 7763—64
2246 New Post Offices 7764
2247 Public Call Offizes . . 7764

2248 Loans to ryots by Reserve
Bank of India 7764—65
2249 Forest Rese rve —66
2250 Jogindernagar-Barot Road  7766—67
2251 Dchar-Tattapani road 7767

2252 Sheep-breeding and Woollen
Research Centre in Madras 7767—69

2253 Cow dung . 7769
2254 Shortage of power in UP 7769
2ass Peasants of Delhi 776970
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WRITTEN ANSWERS TO

QUESTIONS—contd.
U.5.Q. Subject CoLumMNs
No.
2256 Ongole breed bulls . 7770-71
2257 Packuge scheie in Kerala 777i-72

2258 Una-Hamirpur d].l'u-t trunk

line . 7772
2259 Ayurvedic institutions in

Punjab . . " 7772
2260 Luxury Coazh Service 777273
2251 Nuational Highway in Bihar 7773
2262 Bridgein Bihar . 7774
2263 Power supplyin Bihar 7774
2264 Quarters for Railway cne-

ployees at Nangal dam . 7774-75
2265 Medical cnl]eges in Madras

State . 7775

2266 Government  accommioda-
tuon for P& T, employees 7775
2267 Conversion of sca  water

into drinking water. 7776
2268 Rent of quarters for Class
LT employees . 7776

2269 Monkey menace in- South
Avenue, New Delhi 7776-77

2270 Labourers al Nagarjunasa-
gar Project 7777

2271 Nalagarh Committee 777778
2272 Power Plant in Bandel,West
Bengal . 7778
2273 Eicctricity in Assam 7778-79
2274 Manufacture of box 1ype .
wagons 777g-50
2275 Inderavad 11Ydl‘u—<:lcur|c
Project in Orissa 7780
2276 Indian Central  Arccanut
Committee 7780-81
2277 Double line from Kalol to 7781
Mchsana .
2278 Device for Lhtﬁkl!‘lg :mnky
buscs . 7782
2280 C.H.S. Scheme, Dclhl . 7782
2281 Tiger cubs 7782-84
2282 Watcr Suppl}" Schemes in
Assa 0 7784
2283 National ngh“ay on North
bank of Brahamputra 7784-85

2284 Rail route on South bank of
Brah maputra upr.o Dibru-

garh . 7785
2285 Steam Nav:snuon Con‘lpmy 7785-86
2286 Gulf of Cambay .. 7786-87

WRITTEN ANSWERS TO

QUESTIONS—contd.
.5.Q, Subject CoLuMns
No,
2287 Rural postal service . 7787
228 Discases of trees . 7788
2280 Fratving school at Hin-
wacn shipyard,  Visha-
khapatnam " f 7788
2290 Shorage oimilkin Delhi . 9988-89
2291 LAC. Skyvmasters 7789
2292 Sehoduled Cu.-\l.c uthicers
working  in Rescarch,
and  Standard
Urg,dmxauun, Simla «  7789-90
2203 Indian  Council of Agri-
cultural Research . 7790-91
22¢4 LEradicationof filaria 7791-92
2295 Ruilway line between Oraj
to Julaun in Jalaun (U.P.) 7792-93
2296 Chain Puiling  between
Poklrayan and - Kanpur
(C. Rly.) . . - 779394
2297 Mutatila Dam Power House 7794
229% Speed restrictions on trains
running botween Ratlam
and Mandal . . . 779496
2249 Supply ol unitorms to Rajl-
way employees . . 7796
2300 Loading of coal on Sundays
and holidays . i 7797

2301 Irrigaion  and Power

Schemesin AndhraPradesh  7798—99
2302 Leprosvin Kerala . . 7799
2303 City Railway Booking OﬂiLLs';?gp—?sOc
2304 Flood Control bu.htrnu in

Punjab . 7800-01
2305 Livestockin I‘un]ab 7801-03
2306 Telephone connections ) 7803

2307 Ware houses in Punjab

2308 Remodelling of Ch:mdigarh
station . . B 7804

2309 Water scarcity mI’umsb 780405

2310 Quarters fur Class 111 and
IV employees in Ferozepur
and Dclhi divisions 5 780s

7803-04

2311 Kosicanal . . +  7805-06
2312 Railway line connectins

Jhabua district . 7806
2313 Irrigation-and power nchg.

mesin Jhabua district | 7806-07
2314 Devolution of powers on

Railways . .

7807
2315 Nﬂmm&wl’rom « 7807-08
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COLUMNS CoLumns
PAPERS  LAID ON THE ELECTIONS TO COMMITTEES
‘TABLE i 7808-09 D The Mini M — Boro-11
1 imster o L
(1) A copy each of the follow- U(D,, Sushila FNayar) moved
ing Notifications under sub- for election of two  Mem-
section (3) of scction 133 bers of Lok Sabha to be
of the Motor Vchicles  Act, members of the Central
1939, making certain further Committee of the Tubercu=
amendments to the Dethi Mo- losis Association. The motion
tor Vehicles Rules,1940:- was adopted.
() Notification No. F. 12/34/
60-Transport published in (i1) The Minister of State in
Delhi Gazeit: dated the the Ministry of Food and
7th September, 1961. Qgr:Cullurc h(L}'r. Ram
. . . subhag  Sin moved for
(il) Notification No F.12/54/ ulccli-ngl of [tgur)Mcmbu:e. of
61-Transport published in Luk Sabha to be members
Delhi_Gazette dated the of the National Food and
218t Scptember,1961. Agriculture  Organisation
(2) A copy of the Indian Medi- Liison Committee. The
cal Council (Post-graduate motion was adopted .
Medical Education Commi-
ttee) Rules, 1961 published in R ! .
Notification No.S. O. 1699 DEMANDS FOR GRANTS  7811-7958
dated the 2z2nd July, 1961,

under sub-section (2) of sec-

Further  discussion  on De- |
tion 32 of the Indian Medi-

mands for Grants in respect

cal Council Act, 1956. of the Ministry of Defence
- continued.  The discussion
(3) Acopy  of the Fertiliser was not  coneluded.

(Control) Third Amendment
Order, 1962 published in
Notification No. G.5. R, 656
dated the 12th May, 1962,
under sub-secrion (6) of sec-
tion 3 of the Essential Commos
dities Act, 1955.

AGENDA FOR THURSDAY,
MAY 31, 1962(JYAISTHA

10, 1882 (SAKA)

Further discussion on De-
mands for Grants in respect
of the Ministry of Defence,

REPORT OF COMMITTEE ON
PRIVATE MEMBLRS' BILLS

AND  RESOLUTIONS PRE= andalsp consideration  of
SENTED 7809 Demands for Grants relating
to the Ministry of Works,
First Report was presented, Hous ing and Supply.
———

GMGIPND—LS II—807 (Ai) LSS—13=5-62—500.



